IList of cases which were e-filed during the month of March 2023

District Case No. Petitioner Name VS Respondent Name Advocate Advocate NobileAdvocate email id Date ofDate of e-filing
Number Registration

ISH. SANJEEV KUMAR] ICS COMM-407/2023 [RANT SAREES VS PREM KUMAR [H.K. 080857495 IHEMANTKCHATURVEDI@GMAIL.CO [01.03.2023 28.02.2023
JAGGARWAL, DISTRICT] ICHATURVEDI IM
JUDGE (COMMERCIAL
ICOURT)-01
ICS COMM-382/2023 JARIZONE INDIA VS  SHIVALIGAURAV 0899377311 IGAURAVKAPOOR.LAW@GMAIL.COM [02.03.2023 1.03.2023
IGARMENTS [KAPOOR
ICS COMM-383/2023 ICICI VS ANIL KR. [SAGAR SAGAR| IVIKASCHOPRAADVOCATE@GMAIL.CO|02.03.2023 01.03.2023
SHIVAM o IM
ICS COMM-384/2023 ICICI BANK VS SUMEET PAREEK ISAGAR SHIVAM (9212036118 IVIKASCHOPRAADVOCATE@GMAIL.CO|02.03.2023 01.03.2023
IM
ICS COMM-382/2023 ICAPITAL CABLES VS NITISHAJRRAJEEV 93122766511 rktiwari82@gmail.com 03.03.2023 02.03.2023
ICONSTRUCTIONS IKUMAR
[TTWARI
ICS COMM-400/2023 PRAVEEN KUMAR JAIN VS ASHISHJASHISH 0899695583 lashishaggarwalg0982@gmail.com 03.03.2023 02.03.2023
IMOTORS AGGARWAL
ICS COMM-407/2023 BHARAT TRADING VS ABISHEK KUMARJISHU BANSAL (9811712344 ladv.ishubansal @gmail.com 04.03.2023 03.03.2023
ICS COMM-408/2023 BHARAT TRADING VS CORHISHU BANSAL [9811712344 ladv.ishubansal @gmail.com 04.03.2023 l03.03.2023
[TECHNOLOGY
ICS COMM-416/2023 ISUNRISE COPIERS VS NIKHIL GARG [SUBHASH subhashchanndra846@gmail.com 06.03.2023 l04.03.2023
ICHANDRA
ICS COMM-417/2023 PRABH DAYAL OM PRAKASH VS ALICHETNA 0818280772 punitbhalla@gmail.com 06.03.2023 4.03.2023
IYUNIS IBHALLA
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ICS COMM-418/2023 ICICI BANK VS VINOD KUMAR SINGH [SHAILENDRA (9810076766 abbarsandassociatesicici@gmail.com  06.03.2023 l04.03.2023
[BABBAR

ICS COMM-419/2023 ICICI VS BABBAL FASHION ICHETNA 0818280772 punitbhalla@gmail.com 06.03.2023 4.03.2023
[BHALLA

IOMP (1) COMM-231/2023 HDFC VS MINAKSHEE BHARDWAJ JANISH BHOLA (9811452002 IANISHBHOLA17@YAHOO.COM 10.03.2023 109.03.2023

IOMP (I) COMM-232/2023 HDFC VS NARESH SHARMA JANISH BHOLA [9811452002 JANISHBHOLA17@YAHOO.COM 10.03.2023 09.03.2023

IOMP (I) COMM-261/2023 HDFC VS BALVINDER SINGH JANISH BHOLA [9811452002 JANISHBHOLA17@YAHOO.COM 13.03.2023 10.03.2023

IOMP (I) COMM-262/2023 [HDFC BANK VS ASHA ASHA ANISH BHOLA (9811452002 IANISHBHOLA17@YAHOO.COM [13.03.2023 10.03.2023

IOMP (I) COMM-263/2023 [HDFC VS DHANESH SINGH JANISH BHOLA (9811452002 JANISHBHOLA17@YAHOO.COM 13.03.2023 10.03.2023

IOMP (I) COMM-265/2023 [HDFC VS SAURABH GUPTA JANISH BHOLA (9811452002 JANISHBHOLA17@YAHOO.COM 13.03.2023 10.03.2023

IOMP (I) COMM-266/2023 HDFC VS PAWAN KUMAR SHARMA JANISH BHOLA 9811452002 IANISHBHOLA17@YAHOO.COM 13.03.2023 10.03.2023

ICS COMM-435/2023 [UCO BANK VS YOGENDER KUMAR [SHWAR SINGH|9811008367 lischauhanadvo1@gmail.com 13.03.2023 10.03.2023
ICHAUHAN

IOMP (I) COMM-281/2023 [HDFC VS RAMESH KUMAR JANISH BHOLA (9811452002 JANISHBHOLA17@YAHOO.COM 14.03.2023 13.03.2023
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ICS COMM-457/2023 ICICI VS KUMUD KUMAR ISAGAR SHIVAM|9212036118 IVIKASCHOPRAADVOCATE@GMAIL.COf15.03.2023 14.03.2023
IM
ICS COMM-458/2023 BALAJI PAPERS TRADERS VS G S PATIN SSETHI (8860070760 IGURPREETSINGH CHABBRA@YO.IN [15.03.2023 14.03.2023
ISLAM
ICS COMM-459/2023 ICICI VS DINESH MAAN ISAGAR SHIVAM|9212036118 IVIKASCHOPRAADVOCATE@GMAIL.COf15.03.2023 14.03.2023
IM
ICS COMM-460/2023 ICICI VS GAURAV R SINGH ISAGAR SHIVAM 9212036118 IVIKASCHOPRAADVOCATE@GMAIL.COJ]15.03.2023 14.03.2023
IM
ICS COMM-461/2023 INDIAN PESTICIDES VS NAVKAR|DEEPAK YADAV|9999980081 DEEPAKYADAVADVOCATE@GMAIL.C [15.03.2023 14.03.2023
SCIENCE OM
ICS COMM-479/2023 ICICI BANK VS MOHD REYAZ [PRASHANT 9818030800 linduslegalia@gmail.com 17.03.2023 16.03.2023
IKUMAR
IOMP (I) COMM-282/2023 HDFC VS HARI SINGH JANISH BHOLA (9811452002 JANISHBHOLA17@YAHOO.COM 17.03.2023 16.03.2023
ICS COMM-485/2023 IMANOJ KUMAR VS ASHISH BANSAL JAMIT KUMAR 9899837347 IVANSHKASHYAP.VK31@GMAIL.COM [18.03.2023 17.03.2023
ICS COMM-550/2023 BEAUTY ART PRINTS VS. MATRAJLOVEKESH 9891947575 lovekesh27@gmail.com 20.03.2023 17.03.2023
ICHHAYA EXPORTS JAGGARWAL
IOMP (I) COMM-300/2023 HDFC BANK VS ASHISHIANISH BHOLA [9811452002 JANISHBHOLA17@YAHOO.COM 20.03.2023 18.03.2023
IVISHWKARMNA
IOMP (I) COMM-301/2023 HDFC VS KALPENDRA BABU JANISH BHOLA (9811452002 JANISHBHOLA17@YAHOO.COM 20.03.2023 18.03.2023
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IOMP (I) COMM-307/2023 HDFC VS HEMANT KUMAR JANISH BHOLA 9811452002 IANISHBHOLA17@YAHOO.COM 20.03.2023 18.03.2023

2 IDR. KAMINI LAU,[CENTRAL [Ex.(COMM)/121/2023 [PROFFESSIONAL IMPEX PRIVATE LTD|SHAILENDRA [9810076766 abbarsandassociatesicici@gmail.com 01-02-2023 31-01-2023
[DISTRICT JUDGE] VS SURANA METALS IBABBAR(P),
(COMMERCIAL COURT)
02
ICS (COMM)/403/2023 IM/S A.S TEXTILE VS SHUBHAM|SYAD AJMAL9873987884 lhassann176mailcom 04-03-2023 3-03-2023
LAKHARA [HASAN (P),
ICS(COMM)/402/2023 PUNJAB NATIONAL BANK Vs M/S|SHAGUN 9891770449 shagun.law@gmail.com 04-03-2023 l03-03-2023

[DSTOR TECHNOLOGIES PRIVATE LTD [BHARGAV (P),

ICS. COMM)/430/2023 SUNIL RANAVS RANIK HUSSAIN]MMANISH 0811898399 mainsh@klfindia.com 02-02-2023 l01-02-2023
IMAZUMDER UMAR
IDEWAN(P),
IOMP (COMM)/34/2023 BPTP PRIVATE LTD VS MAVERICKJANISH 9811452022 JAnish_bhola17@yahoo.com 04-03-2023 l03-03-2023
INNOVATIONS PVT LTD [BHOLA(P),
ICS (COMM)/414/2023 STATE BANK OF INDIA VS POONAM [Narender 9899804997 Invashishta@gmail.com 06-03-2023 l04-0-3-2023
[Vashishta(P),
ICS (COMM)/415/2023 STATE BANK OF INDIA VS GANGA RAMJANUJ 9999490798 ladvocateanujagarwal @yahoo.com 06-03-2023 l04-0-3-2023
IAGARWAL(P),
ICS (COMM)/430/2023 SUNIL RANA VS RANIK HUSSAINJANISH 0811452022 Anish_bhola17@yahoo.com 10-03-2023 lo7-03-2023
IMAZUMDER [BHOLA(P),
IOMP(I)(Comm)/229/2023 HDFC BANK VS CHAMAN SINGH JANISH 0811452022 lAnish_bhola17@yahoo.com 10-03-2023 l07-03-2023
[BHOLA(P),
IOMP(I)(Comm)/230/2023 [HDFC BANK VS IMDADUL LHAQUE JANISH 0811452022 lAnish_bhola17@yahoo.com 10-03-2023 7-03-2023

BHOLA(P),
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IOMP (I) (COMM)/257/2023 HDFC BANK LTD Vs RAVI SINGHJANISH 0811452022 JAnish_bhola17@yahoo.com 13.03.2023 10.03.2023
[ITOMAR [BHOLA(P),

JOMP (I) (COMM)/258/2023 [HDFC BANK LTD Vs JITENDER LATURIJANISH 0811452022 JAnish_bhola17@yahoo.com 13.03.2023 10.03.2023
SINGH [BHOLA(P),

IOMP (I) (COMM)/259/2023 HDFC BANK LTD Vs RAVI PRATAPANISH 0811452022 Anish_bhola17@yahoo.com 13.03.2023 10.03.2023
SHUKLA BHOLA(P),

IOMP (I) (COMM)/260/2023 [HDFC BANK LTD VsRAM BIR SINGH |ANISH 0811452022 Anish_bhola17@yahoo.com 13.03.2023 10.03.2023
SHYAM SUNDAR AMBADI [BHOLA(P),

IOMP (I) (COMM)/264/2023 [HDFC BANK LTD Vs SANJANA RAJAK  JANISH 0811452022 JAnish_bhola17@yahoo.com 13.03.2023 10.03.2023

[BHOLA(P),

EX.COMM 140/2023 [KOTAK MAHINDRA PRIME LTD VSMANISH DUA{9899350360 IMANISH.DUA.ADVOCATE@GMAIL.CO [14.03.2023 13.03.2023
[PRAKASH RSTOGI P) IM

ICS (COMM)/441/2023 VASBIRR SINGH VS SR. DIVISIINAIB.C NAGAR (P) [8368228808 benagar58 @gmail.com 14.03.2023 13.03.2023
IMANAGER NORTHERN RAILWAY

ICS (COMM)/440/2023 IM/S BAJAJ PAPER TRADRS VS M/SIC.B BANSAL (p) [8860070760 lgurpreetsingh_ chhabra@yahoo.co.in 14.03.2023 13.03.2023
IMANGAL PRODUCTS

ICS (COMM)/439/2023 IVIVEK KUMAR JAIN VS KULBHUSHAN|S.L.JAIN (P) 0811391338 shyamlaljain1605@gmail.com 14.03.2023 13.03.2023
SINGH

ICS (COMM)/438/2023 IM/S GLOBAL MEDIKIT VS GANPATISANTOSH 72901971240 [pandeyassociates1997@gmail.com 14.03.2023 13.03.2023
IDISTRIBUTORS [PANDAY(P)

IOMP(I)COMM/278/2023 [HDFC BANK VS ARUN KUMAR JANISH 0811452022 lAnish_bhola17@yahoo.com 14.03.2023 13.03.2023

BHOLA(P),




District Case No. Petitioner Name VS Respondent Name Advocate Advocate NobileAdvocate email id Date ofDate of e-filing
Number Registration

IOMP(I)COMM/280/2023 [HDFC BANK VS SUSHANT PANIGRAHI JANISH 9811452022
[BHOLA(P),

JAnish_bhola17@yahoo.com 14.03.2023 13.03.2023

IOMP(I)COMM/279/2023 HDFC BANK VS NISHANT KUNWAR JANISH 0811452022 JAnish_bhola17@yahoo.com 14.03.2023 13.03.2023
[BHOLA(P),

ICS (COMM) 462/23 [CICI BANK VS DHIRENDER KUMAR|VIKAS CHOPRA|9212036118 vikaschopraadvocate@ gmail.com 15.03.2023 14.03.2023
SINGH P)

ICS (COMM) 463/2023 IM/S EDEN’S GIFT VS M/s GOLORPLASTIMONAJ KUMAR9213630390 lawyer_o9@yahoo.co.in 15.03.2023 14.03.2023
SYSTEM (P) LTD LOHAT

Execution (Comm)/148/2023 KOTAK MAHINDRA PRIME LTD Vs]MAYANK 9873347330 Imayank_mahajanos@yahoo.com 17-03-2023 16-03-2023
RAHUL KUMAR IMAHAJAN(P),

[Execution (Comm)/149/2023 KOTAK MAHINDRA PRIME LTD Vs]MAYANK 9873347330 Imayank_mahajanos@yahoo.com 17-03-2023 16-03-2023
DEEPANSHU HARISH DOTANIA IMAHAJAN(P),

ICS (COMM)/470/2023 ICICI BANK LIMITED Vs SATISHPRASHANT 0818030800 induslegalia@gmail.com 17-03-2023 16-03-2023
KUMAR UMAR(P),

ICS (COMM)/471/2023 STAR BIOMED PVT LTD THROUGH ITS JAMIT 0718689708 amitchawlaad @gmail.com 17-03-2023 16-03-2023

JARVASDEV Vs ROBIN ENTERPRISES ICHAWLA(P),

IOMP (I) (COMM)/289/2023 IDFC FIRST BANK LTD Vs ARVINDMAYANK 9873347330 Imayank_mahajanos@yahoo.com 17-03-2023 16-03-2023
KUMAR 1014 IMAHAJAN(P),

IOMP (I) (COMM)/288/2023 IDFC FIRST BANK LTD Vs RAKESHMAYANK 9873347330 Imayank mahajanos@yahoo.com 17-03-2023 16-03-2023
KUMAR SARANG 5376 IMAHAJAN(P),

IOMP (I) (COMM)/287/2023 IDFC FIRST BANK LTD Vs MAJIDMAYANK 0873347330 Imayank_mahajanos@yahoo.com 17-03-2023 16-03-2023

IRSHAD ALI 4273 IMAHAJAN(P),
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IOMP (COMM)/39/2023 VAT BHAGWAN AGGARWAL Vs SBINEERAJ MALIK|9810781171 imaliklawechamber217@gmail.com 17-03-2023 16-03-2023
CARDS AND PAYMENT 1)
IOMP (I) (COMM)/286/2023 IDFC FIRST BANK LTD Vs GOPAIMAYANK 9873347330 Imayank_mahajanos@yahoo.com 17-03-2023 16-03-2023
CHOLA 2264 [MAHAJAN(P),
ICS (COMM)/482/2023 SH ANISH AGGARWAL Vs MR SUNILJASHISH 9718844007 INA 18-03-2023 17-03-2023
KUMAR [KAPUR(P),
[Execution (Comm)/151/2023 IM/S CHOLAMANDALAM INVESTMENTRAVI SHANKAR9868552038 dvocatersgarg@gmail.com 18-03-2023 17-03-2023
JAND FINANCE COMPANY LTD Vs MSIGARG(P),
IMINAKSHI GARG AND ANR
ICS (COMM)/481/2023 SURESH KUMAR JAIN Vs MANOJVAIBHAV 9953538322 lankitsadvocate13@gmail.com 18-03-2023 17-03-2023
BASOYA [YADAV(P),
[HDFC BANK LTD Vs SUNIL KUMAR JANISH 0811452022 JAnish_bhola17@yahoo.com 20-03-2023 18-03-2023
[BHOLA(P),
[HDFC BANK LTD Vs JYOTI SHARMA JANISH 0811452022 JAnish_bhola17@yahoo.com 20-03-2023 18-03-2023
[BHOLA(P),
[HDFC BANK LTD Vs GAJRAJ SINGH JANISH 0811452022 Anish_bhola17@yahoo.com 20-03-2023 18-03-2023
[BHOLA(P),
SH MANOJ KUMAR Vs SH MOHIT [RAKESH 0811020050 rakesh2c2@yahoo.co.in 20-03-2023 #REF!
BHALLA(P),
ICS (COMM)490/2023 [ICICI BANK LTD VS BHARAT FOOD &USHA  SINGH|9711179205 ushasinghandassociates@gmail.com 21.03.2023 20.03.2023
BEVERAGES P)
ICS (COMM)491/2023 [CICI BANK LTD VS BHARAT FOOD &USHA  SINGH|9711179205 ushasinghandassociates@gmail.com 21.03.2023 20.03.2023
BEVERAGES P)
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ICS (COMM) 514/23 IM/S SQUARE PAPER VS NADEEM|MAYANK SARIN|9313362890 Inbhandari2oog@gmail.com 22.03.2023 21.03.2023
KHAN @ KHAN JAVED P)
IOMP (COMM)/44/2023 IMR KASIM CHOUDHARY VS M/SREKHA 9810168405 rekharustagi@gmail.com 22.03.2023 21.03.2023
SHRIRAM TRANSPOST FINANCE [RESTOGI (P)
[HDFC BANK LTD Vs SHRAVAN KUMARJANISH 9811452022 JAnish_bhola17@yahoo.com 23-03-2023 22-03-2023
PAREEK [BHOLA(P),
IOMP (I) (COMM)/323/2023 JAAKASH EDUCATIONAL SERVICES[VIDUR 8512052601 bhaska@tuelegalcco.imr 24-03-2023 23.03.2023
LIMITED Vs MR NIKHIL BANSAL [SIKKA(P),
IOMP (I) (COMM)/324/2023 JAAKASH EDUCATIONAL SERVICESVIDUR 8512052601 bhaska@tuelegalcco.imr 24-03-2023 3.03.2023
[LIMITED Vs MR UPENDRA PRAKASH  [SIKKA(P),
IOMP (I) (COMM)/331/2023 ITATA CAPITAL FINANCIAL SERVICESJANISH 9811452022 JAnish_bhola17@yahoo.com 27-03-2023 25-03-2023
LTD Vs FATEH LAL AHIR [BHOLA(P),
ICS (COMM)/530/2023 [PUMA SE Vs ASHOK KUMAR [Shashi Pratap/o891584230 sojha@rnaip.com 27-03-2023 25-03-2023
Ojha(P),
ICS (COMM)/531/2023 [PUMA SE Vs ASHOK KUMAR [Shashi Pratap/9o891584230 sojha@rnaip.com 27-03-2023 25-03-2023
Ojha(P),
ICS (COMM)/532/2023 IMR RAMESH CHANDER BAGGA Vs M/S[VIPIN KUMAR9999448797 kushagrabansal@akassociates.org.in 27-03-2023 25-03-2023
GREENLITE POLYMERS LLP ICHAUDHARY(P
ICS (COMM)/533/2023 SHAFIQUR REHMAN Vs AQEEL AHMED JANURAG 0810059650 linfo@asvassociates.com 27-03-2023 25-03-2023
IKUMAR
IAGARWAL(P),
ICS (COMM) 537/23 IM/S SURYA POLYPACK PVT LTD VS M/SJAJIT 0312875339 INA 28-03-2023 27-03-2023
[FORRESTER FOOD JUPADHYAY (P)
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ICS (COMM) 544/23 PUNJAB NATIONAL BANK VS AJAY [RAJAT GAUR (9810559216 20-03-2023 28-03-202
[KAPOOR
ICS (COMM) 557/23 ICICI BANK Vs VISHAL  SUITSAGAR 9212036118 vikaschopraadvocate@ gmail.com 31-03-2023 29-03-2023
COLLECTION [SHIVAM(P),
IMS. ILLA RAWAT,/CENTRAL EXECUTION (COMM) IM/S JAI DURGA KAPOOR V/S M/S|SH. 9211021600 shivendervishwas76 @gmail.com 01.03.2023 28.02.2023
IDISTRICT JUDGE, 120/2023 IVARDHMAN ENTERPRISES ISHIVENDER
ICOMMERCIAL COURT-03 [VISHWAS
ICS(COMM) 380/2023 INOVEL CONSULTANCY SERVICES PVT|SH. BHUPESH[9810260246 linfo@iconothumanity.com 02.03.2023 01.03.2023
LTD. INARULA
IV/S VAISHALI SANJAY CHANDARANA &
JANR.
ICS(COMM) 381/2023 IM/S ASHOKA BEADS CORPORATION|SH. SURESH|9818159221 lalittorawat@gmail.com 02.03.2023 01.03.2023
PVT. LTD. [KUMAR
V/S M/S O.C. SWEETERS, LLP & ORS.
IMISC.DJ/ 149/2023 HANUMAN RICE TRADERS V/S M/S|SH. ANOOP[9891491829 lanoopclc@gmail.com 02.03.2023 01.03.2023
WHITEFIELDS OVERSEAS IKUMAR
LTD. AWASTHI
IOMP(COMM) 33/2023 JAKRAM KHAN V/S DCB BANK LTD. [SH. ZULFIQARI9884102961 ulfiqar1971@gmail.com 04.03.2023 03.03.2023
JALI KHAN
ICS(COMM) 423/2023 ISTATE BANK OF INDIA V/S KAILASH  [SH. SURESH|9818159221 ladvocate.suresh75@gmail.com 06.03.2023 04.03.2023
IKUMAR
ICS(COMM) 424/2023 PRABH DAYAL OM PRAKASH INFRAMS. CHETNA[9818280772 PUNITBHALLA@GMAIL.COM 06.03.2023 04.03.2023
LTD. V/S JAI DEVI MISHRA [BHALLA
[EXECUTION (COMM) HDFC BANK LTD. V/S JADHAV RAJESH [SH. SUMIT|9953518347 lawconnect@hotmail.com 07.03.2023 06.03.2023
131/2023 JAGGARWAL
[EXECUTION (COMM) PROTIUM FINCANCE LTD. V/S SAINI|SH. RAJESH|9958726491 jangraadv.@gmail.com 10.03.2023 09.03.2023
133/2023 IGENERAL STORE & ANR. JANGRA
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IOMP(I(COMM) 225/2023 HDFC BANK LTD. V/S CHANDER PALISH. ANISH|9811452022 lanish_ bhola1y@yahoo,com 10.03.2023 l07.03.2023
SINGH [BHOLA
IOMP(I)(COMM) 226/2023 HDFC BANK LTD. V/S WASIM AKRAM  [SH. ANISH|9811452022 lanish_bhola1y@yahoo,com 10.03.2023 l07.03.2023
[BHOLA
ICS(COMM) 434/2023 IMANLIFT INDIA PVT. LTD. V/SSH. RAJESH[9810070824 rajeshchhabra.adv@gmail.com 13.03.2023 10.03.2023
ISHAGUN CORPORATION ICHHABRA
IOMP(I)(COMM) 252/2023 HDFC BANK LTD. V/S AJINDER KAUR [SH. ANISH|9811452022 lanish_bhola17@yahoo,com 13.03.2023 10.03.2023
[BHOLA
IOMP(I)(COMM) 253/2023 [HDFC BANK LTD. V/S K R V CARRIERS|SH. ANISH|9811452022 lanish_bhola1y@yahoo,com 13.03.2023 10.03.2023
INDIA PRIVATE LIMITED [BHOLA
IOMP(1)(COMM) 254/2023 HDFC BANK LTD. V/S ANURAGSH. ANISH|9811452022 lanish_bhola1y@yahoo,com 13.03.2023 10.03.2023
IAGARWAL [BHOLA
IOMP(I)(COMM) 255/2023 HDFC BANK LTD. V/S RAVI KUMAR|SH. ANISH|9811452022 lanish_bhola17@yahoo,com 13.03.2023 10.03.2023
[TRIPATHI [BHOLA
IOMP(I)(COMM) 256/2023 [HDFC BANK LTD. V/S PARVEJ TAYYUB [SH. ANISH|9811452022 lanish_bhola17@yahoo,com 13.03.2023 10.03.2023
[BHOLA
EXECUTION (COMM) HDB FINANCIAL SERVICE LTD. V/S|SH. RISHAV|9990516321 IN/A 13.03.2023 12.03.2023
139/2023 SANJEEV KUMAR [RAJAN
ICS(COMM) 448/2023 ICICI BANK LTD. V/S RAJESH YADAV  [SH. VIKAS|9212036118 vikaschopraadvocate@gmail.com 15.03.2023 14.03.2023
ICHOPRA
ICS(COMM) 455/2023 ICICI BANK LTD. V/S AZHAR BASHIR|SH. VIKAS|9212036118 vikaschopraadvocate@gmail.com 15.03.2023 14.03.2023
INAIK ICHOPRA
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ICS(COMM) 456/2023 ICICI BANK LTD. V/S DHARAMVEER 9212036118 vikaschopraadvocate@gmail.com 15.03.2023 14.03.2023
SINGH ICHOPRA

ICS(COMM) 467/2023 ICICI BANK LTD. V/S AMIR QURESHI  [|SH. VIKAS|9212036118 vikaschopraadvocate@gmail.com 16.03.2023 15.03.2023

ICHOPRA

IOMP(I)(COMM) 285/2023 REFRAMAT ENTERPRISES PVT. LTD/SH. VIKAS|9990008499 vikassharmalawfirm@gmail.com 16.03.2023 15.03.2023
IV/S DCM LTD. ANR. ISHARMA

IOMP(I)(COMM) 290/2023 IDFC FIRST BANK LTD. V/SISH. MAYANK9873347330 Imayank_mahajanos@yahoo.com 17.03.2023 16.03.2023
RAMESHWAR VED RAM SINGH IMAHAJAN

IOMP(I)(COMM) 291/2023 IDFC FIRST BANK LTD. V/S AASH|SH. MAYANK9873347330 Imayank_mahajanos@yahoo.com 17.03.2023 16.03.2023
IMOHAMMAD SAIFI IMAHAJAN

IOMP(I)(COMM) 292/2023 IDFC FIRST BANK LTD. V/S SANAM|SH. MAYANK9873347330 Imayank_mahajanos@yahoo.com 17.03.2023 16.03.2023
SHRI CHANDRA IMAHAJAN

ICS(COMM) 472/2023 IM/S STAR EDUCATIONAL BOOKS V/SISH. YOGENDER9810668042 ogendragautam.legal@gmail.com 17.03.2023 16.03.2023
IMS. SWEETA JAIN IGAUTAM

ICS(COMM) 473/2023 HARSH CLEAN DHAN PVT. LTD. V/S|SH. KAPIL9891072729 anilkher@gmail.com 17.03.2023 16.03.2023
JALOK KUMAR PAL, PROP. IKHER
OF M/S ANISHA ENTERPRISES

EXECUTION (COMM) JADITYA BIRLA FINANCE LTD. V/S H RISH. ANISHULj9811271436 lanishulhaqueadvocate@gmail.co, 17.03.2023 16.03.2023

150/2023 [TRADING COMPANY [HAQUE

[EXECUTION (COMM) CHOLAMANDALAM INVESTMENT ANDJSH. RAVI19868552038 ladvocategarg@gmail.com [18.03.2023 17.03.2023

152/2023 [FINANCE ISHANKAR
IV/S MOHD. SAQIB ANSARI IGARG

IOMP(COMM) 41/2023 SARWAR SHARIEF V/S SBI CARS &SH. SURAJ|9076095280 IN/A 20.03.2023 18.03.2023
PAYMENT SERVICES [KAUSHIK
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IOMP(I)(COMM) 302/2023 HDFC BANK LTD. V/S SANDEEP ANANDISH. ANISH|9811452022 lanish_ bhola1y@yahoo,com 20.03.2023 18.03.2023
SRIVASTAVA [BHOLA

ICS(COMM) 493/2023 SEEMA RATHORE V/S YUNUS & ORS.  [SH. SAHIB(9811888733 ladv.sahibrajput@gmail.com 21.03.2023 18.03.2023

[RAJPUT

ICS(COMM) 494/2023 IM/S KIRAN ROADWAYS PVT. LTD. V/S|SH. VARUN|9810476767 lgupta.varuni@gmail.com 21.03.2023 20.03.2023
IM/S R T PACKAGING LTD. IGUPTA
|& ORS.

ICS(COMM) 495/2023 [CICI BANK LTD. V/S GURMEET SINGHJ|SH. VIKAS|9212036118 vikaschopraadvocate@gmail.com 21.03.2023 20.03.2023
RANA ICHOPRA

ICS(COMM) 496/2023 ICICI BANK LTD. V/S CHET RAM|SH. VIKAS|9212036118 vikaschopraadvocate@gmail.com 21.03.2023 20.03.2023
[BANSIWAL ICHOPRA

ICS(COMM) 524/2023 BENNETT COLEMAN & COMPANY LTD.SH. 9810116732 Is.singh.adv@gmail.com 24.03.2023 23.03.2023
IV/S P G ADVERTISING ISHAILENDER
PRIVATE LIMITED & ORS. [SINGH

ICS(COMM) 528/2023 IM/S ANIRAJ DISTRIBUTORS (P) LTD/JSH. DEEPAK[9811192957 lkohli.deepak@hotmail.com 25.03.2023 24.03.2023
IV/S M/S S.N. ENVIRO-TECH [KOHLI
(P) LTD. & ORS.

ICS(COMM) 534/2023 [ICICI BANK LTD. V/S SATISH KUMAR [|SH. DEEPAK[9818030800 linduslegalia@gmail.com 27.03.2023 25.03.2023

IKAUSHIK

IOMP(I(COMM) 332/2023 TATA CAPITAL FINANCIAL SERVICES|SH. ANISH|9811452022 lanish_bhola17@yahoo,com 27.03.2023 25.03.2023
LTD. [BHOLA
[V/S M.B. CONSTRUCTIONS & ORS.

[EXECUTION (COMM) IDBI BANK LTD. V/S RAJEEV YADAV [SH. PARTHIV J /9811044353 Ipjmehtai@rediffmail.com 27.03.2023 25.03.2023

163/2023 IMEHTA

IMISC.DJ/ 210/2023 IM/S BOSCH LIMITED V/S WAZIR SINGH|SH. DEV RISHI 9910919225 [devrishi.advocate@gmail.com 28.03.2023 27.03.2023
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IOMP(1)(COMM) 337/2023 JAAKASH EDUCATIONAL SERVICES|SH. BHASKAR|8512052601 bhaskar@trulegal.co.in 28.03.2023 7.03.2023
LTD. V/S NAGARAJU [KUMAR
IMOTHUKURI ISHUKLA
[EXECUTION (COMM) IMAHINDRA & MAHINDRA FINANCESSH. 9999925860 IN/A 28.03.2023 [27.03.2023
169/2023 SERVICE V/S AJAY DHINGRA IDEEPANKUR
ISONDHI
ICS(COMM) 551/2023 DABUR INDIA LIMITED V/S M.QMD. SAZID[8750905558 sazid @ashwathhlegal.com 29.03.2023 28.03.2023
PRODUCTS [RAYEEN
EXECUTION (COMM) IM/S INSTYLE OVERSEAS LTD. V/S|SH.G.P.SINGH [9811992006 lgpsingh@hotmail.com 20.03.2023 29.03.2023
172/223 JANHA SEHGAL
ICS(COMM) 558/2023 ICICI BANK LTD. V/S SUDHIR KUMAR|SH. VIKAS|9212036118 vikaschopraadvocate@gmail.com 31.03.2023 29.03.2023
PATI ICHOPRA
4 IMS NISHA SAXENA,|ICENTRAL ICS (COMM) 375/2023 TIMES INTERNET LTD V/S MIFYRAJEEV 9810028877 LAWYERSSINC@REDIFFMAIL.COM 01.03.2023 27.02.2023
IDISTRICT JUDGE, ISOLUTIONS PVT. LTD JAGGARWAL
ICOMMERCIAL COURTH
04
ICS (COMM) 376/2023 TIMES INTERNET LTD V/S M/S|RAJEEV 9810028877 ILAWYERSSINC@REDIFFMAIL.COM  |01.03.2023 27.02.2023

ICOMMUNICATE INDIA AND ORS AGGARWAL

[Ex (COMM)/119/2023 IM/S HDB FINANCIA SERVICESRRISHABH RAJ[NA RISHABH@RRJASSOCIATE.COM 01.03.2023 27.02.2023
ILIMITED VS. JOHAR ROY AND ORS PJAIN

IOMP I (COMM) 215/2023 HDFC BANK LTD VS. VASEEMJANISH 9811452022 JANISH_BHOLA17@YAHOO.COM 01.03.2023 27.02.2023
ALAM [BHOLA

IOMP I (COMM) 216/2023 HDFC BANK LTD VS. FURKAN ALI |JANISH 9811452022 JANISH_BHOLA17@YAHOO.COM 01.03.2023 27.02.2023
BHOLA

JOMP I (COMM) 217/2023 HDFC BANK LTD VS. ARCHANAJANISH 9811452022 JANISH_BHOLA17@YAHOO.COM 01.03.2023 27.02.2023

ISINGH TOMAR [BHOLA
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[Ex (COMM)/126/2023 ICICI BANK LIMITED VS. MANISHICHARAN 9540197757 ICJSNJURIS@GMAIL.COM 02.03.2023 l03.01.2023
IGOYAL JEET SINGH

ICS (COMM) 398/2023 ISANTOSH PRAMANIK V/S MRJSACHIN VATS [9899357709 ISACHINADVOCATEVATS@GMAIL.COM|03.03.2023 j01.03.2023
ITAPOSH GHOROI

ICS (COMM) 401/2023 ISHIV SHAKTI INDUSTRIES VS. S.B.RAKESH 9891194404 RKSHARMA54@GMAIL.COM 04.03.2023 27.01.2023
TRADING COMPANY [KUMAR

[EX (COMM)-129/2023 IM/S HDB FINANCIAL SERVICESSH. RISHAB|9811079695 rishab@rrjassociates.com 07.03.2023 l01.03.2023
LTD. VS. ANKUSH EMERSON [RAJ JAIN

[EX (COMM)-130/2023 IM/S HDB FINANCIAL SERVICESSH. RISHAB|9811079695 rishab@rrjassociates.com 07.03.2023 l01.03.2023
ILTD. VS. SURAJ J [RAJ JAIN

ICS (COMM)-426/2023 ISUSHIL JAIN VS. LALIT ISH. YASH|9818920431 ladvyashrawat@gmail.com 07.03.2023 l05.01.2023

[RAWAT

ICS (COMM)-427/2023 IM/S SONI SONS GARMENTS PVT.,SH. RAJEEV|9911792701 rajevadv.shrivastava@gmail.com 07.03.2023 l02.03.2023

ILTD. VS. AVNEET [SHRIVASTAV
A

EX (COMM)/134/2023 IM/S KASTUR POLYCOTT VS. M/SPEET LAL{7011370562 VEETALKHURANAANDSONS@GMAIL. [10.03.2023 l02.03.2023
IVISHU FAB [KHURANA ICOM

IOMP I (COMM)-239/2023 HDFC BANK LTD VS. MANVIANISH 9811452022 JANISH_BHOLA17@YAHOO.COM 13.03.2023 l07.03.2023
ISABHARWAL BHOLA

IOMP I (COMM)-238/2023 HDFC BANK LTD VS. TAHIRANISH 9811452022 JANISH_BHOLA17@YAHOO.COM 13.03.2023 l07.03.2023
[HUSSAIN [BHOLA
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IOMPI (COMM)-237/2023 HDFC BANK LTD VS. DINESH]| 9811452022 JANISH_BHOLA17@YAHOO.COM 13.03.2023 l07.03.2023
KUMAR [BHOLA
IOMP I (COMM)-236/2023 HDFC BANK LTD VS. SARFARZANISH 0811452022 JANISH_BHOLA17@YAHOO.COM 13.03.2023 l07.03.2023
KHAN [BHOLA
ICS (COMM)-436/2023 IVIVEK CHOPRA VS. MANDEEPAVINASH 9899327537 JAVINASHTYAGI1@YAHOO.COM 13.03.2023 l07.03.2023
ISINGH TALWAR [KUMAR
[TYAGI
IOMP I (COMM)-277/2023 HDFC BANK LTD VS. PANKAJANISH 9811452022 JANISH_BHOLA17@YAHOO.COM 14.03.2023 10.03.2023
ISAROHA [BHOLA
IOMP I (COMM)-276/2023 IHDFC BANK LTD VS.SAPNA SAINIANISH 9811452022 JANISH_BHOLA17@YAHOO.COM 14.03.2023 10.03.2023
JAND ANR [BHOLA
IOMP I (COMM)-275/2023 IHDFC BANK LTD VS. VEENITA JANISH 9811452022 JANISH_BHOLA17@YAHOO.COM 14.03.2023 10.03.2023
[BHOLA
IOMP I (COMM)-269/2023 HDFC BANK LTD VS. MOHAMMADANISH 9811452022 JANISH_BHOLA17@YAHOO.COM 14.03.2023 10.03.2023
IQBAL [BHOLA
IOMP I (COMM)-274/2023 HDFC BANK LTD VS. DEEPAKANISH 9811452022 JANISH_BHOLA17@YAHOO.COM 14.03.2023 10.03.2023
[KUMAR [BHOLA
IOMP I (COMM)-283/2023 HDFC BANK LTD VS. SUNNYANISH 9811452022 JANISH_BHOLA17@YAHOO.COM 14.03.2023 10.03.2023
IKUMAR PRASAD [BHOLA
ICS (COMM)465/2023 ICANARA BANK VS. MR RAJENDERICHANDRA 9654643317 ICB.TIWARILAW@GMAIL.COM 14.03.2023 10.03.2023
& ANR [BHUSHAN
TIWARI
ICS (COMM)466/2023 ICICI BANK LIMITED VS. POONAM|VIKAS 9212036118 IVIKASCHOPRAADVOCATE@GMAIL.CO16.03.2023 10.03.2023
JARORA ICHOPRA IM
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EX (COMM)/144/2023 KISHORE ARORA VS. DILSHAD [RADHA 9911619498 RADHAPARIHAR2014@GMAIL.COM [16.03.2023 10.03.2023
[PARTHAR
ICS (COMM)486/2023 IM/S TRIDENT TECH LABS PVT LTDINARENDRA (9811403864 [KALRA.NARENDRA@GMAIL.COM 18.03.2023 17.03.2023
IVS. JYOTHY INSTITUTE OFKALRA
TECHNOLOGY & ORS.
[EX (COMM)154/2023 [HDFC BANK LID VS. SALMA[SACHIN 0811015339 ILEGAL@KATYALASSOCIATES.COM  [18.03.2023 17.03.2023
ISHEZAD [KATYAL
ICS (COMM)489/2023 [HARINDER SACHDEV VS. NEETAJEKLAVYA 9891122330 [EKLAVYA@BNALAW.IN 20.03.2023 18.03.2023
ISETH AND ORS. [BEHL
ICS (COMM)-509/2023 IM/S KRBL LTD. VS. DINESH|SH. K.G.971830027 legal@unitedworld.co.in 21.03.2023 16.03.2023
KUMAR LAHARE & Anr [BANSAL
JOMP (I) (COMM)-308/2023 HDFC BANK LTD. VS. VIKRANT|SH. ANISH|9811452022 JANISH_BHOLA17@YAHOO.COM 22.03.2023 18.03.2023
INARESH RATHI [BHOLA
IOMP (I) (COMM)-309/2023 [HDFC BANK LTD VS. NAVNEETSH. ANISH|9811452022 JANISH_BHOLA17@YAHOO.COM 22.03.2023 18.03.2023
IMANI TRIPATHI [BHOLA
ICS (COMM)-510/2023 ICICI BANK LTD. SUNIL KUMARJSH. VIKAS[9212036118 IVIKASCHOPRAADVOCATE@GMAIL.COj22.03.2023 120.03.2023
ISKHUJA ICHOPRA IM
ICS (COMM)-511/2023 ICICI BANK LTD. SANDEEP BHAN |[SH. VIKAS[9212036118 IVIKASCHOPRAADVOCATE@GMAIL.COj22.03.2023 [20.03.2023
ICHOPRA IM
ICS (COMM)-512/2023 ICICI BANK LTD. MONINDER PALSH. VIKAS(9212036118 IVIKASCHOPRAADVOCATE@GMAIL.COj22.03.2023 120.03.2023
ISINGH ICHOPRA IM
ICS (COMM)-513/2023 ICICI BANK LTD. MONU [SH. VIKAS(9212036118 IVIKASCHOPRAADVOCATE@GMAIL.COj22.03.2023 [20.03.2023
ICHOPRA IM
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IOMP (I) (COMM)-310/2023 IDFC FIRST BANK LTD. VS. SUN . 7503464768  Imayank_mahajanosyahoo.com 22.03.2023 16.03.2023
ISALMANI IMAHAJAN
IOMP (I) (COMM)-311/2023 IDFC FIRST BANK LTD. VS. MEENU|SH. MAYANK7503464768 Imayank_mahajanosyahoo.com 22.03.2023 16.03.2023
ISUKHCHAIN SINGH IMAHAJAN
IOMP (COMM)-45/2023 INILOFR MOHAMAD NASIR|SH. 9555860972 shahnawazahmedadvocatee@gmail.com [23.03.2023 l04.03.2023
ISHAIKH AND ANR VS. CAPRISHAHNAWAZ
IGLOBAL CAPITAL LTD. IAHMED
[EX (COMM)-158/2023 [KOTAK MAHINDRA BANK LTD. VS.SH. AMIT|8860939556 mitkumar.294@rediffmaill.com 23.03.2023 13.03.2023
IVIRVATI AND Ors. IVATS
ICS (COMM)-535/2023 RAMESH ARORA VS. DEVENDERISURESH 8368620180 ISURESH.SHARMA@GMAIL.COM 27.03.2023 [20.03.2023
KUMAR SHARMA SHARMA
ICS (COMM)-536/2023 ICANARA BANK VS. SHALIM KHAN [PRATAP 9990366723 |PRANA25000@GMAIL.COM 27.03.2023 [20.03.2023
ICHANDRA
[RANA
[EX (COMM)-168/2023 [HDFC BANK LTD VS. ASLAM HAQ [GBA LAW|9311851166 IGURMEET@GBALAWOFFICES.COM [28.03.2023 120.03.2023
JOFFICES
lcs (comm)554/2023 WIVA AYURVEDIC PHARMACY LTDJPARKHI SINGH (9650978476 ICOURTS@BRB-LEGAL.COM 29.03.2023 27.03.2023
IVS. ANURADHA SHARMA
IOMP (COMM)-47/2023 ISORABH SHARMA VS M/S BANSAL|SH. SYED|9211383871 ludayadvocate71@gmail.com 131.03.2023 27.03.2023
ICREDITS LTD. IZHAR
IAHMED
ICS (COMM)-561/2023 [M/S KIRAN ROADWAYS PVT. LTD.SH. M..K[9811547394 IMkkaushik1105@gmail.com 131.03.2023 27.03.2023
IVS. M/S TRANZTAR COMMERCIALIKAUSHIK
IVEHICLE APPLICATIONS LTD. Anr.
ISH. UMED SINGHICENTRAL ICS COMM-379/2023 [CICI BANK LTD V/S SHWETANKSHAILENDER [NOT AVAILABLENOT AVAILABLE 01.03.2023 01.03.2023
IGREWAL DISTRICT] IMISHRA [BABBAR
JUDGE (COMMERCIAL
ICOURT)-05
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EX COMM-123/2023 IVINOD KUMAR GARG V/S LOKENDE INOT AVAILABLE[NOT AVAILABLE 01.03.2023 01.03.2023
ITYAGI [KUMAR GARG

ICS COMM-390/2023 [ICICI BANK LTD V/S SUMEET PAREEK [SAGAR SHIVAMINOT AVAILABLE[NOT AVAILABLE 02.03.2023 02.03.2023

ICS COMM-391/2023 [CICI BANK LTD V/S M/S BALAJIPRASHANT KR [NOT AVAILABLE[NOT AVAILABLE 02.03.2023 02.03.2023
FREIGHT CARRIER

ICS COMM-393/2023 [[CICI BANK LTD V/S NIDIHI KHULLAR [SAGAR SHIVAMINOT AVAILABLENOT AVAILABLE 02.03.2023 02.03.2023

ICS COMM-394/2023 ICICI BANK LTD V/S VIJAY LAXMI ISAGAR SHIVAMINOT AVAILABLENOT AVAILABLE 02.03.2023 02.03.2023

ICS COMM-404/2023 IM/S CENTURY PLYBOARDS INDIA LTD| INOT AVAILABLE[NOT AVAILABLE 04.03.2023 l04.03.2023
V/S M/S MITTAL ENTERPRIES/ AV]
IMITTAL ENTERPRISES LLP

ICS COMM-405/2023 BHARAT TRADING CO. V/S POWER] INOT AVAILABLE[NOT AVAILABLE 04.03.2023 04.03.2023
IVENTURES

ICS COMM-406/2023 BHARAT TRADING CO. V/S RATAN] INOT AVAILABLE[NOT AVAILABLE 04.03.2023 04.03.2023
[KUMAR CHOUDHARY

ICS COMM-410/2023 [UMESH TYAGI V/S MCD JAKHIL RANA  [NOT AVAILABLENOT AVAILABLE 06.03.2023 06.03.2023

ICS COMM-411/2023 SBI V/S RANJEET SINGH INOT AVAILABLENOT AVAILABLE 06.03.2023 06.03.2023

ICS COMM-412/2023 [UNICORN DENMART LTD V/S DVGGUNJAN INOT AVAILABLE[NOT AVAILABLE 06.03.2023 06.03.2023
DENTAL LAB [KUMAR
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ICS COMM 413/2023 PRABH DAYAL OM PRAKASH INFRAICHETNA INOT AVAILABLENOT AVAILABLE 06.03.2023 06.03.2023
IV/S SAURAV GARODIA [BHALLA

IOMP(I) COMM-227/2023 [HDFC BANK LTD V/S SUNNY JANISH BHOLA |[NOT AVAILABLENOT AVAILABLE 10.03.2023 10.03.2023

IOMP(I) COMM-228/2023 [HDFC BANK LTD V/S NEHA NARULA JANISH BHOLA |[NOT AVAILABLENOT AVAILABLE 10.03.2023 10.03.2023

EX. COMM-135/2023 PROTIUM FINANCE LTD V/S SARTAK|RAJESH INOT AVAILABLENOT AVAILABLE 10.03.2023 10.03.2023
IMAROTHIA [TOMAR

IOMP(I) COMM-240/2023 [HDFC BANK LTD V/S NEHA SINGH JANISH BHOLA [NOT AVAILABLE[NOT AVAILABLE 13.03.2023 13.03.2023

IOMP(I) COMM-241/2023 [HDFC BANK LTD V/S JASVEER SINGH |ANISH BHOLA [NOT AVAILABLE|NOT AVAILABLE 13.03.2023 13.03.2023

IOMP(I) COMM-242/2023 [HDFC BANK LTD V/S SANJEEV KUMAR |JANISH BHOLA [NOT AVAILABLENOT AVAILABLE 13.03.2023 13.03.2023

IOMP(I)COMM-243/2023 JAAKASH EDUCATIONAL SERVICESIVIDUR SIKKA [NOT AVAILABLENOT AVAILABLE 13.03.2023 13.03.2023
LTD. V/S ATUL SINGH TOMAR

IOMP(I) COMM-244/2023 HDFC BANK LTD V/S RAJKUMAR JANISH BHOLA [NOT AVAILABLENOT AVAILABLE 13.03.2023 13.03.2023

IOMP COMM-36/2023 IM/S GLOBE SILICONES V/S YES BANKISHUBHAM INOT AVAILABLE[NOT AVAILABLE 13.03.2023 13.03.2023
LTD

ICS COMM 431/2023 PUMA SE V/S ASHOK KUMAR [SHASHI INOT AVAILABLE[NOT AVAILABLE 13.03.2023 13.03.2023

[PRATAP OJHA
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ICS COMM 432/2023 SANJAY KUMAR GOYAL V/S M/SSRIBALLABH |[NOT AVAILABLENOT AVAILABLE 13.03.2023 13.03.2023
IMODERN AUTOMOTIVES LTD SHARAN
ICS COMM-442/2023 ICANARA BANK V/S GULSHAN SAREEN [CHANDRA INOT AVAILABLE[NOT AVAILABLE 14.03.2023 14.03.2023
[BHUSHAN
[TTIWARI
ICS COMM-443/2023 J[UCO BANK V/S VIKRANT SINGH [SHWAR SINGHNOT AVAILABLE[NOT AVAILABLE 14.03.2023 14.03.2023
ICHAUHAN
ICS COMM 444/2023 IM/S R.K. GOEL ABHEY KUMAR JAINJAVINASH INOT AVAILABLENOT AVAILABLE 14.03.2023 14.03.2023
IV/S MCD [KUMAR
[TRIVEDI
EX COMM-141/2023 IMS RATTAN HOSE & ENGG. WORKSPYOTIKA INOT AVAILABLENOT AVAILABLE 14.03.2023 14.03.2023
PVT. LTD. V/S GURMEET SINGH PROPJKALRA
IMS LEATHER PROCESSING
IMACHINERY
EX COMM-142/2023 [HDB FINANCIAL SERVICES LTD. V/SJRAVINDRA INOT AVAILABLE[NOT AVAILABLE 14.03.2023 14.03.2023
PRAMOD BHATT [KUMAR
AGARWAL
ICS COMM-446/2023 [CICI BANK LTD V/S ISHWAR SINGH [SAGAR SHIVAMINOT AVAILABLE[NOT AVAILABLE 15.03.2023 15.03.2023
ICS COMM-447/2023 ICICI BANK LTD V/S MAHENDER|SAGAR SHIVAM NOT AVAILABLENOT AVAILABLE 15.03.2023 15.03.2023
[KUMAR
ICS COMM- 451/2023 ICICI BANK LTD V/S SUNDER LALSSAGAR SHIVAM NOT AVAILABLENOT AVAILABLE 15.03.2023 15.03.2023
IGULATI
ICS COMM -453/2023 ICICI BANK LTD V/S AMIR CHAND [SAGAR SHIVAM [NOT AVAILABLENOT AVAILABLE 15.03.2023 15.03.2023
ICS COMM-454/2023 ICANARA BANK V/S RAJVEER ICHANDRA INOT AVAILABLE[NOT AVAILABLE 15.03.2023 15.03.2023
[BHUSHAN
[TIWARI
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ICS COMM -468/2023 ICICI BANK LTD V/S AFSANA [SAGAR SHIVAM [NOT AVAILABLENOT AVAILABLE 16-03-2023 16-03-2023

ICS COMM 469/2023 IM/S SHIVA ENTERPRISES V/S M/SVIKAS INOT AVAILABLE|NOT AVAILABLE 16-03-2023 16-03-2023
IWINNER CONSTRCUTIONS PVT LTD  |CHHABRA

[EX COMM-146/2023 INDUSIND BANK LTD V/S SURESHJARVIND INOT AVAILABLENOT AVAILABLE 16-03-2023 16-03-2023
JARORA [RATHAUR

EX COMM 147/2023 INARESH KUMAR SABHERWAL V/§ INOT AVAILABLENOT AVAILABLE 16-03-2023 16-03-2023
IDINESH GUPTA AND ORS

IOMP COMM-38/2023 IM/S SONY SONS V/S DHANI LOANSIVIPIN PILLAI |[NOT AVAILABLENOT AVAILABLE 16-03-2023 16-03-2023
JAND SERVICES LTD

ICS COMM-474/2023 ICICI BANK LTD V/S SWAPNILPRASHANT KR [NOT AVAILABLENOT AVAILABLE 17-03-2023 17-03-2023
ISRIVASTAVA

IOMP(I) COMM 293/2023 [DFC FIRST BANK LTD V/S PRASHANTIMAYANK INOT AVAILABLENOT AVAILABLE 17-03-2023 17-03-2023
SHAMRA IMAHAJAN

IOMP(I) COMM 294/2023 IDFC FIRST BANK LTD V/S VARDHANMAYANK INOT AVAILABLENOT AVAILABLE 17-03-2023 17-03-2023
[TOMAR IMAHAJAN

IOMP(I) COMM 295/2023 IDFC FIRST BANK LTD V/S AMITIMAYANK INOT AVAILABLEINOT AVAILABLE 17-03-2023 17-03-2023
SHARMA IMAHAJAN

IOMP COMM-40/2023 IVISHAL GAUR V/S KOTAK MAHINDRAJEEWAN INOT AVAILABLEINOT AVAILABLE 18-03-2023 18-03-2023
PRIME LTD ICHANDRA

IOMP(I) COMM-303/203 [HDFC BANK LTD V/S ARVIND SINGH |JANISH BHOLA [NOT AVAILABLENOT AVAILABLE 20.03.2023 20.03.2023
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EX COMM-157/2023 [EQUITAS SMALL FINANCE BANK LTD|RAVI SHANKARNOT AVAILABLENOT AVAILABLE 20.03.2023 20.03.2023
IV/S RAJ NARAYAN IGARG

ICS COMM 502/2023 ICICI BANK LTD V/S MANOJ KUMAR ISAGAR SHIVAMINOT AVAILABLENOT AVAILABLE 21.03.2023 21.03.2023

ICS COMM 503/2023 ICICI BANK LTD V/S SUNDAR LALSSAGAR SHIVAM NOT AVAILABLE[NOT AVAILABLE 21.03.2023 21.03.2023
IGULATI

ICS COMM 504/2023 ICICI BANK LTD V/S VIKAS SINGLA [SAGAR SHIVAM [NOT AVAILABLENOT AVAILABLE 21.03.2023 21.03.2023

ICS COMM 505/2023 ICICI BANK LTD V/S AJAJIM [SAGAR SHIVAM [NOT AVAILABLENOT AVAILABLE 21.03.2023 21.03.2023

ICS COMM 506/2023 SHYAM KUMAR GUPTA V/S M/S GYP]MAYANK INOT AVAILABLENOT AVAILABLE 21.03.2023 21.03.2023
SYSTEM AGGARWAL

ICS COMM-507/2023 SHIV MOHAN V/S RAHUL MADAN INOT AVAILABLE[NOT AVAILABLE 21.03.2023 21.03.2023

IOMP COMM 43/2023 SUNIL KUMAR V/S M/S KOTAK|SUNILKUMAR [NOT AVAILABLENOT AVAILABLE 21.03.2023 21.03.2023
IMAHINDRA PRIME LTD

ICS COMM- 515/2023 IORIENT LINKS PVT, LTD. V/S SHRIMAHESH INOT AVAILABLENOT AVAILABLE 22.03.2023 22.03.2023
IVIKRAM WASANDI ICHAND

ISHARMA

ICS COMM-516/2023 IM/S AD LINK POWER SOLUTION V/S SSAWDESH  KRNOT AVAILABLE[NOT AVAILABLE 22.03.2023 22.03.2023
SOLAR ENERGY ICHAUHAN

IOMP(I)COMM-320/2023 HDFC BANK LTD. V/S SUDHIR KUMARJAISH BHOLA  [NOT AVAILABLENOT AVAILABLE 23.03.2023 23.03.2023
IMUNJAL
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ICS COMM-521/2023 ICICI BANK LTD. V/S DHARMENDRAJRA INOT AVAILABLE[NOT AVAILABLE 23.03.2023 23.03.2023
SINGH CHUDHARY [KR.RANJAN

ICS COMM-522/2023 IM/S AHUJA BOOK COMPANY PVT. LTDJSUNIL KR. INOT AVAILABLE[NOT AVAILABLE 23.03.2023 23.03.2023
V/S M/S JMN EDUCATION AND|
RESEARCH FOUNDATION

IMISC DJ 194/2023 JAAKRITI TRADING COMPANY V/S MSIVIKAS RAWAT [NOT AVAILABLE[NOT AVAILABLE 24.03.2023 24.03.2023
SAXENA CHEM AND ANR.

ICS COMM-523/2023 IVARUN JAIN V/S WILEY INDIA PVTJARJUN INOT AVAILABLENOT AVAILABLE 24.03.2023 24.03.2023
LTD. [KRSHNAN

ICS COMM-527/2023 IM/S VIKAS ELECTRICALS INDIA V/S[KUSHAGRA INOT AVAILABLENOT AVAILABLE 25.03.2023 25.03.2023
IM/S DEV ENTERPRISES IGOEL

IOMP(I)COMM-329/2023 IGANESH CHANDRA V/S DELHIINARENDER INOT AVAILABLENOT AVAILABLE 25.03.2023 [25.03.2023
[TRANSPORT INFRASTRUCTURE[YADAV
DEVELOPMENT CORPORATION LTD.

[EX.COMM-160/2023 SHIVANI CHANDOK V/S A S SENTHILSSURENDER INOT AVAILABLENOT AVAILABLE 25.03.2023 25.03.2023
[KUMAR JAIN

IMISC DJ -203/2023 JARIBA SAEED V/S ARYAHI TRADERS  [YASHSAVI INOT AVAILABLE[NOT AVAILABLE 27.03.2023 [27.03.2023

[SHARMA

IOMP COMM-46/2023 DELHI DEVELOPMENT AUTHORITYANUPAM INOT AVAILABLEINOT AVAILABLE 27.03.2023 27.03.2023
IV/S M/S STALLION SECURITIES [SHARMA

ICS COMM-529/2023 IM/S VEERA FRAGRANCES PVT. LTD.V/S|SUNIRA JAIN [NOT AVAILABLE[NOT AVAILABLE 27.03.2023 [27.03.2023
ING BEAUTY INDIA LLP.

[EX.COMM-162/2023 HDFC BANK LTD. V/S RAMAYANRAM|AMITA KUMARINOT AVAILABLENOT AVAILABLE 27.03.2023 27.03.2023
PAYARE




District

Case No.

Petitioner Name VS Respondent Name

Advocate

Advocate NobileAdvocate email id

Number

Date

Registration

of Date of e-filing

IOMP(I)COMM-336/2023 JAAKASH EDUCATIONAL SERVICESVIDUR SIKKA [NOT AVAILABLEINOT AVAILABLE 28.3.2023 28.03.2023
LTD. V/S MR. MANISH KUMAR
[EX. COMM-167/2023 [HDFC BANK LTD. V/S AAKASH TOMAR [SANEEV INOT AVAILABLE[NOT AVAILABLE 28.03.2023 28.03.2023
[PATHAK
ICS COMM-546/2023 JA TO Z CHEMICLAS VS ROHIT BATRA |[LOVEKASH INOT AVAILABLE[NOT AVAILABLE 20.03.2023 29.03.2023
JAGGARWAL
ICS COMM-547/2023 A°. TO Z CHEMICALS VS BHARATICOVEKUSH INOT AVAILABLENOT AVAILABLE 290.03.2023 20.03.2023
BHUSHAN BATRA JAGGARWAL
ICS COMM-548/2023 SPG CONSUMER PRODUCTS PVT. LTD| INOT AVAILABLENOT AVAILABLE 20.03.2023 20.03.2023
IV/S SHASHANK KR. GUPTA
ICS COMM-549/2023 UMF SYNTHETICS INDIA PVT. LTD. V/§ INOT AVAILABLE[NOT AVAILABLE 29.03.2023 29.03.2023
TECHNO AUTO COMPONENTS.
ICS COMM-559/2023 [UMESH TYAGI V/S MCD JAKHHIL RANA [NOT AVAILABLE[NOT AVAILABLE 131.03.2023 31.03.2023
ICS COMM-560/2023 RUDRA STEEL TRADERS V/S SUJALJRBRAJESH INOT AVAILABLE[NOT AVAILABLE 31.03.2023 31.03.2023
[EXIM INIDA PVT. LTD. [PANDEY
ISH. PARAMJIT SINGH,[CENTRAL ICS(COMM) 377/2023 ICICI BANK LTD. VS RITU GOYAL ISIKHA SHARMA|011-475439281  |SAGARANDSAGAR@LIVE.COM 01-03-2023 l07.01.2023
[IDISTRICT
JUDGE(COMMERCIAL)-
06, CENTRAL
IOMP(1) COMM 219/2023 [HDFC BANK LTD. VS NEERU NEGI 0811452022 lanish_bhola17@yahoo.com 02.03.2023 5.02.2023
IOMP(I) COMM 220/2023 [HDFC BANK LTD. VS AMIT GOSWAMI 0811452022 lanish_bhola17@yahoo.com 02.03.2023 25.02.2023
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IOMP(I) COMM 221/2023 HDFC BANK LTD. VS SUMAN BALBIR[ ™ 9811452022 lanish_bhola17@yahoo.com 02.03.2023 b5.02.2023
SINGH

ICS(COMM) 396/2023 ICICI BANK LTD. VS PERTECH|VIKAS CHOPRA (9212036118 IVIKASCHOPRAADVOCATE@GMAIL.COJ|03.03.2023 01.03.2023
[EXPORTS PVT. LTD. IM

ICS(COMM) 397/2023 SRI KANNIKA MATCH WORKS VSIGAGAN KUMAR |9654224557 IADVSUNILSINGHP@GMAIL.COM 03.03.2023 02.03.2023
HIMANSHU JAIN

IOMP(I) COMM 222/2023 [HDFC BANK VS VINIT TYAGI 0811452022 nish_bhola17@yahoo.com 03.03.2023 25.02.2023

IOMP(I) COMM 223/2023 [HDFC BANK VS DHIRAJ GULIA 0811452022 lanish_bhola1y@yahoo.com 03.03.2023 5.02.2023

IOMP(1) COMM 224/2023 [HDFC BANK VS SANRACHNA 9811452022 lanish_bhola1y@yahoo.com 03.03.2023 25.02.2023

ICS(COMM) 409/2023 DAMAN MALHOTRA VS THE BOMAY|PRASHANT 0818802329 IPS_B2@REDIFFMAIL.COM 06.03.2023 [22.02.2023
IMERCANTILE CO. OPERATIVE BANKISHARMA
LTD.

ICS(COMM) 420/2023 ICICI BANK LTD. VS RAJESH KUMARJSATISH KUMAR|9213905829 IMANISH@K1FINDIA.COM 06.03.2023 21.02.2023
IMISHRA

ICS(COMM) 421/2023 ICICI BANK LTD. VS VISHAL TYAGI ISHAILENDRA 9899585301 BABBBARSANDASSOCIATESICICI@GM|06.03.2023 17.02.2023

[BABBAR JAIL.COM

ICS(COMM) 422/2023 ICICI BANK LTD. VS SANCHIT|SHAILENDRA (9899585301 BABBBARSANDASSOCIATESICICI@GM|06.03.2023 20.11.2022
VEWELLERS [BABBAR JATL.COM

[EX. (COMM) 137/2023 HDFC BANK LTD. VS SATISH KUMAR  |SUMIT 9953518347 ILAWCONNECT@HOTMAIL.COM 13.03.2023 02.03.2023

JAGARWAL
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EX. (COMM) 138/2023 [HDFC BANK LTD. VS AREEB ALI 0811452022 lanish_ bhola1y@yahoo.com 13.03.2023 l04.02.2023
ICS(COMM) 433/2023 SAREE EMPORIUM PVT. LTD. VSRAJESH 0810129278 IRKMITTAL.LAWER@GMAIL.COM 13.03.2023 [23-02-2023
IGAURAV MALHOTRA IKUMAR
IMITTAL
IOMP(I) COMM 245/2023 [HDFC BANK LTD. VS MOHD. YASHIR 0811452022 nish_bhola17@yahoo.com 13.03.2023 07.03.2023
JOMP(I) COMM 246/2023 HDFC BANK LTD. VS NARENRA KUMAR| 9811452022 nish_bhola17@yahoo.com 13.03.2023 07.03.2023
SHARMA
IOMP(1) COMM 247/2023 [HDFC BANK LTD. VS VIJAY SHARMA 0811452022 lanish_bhola1y@yahoo.com 13.03.2023 4.02.2023
IOMP(1) COMM 248/2023 [HDFC BANK LTD. VS YASH CHAWLA 0811452022 lanish_bhola1y@yahoo.com 13.03.2023 5.02.2023
JOMP(I) COMM 249/2023 HDFC BANK LTD. VS SA;AJIDDEM[ 9811452022 lanish_bhola17@yahoo.com 13.03.2023 p5.02.2023
IMETA ISHAQ
IOMP(I) COMM 250/2023 [HDFC BANK LTD. VS NAWAL KISHORE 0811452022 lanish_bhola17@yahoo.com 13.03.2023 25.02.2023
IOMP(I) COMM 251/2023 [HDFC BANK LTD. VS MAHAVIR RAJPAL [ 9811452022 lanish_bhola17@yahoo.com 13.03.2023 b5.02.2023
ICS(COMM) 437/2023 PUMA SE VS ASHOK KUMAR [SHASHI P|0891584230 ISOJHA@RNAIP.COM 14.03.2023 10.03.2023
JOJHA
IOMP(I) COMM 270/2023 [HDFC BANK VS RAHUL SHARMA 0811452022 lanish_bhola17@yahoo.com 14.03.2023 10.03.2023
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IOMP(I) COMM 271/2023 0811452022 lanish_ bhola1y@yahoo.com 14.03.2023 10.03.2023
RAWAL

IOMP(I) COMM 272/2023 [HDFC BANK VS PAVAN KUMAR 0811452022 lanish_ bhola1y@yahoo.com 14.03.2023 10.03.2023

IOMP(I) COMM 273/2023 HDFC BANK VS JITENDRA KUMAR JHA [ 9811452022 nish_bhola17@yahoo.com 14.03.2023 10.03.2023

ICS(COMM) 475/2023 SOURABH GUPTA VS M/S SHRI SAIN.S.NEGI 9999029218 INA 17.03.2023 16.03.2023
ICORPORATION

ICS(COMM) 476/2023 ICICI BANK LTD. VS RAHUL [VIKAS CHOPRA (9212036118 IVIKASCHOPRAADVOCATE@GMAIL.COj17.03.2023 15.03.2023

IM
ICS(COMM) 477/2023 ICICI BANK VS JASPREET SINGH [VIKAS CHOPRA (9212036118 IVIKASCHOPRAADVOCATE@GMAIL.COf17.03.2023 14.03.2023
IM

ICS(COMM) 480/2023 SATISH KUMAR GARG VS MOHDJNAVEEN 0810372713 INKCHAUDHARY.ADV@GMAIL.COM  [17.03.2023 16.03.2023

JABDUL BARI SALEEM IKUMAR
ICHAUDHARY

ICS(COMM) 483/2023 IM/S SUPER FIREL PRIVATE LTD. VS KJALTAF ALVI 0810382723 INA 18.03.2023 24.02.2023
IMURUGESAN

ICS(COMM) 484/2023 IM/S AHUJA BOOK COMPANY VS DRJYOGENDER 0810668042 IGAUTAM.LEGAL@GMAIL.COM 18.03.2023 17.03.2023
RAJESH RAMDASJI KAMBE DENTALIGAUTAM
ICOLLEGE & HOSPITAL

EX. (COMM) 155/2023 HDFC BANK LTD. VS LAVLESH SINGH [SACHIN 0811015339 LEGAL@KATYALASSOCIATES.COM 20.03.2023 28.02.2023

[KATYAL

IOMP(COMM) 42/2023 RAM KHURANA VS MAHINDRA &NIKHIL 0711908810 INA 20.03.2023 24.02.2023

IMAHINDRA SERVICES ICHHOKER
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ICS(COMM) 487/2023 INTEGRATED CONSORTIUM PRIVATEANURAG 0810922232 IANURAGPARASHAR.ADVOCATE@GM [20.03.2023 28.02.2023
LTD. VS SYNERGY INFRA PLANNER|PARASHAR JAIL.COM
LTD.
ICS(COMM) 492/2023 ICICI BANK VS CHAHAT RAM ICHETNA 0818280772 IPUNITBHALLA@GMAIL.COM 21.03.2023 22.02.2023
[BHALLA
ICS(COMM) 517/2023 ICICI BANK VS RAVINDER KUMAR IVIKAS CHOPRA (9212036118 IVIKASCHOPRAADVOCATE@GMAIL.COf22.03.2022 20.03.2023
IM
ICS(COMM) 518/2019 ICICI BANK VS VIJAY SHARMA [VIKAS CHOPRA 9212036118 IVIKASCHOPRAADVOCATE@GMAIL.CO[22.03.2023 20.03.2023
IM
ICS(COMM) 519/2023 ICICI BANK VS DEEPAK BUBNA [VIKAS CHOPRA (9212036118 IVIKASCHOPRAADVOCATE@GMAIL.COJ22.03.2023 20.03.2023
IM
[OMP(I) COMM 312/2023 IDFC FIRST BANK LTD. VS SHAHIDMAYANK 9873347330 IMAYANK_MAHAJAN05@YAHOO.COM }22.03.2023 16.03.2023
JANSAR IMAHAJAN
IOMP(I) COMM 313/2023 [DFC FIRST BANK LTD. VS PAWANMAYANK 0873347330 IMAYANK_MAHAJAN05@YAHOO.COM [22.03.2023 16.03.2023
JAGANNATH IMAHAJAN
IOMP(I) COMM 314/2023 IDFC FIRST BANK LTD. VS PRASHANTIMAYANK 0873347330 IMAYANK_MAHAJAN05@YAHOO.COM [22.03.2023 16.03.2023
[KUMAR IMAHAJAN
IOMP(I) COMM 315/2023 IDFC FIRST BANK LTD. VS ANUPAMAMAYANK 0873347330 IMAYANK_MAHAJAN05@YAHOO.COM [22.03.2023 16.03.2023
RAVINDRA SOLANKI IMAHAJAN
IOMP(1) COMM 316/2023 [HDFC BANK VS SUJAN SINGH 0811452022 lanish_bhola17@yahoo.com 23.03.2023 18.03.2023
IOMP(I) COMM 317/2023 HDFC BANK VS RANDHEER TIWARI 0811452022 lanish_bhola17@yahoo.com 23.03.2023 01.03.2023
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IOMP(1) COMM 318/2023 HDFC BANK VS KIRTI PANDEY 0811452022 lanish_ bhola1y@yahoo.com 23.03.2023 18.03.2023

IOMP(I) COMM 319/2023 [HDFC BANK VS DAVINDER SINGH 0811452022 lanish_ bhola1y@yahoo.com 23.03.2023 20.03.2023

IOMP(I) COMM 322/2023 HDFC BANK VS RAJESH KUMAR 0811452022 nish_bhola17@yahoo.com 23.03.2023 22.03.2023

ICS(COMM) 520/2023 SHAILJA PAPERS LTD. VS MAGMAJKAMAL JINDAL 9818369860 KJINDAL2004@GMAIL.COM 23.03.2023 17.03.2023
PRINT O-PACK P. LTD. & ORS.

IOMP(I) COMM 328/2023 HDFC BANK LTD. VS ASHWANI DHAR 0811452022 lanish_bhola1y@yahoo.com 25.03.2023 2.03.2023

ICS(COMM) 525/2023 ICHANDRA BHUSHAN SHARMA VS JAIRAJEEV KR.9312276651 R. TEWARI88 @GMAIL.COM 25.03.2023 16.03.2023
SINGH [TTIWARI

ICS(COMM) 526/2023 IM/S VSA TRADING PVT. LTD. VS M/SJAMARJEET RAI [9868995997 JASSTAJR@GMAIL.COM 25.03.2023 [22.03.2023
JAGDAMBA DYING MILLS

[EX. (COMM) 159/2023 SBFC FINANCE PVT. LTD. VS KK AUTODEEPANKUR 9999925860 DEEPANKUR@SONDHIPARTNERS.CO [25.03.2023 04.03.2023
ITREDRAS ISONDHI IM

ICS(COMM) 538/2023 INDIAN BANK VS M/S MOHINIJRASHMI 0810330428 RASHMI20A@GMAIL.COM 28.03.2023 24.03.2023
[ENTERPRISES [SRIVASTAVA

ICS(COMM) 539/2023 [UMESH TYAGI VS MCD [DEEPANSHU 8860939496 IDPNSHKHATRI24@GMAIL.COM 28.03.2023 23.03.2023

[KHATRI

ICS(COMM) 540/2023 ITOP MOTO COMPONENTS PVT. LTD. VSRAKESH 0811072845 WLAWLEGAL@GMAIL.COM 28.03.2023 24.03.2023

SANJAY MOHAPATRA WADHWA
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EX. (COMM) 164/2023 ICICI BANK VS MOHSIN ICHETNA 0818280772 PUNITBHALLA@GMAIL.COM 28.03.2023 06.03.2023
[BHALLA
ICS(COMM) 545/2023 ICANARA BANK VS SHIVNANDANJANSHUMAN 9990042642 ISRI.ANSHU83@GMAIL.COM 29.03.2023 18.03.2023
[PAREEK [SRIVASTAVA
[EX. (COMM) 170/2023 INEW LOOK LEASING PVT. LTD. VSVIJAY K.9873403435 IVIJAYADV558 @GMAIL.COM 20.03.2023 27.03.2023
IVEDA NAND JHA ISEHGAL
IMS. KAVERI BAWEJA,CENTRAL 385/2023 ICICI BANK LTD VS MANVINDERMANISH 9213-049-490 IMANISHJAIN330@GMAIL.COM 02-03-2023 27-02-2023
[DISTRICT JUDGE, SINGH [KUMAR
ICOMMERCIAL COURT-07
386/2023 ICICI BANK LTD VS SUBHASH IMANSIH 9213-049-490 IMANISHJAIN330@GMAIL.COM 02-03-2023 [27-02-2023
1387/2023 ICICI BANK LTD VS REENA SHARMA  [MANSIH 9213-049-490  [MANISHJAIN330@GMAIL.COM 02-03-2023 [27-02-2023
388/2023 ICICI BANK LTD VS M/S GOLD LUST IMANISH 9213-049-490 IMANISHJAIN330@GMAIL.COM 02-03-2023 [27-02-2023
[KUMAR
1389/2023 ICICI BANK LTD VS ROBERT ISAGAR SHIVAM [9870348904 ISHIVAMADV65@GMAIL.COM 02-03-2023 [27-02-2023
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1395/2023 RAVI GUPTA VS LALIT IMOHINDER 0313658958 IVATSMOHINDER@GMAIL.COM 02-03-2023 [27-02-2023
25/2023 ICICI BANK LTD VS POONAM ISHAILENDARA (9241578954 IADVSHAILENDRA445@GMAIL.COM  |06-03-2023 28-02-2023
k28/2023 RADIAL ADVER. VS M/S ONE NICE JARJUN ANAND (9643494987 JANANDARJUN55@GMAIL.COM 07-03-2023 l01-03-2023
lM29/2023 B.C. KUMAR VS NEW LAXMI [RAJESH 9555878987 JADVRAJESH@YAHOO.COM 07-03-2023 l01-03-2023
233/2023 [HDFC BANK LTD VS VIKAS NEGI JANISH BHOLA 9555688990 JANISH555@GMAIL.COM 10-03-2023 03-03-2023
234/2023 [HDFC BANK LTD VS SHIV KUMAR JANISH BHOLA 9555688990 IANISH555@GMAIL.COM 10-03-2023 03-03-2023
235/2023 [HDFC BANK LTD VS TANUJ JANISH BHOLA 9555688990 JANISH555@GMAIL.COM 10-03-2023 03-03-2023
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267/2023 [HDFC BANK LTD VS AJRODEEN JANISH BHOLA 9555688990 IANISH555@GMAIL.COM 13-03-2023 l05-03-2023
268/2023 [HDFC BANK LTD VS ABDUL GAFFAR JANISH BHOLA 9555688990 IANISH555@GMAIL.COM 13-03-2023 l05-03-2023
284/2023 [HDFC BANK LTD VS WAJIF SULEMANI [ANISH BHOLA [9555688990 IANISH555@GMAIL.COM 14-03-2023 l05-03-2023
ln45/2023 CANARA BANK VS ANJANA ICHANDNA 0870415478 ICHANDNAKAUR25@GMAIL.COM 15-03-2023 l05-03-2023
M49/2023 ICICI BANK LTD VS MEUKES ELECTRIC [SAGAR SHIVAM 9870348904 ISHIVAMADV65@GMAIL.COM 15-03-2023 l07-03-2023
k50/2023 ICICI BANK LTD VS JITENDRA KUMAR [SAGAR SHIVAM 9870348904 ISHIVAMADV65@GMAIL.COM 15-03-2023 l07-03-2023
52/2023 ICICI BANK LTD VS INTRAGLOBE ISAGAR SHIVAM (9870348904 ISHIVAMADV65@GMAIL.COM 15-03-2023 l07-03-2023
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64/2023 ICANARA BANK VS SUBHASH CHAND 0654531730 ICHANDNAKAUR25@GMAIL.COM 15-03-2023 l07-03-2023

137/2023 RAJESH VS M/S WALTON FINANCE INIKHIL 0654531730 [TRIPATHI123@GMAIL.COM 15-03-2023 l08-03-2023
[TRIPATHI

143/2023 JAMIT KUMAR VS M/S JK COIL ISHIVAM GARG (8930457898 IGARGSHIVAM @GMAIL.COM 15-03-2023 l08-03-2023

l178/2023 SAI ENTERPRISES VS PROLINE ISACHIN 0647895825 IADVSACHIN68@GMAIL.COM 17-03-2023 10-03-2023

497/2023 IAJAY JAIN VS ANIL SHARMA [PARVEEN 09099874585 JADVPRAVEEN87@YAHOO.COM 21-03-2023 15-03-2023
[KUMAR

498/2023 [KIRAN ROADWAYS VS BE ROLLEX PVT. VARUN GUPTA 9999874585 IGUPTAVARUN78 @GMAIL.COM 21-03-2023 15-03-2023

499/2023 [KIRAN ROADWAYS VS MAXMECH EQ |[VARUN GUPTA 9999874585 IGUPTAVARUN78 @GMAIL.COM 21-03-2023 16-03-2023
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l500/2023 ICICI BANK LTD VS NAVEEN KUMAR  [SAGAR SHIVAM 9870348904 ISHIVAMADV65@GMAIL.COM 21-03-2023 17-03-2023
l501/2023 ICICI BANK LTD VS KARAN KUMAR ISAGAR SHIVAM (9870348904 ISHIVAMADV65@GMAIL.COM 21-03-2023 18-03-2023
508/2023 RAVINDER KUMAR VS GARG DALL [YASH MITTAL 9999874585 IGUPTAVARUN78 @GMAIL.COM 21-03-2023 I20-03-2023
1304/2023 [HDFC BANK LTD VS MANORAMA JANISH BHOLA 9555688990 IANISH555@GMAIL.COM 21-03-2023 [20-03-2023
305%/2023 [HDFC BANK LTD VS SHARMILA DEVI  JANISH BHOLA [9555688990 JANISH555@GMAIL.COM 21-03-2023 20-03-2023
1306/2023 IDFC BANK LTD VS PARDEEP KUMAR |[MAYANK 0999874585 IGUPTAVARUN78 @GMAIL.COM 21-03-2023 I20-03-2023
326/2023 [HDFC BANK LTD VS SANTOSH JANISH BHOLA 9555688990 JANISH555@GMAIL.COM 25-03-2023 21-03-2023
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1327/2023 [HDFC BANK LTD VS LOKESH YADAV JANISH BHOLA 9555688990 IANISH555@GMAIL.COM 25-03-2023 I21-03-2023
1330/2023 [HDFC BANK LTD VS RAHUL JANISH BHOLA [9555688990 IANISH555@GMAIL.COM 25-03-2023 I22-03-2023
1335/2023 ITATA CAPITAL VS HARI SHIV SHKATI |JANISH BHOLA |9555688990 IANISH555@GMAIL.COM 27-03-2023 23-03-2023
I541/2023 ISOBIA VS NIRANJAN KUMAR [RAJ KUAMR 0654531730 JANANDARJUN55@GMAIL.COM 28-03-2023 [23-03-2023
542/2023 RADHAY SHAYAM VS PUNJAB AND [KAUSHIK 0654531730 JANANDARJUN55@GMAIL.COM 28-03-2023 23-03-2023
AHUJA
543/2023 LEVAN GLOBAL VS GURU KRIPA JANIL KUMAR  [9654531730 JANANDARJUN55@GMAIL.COM 28-03-2023 I24-03-2023
552/2023 IM/S KEYAL DESIGNER VS KD ZINES JANKIT 0654531730 JANKITPARM @GMAIL.COM 20-03-2023 I24-03-2023
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553/2023 HARSH CLEAN VS RANJIT KUMAR 0654531730 JANANDAKAPIL87@GMAIL.COM 20-03-2023 I25-03-2023
555/2023 IDABUR INDIA VS MQ PRODUCTS ISAZID 0654531730 REHMANADV796@GMAIL.COM 20-03-2023 26-03-2023
556/2023 JASHOK ARORA VS RAJIA BEGUM [SUNIL 0654531730 KUMARSUNIL@GMAIL.COM 131-03-2023 26-03-2023
ISH. DINESH BHATT , DJWest JOMP (I) (COMM)/146/2023 SHRIRAM TRANSPORT FIN CO LTD VSMANOJ 0811254078, Imanvakil378 @gmail.com: 02-03-2023 l01-03-2023
(COMMERCIAL COURT) [UTKARSH KAUSHAL [KUMAR(P),
01
ICS (COMM)/231/2023 ICANARA BANK Vs MRS BENU GULLAH [AH. AN 081104634 nt_advocate@yahoo.co.in 06-03-2023 l02-03-2023
TTWARI(P),
ICS (COMM)/235/2023 BE RANKER SERVICES Vs WEBPULSEMANOJ 0811254078, Imanvakil378 @gmail.com: 07-03-2023 l06-03-2023
SOLUTION PVT LTD [KUMAR(P),
Misc DJ/174/2023 INIKE INNOVATE CV Vs MR WASEEMJAASTHA 9718209970 aastha@}j1elegist.com 13-03-2023 l07-03-2023
ITYAGI SHARMA(P),
IOMP (I) (COMM)/159/2023 SHRIRAM TRANSPORT FIN CO LTD Vs]MANOJ 9811254078, Imanvakil378 @gmail.com: 14-03-2023 13-03-2023
GURDYAL SINGH [KUMAR(P),
IOMP (I) (COMM)/160/2023 SHRIRAM TRANSPORT FIN CO LTD VsMANOJ 0811254078, Imanvakil378 @gmail.com: 14-03-2023 13-03-2023
PRADEEP SINGH [KUMAR(P),
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IOMP (I) (COMM)/154/2023 SHRIRAM TRANSPORT FIN CO LTD VsMANOJ 0811254078, Imanvakil378 @gmail.com: 14-03-2023 13-03-2023
[KISHAN LAL UMAR(P),
IOMP (I) (COMM)/155/2023 SHRIRAM TRANSPORT FIN CO LTD VSMANOJ 0811254078, Imanvakil378 @gmail.com: 14-03-2023 13-03-2023
PRABHU DAYAL [KUMAR(P),
IOMP (I) (COMM)/156/2023 SHRIRAM TRANSPORT FIN CO LTD VsMANOJ 0811254078, Imanvakil378 @gmail.com: 14-03-2023 13-03-2023
PRABHU DAYAL 9726 [KUMAR(P),
IOMP (I) (COMM)/157/2023 SHRIRAM TRANSPORT FIN CO LTD VsMANOJ 0811254078, Imanvakil378 @gmail.com: 14-03-2023 13-03-2023
KRISHAN LAL [KUMAR(P),
IOMP (I) (COMM)/158/2023 SHRIRAM TRANSPORT FIN CO LTD VsMANOJ 0811254078, Imanvakil378 @gmail.com: 14-03-2023 13-03-2023
PIYUSH AND COMPANY [KUMAR(P),
IOMP (I) (COMM)/166/2023 [HDFC BANK Vs MOHD ASLAM [Manisha 9958683230 Inaveen101@gmail.comj 15-03-2023 l06-03-2023
[Baruah(P),
IOMP (I) (COMM)/163/2023 [HDFC BANK Vs NITIN KUMAR [Manisha 9958683230 Inaveen101@gmail.comj 15-03-2023 l06-03-2023
[Baruah(P),
IOMP (I) (COMM)/161/2023 [HDFC BANK Vs SUCHIT SINGHAL [Manisha 9958683230 Inaveen101@gmail.comj 15-03-2023 l06-03-2023
[Baruah(P),
IOMP (I) (COMM)/164/2023 [HDFC BANK Vs SUSHIL GYANENDRA  |Manisha 9958683230 Inaveen1o1@gmail.comj 15-03-2023 l06-03-2023
[Baruah(P),
ICS (COMM)/276/2023 JADIDAS AG Vs OWNER PROPRIETORJAASTHA 9718209970 aastha@}j1elegist.com 21-03-2023 15-03-2023
SWAGGER HUB ISHARMA(P),
ICS (COMM)/277/2023 INIKE INNOVATE C V Vs OWNERIAASTHA 9718209970 laastha@}j1elegist.com 21-03-2023 15-03-2023
PROPRIETOR ISHARMA(P),
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JIOMP (I) (COMM)/181/2023 HDFC BANK LIMITED Vs SONAM SINGHMANISH 9650810426 Imsvermachambers@gmail.com 25-03-2023 24-03-2023
SHANKAR
IVERMA(P),
IOMP (I) (COMM)/182/2023 [HDFC BANK LIMITED Vs NAVEDMANISH 0650810426 Imsvermachambers@gmail.com 25-03-2023 24-03-2023
KAMAL SHANKAR
IVERMA(P),
IOMP (I) (COMM)/183/2023 [HDFC BANK LIMITED Vs DEEP MALA |[MANISH 0650810426 Imsvermachambers@gmail.com 25-03-2023 24-03-2023
ISHANKAR
[VERMA(P),
IOMP (I) (COMM)/184/2023 HDFC BANK LIMITED Vs PRAMODMANISH 9650810426 Imsvermachambers@gmail.com 25-03-2023 24-03-2023
KUMAR AWANA ISHANKAR
IVERMA(P),
IOMP (I) (COMM)/186/2023 [HDFC BANK LIMITED Vs ANIL KUMAR |[MANISH 9958683230 Inaveen101@gmail.comj 28-03-2023 I25-03-2023
SHANKAR
IVERMA(P),
IOMP (I) (COMM)/187/2023 [HDFC BANK Vs SAURAV RISHIPAIjManisha 9958683230 Inaveen101@gmail.comj 20-03-2023 [23-02-2023
SAGWAN [Baruah(P),
[Execution (Comm)/182/2023 KOGTA FINANCIAL INDIA LTD VsA.R.A. VIKRAM[8010215314 Aravikramshukla1982@gmail.com 20-03-2023 24-03-2023
KUNAL RATHORE ISHUKLA(P),
IOMP (I) (COMM)/162/2023 [HDFC BANK Vs GAURAV KUMAR |Manisha 9958683230 Inaveen101@gmail.comj 15-03-2023 l06-03-2023
[Baruah(P),
IOMP (I) (COMM)/165/2023 HDFC BANK Vs MOHD ISRAIL Manisha 9958683230 Inaveen1o1@gmail.comj 15-03-2023 l06-03-2023
[Baruah(P),
lOMP (I) (COMM)/167/2023 OTAK MAHINDRA BANK LTD V. YANK 9873347330, IMAYANK_MAHAJANO5@YAHOO.COM[17-03-2023 l06-03-2023
RABHAKAR KRISHNA PARABMAHAJAN(P),
2476
IOMP (I) (COMM)/168/2023 OTAK MAHINDRA BANK LTD V: YANK 0873347330, IMAYANK_MAHAJANO5@YAHOO.COM17-03-2023 l06-03-2023
RABHAKAR KRISHNA PARAB] AJAN(P),
2495
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IOMP (I) (COMM)/169/2023 [KOTAK MAHINDRA BANK LTD VsMAYANK 9873347330, IMAYANK_MAHAJANO5@YAHOO.COM@17-03-2023 l06-03-2023
[MAHAJAN(P),
IMS. HEMANIWest ICS COMM 214/2023 [RAI INNOTECH POLYMERS P LTD|VISHAL GARG|9810171302 IRAIINNOTECHPOLYMRS@GMAIL.CO ]01.03.2023 l01.03.2023
IMALHOTRA, DISTRICT] IVS PUNEET PLASTICS IM
JUDGE (COMMERCIAL
ICOURT)-02
ICS COMM 214/2023 IRAT INNOTECH POLYMERS P LTD|VISHAL GARG|9810171302 RAIINNOTECHPOLYMRS@GMAIL.CO |01.03.2023 j01.03.2023
IVS ALKA ENTERPRISES IM
ICS COMM 215/2023 JARB BEARING LTD VS RAHU]_ﬂzAJEEV 981178511 RDAYALCOMPANY@GMAIL.COM 01.03.2023 l01.03.2023
IBEARINGS UMAR
IOMP I COMM 143/2023 IHADFC BANK VS NIRMAL SHARMA MANISH 0650810426 IMSVERMACHAMBERS@GMAIL.COM |01.03.2023 l01.03.2023
SHANKER
IOMP I COMM 144/2023 [HADFC BANK VS LATA BHADANA |MANISH 0650810426 IMSVERMACHAMBERS@GMAIL.COM |01.03.2023 01.03.2023
SHANKER
ICS COMM 219/2023 ISTATE BANK OF INDIA VSINIDHI 9718025439 ISBI.03437@GMAIL.COM 03-03-2023 03-03-2023
ISURENDER KUMAR [UPADHAY
ICS COMM 220/2023 ISTATE BANK OF INDIA VSINIDHI 9718025439 ISBI.03437@GMAIL.COM 03-03-2023 03-03-2023
ISANJEEV KUMAR JUPADHAY
ICS COMM 221/2023 ISARDAR JI DI HATTI VS JONU RAKESH 9810143117 rakeshksharmao4@gamil.com 03-03-2023 l03-03-2023
SHARMA
ICS COMM 222/2023 [FIRE HUT COMMERC YANK 9711048605 INIL 03-03-2023 l03-03-2023
[EQUIPMENT VS KALTECHSACHDEVA
[BUILDING CONTROLS
ICS COMM 223/2023 IFIRE HUT COMMERCIAIJMAYANK 9711048605 INIL 03-03-2023 03-03-2023
[EQUIPMENT VS SECUREDSACHDEVA
[ENGINEERS P LTD.
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IMISC.DJ/154/2023 [HARPREET KAUR VS. KAMALJEE 9811177238 sanjaykaushik@gmail.com 06.03.2023 06.03.2023
KAUR [KAUSHIK
IMISC.DJ/155/2023 IRAM GOPAL AGGARWAL VS. RAM[AMARDEEP 06.03.2023 06.03.2023
JAVTAR AGARWAL IMAINI
IOMP/COMM/147/2023 [KOTAK MAHINDRA BANK VSMAYANK Imayank_mahajanosyahoo.comm 07.03.2023 07.03.2023
JAMIT YASHWANT ADVALKAR AJAN
IOMP(i)/COMM/11/2023 [IPANKAJ KUMAR MITTAL VS. HDFCSUNIL 9899335023  |suniltiwari_tiwarisunil@yahoo.com 07.03.2023 l07.03.2023
IBANK LTD TIWARI
ICS/COMM/232/2023 IBANK OF BARODA VS. KAPISUDHA 9899913203  [advsudhashukla@gmail.com 07.03.2023 l07.03.2023
IVERMA SHUKLA
ICS/COMM/233/2023 JAJIT YADAV VS. THE MANAGER ARJUN 9999983875  |Jadvmehtaarjun@gmail.com 07.03.2023 07.03.2023
IMAHTA
ICS/COMM/234/2023 BANK OF BARODA VS. ABDULSUDHA 9899913203 ladvsudhashukla@gmail.com 07.03.2023 l07.03.2023
IHAMID SHUKLA
ICS/COMM/237/2023 ISBI VS. SURJEET INIDHI 7982685292 lpandeynidhikn @gmail.com 10.03.2023 10.03.2023
[UPADHAY
ICS/COMM/238/2023 DJ MEDIAPRINT AND LOGISTICS [SHIVANGNI (987002548 wighmalandcompany@gmail.com 10.03.2023 10.03.2023
IGUPTA
ICS/COMM/239/2023 PNB VS. AMRIT SINGH ANSHU 9810043774 ladvicateabsgy @gail.com 10.03.2023 10.03.2023
SHUKLA
ICS/COMM/240/2023 IM/S AUTOVIKAS SALES VSJ|VISHNU DUTT|9810910048 10.03.2023 10.03.2023
JAVINASH RAI SHARMA
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ICS/COMM/241/2023 INDO LAMINATES VS. ADVANCE 09899949994  [shikhargupta@advsgligitation.in 10.03.2023 10.03.2023
HOME DECOR IGUPTA

ICS/COMM/242/2023 ISBI VS. ANIL KUMAR INIDHI 7982685292  |pandeynidhikn@gmail.com 10.03.2023 10.03.2023

JUPADHAY

ICS/COMM/240/2023 IM/S AUTOVIKAS SALES VSJ|VISHNU DUTT|9810910048 10.03.2023 10.03.2023
JAVINASH RAI SHARMA

ICS/COMM/248/2023 HIS MARKETING VS. SKYLARKIS.S. MITTAL [9811030258 ssmittal.associates@gmail.com 13.03.2023 13.03.2023
ICABLES

ICS/COMM/250/2023 ICANARA BANK VS. LIFESUBHASH KR.9810840045 [skjhaassociates@gmail.com 14.03.2023 14.03.2023
IMEDUCARE UHA

ICS/COMM/251/2023 IM/S AUTOVIKAS SALES VSJVISHNU DUTT|9810910048 14.03.2023 14.03.2023
IAVINASH SHARMA

ICS/COMM/252/2023 ICANARA BANK VS. M/S 1 SHNA 9910577700 krishenkumar@gmail.com 14.03.2023 14.03.2023
IENTERPRISES UMAR

IMISC.DJ/175/2023 ISIMRAN GUJRAL VS. POONAMHARMINDER 14.03.2023 14.03.2023
ISETH SINGH

IOMP(i)/COMM/149/2023 ISHRIRAM TRANSPORT VS. SUMI ANOJ 09811133644 Imanojk.adv@gmail.com 14.03.2023 14.03.2023

UMAR

IOMP(i)/COMM/150/2023 ISHRIRAM TRANSPORT VS.I¥IANOJ 0811133644 Imanojk.adv@gmail.com 14.03.2023 14.03.2023
ISADAKAT UMAR

IOMP(i)/COMM/151/2023 ISHRIRAM TRANSPORT VS.Ill\élANOJ 9811133644 Imanojk.adv@gmail.com 14.03.2023 14.03.2023
IBIJENDER UMAR
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IOMP(i)/COMM/152/2023 ISHRIRAM TRANSPORT JMA 0811133644 Imanojk.adv@gmail.com 14.03.2023 14.03.2023
IMANISH [KUMAR

IOMP(i)/COMM/153/2023 ISHRIRAM TRANSPORT VS.I¥1ANOJ 9811133644 Imanojk.adv@gmail.com 14.03.2023 14.03.2023
IMANISH YADAV UMAR

ICS/COMM/253/2023 /S FIXWELL INDUSTRIES VS/AMARENDRA [9599801185 outsmartadvocate@gmail.com 15.03.2023 15.03.2023

/S SAMPANN MACHINERY IKR. DUBEY

ICS/COMM/254/2023 BANK OF INDIA VS. M/S P.S/SHAVEER 9811632517 shaveer12@gmail.com 15.03.2023 15.03.2023
IPHARMA IAHMED

ICS/COMM/255/2023 IMOHD. SHARIQ SAMI VS.,MOHD. 9350221670 lconsultdaanish@gmail.com 15.03.2023 15.03.2023
IMESSERS MOTHERS PRIDE [DANISH

ICS/COMM/253/2023 [M/S ODITI APPLIANCES LLP VS|AMIT 9911591774 outsmartadvocate@gmail.com 15.03.2023 15.03.2023

IM/S MALHOTRA ENTERPIRSES [DHANKAR

ICS/COMM/259/2023 ICANARA BANK VS. ARZOOAMIT GUPTA (9810224624 lamitguptaadv366 @gmail.com 16.03.2023 16.03.2023
ISACHDEVA

ICS/COMM/260/2023 INIKE INNOVATE CV VS. OWNERAASTHA 9718209970 laastha@thelegist.com 16.03.2023 16.03.2023
[PROP. SHARMA

IOMP/COMM/12/2023 IM.S. NORTH WEST VS. SUNITABISWAJIT KR.[9910193283 bkpatra@gmail.com 17.03.2023 17.03.2023
[RORA

ICS/COMM/265/2023 [PUNJAB AND SIND BANK VS.I¥IANOJ 9811254078 manvakil378 @gmail.com 17.03.2023 17.03.02023
ICHETAN KALRA UMAR

ICS/COMM/266/2023 JADDIDAS AG VS. OWNR [PROMOD 9718209970 laastha@thelegist.com 17.03.2023 17.03.02023

[SINGH
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ICS/COMM/267/2023 ISBI VS. PRADEEP 9811254078 vijayprakashg682@gmail.com 17.03.2023 17.03.02023
[PRAKASH

ICS/COMM/268/2023 [BANK OF BARODA VS. DINESHSUDHA 9899913203  |advsudha.shukla@gmail.com 18.03.2023 18.03.2023
ICAND SHUKLA

ICS/COMM/269/2023 IMAHALAXMI FOOTWEAR  VSJANKIT GUPTA 9891603602 akilankitgupta@gmail.com 18.03.2023 18.03.2023
INDINA BOOT HOUSE

ICS/COMM/270/2023 IMAHALAXMI FOOTWEAR  VS.JANKIT GUPTA 9891603602 akilankitgupta@gmail.com 18.03.2023 18.03.2023
JADARSH FOOTWEAR

IOMP(I)/COMM/170/2023 IM/S GTL INFRASTRUCTURE VS.JPRATAP 8770914670 llegalconsultus@gmail.com 18.03.2023 18.03.2023
IMANSFIELD SHANKAR

ICS/COMM/273/2023 IMALHOTRA ELECTRONICS PVT.DIPESH 9971133684 [dipesh.wittons@gmail.com 21.03.2023 [21.03.2023
ILTD. SHARMA

ICS/COMM/274/2023 IM/S NEW ENTERPRISES VS/SNA ASSO. 0868843592  jadv.nps8o@gmail.com 21.03.2023 [21.03.2023
IMEDICAL SUPTD.

ICS/COMM/2753/2023 IGCMC MALSA CO. VS. R BTRADERS|RAKESH KR.9990333933 [ecolawchambers@gmail.com 21.03.2023 [21.03.2023

IGARG

ICS/COMM/279/2023 TAJINDER KAUR VS. M/S LAMBAJRAVI ffice@avicahwla.co.in 22.03.2023 22.03.2023
IENTP. ICHAWLA

IMISC.DJ/COMM/203/2023 ICANARA BANK VS. MEHANDIAMIT GUPTA 23.03.2023 23.03.2023
[HASAN MANSURI

IMISC.DJ/COMM/204/2023 ISATISH KUMAR VS. BIRD|PARVEEN 9811401342 23.03.2023 23.03.2023
ICLOTHING [DABAS
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ICS(COMM/280/2023 IM/S GANGA SALES CORP. VSJ/SAMEER 9810134864 lsameerdewan123@rediffmail.com 23.03.2023 23.03.2023
PRATEEK DAS [DEWAN
ICS(COMM/281/2023 [UNION BANK OF INDIA VSMEENU 9711028091 Imeenuvatts@gamial.com 23.03.2023 23.03.2023
ISANTOSH KUMRI [SHARMA
ICounter claim/18/2023 IM/S VERTEX BROS VS. M.SATUL 9711728821 dv.advocateagarwal@gmail.com 23.03.2023 23.03.2023
IGREENPLY LTD JAGARWAL
ICS(COMM/282/2023 ISUMIT VS. BANWARI LAL JEEVESH 9811617186 jeevesh@mavenlegal.net 23.03.2023 23.03.2023
IMEHTA
ICS(COMM/285/2023 ICAMPUS ACTIVEWEAR VS. G. LOOKJANKIT 8802310640 [a.parashar@albalawoffices.com 24.03.2023 24.03.2023
[PARASHAR
IOMP(i)/COMM/171/2023 IHDFC BANK VS. FAIZAN AKHTAR |MANISH 9650810426 Imsvermachambers@gmail.com 25.03.2023 25.03.2023
VERMA
IOMP(i)/COMM/172/2023 [HDFC BANK VS. BEDOHAMANISH 9650810426  |msvermachambers@gmail.com 25.03.2023 25.03.2023
ILEARNING VERMA
IOMP(i)/COMM/173/2023 HDFC BANK VS. VINEET KUMARMANISH 9650810426  [msvermachambers@gmail.com 25.03.2023 25.03.2023
IBHARTI VERMA
IOMP(i)/COMM/174/2023 HDFC BANK VS. RAJ KR. CHAUHAN|MANISH 9650810426  |msvermachambers@gmail.com 25.03.2023 25.03.2023
VERMA
IOMP(i)/COMM/175/2023 HDFC BANK VS. TAHIR ATRU IMANISH 0650810426  |msvermachambers@gmail.com 25.03.2023 25.03.2023
VERMA
IOMP(i)/COMM/176/2023 HDFC BANK VS. ASHUTOSH KR.MANISH 9650810426  |msvermachambers@gmail.com 25.03.2023 25.03.2023
IDUBEY IVERMA
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IOMP(i)/COMM/177/2023 [HDFC BANK VS. SUNITA MOO A 0650810426  |[msvermachambers@gmail.com 25.03.2023 25.03.2023
ICHAND VERMA
IOMP(i)/COMM/178/2023 [HDFC BANK VS. RAJVEER IMANISH 9650810426  [msvermachambers@gmail.com 25.03.2023 25.03.2023
VERMA
IOMP(i)/COMM/179/2023 HDFC BANK VS. DEEPAK KR.|MANISH 9650810426  |[msvermachambers@gmail.com 25.03.2023 25.03.2023
IPATHAK IVERMA
IOMP(i)/COMM/180/2023 HDFC BANK VS. SHAMSHERMANISH 9650810426  |msvermachambers@gmail.com 25.03.2023 25.03.2023
ISONGH MAHAR IVERMA
IOMP(i)/COMM/185/2023 IDFC FIRST BANK VS. RATAN LALJATIIN S|8860070760  [gs.lawattorney@gmail.com 27.03.2023 27.03.2023
ITANWAR [SETHI
ICS)/COMM/290/2023 ISITA RAM AND CO.VS. ORIENTADEEPAK 9810538000 [advdeepak@gmail.com 27.03.2023 [27.03.2023
IPLYWOOD VOHRA
IMISC.DJ)/COMM/211/2023 JAI DURGA INCENSE VS. M/S PUJA [PRAVESH 9811501020 praveshbahugunaadv@gmail.com 27.03.2023 [27.03.2023
[BAHUGUNA
ICS COMM 291/2023 IPNB VS. MAHENDRA TIMBERS ISAYAK 09818307300  [sayaklaw@gmail.com 28.03.2023 28.03.2023
ICS COMM 292/2023 IMAX ENGG. VS. DHARNISHRAJEEV KR.9312276651 Ir.tewari88 @gmail.com 28.03.2023 28.03.2023
IRANJAN TIWARI
ICS COMM 293/2023 ICANARA BANK VS. KAWALJEET [SUBHASH KR.981084005 skjhassociates@yahoo.com 28.03.2023 28.03.2023
UHA
ICS COMM 296/2023 [RAJESH CHANANA VS. MOHD.SANDEEP 9911600600  [sandeepsharma_adv@rediffmail.com 29.03.2023 29.03.2023
[RAZAATUL TYAGI SHARMA




District

Case No.

Petitioner Name VS Respondent Name

Advocate

Advocate NobileAdvocate email id

Number

Date
Registration

of Date of e-filing

ICS COMM 298/2023 INOVACARE HEALTHCARE 9643713189 rohitkumarg842@gmail.com 29.03.2023 29.03.2023
ICROSSLAY REMEDIES LTD [KUMAR
IMISC.DJ/ COMM 214/2023 WOTUN INDIA PVT. LTD. VSJACHAL 9602338663  [shekhar.achal@gmail.com 29.03.2023 29.03.2023
ISKYLARK METALLIC INDIA SHEKHAR
ICS COMM 310/2023 [UCO BANK VS. M/S JAYANT LESH 9899913203 dvkamleshtiwari@gmail.com 31.03.2023 31.03.2023
[ENTERPRISES . TTIWARI
ICS COMM 311/2023 ICANARA BANK VS. RAHUL LOHANI [SUNIL KR.901335414 kjhasunilg43@gmail.com 131.03.2023 131.03.2023
JHA
ICS COMM 312/2023 [UCO BANK VS. M/S OM SAIHEQMLESH 0899913203  |advkamleshtiwari@gmail.com 31.03.2023 31.03.2023
ICOLLECTION ENTERPRISES . TIWARI
ICS COMM 313/2023 ICANARA BANK VS. SATINDER|SUNIL KR.901335414 kjhasunilg43@gmail.com 31.03.2023 131.03.2023
IKAUR UHA
ICS COMM 314/2023 [UCO BANK VS. M/S KAHNA TOYS LESH 9899913203 ladvkamleshtiwari@gmail.com 31.03.2023 31.03.2023
. TIWARI
ICS COMM 315/2023 IM/S KLJ PLASTICIZERS LTD VS.,ANIRUDH 9811993041 pcl8o1@gmail.com 31.03.2023 31.03.2023
M/S SREE DRG VINYLS|GUPTA
INDUSTRIES
10 ISH. ANURAG JAIN,NEW DELHIOMP(I)(COMM) 1543/23 BMW INDIA FINANCIAL SERVICES PVT|JRAHUL 8376049807 ladvocateashok.1@gmail.com 01.03.23 09.02.23
IDISTRICT JUDGEDISTRICT LTD., VS TRANSLEASE HOLDINGS|BHARDWAJ
(COMMERCIAL COURT) INDIA PVT LTD
01
ICS(COMM) 1549/23 STATE BANK OF INDIA VS SUMIT SETH [SHALINT 9899408618 shaliniadvocate@gmail.com 01.03.23 24.02.23
JUPADHYAY
ICS(COMM) 1539/23 STATE BANK OF INDIA VS M/S RAJV[SHALINI 0899408618 shaliniadvocate@gmail.com 01.03.23 24.02.23
JANS PHARMACEUTICAL & SURGICALS[UPADHYAY
PVT. LTD.




District

Case No.

ICS(COMM) 1572/23

Petitioner Name VS Respondent Name

INTERNATIONAL
FIRM AND MRS. SHAKUNTLA ARORA

PUNJAB NATIONAL BANK VS M/S YUGHIMANSHU
PROPROETORSHIP]

Advocate

Advocate NobileAdvocate email id

Number

8826772119

lhimanshulegal27@gmail.com

Date
Registration

03.03.23

of Date of e-filing

10.02.23

IOMP(COMM)1663/2023

[TRANSPORT FINANCE COMPANY LTD

[KASIMCHAUDHARY VS M/S SHRIRAM|LAKSHAY

[RATHI

9773946595

llakshavrathi2g @gmail.com

10.03.23

01.03.23

ICS(COMM)1665/2023

ICARIDGES HOTEL NEW DELHI

IM/S CARPET COUTURE VS THEABHINAV

ISHARMA

0810382091

5.abhinavsharma@gmail.com

10.03.23

28.02.23

ICS(COMM) 1694/23

IVINEET GUPTA

IGAURAVJIT SINGH KOCHHAR VSVINOD MAHLA

0311623370

vinnymahla2o00@gmail.com

13.03.23

01.03.23

ICS(COMM) 1706/23

SOLOMON

HDFC LTD VS VINNATI SHWETATEJVEER

SINGH

9953286530

tejveer.tvs@gmail.com

14.03.23

28.02.23

ICS(COMM) 1727/23

SIDHARTH SHARMA

IM/S ILASAKAA STEELS LIMITED VSIMMANBHAR

[MITTAL

9718591657

ralawco@gmail.com

15.03.23

02.03.23

IOMP(COMM) 1754/23

JUNION OF
INFRATECH

INDIA VS M/S RAY|VINOD KUMAR

[RAL

0811603482

vinod.kumar.rai@gmail.com

16.03.23

02.03.23

ICS(COMM)1765/2023

JANR VS SB DRIVE POWER LTD & ORS

RAMANLAL KISHANDAS KOTHARI ANDJANIMESH

[RASTOGI

9999089680

lanimesh.legalcare@gmail.com

17.03.23

15.03.23

ICS(COMM)1760/2023

IONE AD DISPLAY PVT LTD VS DELH]
[TRNASPORT CORPORATION

|PARTHO
[BHATTACHARY
A

0718075818

legalhealers@yahoo.in

17.03.23

02.03.23

IOMP(I)(COMM) 1798/23

IM/S CLIX CAPITAL SERVICE PVT. LTD|
VS M/S IMAGESENSE DIAGNOSTIC
WAGHOLI

[RAVI SHANKAR

0868552038

ladvocatersgarg@gmail.com

18.03.23

04.03.23

ICS(COMM) 1801/23

IM/S INCRED FINANCIAL SERVICES
LTD VS M/S TIME STATIONERS PVT|
LTD

AMIT BAJAJ

9213187809

bajajnbajaj227@gmail.com

18.03.23

08.03.23




District

Case No.

Petitioner Name VS Respondent Name

Advocate

Advocate NobileAdvocate email id

Number

Date
Registration

of Date of e-filing

IOMP(COMM) 1797/23 SMIFS LIMITED VS SUDHIR GARG [PRATIKSHA 0818573748 pratikshasharma@psoffice.in 18.03.23 01.03.23
ISHARMA

IOMP(COMM) 1857/23 CENTRAL POLLUTION  CONTROLJTAHIR ASHRAH95823993423 [tahir@tahirsiddqui.com b2 03.23 13.03.23
BOARD VS M/S INDIA OFFSET PRESS [SIDDQUI

IOMP(COMM) 1881/23 [DHARAMBIR SINGH VS UOI JOM PRAKASH 8076028046 leromlaw1965@gmail.com 23.03.23 14.03.23

ICS(COMM) 1891/23 RAMANLAL KISHANDAS KOTHARI ANDANIMESH 9999089680 lanimesh.legalcare@gmail.com 24.03.23 23.03.23
JANR VS SB DRIVE POWER LTD & ORS |[RASTOGI

EX(COMM) 1897/23 IM/S SPACE ADVERTISING ANDJABHAY GUPTA [8800933083 labhaygupta@gmail.com 24.03.23 01.03.23
IMARKETING VS PRASAR BHART]J
(BROADCASTING CORPORATION OH
INDIA)

EX(COMM)1969/23 IM/S IRCON INTERNATIONAL LIMITED|BADAR 8527005776 badar.mahmud @gmail.com 29.03.23 07.03.23
VS M/S MONO-TECH ENGINEERSMAHMOOD
PRIVATE LIMITED

IOMP(I)(COMM)1966/23 IM/S CLIX CAPITAL SERVICE PVT LTD|RAVI SHANKAR9811252038 ladvocatesgarg@gmail.com 20.03.23 21.03.23
VS M/S PAWAN HOSPITAL IGARG

IOMP(I)(COMM)1965/23 IM/S CLIX CAPITAL SERVICE PVT LTDJRAVI SHANKAR9811252038 ladvocatesgarg@gmail.com 20.03.23 21.03.23
IVS M/S JEEVANDHARA HOSPITAL IGARG

ICS(COMM) 1931/23 IMAHENDRA STEELS Vs [PRATEEK 9911886609 prateekmehtas@gmail.com 28.03.23 04.03.23
[DALBIR SINGH IMEHTA

EX(COMM) 1935/23 L. AND T FINANCE LTD. Vs [PANKAJ 9958732424 roy.pankaj@yahoo.co.in 28.03.23 14.03.23
K. S. AUTOMOBILES IKUMAR

ICS(COMM) 1987/23 ICANARA BANK VS GULSHAN KUMAR &SUMITN 7042039745 sumitsaurav@hotmail.com 31.03.23 10.03.23
IORS SAURAV




District Case No.

Petitioner Name VS Respondent Name

Advocate

Advocate NobileAdvocate email id

Number

Date
Registration

of Date of e-filing

158

ISH. GURVINDER PAL
ISINGH, DISTRICT JUDGE
(COMMERCIAL COURT)|
02

ICS(COMM) 1982/23 REVEX PLASTICISERS PVT LTD VSBHARAT GUPTA|9810444651 sumitsaurav@hotmail.com 31.03.23 15.03.23
JAGANNATH JENA
INEW DELHIOMP(I)(COMM) 1544/23 BMW INDIA FINANCIAL SERVICES PVT JRAHUL 8376049807 ladvocateashok.1@gmail.com 01.03.23 10.02.23
IDISTRICT LTD., VS TRANSLEASE HOLDINGSBHARDWAJ
INDIA PVT LTD
[EX(COMM) 1540/23 [KOTAK MAHINDRA BANK LIMITED VS[TANUJ 9599153502 tagrawals@gmail.com 01.03.23 21.02.23
RAJENDRA SINGH & ANR JAGRAWAL
IOMP(COMM) 1542/23 [TANJIT SINGH GHAI & ORS VS M/S|SONAL ANAND [9811101222 lsanand @asa-partners.com 01.03.23 14.02.23
[KOTAK MAHINDRA PRIME LTD.
IOMP(I)(COMM) 1555/23 WALIRAM TANEJA MINES PRIVATESUMEET LALL [9810944677 sumeet.lall@cslchambercs.com 01.03.23 28.02.23
LIMITED Vs NAND KUMAR TANEJA
ICS(COMM) 1559/23 [KING GRAPHICS VS SUNDEEP PRESS [HARISH 9810717516 lharishgopis@rediffmail.com 02.03.23 l07.02.23
ICHAND
[SHARMA
IOMP(COMM) 1561/23 IMUKUL KUMAR PUCHNANDA VS M/SISANJEEV 0818440797 ladv.ksanjeev@gmail.com 02.03.23 21.02.23
IMONARCH NETWORTH CAPITAL LTD. [KUMAR
ICHAUDHARY
ICS(COMM) 1560/23 ICANARA BANK VS M/S STUDIO SIMMIINAVIN KUMAR9818833037 navlawyer@gmail.com 02.03.23 07.02.23
& ORS THAKUR
ICS(COMM) 1573/23 IGANGOTRI ELECTRONICS PVT. LTD. VS[KARTIK 8126399945 ladvocatebhagat24@gmail.com 03.03.23 27.02.23
PAWAN KUMAR GUPTA [BHAGAT
IOMP(COMM) 1629/23 IM/S BANSAL CREDITS LIMITED VSIS & Kl9555202036 satya.kum1984@gmail.com 06.03..23 24.02.23
BANDHANA KUMARI JASSOCIATED
[EX(COMM) 1617/23 IM/S PRADEEP VINOD CONSTRUCTION|SYED WASIF8595665724 haider.adv@gmail.com 04.03.23 21.02.23
ICO VS UNION OF INDIA [HAIDER




District

Case No.

EX(COMM) 1618/23

Petitioner Name VS Respondent Name

IM/S JBCC VS UNION OF INDIA

Advocate

ISYED
[HAIDER

WASIH

Advocate NobileAdvocate email id

Number

8595665724

lhaider.adv@gmail.com

Date
Registration

04.03.23

of Date of e-filing

p1.02.23

IOMP(COMM) 1616/23

JUNION OF INDIA VS M B RUBBER PVT]

LTD [KUMAR

ASHISH

SHARMA

8954377855

sauravyadav@gmail.com

04.03.23

26.02.23

[EX(COMM) 1639/23

HDB FINANCIAL SERVICES LTD V§
RAJENDRA KUMAR

[DEEPANKUR
ISONDH

9999925860

[deepankur@sondhipartners.com

07.03.23

02.02.23

EX(COMM) 1638/23

HDB FINANCIAL SERVICES LTD V§
JASHOK KUMAR MAURYA

[DEEPANKUR
ISONDH

9999925860

[deepankur@sondhipartners.com

07.03.23

01.02.23

ICS(COMM) 1708/23

[HOUSING DEVELOPMENT FINANCH]

DAS

ICORPORATION LIMITED VS MANOJKUMAR JHA

[PARDEEP

9953133627

jhapradeep2010@hotmail.com

14.03.23

04.03.23

IOMP(COMM) 1705/23

INOTIFIED. NOMADIC AND SEMIH
INOMADIC TRIBES VS M/S VIMARSH]
[DEVELOPMENT SOLUTINO PVT. LTD.

THE NATIONAL COMMISSION OF DE-KALPANA

0818053678

kalpanasrivastavayoo17@gmail.com

14.03.23

07.03.23

[EX(COMM) 1728/23

IMERCEDES-BENZ FINANCIAL SERVICE]
INDIA PRIVATE LIMITED VS M/S R V]
SUI GENERIS CONSULTANT PVT LTD

[PRINCE
[PAWAIYA

0810259228

[delhi@Gnplegal.com

15.03.23

p1.02.23

ICS(COMM) 1729/23

IM/S JAIPRAKASH ASSOCIATES]
LIMITED VS M/S DESTINOS INDIA|
IGURU PVT LTD

[RAJIV BAKSHI

9891695725

kksharmaandcompany@gmail.com

15.03.23

06.03.23

ICS(COMM) 1755/23

RAM PAL VS M/S ANSAL PROPERTIES &
INFRASTRUCTURE LIMITED

[KUMAR

[SANJAY

0212731564

ladvocatesanjay@gmail.com

16.03.23

04.03.23

ICS(COMM) 1757/23

DINESH DAYAL & OTHERS V9
ICOTTAGE INDUSTRIES EXPOSTION|
LTD

SEEMA SETH

0810602729

seema.seth.advocate@gmail.com

16.03.23

28.02.23

ICS(COMM) 1758/23

IVERTEX LIFTS(INDIA) PVT LTD. VS§
RAKESH KUMAR GARG

[HIMANSHU
[DETWAL

8851394488

ladvhimanshudetwal @gmail.com

16.03.23

08.02.23




District

Case No.

EX(COMM) 1756/23

Petitioner Name VS Respondent Name

Advocate

IOM LOGISTICS LTD VS NR SWITCH-N-ARUN

RADIO SERVICES PRIVATE LIMITED

JAGGARWAL

Advocate NobileAdvocate email id

Number

0810163624

ladvocatearun23@gmail.com

Date

Registration

16.03.23

of Date of e-filing

17.02.23

IOMP(COMM) 1767/23 INITESH KUMAR SINHA M/S HOME9716913648 laapa.legal @gmail.com 18.03.23 20.02.23
ICREDIT INDIA|
[FINANCE
[PRIVATE
ILIMITED
ICS(COMM) 1856/23 SEHGAL CONSULTANT &RAHUL 0871735724 rahul.legal @gmail.com 22.03.23 21.02.23
ENGINEERING PVT. LRD VS M/S|SHUKLA
SUBROS LIMITED
ICS(COMM) 1894/23 ICANARA BANK VS RAJESH KUMARARUN KUMAR[9312400295 lconnect@snslegal.in 24.03.23 21.02.23
JAND ORS [SHUKLA
IOMP(I)(COMM)1964/23 IM/S CLIX CAPITAL SERVICE PVT LTD|RAVI SHANKAR/9811252038 ladvocatesgarg@gmail.com 29.03.23 21.03.23
VS M/S JEEVANDHARA HOSPITAL IGARG
EX(COMM)1968/23 IMATSYA FINCAP PVT LTD VS GOVINDINIKHITA 0504413245 kumarinikitag504@gmail.com 29.03.23 14.03.23
LAL IKUMARI
[EX(COMM)1932/23 S.S. TOTAL [Saurav singh 8954377855 sauravyadavri@gmail.com 28.03.23 20.03.23
ICONSTRUCTION INDIA [Yadav
PVT. LTD. Vs
JUNION OF INDIA
[EX(COMM)1933/23 S.S. TOTAL [Saurav singh 8954377855 sauravyadavri@gmail.com 28.03.23 20.03.23
ICONSTRUCTION INDIA [Yadav
PVT. LTD. Vs
[UNION OF INDIA
EX(COMM)1936/23 JADITYA BIRLA FINANCE INISHA 9999787126 ladv.nishakhanna@gmail.com 28.03.23 28.02.23
LTD. Vs IMUNJRAL
INESTIVA HELATHCARE
PVT. LTD. AND ORS
IOMP(COMM) 1937/23 JUNION OF INDIA Vs [Saurav singh 8954377855 sauravyadavri@gmail.com 28.03.23 13.02.23
IGIRDHARI LAL CHAUHAN [Yadav
JAND SONS
IOMP(I)(COMM) 1847/23 IM/S ADITYA BIRLA FINANCE LTD VSPIYUSH 8700925528 piyush.katyal@trulegal.co.in 31.03.23 28.02.23

IM/S REPSFITSTUDIO & ORS

IKATYAL




District

Case No.

Petitioner Name VS Respondent Name

Advocate

Advocate NobileAdvocate email id

Number

Date
Registration

of Date of e-filing

ICS(COMM) 1985/23 ICANARA BANK VS M/S  A.PJSUMIT SAURAV [7042039746 sumitsaurav@hotmail.com 31.03.23 10.03.23
[ENTERPRISES
ICS(COMM) 1983/23 IM/S RASIK PRODUCTS PVT. LTD. VS|S K MISHRA 0818340679 skmishraadvocate@gmail.com 31.03.23 01.03.23
IM/S BRN GLOBAL LOGISTICS
2 SH. VINEETA GOYAL,NEW DELHICS(COMM) 1541/23 PUNJAB NATIONAL BANK VS M/S RELYJANSHUMAN  [9990042642 lsri.anshu83@gmail.com 01.03.23 06.02.23
IDISTRICT JUDGEDISTRICT [FURNITURE [SRIVASTAVA
(COMMERCIAL COURT)
03
ICS(COMM) 1545/23 BMW INDIA FINANCIAL SERVICES PVTJRAHUL 8376049807 ladvocateashok.1@gmail.com 01.03.23 10.02.23
LTD., VS TRANSLEASE HOLDINGS|BHARDWAJ
INDIA PVT LTD
ICS(COMM) 1571/23 PUNJAB NATIONAL BANK VS M/SHIMANSHU 8826772119 lhimanshulegal27@gmail.com 03.03.23 10.02.23
FORUM &  SMT. MADHUMITA]
BANERJEE
EX(COMM) 1637/23 HDB FINANCIAL SERVICES LTD VSIDEEPANKUR (9999925860 [deepankur@sondhipartners.com 07.03.23 28.01.23
ISURENDER KAPAR ISONDH
IOMP(I)(COMM) 1640/23 [HERO FINCORP LTD Vs. DEEPAK SAINI JAMITABH 9971177170 [rlflegal @gmail.com 07.03.23 14.02.23
[SINGH
ICS(COMM)1673/2023 PVR LIMITED VS SARUABH NANDA IVINEET MEHTA|9810353944 vimehtagg@gmail.com 10.03.23 16.09.22
IOMP(COMM)1674/2023 KUSUM AGARWAL VS M/S BAJAJSOUMYA 9717211487 soumyadutta@gmail.com 10.03.23 01.03.23
[FINANCE LTD [DUTTA
IOMP(COMM)1666/2023 [KALYAN JAGOTRA VS UNION OF INDIA [DHANESH 9910247777 [dhaneshrelan@gmail.com 10.03.23 11.02.23
[RELAN
ICS(COMM) 1692/23 IM/S JMK BUILDCOM VS M/S EMRAIL-MOHD ARIF 0268147995 larifadvocate@rediffmail.com 13.03.23 06.02.23
PCMCCPL-JV




District

Case No.

ICS(COMM) 1693/23

Petitioner Name VS Respondent Name

IM/S GENEXT LOGISTICS PVT. LTD V§
[M/S LONGLASST INC

Advocate

Advocate NobileAdvocate email id

Number

IMEHRA

9667798205

lanjanamehraassociates@gmail.com

Date

Registration

13.03.23

of Date of e-filing

05.03.23

ICS(COMM) 1707/23

[HOUSING DEVELOPMENT FINANCEPRADEEP
ICORPORATION LIMITED VS ANUPAMIKUMAR JHA

SAREEN

9953133627

Phapradeep2010@hotmail.com

[14.03.23

03.03.23

ICS(COMM) 1709/23

IRRIGATION & FLOOD CONTROIJARUN KUMAR

DEPTT. VS VARUN GUPTA

9891527171

ladvocatearunog@gmail.com

[14.03.23

10.02.23

ICS(COMM) 1730/23

IMANOJ KUMAR GARG VS M/S KABRARAMESH

STEEL TUBES

ICHAND GUPTA

9312392991

rameshguptaequity@gmail.com

15.03.23

28.02.23

IOMP(COMM) 1799/23

UNION OF INDIA VS SHRI ATAM|
[PARKASH

[TEJASVI GOEL

9911503658

tjsvgoel @gmail.com

18.03.23

10.12.22

ICS(COMM) 1800/23

[UNION OF INDIA VS M/S SANDEEPDEEPA GUPTA

IMETAL WORKS

0312292558

ladvocate.deepa.gupta@gmail.com

18.03.23

06.03.23

IOMP(COMM) 1898/23

S R PRASANNA VS SBI CARDS AND|
PAYMENT SERVICES LTD.

SHANTHKUMA
RV MAHALE

0811554816

lamitjsharma@gmail.com

24.03.23

23.03.23

IOMP(I)(COMM)1967/23

IM/S CLIX CAPITAL SERVICE PVT LTD|
VS M/S PAWAN HOSPITAL

IGARG

[RAVI SHANKAR|

0811252038

ladvocatesgarg@gmail.com

29.03.23

p1.03.23

IOMP(COMM)1991/23

INDIAN  RAILWAY

CATERING  &SAURAV

[TOURISM CORP. LTD. VS M/S DOONJAGRAWAL

ICATERERS

8895592069

ladv@anshumanch.in

31.03.23

23.03.23

ICS(COMM)1992/23

KNN PAPERS VS INTERNATIONALJPRADEEP

PRINT-O-PAC LIMITED AND ORS

[MURRIA

0810952810

Imurriapradeep@gmail.com

31.03.23

17.03.23

IOMP(COMM)1993/23

INDIAN RAILWAY CATERING &SAURAV
[TOURISM CORP. LTD. VS M/S DOONAGRAWAL

ICATERERS

8895592069

ladv@anshumanch.in

31.03.23

23.03.23




District Case No. Petitioner Name VS Respondent Name Advocate Advocate NobileAdvocate email id Date ofDate of e-filing
Number Registration

13 ISH. PREM KUMAR| ICS (COMM)/122/2023 [UNION BANK OF INDIA Vs KAMLESHRITU 9958183999 rituadvocate @gmail.com 01-03-2023 28.02.2023
[BHARTWAL, DJ| BESERWAL [RASTOGI(P),
(COMMERCIAL)-01
IOMP (1) (COMM)/510/2023 HDFC BANK LTD Vs BALRAJ SINGH|SANJEEV 8285002845 Imanjul.sood @srcslegal.com 01-03-2023 28.02.2023
3353 [KUMAR(P),
IOMP (1) (COMM)/508/2023 [HDFC BANK LTD Vs VARIJ GUPTA 3483 |SANJEEV 8285002845 Imanjul.sood @srcslegal.com 01-03-2023 28.02.2023
[KUMAR(P),
IOMP (I) (COMM)/509/2023 HDFC BANK LTD Vs KOMAL BISWALJSANJEEV 8285002845 Imanjul.sood @srcslegal.com 01-03-2023 28.02.2023
2205 [KUMAR(P),
Execution (Comm)/76/2023 JAU SMALL FINANCE BANK LTD Vs/ABID 9213142242 labidahmadadvoae @gmail.com 02-03-2023 01.03.2023
[UMESH SINGH SHEKHAWAT JAHMAD(P),
ICS (COMM)/126/2023 IM/S M E TESTING LABORATORY VsgVarnika Bajaj(P),|9838660707 arnikabajajadvocate@gmail.com 02-03-2023 01.03.2023
IM/S M E TECHNOLOGY
[Execution (Comm)/77/2023 HDFC BANK LTD Vs ABHAY TANWAR |[RAJEEV 0311022102 ranjan.and.company@gmail.com 02-03-2023 01.03.2023
IKUMAR
[RANJAN(P),
[Execution (Comm)/78/2023 KOTAK MAHINDRA PRIME LTD Vs[KUSHAL 9958724670 INOT AVAILABLE 02-03-2023 01.03.2023
IVINOD OMPAL UMAR(P),
[Execution (Comm)/79/2023 PUNJAB NATIONA BANK Vs KANHIYA[VIKRAM 0811244209 ikramgola2o10@gmail.com 03-03-2023 01.03.2023
LAL GAUTOM IGOLA(P),
ICS (COMM)/132/2023 KAMOD KUMAR THAKUR Vs SANJAY[SANJAY 9999687550 sushil19847@gamil.com 04-03-2023 02.03.2023
[KUMAR KAMAT [KUMAR(P),
[Execution (Comm)/82/2023 [HDFC BANK LTD Vs GANESH KUMARIANISH 0811452022 lanish_bhola17@yahoo.com 04-03-2023 02.03.2023
SAHU SAHU [BHOLA(P),




District

Case No.

Petitioner Name VS Respondent Name

Advocate

Advocate NobileAdvocate email id

Number

Date

Registration

of Date of e-filing

ICS (COMM)/131/2023 IVIVEK CHOPRA Vs MARUTIAVINASH 9899327537 lavinashtyagii@yahoo.com 04-03-2023 02.03.2023
[ELECTRONICS [KUMAR
TYAGI(P),
IOMP (1) (COMM)/529/2023 IYES BANK LTD Vs ANIL ARORA [SACHIN 9811015339 lkatyalsachin2zoo8 @gmail.com 06-03-2023 l03.03.2023
IKATYAL(P),
IOMP (1) (COMM)/528/2023 IYES BANK LTD Vs VINEETA SINGH [SACHIN 0811015339 lkatyalsachin2zoo8 @gmail.com 06-03-2023 03.03.2023
[KATYAL(P),
IOMP (I) (COMM)/530/2023 IYES BANK LTD Vs MANAV VAISH [SACHIN 0811015339 katyalsachin2008 @gmail.com 06-03-2023 03.03.2023
[KATYAL(P),
[Execution (Comm)/84/2023 IM/S MULTICUBE DISTRIBUTORS LTD [BHARAT 7088358702 jain.himanshu87@gmail.com 07-03-2023 04.03.2023
Vs M/S KOTAK MAHINDRA PRIME LTD [BHUSHAN(P),
IOMP (I) (COMM)/534/2023 KOTAK MAHINDRA BANK LTD VsDIVYA 90643646534 lparv.mahajanoo7@gmail.com 10-03-2023 07.03.2023
PARDEEP KUMAR 847 [TALWANI(P),
ICS (COMM)/136/2023 IMETTLER TOLEDO INDIA PVT LTD VsSHIVANGI 0560074359 sukrit@ksandk.com 13-03-2023 10.03.2023
IQUALIX INFORMATION SYSTEM LLP [SINGH(P),
IOMP (I) (COMM)/536/2023 KOTAK MAHINDRA PRIME LTD VSRAJESH 0958726491 jangraadvicate@gmail.com 13-03-2023 10.03.2023
ISURENDRA YADAV UMAR(P),
IOMP (I) (COMM)/552/2023 [KOTAK MAHINDRA PRIME LTD Vs THE[MAYANK 9873347330 Imayank_mahajanos@yahoo.com 14-03-2023 13.03.2023
ITRAVEL SHOPPE IMAHAJAN(P),
ICS (COMM)/150/2023 IMAX HEALTHCARE INSTITUTEVIJAY 0818570649 office@ira.law 16-03-2023 14.03.2023
LIMITED Vs MAX CARE HOSPITALS ILAKSHMI
[KRUTTIKA(P),
ICS (COMM)/151/2023 IMAX HEALTHCARE INSTITUTEVIJAY 0818570649 office@ira.law 16-03-2023 14.03.2023
[LIMITED Vs MAX HEALTH HOSPITALS [LAKSHMI
[KRUTTIKA(P),
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ICS (COMM)/154/2023 D R JOHNS LAB PVT LTD Vs VEXTAVINOD KUMAR9810240129 INOT AVAILABLE 17-03-2023 14.03.2023
LABORATORIES PVT LTD [PANDEY(P),
ICS (COMM)/156/2023 A° C VARSHNEY Vs NAVYUGANNAIYER 0356401000 tinagarg15@gmail.com 18-03-2023 16.03.2023
[ENGINEERING CO LTD IMATEEN(P),
[Execution (Comm)/93/2023 HDFC BANK LTD Vs JAMIL AHMED [RAJEEV 0958726491 jangraadvicate@gmail.com 20-03-2023 18.03.2023
IKUMAR
[RANJAN(P),
Execution (Comm)/92/2023 HDFC BANK LTD Vs JATIN |RAJEEV 9958726491 jangraadvicate@gmail.com 20-03-2023 18.03.2023
[KHARBANADA IKUMAR
[RANJAN(P),
ICS (COMM)/161/2023 [EMU LINES PVILTD Vs ROCKVALLEY[Uday Kumar(P), (9810868162 ladvudaykumar@gmail.com 20-03-2023 18.03.2023
[ROCKS AND MINES PVT LTD
IOMP (I) (COMM)/599/2023 ICNH INDUSTRIAL CAPITAL INDIA PVTJRAJESH 9958726491 jangraadvicate@gmail.com 20-03-2023 18.03.2023
LTD Vs MD HASAN [KUMAR(P),
IOMP (I) (COMM)/600/2023 ICNH INDUSTRIAL CAPITAL INDIA PVTJRAJESH 0958726491 jangraadvicate@gmail.com 20-03-2023 18.03.2023
LTD Vs JASMANTA RAY [KUMAR(P),
IOMP (I) (COMM)/601/2023 ICNH INDUSTRIAL CAPITAL INDIA PVTJRAJESH 0958726491 jangraadvicate@gmail.com 20-03-2023 18.03.2023
LTD Vs HARDIP SINGH [KUMAR(P),
IOMP (I) (COMM)/602/2023 ICNH INDUSTRIAL CAPITAL INDIA PVTJRAJESH 9958726491 jangraadvicate@gmail.com 20-03-2023 18.03.2023
LTD Vs JODH SINGH [KUMAR(P),
IOMP (I) (COMM)/595/2023 [TOYOTA FINANCIAL SERVICES INDIARRAJESH 0058726491 jangraadvicate@gmail.com 20-03-2023 18.03.2023
LIMITED Vs PETER MANUELKUMAR(P),
[FERNANDES
IOMP (I) (COMM)/598/2023 [TOYOTA FINANCIAL SERVICES INDIARRAJESH 0958726491 jangraadvicate@gmail.com 20-03-2023 18.03.2023
LIMITED Vs A KUMAR JEWELLERS [KUMAR(P),
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IOMP (I) (COMM)/597/2023 ITOYOTA FINANCIAL SERVICES IND 9958726491 jangraadvicate@gmail.com 20-03-2023 18.03.2023
LIMITED Vs SURESH KUMAR [KUMAR(P),

IOMP (1) (COMM)/596/2023 [TOYOTA FINANCIAL SERVICES INDIARRAJESH 0958726491 jangraadvicate@gmail.com 20-03-2023 18.03.2023
LIMITED Vs MOHD ATEEQUE [KUMAR(P),

ICS (COMM)/170/2023 ICANARA BANK Vs M/S K P INDUSTRIES jankur 90990042642 sri.anshu83@gmail.com 21-03-2023 20.03.2023

aggarwal(P),

ICS (COMM)/169/2023 STATE BANK OF INDIA Vs SURGEEN|GAURAV(P), 9953226302 prakash.gauravo1@gmail.com 21-03-2023 20.03.2023
IYADAV

ICS (COMM)/168/2023 UNDER ARMOUR INC Vs XOSHRAVAN 0650682928 lunitedmark@unitedandunited.com 21-03-2023 20.03.2023
FOOTWEAR PRIVATE LIMITED [KUMAR

IBANSAL(P),

IOMP (I) (COMM)/606/2023 TOYOTA FINANCIAL SERVICES INDIARAJESH 9958726491 jangraadvicate@gmail.com 21-03-2023 20.03.2023
LIMITED Vs RAJU PANDURANGKUMAR(P),
INGALE

ICS (COMM)/175/2023 PUNJAB NATIONAL BANK Vs POOJA[VIKRAM 0811244209 vikramgola2o10@gmail.com 22-03-2023 21.03.2023
ISRIVASTAV IGOLA(P),

IOMP (I) (COMM)/613/2023 [KOTAK MAHINDRA BANK VsDIVYA 0643646534 [parv.mahajanoo7@gmail.com 22-03-2023 21.03.2023
DEVENDRA KUMAR CHAURASIYA [TALWANI(P),

IOMP (I) (COMM)/614/2023 [KOTAK MAHINDRA BANK Vs JITENDRADIVYA 0643646534 lparv.mahajanoo7@gmail.com 22-03-2023 21.03.2023
IGUPTA TALWANI(P),

IOMP (I) (COMM)/612/2023 [TOYOTA FINANCIAL SERVICES INDIARRAJESH 9958726491 jangraadvicate@gmail.com 22-03-2023 21.03.2023
LIMITED Vs MOHD SAQIB [KUMAR(P),

ICS (COMM)/179/2023 IMS TRANSLINK LOGISTICS PVT LTD VsDIGVIJAY 0811129475 klmishreadvo@gmail.com 24-03-2023 22.03.2023
SEETU KOHLI CONCEPTS PVT LTD ISINGH(P),
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Execution (Comm)/102/2023 IM/S KOTAK MAHINDRA BANK LTD Vs|PRASHANT 9999691983 psrlawfirm2020@gamil.com 24-03-2023 [22.03.2023
IVINEET KUMAR GUPTA [KUMAR(P),

IOMP (1) (COMM)/633/2023 [KOTAK MAHINDRA BANK VsDIVYA 0643646534 lparv.mahajanooy@gmail.com 24-03-2023 22.03.2023
ICHARANJEET SINGH 970 [TALWANI(P),

[Execution (Comm)/103/2023 SBI CARDS AND PAYMENTS SERVICESKIRTY 0910345439 subodhpathaklegal@gmail.com 25-03-2023 24.03.2023
LIMITED Vs GAURAV SINGH JAGARWAL(P),

ICS (COMM)/187/2023 [KAUSHALYA BANSAL Vs KAMAL JAADITYA VIJAY|9717622082 adityavk@gmail.com 25-03-2023 24.03.2023

IKUMAR

IOMP (I) (COMM)/652/2023 HDFC BANK LTD Vs SHANKAR [SANJEEV 8285002845 Imanjul.sood @srcslegal.com >7-03-2023 5.03.2023
SHARMA 9344 [KUMAR(P),

IOMP (I) (COMM)/653/2023 HDFC BANK LTD Vs BABITA RAM[SANJEEV 8285002845 Imanjul.sood @srcslegal.com 27-03-2023 25.03.2023
SINGH 1510 [KUMAR(P),

ICS (COMM)/191/2023 ICANARA BANK Vs SMT MANJULAjankur 0990042642 sri.anshu83@gmail.com 28-03-2023 27.03.2023
[PROPRIETOR OF WELL BEINGlaggarwal(P),
PHARMACY

[Execution (Comm)/108/2023 TATA MOTORS FINANCE LTD VsMANOJ 0811133644 Imanojk.adv@gmail.com 28-03-2023 27.03.2023
BRAHAM PAL UMAR(P),

IOMP (I) (COMM)/670/2023 HDFC BANK LTD Vs MOOL CHANDISANJEEV 8285002845 Imanjul.sood @srcslegal.com 20-03-2023 27.03.2023
SHARMA 2116 [KUMAR(P),

IOMP (I) (COMM)/669/2023 HDFC BANK LTD Vs CHANDA DEVI 5231 [SANJEEV 8285002845 Imanjul.sood @srcslegal.com 29-03-2023 28.03.2023

[KUMAR(P),

IOMP (I) (COMM)/664/2023 HDFC BANK LTD Vs KARTHIKEYAN [SANJEEV 8285002845 Imanjul.sood @srcslegal.com 20-03-2023 28.02.2023

RAMALINGAM 6652 [KUMAR(P),
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IOMP (I) (COMM)/665/2023 HDFC BANK LTD Vs SEEMA SURESH|SANJEEV 8285002845 Imanjul.sood @srcslegal.com 29-03-2023 28.02.2023
ICHOUDHARY 7282 [KUMAR(P),
IOMP (1) (COMM)/668/2023 HDFC BANK LTD Vs GHANSHYAM[|SANJEEV 8285002845 Imanjul.sood @srcslegal.com 29-03-2023 28.02.2023
SHARMA 8046 [KUMAR(P),
IOMP (1) (COMM)/666/2023 HDFC BANK LTD Vs AJAY KUMARSANJEEV 8285002845 Imanjul.sood @srcslegal.com 20-03-2023 28.02.2023
IVERMA 6494 [KUMAR(P),
IOMP (I) (COMM)/667/2023 HDFC BANK LTD Vs IRFAN MALANISANJEEV 8285002845 Imanjul.sood @srcslegal.com 29-03-2023 28.02.2023
1152 [KUMAR(P),
Execution (Comm)/109/2023 HDB FINANCIAL SERVICES Vs GURUDEEPANKUR (9999925860 [deepankur@sondhipartners.com 29-03-2023 28.02.2023
DUTT [SONDHI(P),
IOMP (I) (COMM)/675/2023 KOTAK MAHINDRA BANK Vs DAGAR|DIVYA 90643646534 lparv.mahajanoo7@gmail.com 31.03.2023 29.03.2023
[ENTERPRISES 878 TALWANI(P),
14 ISH. VINAY KUMARSOUTH IOMP(i)(COMM)513/2023 [KOTAK MAHINDRA BANK VS MANOJPARV 0643646534 IPARV.MAHAJAN007@GMAIL.COM 02.03.2023 17.02.2023
IKHANNA, DISTRICT] [KUMAR IMAHAJAN
JUDGE (COMMERCIAL
ICOURT)-02
IOMP(i)(COMM)514/2023 [KOTAK MAHINDRA BANK VS KALLU [PARV 0643646534 IPARV.MAHAJAN007@GMAIL.COM 02.03.2023 20.02.2023
IMAHAJAN
IOMP(i)(COMM)515/2023 JAXIS BANK VS CHANDRA MOHANMAYANK 9873347330 IMAYANK_MAHAJAN0o5@YAHOO.COM (02.03.2023 17.02.2023
IMEENA IMAHAJAN
IOMP(i)(COMM)516/2023 JAXIS BANK VS NETARAM IMAYANK 9873347330 IMAYANK_MAHAJAN0o5@YAHOO.COM (02.03.2023 17.02.2023
IMAHAJAN
IOMP(i)(COMM)523/2023 JAXTS BANK VS HARPAL SINGH IMAYANK 0873347330 IMAYANK_MAHAJAN05@YAHOO.COM (03.03.2023 17.02.2023
IMAHAJAN
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IOMP(i)(COMM)524/2023 JAXIS BANK VS DHANRAJ MEENA IMAYANK 0873347330 IMAYANK_MAHAJAN0o5@YAHOO.COM (03.03.2023 17.02.2023
IMAHAJAN
IOMP(i)(COMM)525/2023 JAXIS BANK VS RAJVEER [IMAYANK 9873347330 IMAYANK_MAHAJAN05@YAHOO.COM [03.03.2023 17.02.2023
IMAHAJAN
IOMP(i)(COMM)526/2023 JAXIS BANK VS SANDEEP KUMAR IMAYANK 9873347330 IMAYANK_MAHAJAN05@YAHOO.COM [03.03.2023 [20.02.2023
IMAHAJAN
IOMP(i)(COMM)527/2023 JAXIS BANK VS ISLAM IMAYANK 9873347330 IMAYANK_MAHAJAN0o5@YAHOO.COM (03.03.2023 20.02.2023
IMAHAJAN
ICS(COMM) 128/2023 IGURDAYAL PRAKASH NAYYAR VS CASAVIKAS 0099010507 WURISLAW@OUTLOOK.COM 03.03.2023 13.12.2022
2 STAYS PVT LTD INAGWAN
EXE(COMM) 80/2023 [HDFC BANK LTD VS HARPREET SINGH|KUSUM BHATT |9599624216 IASHIM.BHATT17@GMAIL.COM 03.03.2023 [20.02.2023
[KOHLI
[EXE(COMM) 81/2023 1360 INTERIOR DESIGN VS ROLIF INDIAINEHA KUMARI (8447848134 INEHAANDADVOCATES@GMAIL.COM (03.03.2023 18.01.2023
PVT LTD
ICS(COMM) 130/2023 IYOGINDER AGGARWAL VS JASBIRH.K.TOLANI 8377002210 JADVOCATE_HK@YAHOO.CO.IN 04.03.2023 20.02.2023
SINGH
ICS(COMM) 137/2023 EMU LINES PVT. LTD. VS EMPIREJUDAY KUMAR [9810868162 JADVUDAYKUMAR@GMAIL.COM 13.03.2023 15.02.2023
[HOME APPLIANCES PVT. LTD.
ICS(COMM) 138/2023 EMU LINES PVT. LTD. VS TRANSLINKJUDAY KUMAR [9810868162 IADVUDAYKUMAR @GMAIL.COM 13.03.2023 15.02.2023
LOGISTICS PVT. LTD.
ICS(COMM) 139/2023 EMU LINES PVT. LTD. VS MOHDJUDAY KUMAR [9810868162 JADVUDAYKUMAR@GMAIL.COM 13.03.2023 15.02.2023
[HASHIM PROP. H.A. LEATHERS
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IOMP(i)(COMM)537/2023 [KOTAK MAHINDRA BANK LTD. VSRAJESH 0058726491 DELHI.JANGRAADVOCATE@GMAIL.C [13.03.2023 25.02.2023
SATYA SHARAN PANGRA OM

IOMP(i)(COMM)538/2023 [KOTAK MAHINDRA BANK LTD. VSRAJESH 0958726491 DELHI.JANGRAADVOCATE@GMAIL.C [13.03.2023 [25.02.2023
INEERAJ SINGH YADAV PANGRA OM

ICS(COMM)141/2023 IONEX INDUSTRIES PVT. LTD. VS[SHRIDHARAN [NOT AVAILABLENOT AVAILABLE 13.03.2023 13.03.2023
SANDEEP SINGH PROP. M/S. DHIMANI%AJAN RAN|
[FABRICATORS AND ORS. UMAR

ICS(COMM)143/23 DELHI PHARMACEUTICAL SCIENCESPANKAJ 9999613024 dvpankajbhardwaj 1 O@gmail.com 14.03.2023 20.02.2023
JAND RESEARCH UNIVERSITY VS M/SJBHARDWAJ
SUNHARE KAL KI PAHEL

ICS(COMM)144/23 SMARTIVITY LABS PRIVATE LIMITEDISANJEEV 7065207245 lsanjeevguptag3z@gmail.com 14.03.2023 01.03.2023
VS AVA MERCHANDISING SOLUTIONS|GUPTA
PRIVATE LIMITED

IOMP(i)(COMM)559/23 [KOTAK MAHINDRA BANK LTD. VSMAYANK 9873347330 Imayank_mahajanos@yahoo.com 14.03.2023 28.02.2023
ISATYANAM SINGH AND ANR. IMAHAJAN

ICS(COMM)145/2023 IMOHD. NASIR TRADING AS UNIQUED.K. YADAV 0650508945 ladvdk.yadavy9@gmail.com 14.03.2023 02.03.2023
[TRADING COMPANY VS. MAHBOOB AL]
JAND ANR.

IOMP(i)(COMM)566/2023 TOYOTA FINANCIAL SERVICES INDIARAHUL 8376049807 JADVOCATEASHOK.1@GMAIL.COM 15.03.2023 25.02.2023
LTD. VS MANI PRATAP SINGH [BHARDWAJ

IOMP(i)(COMM)567/2023 KOTAK MAHINDRA PRIME LTD. VSRAJESH 9958726491 DELHI.JANGRAADVOCATE@GMAIL.C [15.03.2023 10.03.2023
IDEEPAK SINGH JANGRA IOM

IOMP(i)(COMM)568/2023 KOTAK MAHINDRA PRIME LTD. VSRAJESH 0058726491 IDELHI.JANGRAADVOCATE@GMAIL.C [15.03.2023 13.03.2023
JAMIT KUMAR PANGRA oM

IOMP(i)(COMM)569/2023 KOTAK MAHINDRA PRIME LTD. VSRAJESH 0958726491 IDELHI.JANGRAADVOCATE@GMAIL.C [15.03.2023 13.03.2023
IMANISH KUMAR YADAV JANGRA IOM
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IOMP(i)(COMM)581/2023 [HDFC BANK LTD. VS JAI MADAAN SANJEEV 8285002845 LITIGATION@SRCSLEGAL.COM 16.03.2023 25.02.2023
[PATHAK
IOMP(i)(COMM)580/2023 [HDFC BANK LTD VS JITENDRA KUMAR[SANJEEV 8285002845 ILITIGATION@SRCSLEGAL.COM 16.03.2023 [25.02.2023
ICHATURVEDI [PATHAK
IOMP(i)(COMM)579/2023 [HDFC BANK LTD. VS PRABHJOT KAUR [SANJEEV 8285002845 ILITIGATION@SRCSLEGAL.COM 16.03.2023 [25.02.2023
IPATHAK
IOMP(i)(COMM)578/2023 [HDFC BANK LTD VS ANUJ SARDANA  |SANJEEV 8285002845 LITIGATION@SRCSLEGAL.COM 16.03.2023 23.02.2023
IPATHAK
IOMP(i)(COMM)577/2023 HDFC BANK LTD VS KAMLESH RAM|SANJEEV 8285002845 LITIGATION@SRCSLEGAL.COM 16.03.2023 23.02.2023
SHARMA [PATHAK
EXE(COMM) 88/2023 HDFC BANK LTD VS M.K.ROCKTECH|NAVEEN 0958683230 INAVEENK101@GMAIL.COM [17.03.2023 l02.03.2023
PVT LTD SHARMA
[EXE(COMM) 87/2023 RADIANT DYANAMIC SERVICES VSR.S.MALIK 0810369523 INOT AVAILABLE 17.03.2023 02.03.2023
RAHEJA DEVELOPERS
[EXE(COMM) 86/2023 [ICICI BANK LTD VS SOHIT JAMRENDRA 0871040589 INDOLEXLAW@GMAIL.COM 17.03.2023 27.02.2023
IKUMAR
EXE(COMM) 89/2023 HIMALAYAN HOSPITALITY VSRAVI DEV|9873205388 JADVRAVIGALAV@GMAIL.COM 17.03.2023 03.03.2023
SAFDARJUNG CLUB SHARMA
ICS(COMM) 166/2023 RSPL LTD VS MOHIT SHARDA S.K.BANSAL 1126843455 JUNITEDMARK@UNITEDANDUNITED. [18.03.2023 17.03.2023
ICOM
IOMP(i)(COMM) 590/2023 HDFC BANK LTD VS AJAY KUMARISANJEEV 8285002845 ILITIGATION@SRCSLEGAL.COM 18.03.2023 25.02.2023
SINGH IPATHAK
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IOMP(i)(COMM) 591/2023 [HDFC BANK LTD VS JAREENA SANJEEV 8285002845 LITIGATION@SRCSLEGAL.COM 18.03.2023 25.02.2023
[PATHAK
IOMP(i)(COMM) 592/2023 [HDFC BANK LTD VS AADIL SON OFSANJEEV 8285002845 ILITIGATION@SRCSLEGAL.COM 18.03.2023 [25.02.2023
JALIM [PATHAK
IOMP(i)(COMM) 593/2023 [HDFC BANK LTD VS AIZAZ KHAN SANJEEV 8285002845 ILITIGATION@SRCSLEGAL.COM 18.03.2023 [25.02.2023
IPATHAK
IOMP(i)(COMM) 594/2023 [HDFC BANK LTD VS RAJ KUMAR SANJEEV 8285002845 LITIGATION@SRCSLEGAL.COM 18.03.2023 25.02.2023
IPATHAK
ICS(COMM) 157/2023 IADS SPIRIT PVT LTD VS GDMJABHISHKE Kl0899787372 JABHI.J.RAI@GMAIL.COM 18.03.2023 14.02.2023
[PACKAGING PVT LTD [RAT
ICS(COMM) 164/2023 IM/S. CLIX CAPITAL SERVICES PVTJRAVI SHANKAR9868552038 IADVOCATERSGARG@GMAIL.COM 20.03.2023 13.03.2023
LTD. VS M/S. SIKARWAR SCAN CENTREIGARG
JAND ORS.
[EXE(COMM) 94/2023 KOTAK MAHINDRA PRIME LTD. VSROHIT BOHRA 9369850733 IBNNLITIGATION@GMAIL.COM 20.03.2023 02.07.2022
JAMIT KUMAR CHAUHAN
[EXE(COMM) 95/2023 KOTAK MAHINDRA PRIME LTD. VS GROHIT BOHRA 9369850733 IBNNLITIGATION@GMAIL.COM 20.03.2023 02.07.2022
PACKIYALAKSHMI AND ANR.
EXE(COMM) 96/2023 KOTAK MAHINDRA PRIME LTD. VSJROHIT BOHRA 9369850733 BNNLITIGATION@GMAIL.COM 20.03.2023 02.06.2022
SANJEEV KUMAR SINGH
EXE(COMM) 97/2023 KOTAK MAHINDRA PRIME LTD. VSRROHIT BOHRA 9369850733 BNNLITIGATION @GMAIL.COM 21.03.2023 02.06.2022
SAHABUDDIN MALIK
[EXE(COMM) 98/2023 KOTAK MAHINDRA PRIME LTD. VSROHIT BOHRA 9369850733 BNNLITIGATION @GMAIL.COM 21.03.2023 05.08.2022
ISUNIL S/O. TRILOK CHAND AND ORS.
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EXE(COMM) 99/2023 [KOTAK MAHINDRA PRIME LTD. VS SNTIROHIT BOHRA 9369850733 BNNLITIGATION@GMAIL.COM 21.03.2023 20.09.2022
[DECOR CO.
[EXE(COMM) 100/2023 KOTAK MAHINDRA PRIME LTD. VSJROHIT BOHRA 9369850733 BNNLITIGATION@GMAIL.COM 21.03.2023 28.11.2022
SAHYOG LAND PROMOTERS
IMISC DJ 20/2023 ICANARA BANK VS MRS. NIKHILASANTOSH 0205492878 ISKRLAWFIRMS@GMAIL.COM 22.03.2023 21.03.2023
WOSEPH [KUMAR ROUT
IMISC DJ 21/2023 ICANARA BANK VS MR. BIKASH KUMARISANTOSH 0205492878 ISKRLAWFIRMS@GMAIL.COM 22.03.2023 21.03.2023
SAHOO [KUMAR ROUT
IOMP(I)(COMM)615/2023 [HDFC BANK LTD. VS NALIN SINHA SANJEEV 8285002845 LITIGATION@SRCSLEGAL.COM 22.03.2023 27.02.2023
[PATHAK
IOMP(I)(COMM)616/2023 [HDFC BANK LTD. VS THE OCTOPUSISANJEEV 8285002845 LITIGATION@SRCSLEGAL.COM 22.03.2023 [27.02.2023
[BUSINESS SERVICES PVT. LTD. [PATHAK
IOMP(I)(COMM)617/2023 [HDFC BANK LTD. VS YOGESH KUMAR [SANJEEV 8285002845 ILITIGATION@SRCSLEGAL.COM 22.03.2023 27.02.2023
IPATHAK
IOMP(I)(COMM)618/2023 [HDFC BANK LTD. VS MANISH SINGH |SANJEEV 8285002845 ILITIGATION@SRCSLEGAL.COM 22.03.2023 27.02.2023
[PATHAK
IOMP(I)(COMM)619/2023 [HDFC BANK LTD. VS INDU SHARMA ISANJEEV 8285002845 LITIGATION@SRCSLEGAL.COM 22.03.2023 01.03.2023
[PATHAK
IOMP(I)(COMM)627/2023 KOTAK MAHINDRA BANK LTD. VSPARV 0643646534 PARV.MAHAJAN007@GMAIL.COM 23.03.2023 22.03.2023
ICHARANJEET SINGH IMAHAJAN
IOMP(I)(COMM)628/2023 KOTAK MAHINDER BANK LTD. VSPARV 0643646534 [PARV.MAHAJAN007@GMAIL.COM 23.03.2023 22.03.2023
BHAVAR LAL SINGH IMAHAJAN
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IOMP(I)(COMM)627/2023 [KOTAK MAHINDER BANK LTD. VS RMD|PARV 0643646534 PARV.MAHAJAN007@GMAIL.COM 23.03.2023 14.03.2023
INFRA IMAHAJAN

IOMP(I)(COMM)626/2023 KOTAK MAHINDER PRIME LTD. VSMAYANK 0873347330 IMAYANK_MAHAJAN05@YAHOO.COM [23.03.2023 14.03.2023
PARTEEK KUMAR BHATI IMAHAJAN

IOMP(I)(COMM)625/2023 KOTAK MAHINDER PRIME LTD. VSMAYANK 0873347330 IMAYANK_MAHAJAN05@YAHOO.COM [23.03.2023 14.03.2023
BHUPENDER SINGH THUKRAL IMAHAJAN

IOMP(I)(COMM)624/2023 KOTAK MAHINDER BANK LTD. VSJPARV 0643646534 PARV.MAHAJAN007@GMAIL.COM 23.03.2023 10.03.2023
BABLU IMAHAJAN

ICS(COMM) 180/2023 IM/S. AARK PHARMACEUTICAL VS M/S|PARAS 9991119392 JADVPRASHANTBHARGAVA@GMAIL.C [24.03.2023 28.01.2023
FOCUS IMAGING AND RESEARCH[BHARGAVA OM
ICENTRE PVT. LTD.

IOMP(I)(COMM)634/2023 ICNH INDUSTRIAL CAPITAL (INDIA)RAJESH 0958726491 DELHI.JANGRAADVOCATE@GMAIL.C [24.03.2023 20.03.2023
PVT. LTD. VS GURDEEP SINGH PANGRA oM

IOMP(I)(COMM)635/2023 ICNH INDUSTRIAL CAPITAL (INDIA)RAJESH 0958726491 IDELHI.JANGRAADVOCATE@GMAIL.C [24.03.2023 20.03.2023
PVT. LTD. VS AMRIK SINGH JANGRA IOM

IOMP(I)(COMM)636/2023 [TOYOTA FINANCIAL SERVICES INDIARRAJESH 0958726491 DELHI.JANGRAADVOCATE@GMAIL.C [24.03.2023 21.03.2023
LTD. VS CHANDRAKANTRAMU MORE PANGRA IOM

IOMP(I)(COMM)637/2023 TOYOTA FINANCIAL SERVICES INDIARAJESH 0058726491 DELHI.JANGRAADVOCATE@GMAIL.C [24.03.2023 21.03.2023
LTD. VS ANIL JASWANT MEHTA JANGRA IOM

IOMP(I)(COMM)642/2023 [TOYOTA FINANCIAL SERVICES INDIARRAJESH 9958726491 IDELHI.JANGRAADVOCATE@GMAIL.C [24.03.2023 22.03.2023
LTD. VS PINKI R PANGRA oM

IOMP(I)(COMM)648/2023 [TOYOTA FINANCIAL SERVICES INDIARRAJESH 0958726491 IDELHI.JANGRAADVOCATE@GMAIL.C [25.03.2023 24.03.2023
LTD. VS BERANI VALLABHBHAI P JANGRA IOM
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IOMP(I)(COMM)647/2023 TOYOTA FINANCIAL SERVICES INDIARAJESH 0058726491 DELHI.JANGRAADVOCATE@GMAIL.C [25.03.2023 24.03.2023
LTD. DESAI CHIRAG PANGRA OM
ICS(COMM)186/2023 PUNJAB NATIONAL BANK VS M/S/M.K. ARORA 0010337392 /IMKARORA11@YAHOO.COM /|25.03.2023 15.03.2023
SHAKOYA LIFE SCIENCES 7291960506 JADVMKARORA@GMAIL.COM
IOMP(I)(COMM)659/2023 IYES BAK LTD. VS GAURAV OMKUMARISACHIN 0811015339 [KATYALSACHIN2008@GMAIL.COM  [27.03.2023 06.03.2023
IGARG IKATYAL
IOMP(I)(COMM)658/2023 IYES BAK LTD. VS ARVIND KUMAR [SACHIN 0811015339 [KATYALSACHIN2008 @GMAIL.COM  [|27.03.2023 06.03.2023
IKATYAL
IOMP(I)(COMM)657/2023 IYES BAK LTD. VS VIRENDER VERMA  |SACHIN 0811015339 [KATYALSACHIN2008 @GMAIL.COM  [|27.03.2023 06.03.2023
[KATYAL
IOMP(I)(COMM)656/2023 IYES BAK LTD. VS DRISHTI [SACHIN 0811015339 KATYALSACHIN2008 @GMAIL.COM 27.03.2023 06.03.2023
IKATYAL
IOMP(I)(COMM)655/2023 IYES BAK LTD. VS MANU KESARWANI  |SACHIN 0811015339 KATYALSACHIN2008 @GMAIL.COM  [27.03.2023 06.03.2023
IKATYAL
IOMP(I)(COMM)654/2023 IYES BAK LTD. VS HARISH AGGARWAL [SACHIN 0811015339 KATYALSACHIN2008 @GMAIL.COM  [27.03.2023 06.03.2023
IKATYAL
IOMP(I)(COMM)662/2023 HDFC BANK LTD. VS DHARMENDRAISANJEEV 8285002845 LITIGATION@SRCSLEGAL.COM 28.03.2023 27.03.2023
SINGH [PATHAK
IOMP(I)(COMM)663/2023 [HDFC BANK LTD. VS GIRIRAJ SINGH|SANJEEV 8285002845 LITIGATION@SRCSLEGAL.COM 28.03.2023 [27.03.2023
IMANJHI [PATHAK
[EXE.(COMM)113/2023 [HDFC BANK LTD. VS SONALI SAXENA |AMITA KUMARI[9311851166 IGURMEET@GBALAWOFFICES.COM  [29.03.2023 24.03.2023
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EXE.(COMM)112/2023 SBI CARDS AND PAYMENTS SERVICES] 0810508115 LEAGUMASSOCIATES@GMAIL.COM  [29.03.2023 23.01.2023
LTD. VS KIRAN BALA & SANJAY|
[KUMAR SINGH
[EXE.(COMM)111/2023 SBI CARDS AND PAYMENTS SERVICESJRAJIV NARAIN9810508115 ILEAGUMASSOCIATES@GMAIL.COM  [29.03.2023 16.11.2022
LTD. VS SOHIT CHATURVEDI SANJAY|
UMAR SINGH
[EXE.(COMM)110/2023 SBI CARDS AND PAYMENTS SERVICESRAJIV NARAIN|9810508115 ILEAGUMASSOCIATES@GMAIL.COM  [29.03.2023 16.11.2022
LTD. VS RAVI KUMAR ARORA SANJAY|
UMAR SINGH
ICS(COMM)197/2023 IM/S  KISAN IRRIGATIONS AND|ISHRAVAN 0650682928 rishi@unitedandunited.com 20.03.2023 27.03.2023
INFRASTRUCTURE LIMITED VS M/S[KUMAR
ISHRI BIHARI PIPE INDUSTRIES [BANSAL
EXE.(COMM)115/2023 [HDFC BANK LTD. VS RACHIT ARUN|NAVDEEP 0811311360 IADVNAVDEEP1963@YAHOO.COM 131.03.2023 24.02.2023
KUMAR [SINGH
EXE.(COMM)116/2023 BANK OF BARODA VS SABA CREATION [NEERAJ 0711863744 ICLALEGAL9@GMAIL.COM 31.03.2023 10.03.2023
IKUMAR
15 ISH. SANJEEV[South IOMP (I) (COMM)/255/2023 KOTAK MAHINDRA PRIME LTD VSRAJESH 9910577700 krishankumar@gmail.com 02-02-2023 01.02.2023
IAGGARWAL ISUKHPREET SINGH [KUMAR(P),
ICS (COMM)/123/2023 IGLOBAL WATER SOLUTIONS INDIAROHIT 9899709077 tariq@ckmpatner.in 01-03-2023 01.03.2023
PVT LTD Vs SURIT PRASAD|NAGPAL(P),
IMOHAPATRA
ICS (COMM)/125/2023 IM/S SANGHVI FOODS PRIVATESHRAVAN 0650682928 linfo@unitedandunited.com 01-03-2023 01.03.2023
LIMITED Vs BHARAT CHATRABHUJ[KUMAR
ITHAKKAR IBANSAL(P),
ICS (COMM)/124/2023 HUGO BOSS TRADE MARK|SHRAVAN 0650682928 linfo@unitedandunited.com 01-03-2023 01.03.2023
IMANAGEMENT GMBH CO KG Vs SWISHKUMAR
BOSS APPARELS PVT LTD [BANSAL(P),
IOMP (I) (COMM)/511/2023 [HDFC BANK LTD Vs MIRA DEVI 8458 [|SANJEEV 8285002845 litigation@srcslegal.com 01-03-2023 28.02.2023
[KUMAR(P),
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IOMP (I) (COMM)/512/2023 HDFC BANK LTD Vs UZMA ZAKIRISANJEEV 8285002845 litigation@srcslegal.com 01-03-2023 28.02.2023
SIDDIQUI 0323 [KUMAR(P),

IOMP (1) (COMM)/521/2023 HDFC BANK LTD Vs HASANISANJEEV 8285002845 litigation@srcslegal.com 02-03-2023 28.02.2023
IMOHAMMAD 1059 [KUMAR(P),

IOMP (1) (COMM)/522/2023 HDFC BANK LTD Vs ASHISH BAWAISANJEEV 8285002845 litigation@srcslegal.com 02-03-2023 28.02.2023
0257 [KUMAR(P),

IOMP (I) (COMM)/519/2023 KOTAK MAHINDRA BANK LTD VsDIVYA 0643646634 lparv.mahajanoo7@gmail.com 02-03-2023 28.02.2023
JARCHISH ENTERPRISES [TALWANI(P),

IOMP (I) (COMM)/520/2023 HDFC BANK LTD Vs JABBAR ISRAIJSANJEEV 8285002845 litigation@srcslegal.com 02-03-2023 28.02.2023
4307 [KUMAR(P),

IOMP (I) (COMM)/517/2023 [KOTAK MAHINDRA BANK Vs JITENDRADIVYA 9643646634 lparv.mahajanoo7@gmail.com 02-03-2023 28.02.2023
KUMAR GUPTA TALWANI(P),

IOMP (I) (COMM)/518/2023 KOTAK MAHINDRA BANK LTD VsParv 0643646634 [parv.mahajanoo7@gmail.com 02-03-2023 28.02.2023
BABLU [Mahajan(P),

[Execution (Comm)/83/2023 IM/S KOTAK MAHINDRA BANK LTD Vs|RAVI SHANKAR9811252038 ladvocatersgarg@gmail.com 06-03-2023 27.02.2023
SHPARMOD SINGH IGARG(P),

ICS (COMM)/135/2023 [PANASONIC HOLDINGS CORPORATION|SHRAVAN 0650682928 linfo@unitedandunited.com 07-03-2023 l07.03.2023
Vs ASHOK KUMAR AND ORS IKUMAR

[BANSAL(P),

IOMP (I) (COMM)/535/2023 KOTAK MAHINDRA PRIME LTD VSRAJESH 9910577700 krishankumar@gmail.com 10-03-2023 l07.03.2023
BHANU PRATAP SINGH [KUMAR(P),

IOMP (I) (COMM)/543/2023 KOTAK MAHINDRA PRIME LTD VSRAJESH 9910577700 krishankumar@gmail.com 13-03-2023 12.03.2023
SHIVANI DEVI [KUMAR(P),
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IOMP (I) (COMM)/541/2023 KOTAK MAHINDRA PRIME LTD Vj 9910577700 krishankumar@gmail.com 13-03-2023 12.03.2023
JAYA SINGH [KUMAR(P),

IOMP (1) (COMM)/540/2023 KOTAK MAHINDRA PRIME LTD VSRAJESH 9910577700 krishankumar@gmail.com 13-03-2023 12.03.2023
RAJA RAM MAURYA [KUMAR(P),

ICS (COMM)/140/2023 IM/S CLIX CAPITAL SERVICES PVT LTD|RAVI SHANKAR|9868552038 dvocatesgarg@gmail.com 13-03-2023 17.02.2023
Vs DR YATINDRA MOHAN BAHUGUNAIGARG(P),
JAND ANR

IOMP (I) (COMM)/539/2023 [TOYOTA FINANCIAL SERVICES INDIARAHUL 8376049807 dvocateashok.1@gmail.com 13-03-2023 10.03.2023
LTD Vs MOHIT BAISOYA [BHARADWAJ(P

IOMP (I) (COMM)/542/2023 [KOTAK MAHINDRA PRIME LTD VSRAJESH 9910577700 krishankumar@gmail.com 13-03-2023 10.03.2023
IGURUPREET SINGH [KUMAR(P),

IOMP (I) (COMM)/557/2023 [KOTAK MAHINDRA PRIME LTD VSjRAJESH 9910577700 krishankumar@gmail.com 14-03-2023 10.03.2023
IMOHAMMAD NAZEEM IKUMAR(P),

ICS (COMM)/142/2023 ICANARA BANK Vs HIMANSHU SHARMARITU 0873706792 ritumishra.advocate@gmail.com 14-03-2023 10.03.2023
AND ORS ISHARMA(P),

IOMP (I) (COMM)/558/2023 KOTAK MAHINDRA BANK LTD VsDIVYA 0643646634 [parv.mahajanoo7@gmail.com 14-03-2023 06.03.2023
PARDEEP KUMAR 866 TALWANI(P),

IOMP (I) (COMM)/556/2023 KOTAK MAHINDRA PRIME LTD VSRAJESH 9910577700 krishankumar@gmail.com 14-03-2023 10.03.2023
IGOLDI SINGH UMAR(P),

IOMP (I) (COMM)/555/2023 KOTAK MAHINDRA PRIME LTD VSRAJESH 9910577700 krishankumar@gmail.com 14-03-2023 10.03.2023
PRAMOD KUMAR SHARMA [KUMAR(P),

IOMP (1) (COMM)/554/2023 KOTAK MAHINDRA BANK LTD VsParv 0643646634 lparv.mahajanooy@gmail.com 14-03-2023 10.03.2023
PARDEEP KUMAR 851 Mahajan(P),
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IOMP (I) (COMM)/553/2023 KOTAK MAHINDRA PRIME 9910577700 krishankumar@gmail.com 14-03-2023 13.03.2023
RAGHVENDRA KUMAR [KUMAR(P),

IOMP (1) (COMM)/560/2023 [KOTAK MAHINDRA PRIME LTD VS]MAYANK 0873347330 Imayank_mahajanos@yahoo.com 15-03-2023 13.03.2023
SHALINI SHARMA IMAHAJAN(P),

IOMP (I) (COMM)/561/2023 [KOTAK MAHINDRA PRIM LTD VsMAYANK 9873347330 Imayank_mahajanos@yahoo.com 15-03-2023 13.03.2023
[DIKSHA TIWARI IMAHAJAN(P),

IOMP (I) (COMM)/562/2023 KOTAK MAHINDRA PRIME LTD VsMAYANK 9873347330 Imayank_mahajanos@yahoo.com 15-03-2023 13.03.2023
KIRAN PANOHI IMAHAJAN(P),

IOMP (I) (COMM)/563/2023 KOTAK MAHINDRA PRIME LTD Vs]MAYANK 9873347330 Imayank_mahajanos@yahoo.com 15-03-2023 13.03.2023
JALOK KUMAR TRIVEDI IMAHAJAN(P),

ICS (COMM)/146/2023 ICANARA BANK Vs LAL SINGH ankur 9990042642 sri.anshu83@gmail.com 15-03-2023 l04.03.2023

aggarwal(P),

[Execution (Comm)/85/2023 [HDFC BANK LTD Vs IMTIAZ AHMEDMANISHA 9958683230 naveenk101@gmail.com 15-03-2023 09.02.2023
KHAN BARUAH(P),

IOMP (I) (COMM)/565/2023 [HDFC BANK LTD Vs TINKU YADAV ISANJEEV 8285002845 litigation@srcslegal.com 15-03-2023 10.03.2023

[KUMAR(P),

IOMP (I) (COMM)/564/2023 HDFC BANK LTD Vs PORTLANDISANJEEV 8285002845 litigation@srcslegal.com 15-03-2023 10.03.2023
SOLUTIONS 0954 [KUMAR(P),

ICS (COMM)/153/2023 ICANARA BANK Vs M/S BAQSHIankur 90990042642 sri.anshu83@gmail.com 16-03-2023 06.03.2023
ENTERPRISE THROUGH ITS PROP MRShggarwal(P),
IMUMTAZ BEGUM

IOMP (1) (COMM)/584/2023 KOTAK MAHINDRA PRIME LTD VsMAYANK 0873347330 Imayank_mahajanos@yahoo.com 17-03-2023 10.03.2023
SHWETA M IMAHAJAN(P),
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IOMP (COMM)/14/2023 JANTRIKSH ENGICON PVT LTD jal Dewan 011-41665531 Inkbadvv@gmail.com 17-03-2023 12.01.2023
SAHIL JAIN

IOMP (1) (COMM)/582/2023 KOTAK MAHINDRA PRIME LTD VsMAYANK 9873347330 Imayank_mahajanos@yahoo.com 17-03-2023 06.03.2023
IMECHELONIC INDUSTRIES IMAHAJAN(P),

IOMP (1) (COMM)/583/2023 KOTAK MAHINDRA PRIME LTD VsMAYANK 0873347330 Imayank_mahajanos@yahoo.com 17-03-2023 06.03.2023
SUMAN CHANDAN IMAHAJAN(P),

IOMP (I) (COMM)/585/2023 [KOTAK MAHINDRA BANK VglParv 0643646634 lparv.mahajanoo7@gmail.com 17-03-2023 10.03.2023
DEVENDRA KUMAR CHAURASIYA [Mahajan(P),

ICS (COMM)/160/2023 PUNJAB NATIONAL BANK Vs OMSAGAR 9711113632 sagardiwan294 @gmail.com 18-03-2023 20.02.2023
IMOTORS AND ANR [DIWAN(P),

ICS (COMM)/158/2023 PUNJAB NATIONAL BANK Vs POSITIVE[SAGAR 9711113632 sagardiwan294@gmail.com 18-03-2023 20.02.2023
ICREATIONS AND ANR [DIWAN(P),

ICS (COMM)/159/2023 PUNJAB NATIONAL BANK Vs PANKANJISAGAR 0711113632 sagardiwan294@gmail.com 18-03-2023 20.02.2023
[TRADING COMPANY AND ANR [DIWAN(P),

[Execution (Comm)/90/2023 IM/S SATO ARGOX INDIA PVT LTD Vs|SANTOSH 8700405995 santoshguptaadv@gmail.com 18-03-2023 18.03.2023
IM/S DP WAREHOUSE SOLUTIONS PVIIKUMAR
LTD IGUPTA(P),

[Execution (Comm)/91/2023 IM/S SATO ARGOX INDIA PVT LTD Vs|SANTOSH 87004059945 santoshguptaadv@gmail.com 18-03-2023 18.03.2023
IM/S PRINTA LABELS AND SYSTEMS IKUMAR

IGUPTA(P),

ICS (COMM)/165/2023 LUCKY GENERATORS PVT LTD VsjABHINAY 9999886478 lguptabhinay @gmail.com 20-03-2023 20.03.2023
IGREENLAND LIGHTING DECORATORSIGUPTA(P),
MTHROUGH ITS PROPRIETOR SH]
IMAHENDRA VERMA

IOMP (1) (COMM)/605/2023 IYES BANK LTD Vs HARSH SINGH [SACHIN 081105339 katyalsachin2008 @gmail.com 20-03-2023 06.03.2023

[KATYAL(P),
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LTD SHARMA(P),

IOMP (I) (COMM)/603/2023 IYES BANK LTD Vs VIKAS KHAPRA 081105339 katyalsachin2008 @gmail.com 20-03-2023 06.03.2023
[KATYAL(P),
IOMP (1) (COMM)/604/2023 IYES BANK LTD Vs MANAV RODHE [SACHIN 081105339 lkatyalsachin2zoo8 @gmail.com 20-03-2023 06.03.2023
IKATYAL(P),
IOMP (1) (COMM)/608/2023 [TOYOTA FINANCIAL SERVICES INDIAIRRAJESH 9910577700 krishankumar@gmail.com 21-03-2023 18.03.2023
LIMITED Vs RAHAT SULTANA [KUMAR(P),
IOMP (I) (COMM)/611/2023 [TOYOTA FINANCIAL SERVICES INDIARAHUL 8376049807 dvocateashok.1@gmail.com 21-03-2023 18.03.2023
LTD Vs SURAJ SHARMA [BHARADWAJ(P
IOMP (I) (COMM)/609/2023 ICNH INDUSTRIAL CAPITAL INDIA PVTJRAJESH 9910577700 krishankumar@gmail.com 21-03-2023 18.03.2023
LTD Vs HUMAYUN [KUMAR(P),
ICS (COMM)/173/2023 ICURE SURGICALS Vs M/S NAYATIPRIYANK 9166998964 Ip.kheradvocate@gmail.com 21-03-2023 16.03.2023
HEALTHCARE AND RESEARCH NCRJKHER(P),
PVT LTD
ICS (COMM)/172/2023 SYSTEMS OF POLYMER PIPELINES LLCIGAURAV 0811132858 bahlg77@gmail.com 21-03-2023 20.03.2023
[THROUGH MR DINESH AGGARWAL Vs BAHL(P),
IVINYL TUBOS PVT LTD
ICS (COMM)/171/2023 IGM MODULAR PVT LTD Vs GMJSHRAVAN 0650682928 linfo@unitedandunited.com 21-03-2023 20.03.2023
INNOVATIONS PRIVATE LIMITED UMAR
[BANSAL(P),
IOMP (I) (COMM)/607/2023 [TOYOTA FINANCIAL SERVICES INDIAJRAJESH 9910577700 krishankumar@gmail.com 21-03-2023 20.03.2023
LIMITED Vs CHAPPALWALAIKUMAR(P),
IMOHAMMED ZAID
IOMP (I) (COMM)/610/2023 ICNH INDUSTRIAL CAPITAL INDIA PVTJRAJESH 9910577700 krishankumar@gmail.com 21-03-2023 20.03.2023
LTD Vs CJJ INFRA PROJECTS [KUMAR(P),
ICS (COMM)/176/2023 SANJAY Vs M/S AM WEB SHOP INDIAJGUDIYA 0810034712 lgabslawassociates@gmail.com 22-03-2023 17.03.2023
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ICS (COMM)/174/2023 PUNJAB NATION BANK Vs KAMIA 0811244209 vikramgola2o10@gmail.com 22-03-2023 l07.03.2023
[KARAN IGOLA(P),

IOMP (1) (COMM)/623/2023 [TOYOTA FINANCIAL SERVICES INDIARRAJESH 9910577700 krishankumar@gmail.com 22-03-2023 20.03.2023
LIMITED Vs SUNIL MATTA [KUMAR(P),

IOMP (1) (COMM)/622/2023 [TOYOTA FINANCIAL SERVICES INDIAIRRAJESH 9910577700 krishankumar@gmail.com 22-03-2023 20.03.2023
LIMITED Vs MUKUL SASPAL [KUMAR(P),

ICS (COMM)/178/2023 ICANARA BANK Vs M/S EYE VISIONjankur 9990042642 sri.anshu83@gmail.com 23-03-2023 27.02.2023
[THROUGH ITS PROP MARY MEBALjaggarwal(P),
[TOPPO

IOMP (I) (COMM)/631/2023 KOTAK NMAHINDRA  BANK  VsDIVYA 0643646634 lparv.mahajanoo7@gmail.com 23-03-2023 22.03.2023
LOKINDER KUMAR [TALWANI(P),

IOMP (I) (COMM)/632/2023 [KOTAK MAHINDRA BANK Vs PARDEEPDIVYA 9643646634 lparv.mahajanoo7@gmail.com 23-03-2023 [22.03.2023
KUMAR 460 TALWANI(P),

IOMP (I) (COMM)/630/2023 [KOTAK MAHINDRA BANK Vs ARCHISH|Parv 0643646634 [parv.mahajanoo7@gmail.com 23-03-2023 [22.03.2023
[ENTERPRISES Mahajan(P),

IOMP (I) (COMM)/644/2023 [TOYOTA FINANCIAL SERVICES INDIARRAJESH 9910577700 krishankumar@gmail.com 24-03-2023 [22.03.2023
LIMITED Vs SATISH NARAYAN GHOLAP|KUMAR(P),

ICS (COMM)/184/2023 JAMIT AHUJA Vs UPPAL HOUSINGMANISH 0810055581 manishkohliandcompany@gmail.com 24-03-2023 16.03.2023
PRIVATE LIMITED OHLI(P),

ICS (COMM)/183/2023 IM/S CONSOCIA ADVISORY PVI[GURMEET 9212578800 lgurmeetisingh@gmail.com 24-03-2023 24.03.2023
LIMITED Vs 1 M/S  WOOPLRISINGH(P),
[TECHNOLOGIES PVT LIMITED

ICS (COMM)/182/2023 JAHUJA BUILDER Vs PRIYANKA INFRAJABHAY 0910050991 labhey@mahajanandassociates.in 24-03-2023 24.03.2023
PVT LTD IMAHAJAN(P),
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IOMP (I) (COMM)/643/2023 [KOTAK MAHINDRA BANK VslParv 0643646634 lparv.mahajanoo7@gmail.com 24-03-2023 22.03.2023
ICHARANJEET SINGH 744 [Mahajan(P),

IOMP (1) (COMM)/645/2023 PIRAMAL CAPITAL AND HOUSINGRAJESH 9910577700 krishankumar@gmail.com 24-03-2023 24.02.2023
FINANCE LIMITED Vs  USAMAJKUMAR(P),
TANVEER

IOMP (1) (COMM)/646/2023 PIRAMAL CAPITAL AND HOUSINGRAJESH 9910577700 krishankumar@gmail.com 24-03-2023 22.03.2023
FINANCE LIMITED Vs MANISH KUMAR|KUMAR(P),
IGUPTA

Execution (Comm)/104/2023 IM/S VINOD KUMAR AND SONS VsAVINASH 0810104312 leepwddelhisbm@gmail.com 25-03-2023 01.03.2023
IGOVT OF NCT OF DELHI PWD IKUMAR

TRIVEDI(P),

[Execution (Comm)/105/2023 KOTAK MAHINDRA PRIME LTD VsRohit Bohra(P), [9911000651 rohit@bambhaandnandan.in >7-03-2023 4.02.2023
SHAYRI PRADEEP

[Execution (Comm)/107/2023 KOTAK MAHINDRA PRIME LTD VsJRohit Bohra(P), [9911000651 rohit@bambhaandnandan.in 27-03-2023 l03.01.2023
RAMESH RAWAT

ICS (COMM)/188/2023 BANK OF BARODA Vs MR JAI PARKASH |GEETANJALI  |8447833470 ladvocate.134@gmail.com 27-03-2023 13.03.2023

ISHARMA(P),

[Execution (Comm)/106/2023 KOTAK MAHINDRA PRIME LTD VsRohit Bohra(P), (9911000651 rohit@bambhaandnandan.in 27-03-2023 24.02.2023
SANJAY SO DATTARAM

IOMP (I) (COMM)/660/2023 [HDFC BANK LTD Vs TARUN AHUJAISANJEEV 8285002845 litigation@srcslegal.com 27-03-2023 25.03.2023
7756 [KUMAR(P),

IOMP (I) (COMM)/661/2023 HDFC BANK LTD Vs TMC LOGISTICSISANJEEV 8285002845 litigation@srcslegal.com 27-03-2023 25.03.2023
0097 [KUMAR(P),

ICS (COMM)/193/2023 RSPL. HEALTH PRIVATE LIMITED VS ANIL KUMAR9810134793 lallipcare @gmail.com 28-03-2023 28.02.2023
ISUMANLATA JOSHI [SAHU(P),




District Case No. Petitioner Name VS Respondent Name Advocate Advocate NobileAdvocate email id Date ofDate of e-filing
Number Registration

ICS (COMM)/192/2023 [UNIQUE ENGINEERS PRIVATEJRAJA 9899680743 ladv.abinashkumar64 @gmail.com 28-03-2023 28.03.2023
LIMITED Vs MR RITWIK DAS [PANDA(P),
16 ISH. RAKESH BANSAL South ICS COMM-127/2023 SUNIL KESHARI VS  BAIKUNTHINASEEM 0911373783 linfo@markshield.in 02.03.2023 l02-03-2023
[KESHARI
ICS COMM-129/2023 IVALUEFIRST DIGITAL MEDIA PVT .LTD[KARMAT 0899399714 office@karmatlegal.com 03.03.2023 l02-03-2023
VS MATRIX CELLULAR|LEGAL

(INTERNATIONAL)SERVICES PVT . LTD

ICS COMM-133 INEW LIFE LABORATORIES PVT LTD VSSHAYAN 0811129304 sanjeev.singh@singhnassociates.com 06.03.2023 l02.03.2023
DR. IIYAS NEW LIFE HOMOEO &KHURRAM,
[HERBALS PVT. LTD & ANR

ICS COMM-134 IM/S U.S SALES AGENCY VS M/Sjavinash kumar9899327537 vinashtyagit@yahooo.com 06.03.2023 l04.03.2023
IMARUTI ELECTRONICES tyagi
IOMP (I) COMM- 532/2023 [KOTAK MAHINDRA BANK LIMITED VSJPARV 90643646534 lparv.mahajanoo7@gmail.com 07.03.2023 l03-03-2023
RMD INFRA IMAHAJAN
EX COMM- 35/2023 UFO MOVIZ INDIA LTD VS ORIENTJpankajbhagat [9871441415 jalpalegal@gmail.com 07.03.2023 l07-03-2023
[TRADELINK LTD
IOMP (I) COMM- 544/2023 IYES BANK LTD VS SANYA SIBBAL [SACHIN 0811015339 katyalsachin2008 @gmail.com 13-03-2023 l03-03-2023
IKATYAL
IOMP (I) COMM- 545/2023 IYES BANK LTD VS JULFEKAR ISLAM  |SACHIN 0811015339 katyalsachin2o08 @gmail.com 13-03-2023 l03-03-2023
IKATYAL
IOMP (I) COMM- 546/2023 IYES BANK LTD VS ROHAN BISHT [SACHIN 0811015339 katyalsachin2008 @gmail.com 13-03-2023 l03-03-2023
IKATYAL
IOMP (I) COMM- 547/2023 IYES BANK LTD VS HARISH CHANDER [SACHIN 0811015339 katyalsachin2008 @gmail.com 14-03-2023 3-03-2023

IKATYAL




District

Case No.

Petitioner Name VS Respondent Name

Advocate

Advocate NobileAdvocate email id
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IOMP (I) COMM- 548/2023 IYES BANK LTD VS PARDEEP NARESH [SACHIN 0811015339 katyalsachin2008 @gmail.com 14-03-2023 l03-03-2023
ATYAL
IOMP (I) COMM- 549/2023 IYES BANK LTD VS SEEMA SHARMA [SACHIN 0811015339 lkatyalsachin2zoo8 @gmail.com 14-03-2023 l03-03-2023
[KATYAL
IOMP (I) COMM- 550/2023 IYES BANK LTD VS HEMANT NARESH|SACHIN 0811015339 lkatyalsachin2zoo8 @gmail.com 14-03-2023 l03-03-2023
[KUMAR IKATYAL
IOMP (I) COMM- 551/2023 IYES BANK LTD VS AMAR CHAUDHARY [SACHIN 0811015339 katyalsachin2008 @gmail.com 14-03-2023 l03-03-2023
IKATYAL
ICS COMM-147/2023 IM/S CLIX CAPITAL SERVICES PVT LTDJRAVI SHANKAR|9868552038 ladvocaersgarg@gmail.com 15-03-2023 l07-03-2023
VS M/S VIVEKANAND HOSPITAL &GARG
ORS.
ICS COMM-149/2023 IM/S CLIX CAPITAL SERVICES PVT LTDJRAVI SHANKAR|9868552038 ladvocaersgarg@gmail.com 15-03-2023 l07-03-2023
VS M/S VISWAS HOSPITAL & ORS. IGARG
ICS COMM-148/2023 IM/S CLIX CAPITAL SERVICES PVT LTDJRAVI SHANKAR9868552038 ladvocaersgarg@gmail.com 15-03-2023 lo7-03-2023
VS M/SKRSHNA SUPER SPECIALITY [GARG
[HOSPITAL & ORS.
IOMP (I) COMM- 573/2023 KOTAK MAHINDRA PRIME LTD VSRAJESH 0958726491 [delhi.jangraadvocate@gmail.com 16-03-2023 l09-03-2023
JAMAN PANDAY JANGRA
IOMP (I) COMM- 570/2023 KOTAK MAHINDRA PRIME LTD VSRAJESH 9958726491 [delhi.jangraadvocate@gmail.com 16-03-2023 l09-03-2023
JASHISH K PANGRA
IOMP (I) COMM- 572/2023 [KOTAK MAHINDRA PRIME LTD VSJRAJESH 9958726491 delhi.jangraadvocate@gmail.com 16-03-2023 09-03-2023
SYED AMIZ AHMAD PANGRA
IOMP (I) COMM- 571/2023 [KOTAK MAHINDRA PRIME LTD VSRAJESH 0958726491 delhi.jangraadvocate@gmail.com 16-03-2023 9-03-2023
IVIKAS KUMAR GOSWAMI JANGRA




District Case No. Petitioner Name VS Respondent Name Advocate Advocate NobileAdvocate email id Date ofDate of e-filing
Number Registration

IOMP (I) COMM- 575/2023 [KOTAK MAHINDRA PRIME LTD VS [RAJESH 9958726491 delhi.jangraadvocate@gmail.com 16-03-2023 09-03-2023
SUBHASHNI DEVI DANGRA

IOMP (I) COMM- 574/2023 KOTAK MAHINDRA PRIME LTD VSRAJESH 0958726491 delhi.jangraadvocate@gmail.com 16-03-2023 l06-03-2023
IMRAN KHAN DANGRA

IOMP (1) COMM- 576/2023 KOTAK MAHINDRA PRIME LTD VSRAJESH 0958726491 [delhi.jangraadvocate@gmail.com 16-03-2023 l04-03-2023
ISRAJ K JANGRA

ICS COMM-152/2023 EMU LINES PVT LTD VS SIDHIJUDAY KUMAR [981868162 IADVUDAYKUMAR@GMAIL.COM 16-03-2023 06-03-2023
IVINAYAK CARGO MOVERS

[Misc. DJ/18/2023 [Truspices [S.GOEL 0810100554 Is.goel6@yahoo.com 17-03-2022 23-02-2023
Vs,

JSM Corporation Pvt. Ltd.

IMISC DJ-11/2023 KOTAK MAHINDRA BANK LIMIITED VS[RAJESH 0958726491 DAngraadvocate@gmail.com 01-03-2023 b3-02-2023
CHANCHAL KAPOOR UANGRA

IOMP (I) COMM- 587/2023 [KOTAK MAHINDRA BANK VS SHREEMAYANK 0873347330 Imayank_mahajanos@yahoo.com 18-03-2023 14-03-2023
[DURGA BUILDING METERIAJMAHAJAN
SUPPELIERS

IOMP (I) COMM- 586/2023 [KOTAK MAHINDRA BANK VS MANOJMAYANK 0873347330 Imayank_mahajanos@yahoo.com 18-03-2023 14-03-2023
[KUMAR BHAII IMAHAJAN

IOMP (I) COMM- 589/2023 [KOTAK MAHINDRA BANK VS PRADEEPMAYANK 9873347330 Imayank_mahajanos@yahoo.com 18-03-2023 10-03-2023
[KUMAR IMAHAJAN

JOMP (I) COMM- 588/2023 [KOTAK MAHINDRA BANK VS |[MAYANK 9873347330 Imayank_mahajanos@yahoo.com 18-03-2023 10-03-2023
UITENDRA KUMAR GUPTA IMAHAJAN

ICS COMM-155/2023 CANARA BANK VS SMT. DHARAMVATINILENDU 9999050583 nilenduvatsyayan@gmail.com 18-03-2023 6-03-2023

& ANR. [VAPSYAYAN




District

Case No.

ICS COMM-163/2023

Petitioner Name VS Respondent Name

INSTAPOWER  LTD. VS
STRUCTURE INDIA PVT LTD

KUNAL

Advocate

[SONALI
ICHOPRA

Advocate NobileAdvocate email id

Number

9999728767

lse@sonalichopra.com

Date
Registration

20-03-2023

of Date of e-filing

13-03-2023

IOMP (COMM)-15/2023

CENTRAL WAREHOUSIN(]
CORPORATION VS DEEN DAYAL

[VARUN CHUGH

9988799877

ladv.varunchugh@gmail.com

20-03-2023

[13-03-2023

ICS COMM 162/2023

HUGO BOSS TRADEMARK
IMANAGEMENT GMBH AND COMPANY]
KG THROUGH VS NIZAR ALI M|
[PROPREITOR OF BOSS
INTERNAITONAL MENS WEAR

SUKHDEV
[VIHAR

0650682928

rishi@unitedandunited.com

20-03-2023

[17-03-2023

[EXECUTION PETITION-101/2023

IVASANTI SHARE BROKERS LTD V§
SUSHMA KAPUR

AANCHAL
[BASUR

8377088256

ADMIN@ABLAW.IN

21-03-2023

18-03-2023

ICS COMM-167/2023

INIKE INNOVATE C.V VS SHILPA
SINGHAL  TRADING  AS
[FABRICS

[SHARVAN

MANSAJKUMAR

[BANSAL

0650682928

rishi@unitedandunited.com

21-03-2023

0-03-2023

IOMP i(COMM)-621/2023

TOYOTA FINANCIAL SERVICES INDIA|
PVT VS DINESH BALU GOGAWALE

[RAJESH
PANGRA

9958726491

jangraadvocate@gamil.com

22-03-2023

18-03-2023

IOMP i(COMM)-620/2023

CNH INDUSTRIAL CAPITAL PVT VS
[DFC SERVICE

[RAJESH
PANGRA

9958726491

jangraadvocate@gamil.com

22-03-2023

18-03-2023

MIsc. DJ- 22/2023

SPENCER ‘ TRAVEL SERVICES VS
SOBEK AUTO INDIA PVT .LTD

JAVDHIESH
[BAIRWA

9988723233

JAvdheshbairwalaw@gmail.com

22-03-2023

09-02-2023

ICS COMM-177/2023

IM/S WOOD CRAFT PROJECTS PVT. LTD)|
VS M/S AMARDEEP DESIGNS INDIA]
PVT. LTD & OTHER

[RAM NARESH,|
[YADAV

0818898915

lcalegals00 @gmail.com

23-03-2023

14-02-2023

IOMP I (COMM)-640/2023

[TOYOTA FINANCIAL SERVICES INDIA|
PVT VS NAWALE TUSHAR PRAKASH

[RAJESH
PANGRA

9958726491

jangraadvocate@gamil.com

24-03-2023

18-03-2023

IOMP I (COMM)-641/2023

[TOYOTA FINANCIAL SERVICES INDIA|
PVT VS NETRA PAL SINGH

[RAJESH
JANGRA

9958726491

jangraadvocate@gamil.com

24-03-2023

18-03-2023
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IOMP I (COMM)-639/2023 [kOTAK MAHINDRA BANK LIMITED VSPARV 0643646534 lparv.mahajanoo7@gmail.com 24-03-2023 22-03-2023
LALIT NARAYAN TIWARI IMAHAJAN

JOMP I (COMM)-638/2023 [KOTAK MAHINDRA BANK LIMITED VS|[PARV 0643646534 lparv.mahajanooy@gmail.com 24-03-2023 [22-03-2023
JAJAY SHARMA IMAHAJAN

ICS COMM -181/2023 CANARA BANK VS BABU KHAN &RITU MISHRA [9873706792 ritumishra.advocate@gmail.com 24-03-2023 20-03-2023
OTHERS

IOMP (COMM)-16/2023 KAUSAR ISMAIL VS MAHINDRA &DHRUVJOSHI (8600910500 akshaygisrivastava@gmail.com 25-03-2023 17-03-2023

AHINDRA FINANCIAL SERVICES LTD|

& ANR.

ICS COMM -185/2023 EMU LINES PVT LTD VS NEWFANGLEDJUDAY KUMAR (9810868162 ladvudaykumar@gmail.com 25-03-2023 p0-03-2023
LOGISTICS PVT LTD

IOMP I (COMM)-649/2023 [TOYOTA FINANCIAL SERVICES INDIARAJESH 0958726491 jangraadvocate@gamil.com >7-03-2023 b1-03-2023
PVT VS PARESH NANJIBHAIPANGRA
IMAKWANA

IOMP I (COMM)-651/2023 ITOYOTA FINANCIAL SERVICES INDIARRAJESH 0958726491 jangraadvocate@gamil.com 27-03-2023 21-03-2023
[PVT VS BULCHANDANI YASH KAILASH PANGRA

IOMP I (COMM)-650/2023 TOYOTA FINANCIAL SERVICES INDIARRAJESH 0958726491 jangraadvocate@gamil.com 27-03-2023 21-03-2023
PVT VS PATEL JANKI VINUBHAI JANGRA

ICS COMM -190/2023 CANARA BANK VS PEEP ELECTRONICANSHUMAN 90990042642 ianshumanadv@gmail.com 28-03-2023 l03-03-2023
SYSTEM PVT LTD & OTHERS [SRIVASTAVA

ICS COMM -189/2023 ICANARA BANK VS JAY SINGH ANSHUMAN 9990042642 ianshumanadv@gmail.com 28-03-2023 23-03-2023

[SRIVASTAVA

IOMP (COMM)-73/2023 HDFC BANK LIMITED VS MOHAMAD|SRCS LEGAL 8285002845 litigation@srcslegal.com 20-03-2023 23-03-2023

IZAHID




District

Case No.

IOMP (COMM)-671/2023

Petitioner Name VS Respondent Name

[TECHNOLOGIES INDIA PVT LTD

Advocate

[HDFC BANK LIMITED VS PROGEN SAS|SRCS LEGAL

Advocate NobileAdvocate email id

Number

8285002845

litigation@srcslegal.com

Date
Registration

29-03-2023

of Date of e-filing

3-03-2023

ICS COMM-194/2023

|& ORS.

JANI MEDIA PVT .LTD VS RAVI RANJANMUSKAAN

IGOPAL

874508322

IMUSKAAN2SIDHANTKUMAR.NET

29-03-2023

29-03-2023

7

ISH. LAL
[DISTRICT JUDGE

SINGH,)

ISOUTH-EAST

ICS (COMM)/221/2023

PROPRIETOR  OF
[TRADERS

M/S

[CANARA BANK Vs SH DINESH KUMARJANKUR
DINESHJAGGARWAL(P),

999004262

ISRI.LANSHU83@GMAIL.COM

03-03-2023

3-03-2023

ICS (COMM)/243/2023

INDIA PRIVATE LIMITED

IM/S AJAY INDUSTRIAL CORPORATIONINAVNEET
[LIMITED Vs M/S MEMBRANE FILTERS|SHARMA(P),

0868546432

Inavneetsharmaadvocate@gmail.com

14-03-2023

14-03-2023

ICS (COMM)/248/2023

IM/S SUMIT DIGITAL PRINTS

CANON INDIA PRIVATE LIMITED VsjAMAR

IGUPTA(P),

8700925031

pranav.tanwar@jsalaw.com

14-03-2023

14-03-2023

ICS (COMM)/252/2023

INTERNATIONAL
LIMITED

PRINT O

INIPPON EXPRESS INDIA PVT LTD Vs|SHIVAM
PACISHARMA(P),

9654545855

legal@shivansharma.info

15-03-2023

15-03-2023

ICS (COMM)/254/2023

JASAD FAROOQI Vs MUNEEB HASHMI

[AKBAR
SIDDIQUE(P),

9958298450

lakbar_sidd1984@gmail.com

16-03-2023

16-03-2023

ICS (COMM)/260/2023

STATE BANK OF INDIA Vs RUBESH]
ALAM

[DHARMENDRA
SINGH(P),

8800784740

shubhi1673@gmail.com

17-03-2023

17-03-2023

ICS (COMM)/283/2023

[ESTATE SERVICES

B L AND COMPANY PVT LTD VsSACHIN
IWELCOME HOME LUXURY REAIDHAMIJA(P),

9971755433

linfo@legalteamindia.in

25-03-2023

p5-03-2023

ICS (COMM)/286/2023

IMR ALOK JOSHI Vs
(OVERSEAS EXPORTS

SATNAM|

[MANDEEP
SINGH
VINAIK(P),

0810001275

loperations@integralawoffices.org

27-03-2023

p7-03-2023

ICS (COMM)/303/2023

IALEXANDER

STATE BANK OF INDIA Vs N GIYANISHIV  KUMAR|

TYAGI(P),

0811059032

shivktyagii@gmail.com

28-03-2023

28-03-2023
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ICS (COMM)/304/2023 ISTATE BANK OF INDIA Vs HARPERSAD|ISHIV ~ KUMAR|9811059032 shivktyagii@gmail.com 28-03-2023 28-03-2023
INIRMAL [TYAGI(P),
ICS (COMM)/305/2023 ISTATE BANK OF INDIA Vs SENTU SHAH |SHIV  KUMAR|9811059032 shivktyagii@gmail.com 28-03-2023 28-03-2023
[TYAGI(P),
18 IMS. NEELAM SINGH,SOUTH-EAST|CS (COMM)/300/2023 LORD FINCAP LTD Vs NADEEM|GURU PRASAD©811015945 kuldeep544 @gmail.com 28-03-2023 27-03-2023
IDISSTRICT JUDGE IMOHSIN LENKA(P),
ICS (COMM)/298/2023 TCI EXPRESS LIMITED Vs LAHANEX]SUMAN JYOTI9810131533 lsuman@sumankhaitanco.in 28-03-2023 27-03-2023
IOVERSEAS PVT LTD [KHAITAN(P),
ICS (COMM)/257/2023 ICANARA BANK ( ERSTWHILEHimanshu(P), (9810288424 anilsinghandcompany@gmail.com 16-03-2023 15-03-2023
SYNDICATE BANK ) Vs MS SHARP EDGE]
ITECHNOLOGIES THROUGH ITS
[PROPRIETOR
ICS (COMM)/241/2023 IDBI BANK LTD Vs KIRAN KUMARI [MANISH 9313905829 Imanish@klfindia.com 13-03-2023 12-03-2023
IKUMAR
IDEWAN(P),
ICS (COMM)/242/2023 IDBI BANK LTD Vs SEEMA KHAN IMANISH 0313905829 manish@klfindia.com 13-03-2023 12-03-2023
IKUMAR
IDEWAN(P),
ICS (COMM)/279/2023 LIC HOUSING FINANCE LIMITED Vs]MANI KAUL(P), |9717318398 IN/A 23-03-2023 [22-03-2023
IADEL LANDMARKS LIMITED
ICS (COMM)/228/2023 ICANARA BANK Vs M/S  HRPRitu Mishra(P), [9873706792 ritumishra.advocate@gmail.com 03-03-2023 l02-03-2023
INDUSTRIES PVT LTD AND ORS
ICS (COMM)/236/2023 IMINOSHA INDIA LTD Vs DHARAM|DEVASHISH 9953994696 sndalawyers@gmail.com 06-03-2023 l05-03-2023
DIGITAL PRESS [BHADAURIA(P),
ICS (COMM)/235/2023 [TEKNOW OVERSEAS PRIVATE LIMITEDISUMEET 0810944677 sumeet.lall@aslchambers.com 06-03-2023 l05-03-2023
Vs NBCC INDIA LIMITED [LALL(P),




District

Case No.

ICS (COMM)/234/2023

Petitioner Name VS Respondent Name

PRAMOD KUMAR Vs
DUNKERLEY AND CO LTD

Advocate

GANNONJVIKRAM SINGH]

[BHATIA(P),

Advocate NobileAdvocate email id

Number

9654577483

advrajeevrai@gmail.com

Date
Registration

06-03-2023

of Date of e-filing

l05-03-2023

ICS (COMM)/297/2023

IM/S BALAJI SALES Vs
INDIA PRIVATE LIMITED

HERSHEYSANKIT

[KUMAR(P),

8586087906

IN/A

28-03-2023

p7-03-2023

ICS (COMM)/256/2023

SMC  CORPORATION

INDIA  PVT|SANDEEP

L.TDTHROUGH ITSSHARMA(P),

ICONSULTANTRAJESH CHANANA Vg
IMARCUS BLOWIN THROUGH ITS
[PROPRIETORMR KANESAN]

9911600600

sandeepsharma_adv@rediffmail.com

16-03-2023

15-03-2023

ICS (COMM)/273/2023

ISTATE BANK OF INDIA Vs SAVITA DEVIIVARUN
SOLE PROP JITENDER BUILDERS AND|ICHANDIOK(P),

BUILDINGMATERIAL

0818365119

arunchandiok@gmail.com

21-03-2023

p0-03-2023

ICS (COMM)/262/2023

PUNJAB NATIONAL BANK Vs M/S|Vikrant

BALDEV HEALTH CARE CENTRE

[Pachnanda(P),

0871138313

vikrant.pachanda@gmail.com

17-03-2023

20-03-2023

ICS (COMM)/281/2023

JAJAY INDUSTRIAL
LIMITED Vs BRAJENDRA VERMA

CORPORATIONINAVNEET

SHARMA(P),

0868546432

Inavneet.sharmaadvocate@gmail.com

23-03-2023

22-03-2023

ICS (COMM)/263/2023 (TM)

IGOFREY INDIA PRIVATE LIMITED VsMD.

INIDHI TOBACCO COMPANY

SAZID|
[RAYEEN(P),

8750905558

sazid @ashwathlegal.com

16-03-2023

15-03-2023

ICS (COMM)/296/2023

ICICI BANK LTD Vs
READYMIX SOLUTION

PERFECTICHETNA

BHALLA(P),

0818280773

IN/A

28-03-2023

p7-03-2023

ICS (COMM)/299/2023

REINFORCED EARTH INDIA PVT LTD|GURINDER PAL

Vs M/S CDS INFRA PROJECTS LTD

SINGH(P),

0643379563

sidharthborth@glen.co.in

27-03-2023

20-03-2023

ICS (COMM)/280/2023

[PRAGATI MEDIA Vs PANKAJ KHAITANJANKIT

RESOLUTION/
PROFESSIONAL

INSOLVENCY[KUMAR(P),

9873310739

lankitlandanadvocate@gmail.com

24-03-2023

23-03-2023

ICS (COMM)/295/2023

JACL MOBILE PRIVATE LTD Vs AZMARQMOHAN

[TECHNOVATION PVT LTD

ISINGH(P),

9953990802

IN/A

28-03-2023

p7-03-2023
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ICS (COMM)/292/2023 INAND LAL CHANANA Vs KAPIL KUMARJAMIT P.9810477630 [deshpandeadcompany@gmail.com 27-03-2023 26-03-2023
RAJBHAR @ KAPIL DEV [DESHPANDE(P)

ICS (COMM)/294/2023 IGANESH SUBRAMANIAN}Vikrant 0818068521 lhoodamukeshadv@gmail.com 28-03-2023 p7-03-2023
IVENKATESHWARAN Vs DEVIKA GOLD[Hudda(P),
[HOMZ PVT LTD

ICS (COMM)/308/2023 [HOUSING DEVELOPMENT FINANCEJPRADEEP 0953133627 jhapradeep2010@hotmail.com 20-03-2023 28-03-2023
ICORPORATION LTD Vs JYOTIKKAJKUMAR JHA(P),
DEMBLA

ICS (COMM)/293/2023 (TM) FLEBOIN PRIVATE LIMITED Vs CURIS[KARAN 8800303555 saumya@adiralegal.com 25-03-2023 24-03-2023
HEALTHTECH PRIVATE LIMITED ICHOPRA(P),

19 ISH. AJAY KUMAR JAIN [SOUTH-EAST|CS (COMM)/230/2023 IM S ELECTRICALS Vs NEELANSH FIREMUDIT 0810247240, ladv.muditsood @gmail.com 04-03-2023 10.01.2023

PROTECTION SERVICES [SOOD(P), 999932126

ICS (COMM)/240/2023 IM/S THE TRAVELOCEPT Vs M/SIDEEPAK 9811553596 3 13-03-2023 [24.02.2023
HOPEBERRY DIAGNOSTICS|RANA(P),
HEALTHCARE LLP

ICS (COMM)/251/2023 IM/S LEHAR ADVERTISING PVT LTD Vs[VISHAL 0873705121 3 15-03-2023 03.02.2023
IM/S ESTHETIC BUILDTECH PVT LTD  [SINGH(P),

ICS (COMM)/250/2023 LEHAR ADVERTISING PVT LTD Vs M/S[VISHAL 0873705121 3 15-03-2023 03.02.2023
ICREATIVE MEDIA SINGH(P),

ICS (COMM)/271/2023 IM/S VJ INFONET PVT LTD Vs JYOTSNAJANISHA 9971096840, lcon tact. shepherdlaw@gmail.com 21-03-2023 10.01.2023
SHARMA (SOLE PROPRIETORMATHUR(P), [8287137491
JALPHATEL NETWORK SOLUTIONS)

ICS (COMM)/253/2023 IGLOBUS TRANSITOS PVT LTD Vs M/S[SHIVAM 9654545855 llegal@shivamsharma.info 15-03-2023 09.03.2023
JAPP GLOBAL [SHARMA(P),

ICS (COMM)/291/2023 ICONSOLE SHIPPING INDIA PRIVATEDILAWAR 811451160, ash.legala gmail.com 27-03-2023 23.02.2023
LIMITED Vs M/S MANSI FREIGHT]SINGH(P), 0811457015
SYSTEMS
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Number Registration

ICS (COMM)/258/2023 ISUNIL SETH Vs VINOD KUMAR 8010274175 pranav 12kr g . @ mail com 17-03-2023 18.11.2022
[KUMAR(P),
ICS (COMM)/267/2023 IGREENZ GARDEN SHOP Vs VALSONS |GHANSHYAM (9810240038 prachivashisht@gmai l.com 20-03-2023 14.03.2023
PHA(P),
ICS (COMM)/289/2023 JALUCO PANELS LTD Vs M/SMukesh 9810682372 [LAWYERMUKESHJHA@GMAIL.COM [27-03-2023 30.01.2023
HECTAFINE ALUSHYSTEMS INDIA LTD [kumar(P),
ICS (COMM)/290/2023 JALUCO PANELS LTD Vs ANKITMukesh 9810682372 LAWYERMUKESHJHA@GMAIL.COM [27-03-2023 130.01.2023
BHUPENDRA BHAI PATEL kumar(P),
ICS (COMM)/268/2023 [ESCORTS KUBOTA LIMITED Vs ASHOKJAKSHAY 011-41046889,Jmail @careintellect.com 20-03-2023 15.03.2023
[KUMAR [SRIVASTAVA(P) 9810844052
ICS (COMM)/307/2023 IDBI BANK LTD Vs M/S A A NETWORKSMANISH 9213905829 Imanish@klfindia.com 28-03-2023 18.02.2023 &
SOLUTIONS UMAR 10.03.2023
IDEWAN(P),
ICS (COMM)/277/2023 PUNJAB NATIONAL BANK Vs SWETAJRitu Mishra(P), [9990040012 ladvocatenavneet@gmail.com 24-03-2023 21.03.2023
BANTHIA
ICS (COMM)/306/2023 STATE BANK OF INDIA Vs PRAVINISHIV KUMARQ643242952 shivktyagil @gmail.com 28-03-2023 21.03.2023
[POPAT JAGTAP TYAGI(P),
ICS (COMM)/302/2023 IMETROPOL INDIA PVT LTD VSSHIVA JEE9311118861 shivajishuklaadvocate@gmail.com 28-03-2023 03.03.2023
SIXTEEN DIRECTIONS HOMECARE PVT[SHUKLA(P),
LTD
ICS (COMM)/309/2023 IMR MAHESH CHAND AGARWAL Vs M/SMOHAMMAD  [91-9810468429 |m.h.n.associates@gmail.com 29-03-2023 -
BHAGWAN DEVI ICE AND COLDHASIBUDDIN(P
STORAGE PVT LTD X
ICS (COMM)/312/2023 SH SHYAM SUNDER PATI TRIPATHI VsfMUKESH 0810176628 3 31-03-2023 21.03.2023
RANJEET SINGH (PROP OF INDIAN[KUMAR(P),
IDIAGNOSTICS ENTERPRISES)
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ICS (COMM)/311/2023 PUNJAB NATIONAL BANK Vs LATE SH] +91 9810066196 [rajiv@dslawoffices.in, 31-03-2023 16.03.2023

[DINESH KUMAR JOSHI [DALAL(P), lcontact@dlawoffices.in
20 IMS. ANU GROVERISOUTH-EAST |[EXECUTION (COMM)/129/2023 [INDUSIND BANK LTD Vs PARVEENMr Amitabhlg971177170 Irlflegal @gamil.com 02-03-2023 04.03.2023
BALIGA KUMAR PAL Singh

ICS (COMM)/237/2023 [DBI BANK LTD Vs MR MUKESH|Ms Divya Nanda (9873507574 [divyananda605@gmail.com 07-03-2023 20.02.2023
[KUMAR SHEEL

EXECUTION (COMM)/150/2023 |BAJAJ FINANCE LTD Vs VINOD SINGHﬁ\ér Shravan/99990151720 gloriouislawassociates@gmail.com 06-03-2023 23.02.2023
BISHT shik

EXECUTION (COMM)/128/2023 [HDFC BANK LTD Vs MOHAMMADﬁ\éIs Amitalg311851166 lgurmeet@gbalawoffice@gmail.com 02-03-2023 27.02.2023
Z.AKIR umari

ICS (COMM)/225/2023 PUNJAB NATIONAL BANK Vs RINKU  [Mr Vikram Gola (9811244209 ikramgola2o10@gmail.com 02-03-2023 27.02.2023

ICS (COMM)/223/2023 RCPL LOGISTICS PVT LTD THROUGHMr Gaurav Puri [9833947824 ladvgauravpuri@gamil.com 03-03-2023 02.03.2023

IGENERAL MANAGER NILESH JAIN V|
SUDDPRAM  AUTO  ENGINEERIN(]

ICOMPANY PVT LTD

ICS (COMM)/231/2023 IM/S JJ ENTERPRISE Vs M/s BISCUITMr Sanjeevjg811252685 sanjeevktyagiadv@gmail.com 04-03-2023 03.03.2023
BASKET FOODS PVT LTD [Kumar Tyagi

ICS (COMM)/272/2023 STATE BANK OF INDIA Vs PANKAJMr Varun[o818365119 arunchandiok@gmail.com 14-03-2023 03.03.2023
KUMAR SAXENASOLE PROP MIS SVM[Chandiok
INTERNATIONAL

JOMP (I) (COMM)/33/2023 [HERO FINCORP LTD Vs DHARMENDERMr Amitabhlgg71177170 Irlflegal @gamil.com 15-03-2023 l04.03.2023
PHOOL SINGH Singh

IOMP (1) (COMM)/32/2023 HERO FINCORP LTD Vs ANIL BATRA [Mr Amitabhjgg71177170 Irlflegal @gamil.com 15-03-2023 04.03.2023

Singh
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ICS (COMM)/275/2023 STATE BANK OF INDIA Vs CHHATARMr Dharmender|8800784740 shubhi1673@gmail.com 17-03-2023 14.03.2023
PAL SHARMA Singh

ICS (COMM)/276/2023 IM/S MOHAN GOLDWATER BREWERIESMTr Shrey Kapoor|9717755441 ladv.shrey.kapoor@gmail.com 22-03-2023 15.03.2023
LTD Vs M/S GPS GARMENTS PVT]]
LTDTHROUGH ITS DIRECTORS

[EXECUTION (COMM)/156/2023 [M/S KOTAK MAHINDRA BANK LTD Vsli\(/lr Prashantj9999691983 lashutoshsingh@gmail.com 21-03-2023 16.03.2023
SANJAY KUMAR SINGH umar

[EXECUTION (COMM)/154/2023 |[HDFC BANK LIMITED Vs NAQUEEB |[Mr Manishlg650810426 msvermachambers@gmail.com 18-03-2023 17.03.2023
JULLAH [Verma

ICS (COMM)/266/2023 IGREENZ GARDEN SHOP Vs N K SHAH|Ms Prachi9810240038 prachivashishtha@gmail.com 18-03-2023 17.03.2023
INFRAPROJECTS [Vashishtha

IOMP (I) (COMM)/31/2023 [HONDA MOTOREYCLE AND SCOOTERMr Muditio811843910 Imsslawoffice@gmail.com 20-03-2023 18.03.2023
INDIA PVT LTD Vs INDIAN OIljSharma
ICORPORATION LTD

ICS (COMM)/288/2023 INEUTRAL NVOCC PVT LTD Vs AJANTAMr Manoj Tewaril9811479499 llegalaffairas.133@gamail.com 27-03-2023 18.03.2023
IOFFSET AND PACKAGING LTD

ICS (COMM)/274/2023 RAMAN MITTAL Vs MS SIMPLEXMr Arunavi9811373874 INot mentioned 22-03-2023 20.02.2023
INFRASTRUCTURES LTD [Tewari

ICS (COMM)/278/2023 IM/S NEW INDIA BIRI FACTORY VsSh Satish Kumar 9868401295 llaviadvocates@yahoo.com 24-03-2023 20.03.2023
IMOHD ABDUL KAREEM

21 IMS PREETI AGGARWALSOUTH-EAST/CS DJ/156/2023 HIND TERMINAL PRIVATE LIMITED Vs[SAVYASACHI 9910081428 savyasachi.sahai@gmail.com 01-03-2023 28-02-2023
IGUPTA JAERO MARINE LOGISTICS PVT LTDKUMAR SAHAI

JAND ANR

ICS (COMM)/226/2023 STATE BANK OF INDIA Vs SMT. USHAJGAURAV PURI 9810129836 ISBI.07196 @SBI.CO.IN 03-03-2023 l02-03-2023
JAND ANR.




District

Case No.

ICS (COMM)/227/2023

Petitioner Name VS Respondent Name

BANK OF BARODA Vs M/S MILAN]
[ENTRPRISES AND ANR.

Advocate

ISATYA PAL
ISINGH

Advocate NobileAdvocate email id

Number

6352147492

KALLAJ@BANKOFBARODA.COM

Date
Registration

03-03-2023

of Date of e-filing

l01-03-2023

ICS (COMM)/233/2023

[THE JAMMU AND KASHMIR BANK LTD |
Vs VARUN GOEL

[SOAYIB
JQURESHI

7006938854

ILAJPAT@JKBMAIL.COM

06-03-2023

03-03-2023

ICS (COMM)/238/2023

IM/S GOYAL BOOKS OVERSEAS PVT|
LTD. Vs M/S. AAPSS STATIONERY]
PRODUCTS PVT. LTD.

[VIJAY ZAVERI

9811284948

IVIJAYZAVERI25@GMAIL.COM

[10-03-2023

lo7-03-2023

ICS (COMM)/239/2023

[M/S. CDI SECURITY (INDIA) PRIVATE]
LIMITED Vs M/S. BHASIN INFOTECH]
AND INFRASTRUCTURE  PRIVATE
LIMITED

[SUNIL KUMAR

0811383958

officeofsunilkumaradvocate@gmail.com

13-03-2023

10-03-2023

ICS (COMM)/244/2023

IM/S AJAY INDUSTRIAL CORPORATION|
LIMITED Vs M/S STERLING AND|
IWILSON PRIVATE LIMITED

INAVNEET
ISHARMA

0811141966

ICS1@AJAYINDUSTRIAL.COM

14-03-2023

13-03-2023

ICS (COMM)/247/2023

SUDHIR CHANDHOK Vs NATIONAL
ICIVIL SOCIETY

JAnish Sarna

9811995505

ladvocateanishsarna@gmail.com

14-03-2023

13-03-2023

ICS (COMM)/255/2023

IM/S S CHAND AND CO. LTD. Vg

[RAJESH

IMAHATMA GANDHI MEMORIAL HIGHKUMAR

SCHOOL

0811389028

ANJUBAGAI@YAHOO.COM

16-03-2023

14-03-2023

ICS (COMM)/261/2023

IM/S UNIQUE COLLECTIONS INDIA
PVT. LTD. Vs SH. SACHIN SACHDEVA

[Mukesh kumar

9711961649

lawyermukeshjha@gmail.com

18-03-2023

17-03-2023

ICS (COMM)/265/2023

[BANK OF BARODA Vs PURAN CHAND

JQUAISAR ALI

9999802592

JALIQUAISAR110@GMAIL.COM

20-03-2023

18-03-2023

ICS (COMM)/269/2023

IM/S VIKAS PUBLISHING HOUSE PVT|
LTD. Vs M/S PUSTAK BHANDAR

[RAJESH

[KUMAR

0811389028

ANJUBAGAI@YAHOO.COM

21-03-2023

20-03-2023

ICS (COMM)/270/2023

IM/S S CHAND AND CO. LTD. Vs M/S
PUSTAK BHANDAR

[RAJESH

IKUMAR

0811389028

ANJUBAGAI@YAHOO.COM

21-03-2023

20-03-2023
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ICS (COMM)/282/2023 JANIL SARIN Vs M/s KRISHNA SUPERJAnkit 9065004485 linfo@reignlegal.in 25-03-2023 24-03-2023
IMARCHE THROUGH ITS PROPRIETOR|Navaney(P),
IMR ROHIT BATRA
ICS (COMM)/287/2023 IM/S ICICI BANK LTD Vs PRATEEKICHETNA 98 18280772 [IPUN ITBHALLA@Gi'i!A!L. COM 27-03-2023 24-03-2023
WADHWA [BHALLA(P),
ICS (COMM)/284/2023 INITIN RAWAT Vs SMT USHA GUSAIN  [YOGESH .98735 74613 : geshshaiaadvocattyahoo.co.in 27-03-2023 25-03-2023
ISHARMA(P),
22 IMS NIRJA BHATIA ISOUTH-EAST|CS (COMM)/218/2023 LIC HOUSING FINANCE LIMITED VsADV. MANI|9717318398 dvmanikaul@gmail.com 01-03-2023 22-02-2023
IADEL LANDMARKS LIMITED IKAUL
ICS (COMM)/219/2023 IDBI BANK LTD. Vs VINEETJADV. SATISH|9213905829 manish@klfindia.com 02-03-2023 p3-02-2023
JAHLUWALIA [KUMAR
ICS (COMM)/220/2023 BOLLYWOOD SERVICES Vs TEC INDIAJADV. RAJESH|9810285139 Ipathoha124@gmail.com 02-03-2023 l01-03-2023
[ENTERTAINMENT PVT LTD IKR. PATOHA
ICS (COMM)/224/2023 BANK OF BARODA Vs M/S ETAILSATYAPAL 0811538496 satyapalsingh@rediffmail.com 03-03-2023 l01-03-2023
BUSINESS SOLUTIONS [SINGH
ICS (COMM)/229/2023 THE JAMMU AND KASHMIR BANK LTD.[SHREYA SINGH (9453041186 s.singh@gnalawyers.com 03-03-2023 17.02.2023
Vs M/S INDIAN COTTAGE ARTS
THORUGH HILAL AHMED KHAN
IOMP (COMM.)/18/2023 SURIAN FAB MAESTRO, THORUGH ITSBHAVNA 0868277270 bhavna.arora.advocate@gmail.com 04-03-2023 28.02.2023
[PROPRIETOR Vs INTEC CAPITAL PVITJARORA
LTD
ICS (COMM)/232/2023 BIOMERIEUX INDIA PVT LTD Vs DRIN.MAHABIR 0811694997 lcontact@litmuslegal.comm 06-03-2023 l04.03.2023
IN.K. PANDEY
JARB. A. (COMM.)/4/2023 JALEXIS GLOBAL PVT LTD Vs OMARAJNISH 0810262633 rajnish_gaind@rediff.com 13-03-2023 06.03.2023
[LIVING PVT LTD AND ANR [KUMAR GAIND




District

Case No.

ICS (COMM)/245/2023

Petitioner Name VS Respondent Name

SHRI AJAY BAJAJ,PROPRIETOR OF S.K|
PRINT PROCESS Vs AMISE
EDUCATIONAL AIDS LLP,

Advocate

Surjeet
[Malhotra

Singh|

Advocate NobileAdvocate email id

Number

9999953334

ssmalhotraassociates@gmail.com

Date
Registration

14-03-2023

of Date of e-filing

13.03.2023

ICS (COMM)/246/2023

STATE BANK OF INDIA Vs OPENDRA]
KUMARSOLE PROP. M/S MAA LAXMI|
[ELECTRONICS

VARUN
ICHAND IOK

R[9818365119

arunchandiok@gmail.com

14-03-2023

03.03.2023

IOMP (1) (COMM.)/20/2023

HERO FINCORP LTD. Vs GURMAIL
SINGH

AMTTABH
SINGH

997177170

[rlflegal @gmail.com

03-03-2023

13.03.2023

ICS (COMM)/249/2023

STATE BANK OF INDIA Vs JYOTI
BASOYA

SHALINI
[UPADHYAY

0899408618

ISHALINIADVOCATE@GMAIL.COM

15-03-2023

p5.02.2023

ICS (COMM)/259/2023

ICOIM INDIA PRIVATE LIMITED V5
INTERNATIONAL PRINT O PAC LTD

VINAY
[BHARDWAJ

9933865303

legal.achin@gmail.com

17-03-2023

03.03.2023

ICS (COMM)/264/2023

BERGER PAINTS INDIA LIMITED Vs
IM/S VRP BUILDTECH PRIVATE
LIMITED

[RK RUHIL

8010074443

Iraj.ruhil@gmail.com

18-03-2023

16.03.2023

ICS (COMM)/285/2023

JUCO BANK Vs
[ENTERPRISES

M/S SHRI BALAJIKARAN

ICHAWLA

8743968006

karanchawla@gmail.com

27-03-2023

17.03.2023

23

SH. RAJESH KUMAR|
ISINGH

ISOUTH-EAST

EX (COMM) 157/23

[KUMKUM SWAROOP VS DELHI PUBLI(]
SCHOOL JUNIOR TRUST

JANIL KUMAR

0811532455

ladv.anilsharmao7@gmail.com

23.03.2023

p2.03.2023

EX (COMM) 179/23

IM/S SHARMA BOOKS INTERNATIONAL

SCHOOL

[HARISH

PVT .LTD. VS MAHARISHI PUBLICJKUMAR GARG

0810150029

lhkgarg.co@gmail.com

29.03.2023

28.03.2023

24

ISH. SANJAY SHARMA-I

[East

EC-DLET-01-00437-2023

IMISHRA MILLS STORES VS RUBBER
PRODUCTS

IGOPAL

[KASHYAP

0990081886

lgopalkashyap199o@gmail.com

03/01/23

l01-03-2023

[EC-DLET-01-00428-2023

WING COMMANDER NAVEEN KUMAR]
CHAUDHARY VS KUSUM VERMA

JARVIND

IKUMAR

0868001254

ladv.vatsankit@gmail.com

03/03/23

03-03-2023
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[EC-DLET-01-00459-2023 SHREE ANK FINHOLD PVT. LTD. VS|B BSHARMA [9891887145 ankebiharisharma@rediffmail.com 03/04/23 10-03-2023
IMOHD ZAHID

EC-DLET-01-00472-2023 CANARA BANK VS BALA [RISHI CHAWLA [9871457890 chawlaassociates1977@gmail.com 03/07/23 | 10-03-2023

EC-DLET-01-00473-2023 CANARA BANK VS SUMIT MISHRA [RISHI CHAWLA [9871457890 chawlaassociates1977@gmail.com 03/07/23 10-03-2023

[EC-DLET-01-00470-2023 SAR  EDUTECH LTD. VS SHINESACHIN 9873586359 skjainadvocate@gmail.com 03/07/23 10-03-2023
SANFORT [KUMAR JAIN

EC-DLET-01-00469-2023 CANARA BANK VS  MEDTREATJANUJ 9999490798 ladvocateanujagarwal @gmail.com 03/07/23 10-03-2023
PHARMACY THRU PROP SHRI MANOJJAGARWAL
[KUMAR SINGH

[EC-DLET-01-00484-2023 [UNION BANK OF INDIA VS MEDNEXUSJARUN KUMAR/9312400295 lconnect@snslegal.in 03/10/23 10-03-2023
[TRAVEL 4 HEALTH PVT. LTD. ISHUKLA

[EC-DLET-01-00514-2023 QUBE REAL ESTATE ADVISORY LLP VS|SOMYA 9810995738 somyayadava@gmail.com 03/17/23 : 17-03-2023
CRYSTAL AUTOCARS PVT. LTD. [YADAVA

[EC-DLET-01-00507-2023 IVALUEFIRST DIGITAL MEDIA PVTJABHISHEK 8447685557 labhishek@ndlc.co.in 03/18/23 18-03-2023
LTD. VS GNEC MEDIA PVT. LTD. [VIKRAM

[EC-DLET-01-00519-2023 [KIPS LEARNING PVT. LTD. VS AMITESH|SHRESHTH 0871206484 shreshth.law@gmail.com 03/18/23 18-03-2023
ISINGH PROP AMITESH BOOKS JAIN

[EC-DLET-01-00522-2023 CANARA BANK VS PUSHPENDRAJESHU 9711275697 leshuadvocate@gmail.com 03/20/23 20-03-2023
SINGH ICHAUDHARY

[EC-DLET-01-00524-2023 ITATA CAPITAL FINANCIAL SERVICES|LALIT PANDEY (8130383143 lalitpandeyadv@gmail.com 03/20/23 21-03-2023
LTD. VS SWASTIC PATHIK SERVICES|
PVT. LTD.
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[EC-DLET-01-00549-2023 CANARA BANK VS SANDHYA SINGHJANUJ 9999490798 ladvocateanujagarwal @gmail.com 03/24/23 p1-03-2023
PROP HIGHWAY HUNGER AGARWAL

[EC-DLET-01-00558-2023 R K TRADING COMPANY VS JAI DURGAJARUM KUMAR (9310577280 ladv.vyasarun@gmail.com 03/24/23 [25-03-2023
GARMENTS

[EC-DLET-01-00447-2023 PUNJAB NATIONAL BANK VS REZOR|NEERAJ KR|9868281118 Ineeraj.bhagat.advocate@gmail.com 03/24/23 : 25-03-2023
LED INDIA [BHAGAT

[EC-DLET-01-00560-2023 CANARA BANK E SYNDICATE BANK VS[PRANAY 9873101002 pranay7advo@gmail.com 03/24/23 : 25-03-2023
SHEKHAR SHARMA ISHARMA

[EC-DLET-01-00561-2023 CANARA BANK E SYNDICATE BANK VS|[PRANAY 9873101002 pranay7advo@gmail.com 03/25/23 : 25-03-2023
REAL ONE TECHNOLOGY THRU PROP[SHARMA
IMEENA DEVI

[EC-DLET-01-00574-2023 CANARA BANK VS REKHA [PRATAP 9990366723 prana25000@gmail.com 03/27/23 27-03-2023

ICHANDRA
[RANA

[EC-DLET-01-00531-2023 IDEEPAK JAIN VS RAHUL JAIN JANITA SHARMA|9811181737 ladvoctae.anitag12@gmail.com 03/27/23 : 27-03-2023

[EC-DLET-01-00583-2023 INDIAN HERBS SPECIALTIES PVT. LTDJSUMIT ROY 9899142755 sumit.roy@claritaslegal.in 03/28/23 28-03-2023
IVS SSS PHARMCHEM PVT. LTD. AND|
JASHOK KUMAR

[EC-DLET-01-00586-2023 A J ENTERPRISES INDIA THRU PAWAN|PUNEET 0718302748 lagochiyazooo@gmail.com 03/29/23 29-03-2023
[KUMAR JAIN VS SWASTICIKUMAR
[EMBROIDERIES PVT. LTD. THRU]
SATISH CHAND

[EC-DLET-01-00585-2023 PUNJAB NATIONAL BANK VS NEERAJISUNAV 7838389845 sunavrustgi@gmail.com 03/29/23 [20-03-2023
JAGARWAL PROP NEW JAI AMBEYJRASTOGI
GARMENTS

[EC-DLET-01-00584-2023 STATE BANK OF INDIA VS NISHAVIJAY 0810210832 03/29/23 20-03-2023
IAGGARWAL [PRAKASH




District

Case No.

EC-DLET-01-00589-2023

Petitioner Name VS Respondent Name

CANARA BANK VS POOJA

Advocate

VINOD PAL

Advocate NobileAdvocate email id

Number

9899996502

vinodpali8oo@gmail.com

Date
Registration

03/29/23

of Date of e-filing

01-04-2023

IVS P AND G ENTERPRISES PVT. LTD.

[EC-DLET-01-00517-2023 JAJAY JAIN VS VARTIKA FOOD [GAURAV 7011343995 Imalhotra_gauravig76@yahoo.co.in 03/31/23 1-04-2023
[PRODUCTS PVT. LTD. [MALHOTRA
EC-DLET-01-00607-2023 STATE BANK OF INDIA VS KHUSHBU|VIJAY 0810210832 03/31/23 1-04-2023
IVERMA [PRAKASH
[EC-DLET-01-00483-2023 CANARA BANK VS RAJ KUMARJR K SINHA 0811255673 dvocatesinha@rediffmail.com 03/31/23 l01-04-2023
[KATHURIYA
25 ISH. CHANDRA[East [EC-DLET-01-00440-2023 GREEN FENESTRATION|KUNAL 0871236226 hiteandblacklawyers@gmail.com 03/01/23 l01-03-2023
SHEKHAR, DISTRICT] [TECHNOLOGIES VS VJE INDIA PVTJKUKREJA
JUDGE, COMMERCIAL LTD.
ICOURT-02
EC-DLET-01-00443-2023 STATE BANK OF INDIA VS SHAMBHAVISUCHITA DIXIT [8896932838 lagnihotrisuchita@gmail.com 03/01/23 02-03-2023
PET
[EC-DLET-01-00451-2023 [UNION OF INDIA VS M/S CHOUDHARY|VINOD KUMAR|9811603482 vinod.kumar.rai@gmail.com 03/03/23 l04-03-2023
BUILDERS [RAT
[EC-DLET-01-00458-2023 JAIN GARMENTS VS POOJA JASUJA JADITYA JAIN 8383953944 jain.adityarj@yahoo.com 03/04/23 [Hard copy not received
[EC-DLET-01-00461-2023 JALLWAYS LOGISTICS INDIA PVT LTDMANOJ 0811479499 legalaffair.133@gmail.com 06.03.2023 l01-04-2023
IVS PARK NON WOVEN PVT LTD [TEWARI
EC-DLET-01-00463-2023 JALLWAYS LOGISTICS CHA PVT LTD VSIMANOJ 0811479499 llegalaffair.133@gmail.com 06.03.2023 l01-04-2023
PARK NON WOVEN PVT LTD [TEWARI
[EC-DLET-01-00481-2023 LINKERS INDIA LOGISTICS PVT. LTDJSEEMA GUPTA [9212412289 lgsseemagupta1968@gmail.com 03/10/23 15-03-2023




District

Case No.

EC-DLET-01-00479-2023

Petitioner Name VS Respondent Name

VS KNITCRAFT
INTERNATIONAL PVT. LTD.

APPARELS]

Advocate

LINKERS INDIA LOGISTICS PVT. LTDJSEEMA GUPTA

Advocate NobileAdvocate email id

Number

0212412289

lgsseemagupta1968@gmail.com

Date
Registration

03/10/23

of Date of e-filing

15-03-2023

EC-DLET-01-00490-2023

VS GARIMA

ISHINKOLITE FINANCE COMPANY LTD|B B SHARMA

9891887145

ankebiharisharma@rediffmail.com

03/13/23

p4-03-2023

[EC-DLET-01-00501-2023

CORPORATION

BIOMEDICON SERVICES INDIA PVTJSATYA
LTD. VS INTEGRA LIFE SCIENCES|[PRAKASH

[YADAV

0711046343

dvocatesatya@gmail.com

03/15/23

17-03-2023

EC-DLET-01-00506-2023

IDESIGNS INC

STATE BANK OF INDIA VS RENU|VIJAY
JAISWAL PROP OF M/S AADYAJPRAKASH

0810210832

vijayprakashg682@gmail.com

03/16/23

18-03-2023

EC-DLET-01-00503-2023

INTERIOR AND CONSTRUCTION PVT|
LTD.

IMANOJ BANSAL PROP OF M/S SHRISUMIT
BALAJI ENTERPRISES VS FIBERFILLJNANDVANI

8826550368

Inandvanijindallawoffices@gmail.com

03/17/23

18-03-2023

[EC-DLET-01-00465-2023

PARK INDUSTRIES PVT. LTD.

JALLWAYS LOGISTICS CHA PVT LTD VSIMANOJ

[TEWARI

9811479499

legalaffair.133@gmail.com

03/18/23

lo1-04-2023

EC-DLET-01-00526-2023

LTD. VS JAI SHRI RAM KRIPA
ICONTRACTOR AND TRANSPORT

ITATA CAPITAL FINANCIAL SERVICES|LALIT PANDEY

8130383143

lalitpandeyadv@gmail.com

03/20/23

3-03-2023

EC-DLET-01-00529-2023

LTD. VS METRO CRANCE

ITATA CAPITAL FINANCIAL SERVICES|LALIT PANDEY

8130383143

lalitpandeyadv@gmail.com

03/20/23

p3-03-2023

EC-DLET-01-00482-2023

[USMAN PROP ZAINAB ENTERPRISES

PUNJAB NATIONAL BANK VS MOHDIGAURAV

9953226302

Iprakash.gauravoi@gmail.com

03/21/23

28-03-2023

[EC-DLET-01-00480-2023

IMALLICK

SAPAN RANA VS SABIR UDDIN|PUNEET GOEL

9810759570

ladvpuneetgoel @gmail.com

03/22/23

7-03-2023

[EC-DLET-01-00556-2023

PROP MANOJ KUMAR SINGH

CANARA BANK VS MEDTREAT POLYJANUJ
CLINIC AND DIAGNOSTIC CENTREAGARWAL

9999490798

ladvocateanujagarwal @gmail.com

03/24/23

p5-03-2023




District

Case No.

Petitioner Name VS Respondent Name

Advocate

Advocate NobileAdvocate email id

Number

Date
Registration

of Date of e-filing

[EC-DLET-01-00562-2023 CANARA BANK E SYNDICATE BANK VS[PRANAY 9873101002 pranay7advo@gmail.com 03/25/23 28-03-2023
DEVENDER TRANSPORT THRU PROP[SHARMA
DEVENDER SINGH
[EC-DLET-01-00573-2023 CANARA BANK VS BIMLA [PRATAP 0990366723 prana25000@gmail.com 03/27/23 [27-03-2023
ICHANDRA
[RANA
[EC-DLET-01-00590-2023 PUNJAB NATIONAL BANK VS SARVESH|ISUNAV 7838389845 sunavrustgi@gmail.com 03/29/23 l01-04-2023
[PROP SONA FASHION [RASTOGI
[EC-DLET-01-00595-2023 IMEWA LAL VS ANIL MALI IMOHAMMAD 8588833730 dvocatemazhar1io@gmail.com 03/31/23 lo4/01/2023
IMAZHAR
SIDDIQUI
[EC-DLET-01-00577-2023 SSMP INDUSTRIES LTD. VS NANDHISANJEEV 9810075779 sanjeevguptag1@gmail.com 03/31/23 l01-04-2023
[FOODS PRODUCTS PVT. LTD. I[KUMAR GUPTA
26 IMS. BARKHA GUPTA,NORTH EASTMISC DJ-108/2023 JUNION BANK OF INDIA VS ABCIARUN KUMAR[9312400295 larunkumarshuklay@gmail.com 02.03.2023 02.03.2023
IDJ(COMM) [PACKAGING AND SOLUTION [SHUKLA
ICS(COMM)-21/2023 STATE BANK OF INDIA VS MUKESH|SHALINI 0899408618 shaliniadvocate@gmail.com 02.03.2023 28.02.2023
JUPADHYAY [UPADHYAY
[EX(COMM)-35/2023 AU SMALL FINANCE BANK LIMITED VSRAJIV RANJAN (9811057626 ladv.dilippandita@gmail.com 04.03.2023 28.02.2023
RAVI CHAUDHARY & 1 OTHERS
EX(COMM)-36/2023 KOTAK MAHINDRA PRIME LTD VSKUSHAL 9958724670 IN/A 04.03.2023 28.02.2023
JASHISH KUMAR UMAR
ICS(COMM)-22/2023 THE KANGRA CO OPERATIVE BANKSHANTANU 9891401428 shantanubhardwaj@rediffmail.com 06.03.2023 01.03.2023
LTD VS SH. RAJESHWAR [BHARDWAJ
[EX(COMM)-37/2023 SURENDER KUMAR VS RESHMA W/OPHINNoo 0868597298 Imailmejpgupta@gmail.com 06.03.2023 6.03.2023
IMD. SHAKIR [PRASAD GUPTA|




District Case No.

Petitioner Name VS Respondent Name

Advocate

Advocate NobileAdvocate email id

Number

Date
Registration

of Date of e-filing

ICS(COMM)-23/2023 INIRMALA  AGARWAL PROP OFSANCHAY 8826009919 llexsunraj.com 07.03.2023 l07.03.2023
[KARMYOGI SHARBHAND MUNI VS B.ClMEHROTRA
HASARAM AND SONS
EX(COMM)-38/2023 ICICI BANK LTD VS NADEEM SHEIKH [CHARANJEET (9540197757 lcjsujuris@gmail.com 10.03.2023 6.03.2023
[SINGH
[EX(COMM)-39/2023 BAJAJ FINANCE LIMITED VS AJAYBAJAJ 9990151720 gloriouslawassociates@gmail.com 10.03.2023 3.03.2023
[KUMAR JAIN [FINANCE
[LIMITED VS|
JAJAY KUMAR|
JAIN
[EX(COMM)-40/2023 [HDB FINANCIAL SERVICES LTD VSRAVINDRA 2239586300 ompliance@hdbfs.com 10.03.2023 l07.03.2023
IMOHD FAIJAN & 1 OTHERS IKUMAR
JAGARWAL
ICS(COMM)-24/2023 CANARA BANK VS SUNDER SINGHJANKUR 9990042642 ianshumanadv@gmail.com 16.03.2023 07.03.2023
PROPRIETOR OF SINGH ENTERPRISESAGGARWAL
& 1 OTHERS
ICS(COMM)-25/2023 [UNION BANK OF INDIA VS VIMLESH|[PRABHASH 9811909472 ladvprabhashjh2 @gmail.com 16.03.2023 13.03.2023
IVERMA AND ORS UMAR JHA
IMISC DJ-134/2023 SHRI RAM CITYUNION FINANCE LTDJTARUNDEEP (9990226900 bhartitarun@ymail.com 18.03.2023 17.03.2023
VS SHAHNAWAZ & 10THERS [BHARTI
ICS(COMM)-26/2023 IM/S BAJRANG ENTERPRISES VS M/SIDEEPAK GAUR (9873090956 kapilankit.tyagi@gmail.com 18.03.2023 15.03.2023
LAKHANI FOOTWEAR LTD
ICS(COMM)-27/2023 ISHWAR CHAND ROHILLA VS SHOWICHIRAG ALAGH|9911444100 alaghs409@gmail.com 18.03.2023 17.03.2023
EFFECT ADVERTISEMENT PVT LTD
EX(COMM)-41/2023 [HDB FINANCIAL SERVICES LTD VSJRAVINDRA 2239586300 lcompliance@hdbfs.com 18.03.2023 15.03.2023
BHOPAL SINGH & 1 OTHERS IKUMAR
JAGARWAL
EX(COMM)-42/2023 [KOTAK MAHINDRA BANK LTD. VSIGULSHAN 0711173901 charusachdev@gmail.com 18.03.2023 17.03.2023
[HIMANSHU S IKUMAR
ISACHDEV




District

Case No.

ICS(COMM)-28/2023

Petitioner Name VS Respondent Name

IOTHERS

IMR ANUJ JAIN VS MS USHA BAJAJ & 1|RA

Advocate

Advocate NobileAdvocate email id

Number

0810387906

ladv.rakhikapoor@gmail.com

Date
Registration

22.03.2023

of Date of e-filing

21.03.2023

ICS(COMM)-29/2023

IM/S BAJRANG ENTERPRISES VS M/S
LAKHANI RUBBER WORK

[DEEPAK GAUR

9873090956

kapilankit.tyagi@gmail.com

24.03.2023

23.03.2023

EX(COMM)-43/2023

IOTHERS

IM/S CHOLAMANDALAM INVESTMENTRAVI SHANKAR|
JAND FINANCE COMPANY LTD VS SH|GARG
BHUPENDRA KUMAR AND ANR & 1

0811252038

dvocatersgarg@gmail.com

25.03.2023

18.03.2023

EX(COMM)-44/2023

INARESH SAINI

HDB FINANCIAL SERVICES LTD VSIDEEPANKUR

ISONDHI

9999925860

[deepankur@sondhipartners.com

25.03.2023

p1.03.2023

EX(COMM)-45/2023

IM/S  KOGTA  FINANCIAL
LIMITED VS AJAY KUMAR & 1 OTHERS

INDIA)A R A VIKRAM|

ISHUKLA

8010215314

ravikramshukla1982 @gmail.com

25.03.2023

24.03.2023

EX(COMM)-46/2023

IVANSHIKA FASHION & 2 OTHERS

[FORTUNE CREDIT CAPITAL LTD VS M SASHOK KUMAR|

[SINGH

8287291544

ladvashoko61176 @gmail.com

25.03.2023

24.03.2023

EX(COMM)-47/2023

SHOAB MALIK & 1 OTHERS

KOTAK MAHINDRA PRIME LTD VSJROHIT BOHRA

9999045885

lankita@banbhanandan.in

25.03.2023

23.03.2023

EX(COMM)-48/2023

KHUSHBU DHAMA & 10THERS

[KOTAK MAHINDRA PRIME LTD VSJROHIT BOHRA

9999045885

ankita@banbhanandan.in

25.03.2023

23.03.2023

EX(COMM)-49/2023

IMAHINDRA AND

[KAREEM

MAHINDRAIDEEPANKUR
[FINANCIAL SERVICES LTD VS ABDULJSONDHI

9999925860

[deepankur@sondhipartners.com

25.03.2023

24.03.2023

IMISC DJ-148/2023

LTD VS AMJAD ALI KHAN

IMULTIMEDIA AND ENTERTAINMENT|ISUBHASH PAL

0868059682

IN/A

28.03.2023

27.03.2023

ICS(COMM)-30/2023

IMPEX VS MS. USHA

OTHERS

IMR ATUL JAINPROP MS SAPAN PAPERJRAKHI KAPPOR
BAJAJ|
PROPRIETOR MS BAJAJ PACKERS & 1

0810387906

ladv.rakhikapoor@gmail.com

29.03.2023

28.03.2023




District

Case No.

ICS(COMM)-31/2023

Petitioner Name VS Respondent Name

INEERAJ BANSAL VS JATA SHANKAR

Advocate

[VIPIN KUMAR|
ICHAUDHARY

Advocate NobileAdvocate email id

Number

9999448797

lakassociates.org.in

Date
Registration

31.03.2023

of Date of e-filing

29.03.2023

[EX(COMM)-50/2023

LORD KRISHNA FINANCIAL SERVICES|

JKRISHAN KANT]

LTD VS RAKESH KUMAR JHA & 1jGAUTAM

OTHERS

0911119106

thejuscommune@gmail.com

31.03.2023

5.03.2023

EX(COMM)-51/2023

IMAHINDRA AND
FINANCIAL
BIJENDRA SINGH TYAGI

MAHINDRADEEPANKUR
SERVICES LTD VSISONDHI

9999925860

[deepankur@sondhipartners.com

31.03.2023

5.03.2023

EX(COMM)-52/2023

IMAHINDRA AND

MAHINDRAPDEEPANKUR

[FINANCIAL SERVICES LTD VS SANJASHISONDHI

[KUMAR KASHWAH

9999925860

[deepankur@sondhipartners.com

31.03.2023

£9.03.2023

EX(COMM)-53/2023

BAJAJ FINANCE
BHAGWATI VERMA

LIMITED VSARUN KUMAR]

SHARMA

9990151723

lgloriouslawassociates@gmail.com

31.03.2023

25.03.2023

EX(COMM)-54/2023

SBI CARDS AND PAYMENT SERVICES|WASIQUR

LIMITED VS DEEPAK YADAV

[RAHMAN
[KHAN

9811225408

rkhannassociates@gmail.co

31.03.2023

20.03.2023

27

ISH. BRIJESH KUMAR]
IGARG, DISTRICT JUDGE,
ICOMMERCIAL COURT-01

Shahdara

ICS (COMM)/112/2023

DR NARINDER KUMAR KHETARPAL Vs]MANOJ KUMAR|

IM/S SHIPRA HOTEL LTD AND ORS

BHANDARI(P),

0811666858

bhandari.manojk@gmail.com

06-03-2023

[22.02.2023

ICS (COMM)/114/2023

SHIR L S SOLANKI Vs SHRI ARUNJANJALI

[KUMAR VERMA

INEHRA(P),

9158908720

ladvanusolankio4 @gmail.com

07-03-2023

p7.02.2023

ICS (COMM)/111/2023

GREEN KAIKETSU AUTOMOTIVE INDIANitin Singh(P),

PVT LTD Vs GAURAV KUMAR

8800152742

laid.advicelawfirm7o1@gmail.com

04-03-2023

28.02.2023

IMISC DJ/162/2023

JAYUSH GUPTA Vs SATVINDER DASS

CHANDER
IMANT
IGROVER(P),

0654624323

manigroveroo1@gmail.com

07-03-2023

01.03.2023

ICS (COMM)/113/2023

IM/S HANUMAN ENTERPRISES SOLESACHIN

PROPRIETIRSHIP CONCERN Vs M/S|
SHREE GANESH
ICONSTRUCTION PRIVATE LIMITED

IKUMAR

BUILDTECH|ISHARMA(P),

08101619434

ladvocatekduggal @gmail.com

07-03-2023

1.03.2023




District

Case No.

IOMP (COMM)/8/2023

Petitioner Name VS Respondent Name

IM/S SATGURU HOLIDAY INDIA PVT]
LTD Vs M/S PALM COURT]
IMAINTENANCE AGENCY

Advocate

Number

[Shashank
lsharma(P),

8700017894

Advocate NobileAdvocate email id

khandelwal @gmail.com

Date
Registration

06-03-2023

of Date of e-filing

01.03.2023

ICS (COMM)/110/2023

SH MAYANK GARG Vs
PROJECT AND
IMANAGEMENTSERVICE LTD

RELIANCE
PROPERTY]

SUBHASH
CHANDRA
LOCHAKIA(P),

0312610477

legalremedies2k@gmail.com

04-03-2023

03.03.2023

ICS (COMM)/157/2023

INICHAY POLYMER THROUGH ITS
PROP NISCHAY CHHATWAL Vs KASHVI
ENTERPRISES THROUGH ITS PROP
[DOLLY TOMAR

SANJEEV
KUMAR(P),

7011678591

dv.sanjeevkumar@gmail.com

14-03-2023

03.03.2023

ICS (COMM)/118/2023

CANARA BANK ERSTWHILH]
SYNDICATE BANK Vs MRS SHAKUNT]
DEVI

[VANDANA
BHATIA(P),

0810092257

bhatiaandcompany171@gmail.com

07-03-2023

03.03.2023

ICS (COMM)/117/2023

IM/S CAPITAL ENTERPRISES Vs M/S
JARTHANT MOULDINGS PVT LTD

SARITA(P),

9717827376

adv.sarita.bhardawaj@gmail.com

07-03-2023

04.03.2023

ICS (COMM)/115/2023

JALLWAYS LOGISTICS CHA PVT LTD V|

LTD

IMPERIAL BEVERAGE GLOBAL PVIKUMAR(P),

JAKSHAY

9811479499

legalaffair.133@gmail.com

07-03-2023

06.03.2023

ICS (COMM)/116/2023

SARAOGI SUPER SALES PVT LTD Vs
BINA DEVI

[KUMARI

INEELAM

[MALIK(P),

7303295156

neelam.malik8512@gmail.com

07-03-2023

06.03.2023

ICS (COMM)/120/2023

SH VINOD AGGARWAL Vs SH OMPAL
SINGH

SUBHASH
CHANDRA
L OCHAKIA(P),

0891158390

Imominkhanadvocatef-416@gmail.com

10-03-2023

07.03.2023

ICS (COMM)/124/2023

IM/S SHREE HAR]
VEWELLERSTHROUGH ITS]
PROPRIETORBOBBY VERMA Vs PINH
LABS PVT LTDTHROUGH ITS|
[DIRECTOR/CEO

ANKUSH
SHARMA(P),

9911289414

ladv.ankushshrma@gmail.com

14-03-2023

10.03.2023

ICS (COMM)/143/2023

[M/S EASTMAN AUTO AND POWER LTD)|
Vs M/S GREEN KAIKETSUJ
JAUTOMOTIVE INDIA PVT LTD

JAASHEESH
[GUPTA(P),

9650099833

lkgconsonsorsllp@gmail.com

16-03-2023

13.03.2023

ICS (COMM)/142/2023

IM/S SHREE GANESH WINDING WIRES]
THROUGH ITS PROPRIETOR RAMAN|
IMEHTA Vs ACCORD ELECTROPOWER]
PRIVATE LIMITED THROUGH ITS|

VISHNU DUTT]
SHARMA(P),

9958926998

[DIRECTOR/AUTHORISED SIGNATORY]

sharma.vishnu22@gmail.com

16-03-2023

13.03.2023




District

Case No.

ICS (COMM)/145/2023

Petitioner Name VS Respondent Name

Advocate

DEHRA METAL TECH PVT LTD VS AJAY KUMAR|

INAVJYOTT POWER SYSTEM LLP

ICHOPRA(P),

Advocate NobileAdvocate email id

Number

0098260162

ladvshellyjnog@gmail.com

Date
Registration

17-03-2023

of Date of e-filing

13.03.2023

[Execution (Comm)/66/2023

[HDFC BANK LTD Vs KARTARE ASHOK

SUMIT
JAGARWAL(P),

9953518347

lawconnect@hotmail.com

16-03-2023

15.03.2023

ICS (COMM)/158/2023

CHETU INDIA PRIVATE LIMITED Vs]ATUL

RAVI KUMAR

TIWARI(P),

8586086124

latulsil@gmail.com

23-03-2023

21.03.2023

ICS (COMM)/166/2023

RAM RAJ TIWARI PROPRIETOR M/S|
JANMOL ENTERPRISES Vs DELHI
URBAN SHELTER IMPROVEMENT]
BOARD

[KUMAR
SUSHOBHAN(P)

9810137773

ladvocatesushobhan@gmail.com

24-03-2023

23.03.2023

ICS (COMM)/169/2023

IMIS SAMYAK EXPORTS THROUGH IT§|
JAUTHORIZED REPRESENTATIVE SH]
SAMYAK JAIN Vs M/S FREEDOM]
JADVERTISING THROUGH ITS]
[PROPRIETORMR AMIT BUNDELA

IMohit Singh(P),

8287576633

vinodkumarlawyer@gmail.com

27-03-2023

24.03.2023

ICS (COMM)/177/2023

CROSS DREAMS

ENTERTAINMENTIARUN KUMAR|

PVTLTD Vs M/S HAYR TECHNOLOGY[RAGHAV(P),

LLP

9811521298

ladvarunkumar@gmail.com

29-03-2023

28.03.2023

ICS (COMM)/179/2023

IVIJAY KUMAR Vs VINEET KHANIJOW

[AKSHAY
RAJ(P),

0818939888

bakshayraj@hotmail.com

31-03-2023

28.03.2023

[Execution (Comm)/79/2023

KOTAK MAHINDRA BANK LTD Vs
RAHUL JAIN

IMAYANK
IMAHAJAN(P),

9873347330

Imayank_mahajanos@yahoo.com

29-03-2023

28.03.2023

28

IMS. SUKHVINDER KAUR
IDJ COMM - 02

[Shahdara

ICS (COMM)/164/2023

SIDHANT FASHION Vs SH ARJUN|SUBHASH

[KUMAR MAURYA

CHANDRA
L OCHAKIA(P),

0811702566

bpsalegal@gmail.com

23-03-2023

3-03-2023

ICS (COMM)/103/2023

KMI BUSINESS TECHNOLOGIES Vs[DEEPAK

DIGITAL VEDIO POINT

SHARMA(P),

0045491161

digitalvidopoint@gmail.com

01-03-2023

l01-03-2023

ICS (COMM)/136/2023

PUNJAB AND SIND BANK Vs SH JAISUDHIR

BHAGWAN

IKUMAR
ISINGH(P),

9868927179

sksinghadvdelhi@gmail.com

15-03-2023

15-03-2023




District Case No.
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Advocate

Number

Advocate NobileAdvocate email id

Date
Registration

of Date of e-filing

ICS (COMM)/108/2023 STATE BANK OF INDIA Vs VARULShalini 9899408618 shaliniadvocate@gmail.com 03-03-2023 l03-03-2023
[KUMAR CHAKARVARTI [Upadhyay(P),

ICS (COMM)/106/2023 IM/S PRAKASH CHEMICAL Vs M/S GEMJANIL. KUMAR/9811957272 latulagg38 @gmail.com 02-03-2023 l02-03-2023
[POLYVINYL INDUSTRIES [PAL(P),

ICS (COMM)/123/2023 IM/S LION JEANS Vs SH PARMOD|SIDHANT 0650677902 [didhantdhingra@gmail.com 13-03-2023 13-03-2023
KUMAR IDHINGRA(P),

ICS (COMM)/150/2023 STATE BANK OF INDIA Vs M/S SHOESUBODH 9811375940 dvsubodhkumarsingh@gamil.com 18-03-2023 18-03-2023
SHOPPE [KUMAR(P),

ICS (COMM)/149/2023 GULSHAN KUMAR Vs M/S SMOOTH|SURESH 0811056243 sureshsharmai12@yahoo.in 18-03-2023 18-03-2023
IMOTORS ICHANDER

ISHARMA(P),

ICS (COMM)/156/2023 BANK OF BARODA THROUGH MR[Kamal Singh(P), 9899913203 shahd @bankofbraoda.com 22-03-2023 [22-03-2023
PANKAJ KUMAR Vs MRPRADEEP
GUPTA

ICS (COMM)/163/2023 CANARA BANK Vs MS SUMANARUN 0625735051 larunyadav80o3@gmail.com 23-03-2023 23-03-2023
SERVICES [YADAV(P),

ICS (COMM)/168/2023 ISHRI SUMIT JAIN Vs M/S MEV INFRA|PRATAP 0810713584 pratapdhakaq3@gmail.com 25-03-2023 I25-03-2023
POWER PROJECTS PVT LTD [DHAKA(P),

ICS (COMM)/155/2023 SYMBIOTIC THERAPEUTICS PRIVATEKAMAL 0811270502 komalgargadv@gmail.com 22-03-2023 22-03-2023
LIMITED THROUGH DIRECTOR MRIGARG(P),
BHUPENDRA KAUSHAL Vs ULKAS
[FERTICHEM PRIVATE LIMITED

ICS (COMM)/162/2023 SHJITENDER Vs SHAMAN SINGH [Mangey ram|9312288662 mangeramchanchal22 @gmail.com 23-03-2023 23-03-2023

kchanchal(P),

ICS (COMM)/137/2023 [UNION BANK OF INDIA Vs MAMTAVANDANA 0811426199 bhatiaandcompany171@gmail.com 15-03-2023 15-03-2023

SHARMA IBHATIA(P),




District

Case No.

Petitioner Name VS Respondent Name

Advocate

Advocate NobileAdvocate email id

Number

Date
Registration

of Date of e-filing

Execution (Comm)/69/2023 IVISHAL TEXTILE Vs L A COLLECTION 9210215264 Inaveenkumargoyal@gmail.com 18-03-2023 18-03-2023
UMAR
[GOYAL(P),
[Execution (Comm)/68/2023 ICICI BANK LTD Vs RAJU PRASAD ISUNITA 0871040589 lindolaxlaw@gamil.com 18-03-2023 18-03-2023
ISINGH(P),
[Execution (Comm)/76/2023 SACHIN KATYAL Vs AMAN AGGARWAL [Mahender 0810114261 tyagineeraj.advocate@gmail.com 23-03-2023 23-03-2023
[Kumar(P),
[Execution (Comm)/73/2023 SWASTIK PLASTIC INDUSTRIES Vs/Ankur(P), 0811106159 shokmahajan79@gmail.com 22-03-2023 I22-03-2023
JASTRA COATINGS LIMITED
Execution (Comm)/75/2023 KOTAK MAHINDRA PRIME LTD VsJRohit Bohra(P), 9999045885 lanita@bamhhaanandanand.in 23-03-2023 p3-03-2023
SEEMA ARORA RAGHAV
[Execution (Comm)/77/2023 SYNDICATE Vs OSSUM INDIA AND ANRJAMIT RAV(P), (9899287500 lamitraoadvocate@gmail.com 28-03-2023 28-03-2023
Execution (Comm)/78/2023 FORTUNE CREDIT CAPITAL LTD Vs MSJASHOK KUMAR|8287291544 ladvashoko61176 @gmail.com 28-03-2023 28-03-2023
RR AGENCIES ISINGH(P),
[Execution (Comm)/80/2023 [KOTAK MAHINDRA BANK LTD VsMAYANK 9873347330 Imayankmahajanos@yahoo.com 29-03-2023 29-03-2023
IYOGESH BHATIA IMAHAJAN(P),
IMISC DJ/184/2023 [PUNJAB NATIONAL BANK Vs LOKESHJAATREYA 0650344042 laatreyasingh@yahoo.co.in 15-03-2023 15-03-2023
SWAMI ISINGH(P),
IMISC DJ/260/2023 SHRI VIDHYA SAGAR TEXTILES Vs/AASHEESH 8383953944 jainadityaraj@yahoo.com 28-03-2023 28-03-2023
JARORA ENTERPRISES ISHARMA(P),
29 ISH. SURENDER S. RATHI [Shahdara ICS (COMM)/174/2023 PUNJAB AND SIND BANK Vs SH DIVYAISUDHIR 810415531, ksinghadvdelhi@gmail.com 27-03-2023 15-03-2023
PRASAD IKUMAR
ISINGH(P),




District

Case No.

Petitioner Name VS Respondent Name

Advocate

Advocate NobileAdvocate email id

Number

Date
Registration

of Date of e-filing

ICS (COMM)/141/2023 IMANJEET SINGH Vs SITARAM MOTO 0899222783 llawsolutionpoint@gmail.com 14-03-2023 l01-03-2023
WALE UMAR
ISHARMA(P),
ICS (COMM)/135/2023 FUTURE BATH PRODUCTS PVT LTD Vs[VISHAL 0811053833 laliiadvocates@vahoo.in 14-03-2023 l01-03-2023
IMR HARISH ARORA [PATEL(P),
ICS (COMM)/131/2023 BRIJBIHARI CONCAST PVT LTD Vs ASHISH INot found INot Found 13-03-2023 28-02-2023
[RUDRA STEEL AND TRADERS ICHAUDHARY(P
ICS (COMM)/167/2023 IMOHD SAHEEM PROP M/S RESHMA 9999801044 dvocate.samidhigg @gmail.com 24-03-2023 15-03-2023
GARMENTS Vs RAJIV THAPPAR PROP
IM/S TANISHA TRADERS
ICS (COMM)/138/2023 CANARA BANK ERSTWHILE[VANDANA 9810092257 IN/A 14-03-2023 21-02-2023
SYNDICATE BANK Vs ARIF SIDDIQUI  [BHATIA(P),
ICS (COMM)/140/2023 SANJAM CREATIONS Vs SHAGUN|GAURAV 0081 1695953 ashistgaurav.o7(mgmail.com 13-03-2023 l09-02-2023
GARMENTS ISHARMA(P),
Execution (Comm)/64/2023 RICH PAL SINGH Vs GNCT DELHI [DEEPAK 08106629 IN/A 13-03-2023 16-02-2023
[BHARDWAJ(P),
Execution (Comm)/63/2023 IMERCEDES BENZ FINANCIAJPRINCE 0810259228 [dclhi@gllplegal.colll, 15-03-2023 14-02-2023
SERVICES INDIA PRIVATE LIMITEDJPAWAIYA(P),
FORMERLY KNOWN AS DAIMLER]
[FINANCIAL SERVICE Vs M S KHOKHER]
[ENTERPRISES
ICS (COMM)/119/2023 STATE BANK OF INDIA Vs SANJAY|Suchita Dixit(P), 8896932838 INot found 10-03-2023 l08-02-2023
[KUMAR
ICS (COMM)/121/2023 IM/S LION JEANS Vs SH SATTO @SIDHANT 9650677902 ISIDHANTDHINGRA@GMAIL.COM 10-03-2023 l08-02-2023
IMAHESH [IDHINGRA(P),
ICS (COMM)/139/2023 JUNION BANK OF INDIA Vs UMA [VANDANA 0810092257 IN/A 14-03-2023 [21-02-2023
IBHATIA(P),




District Case No.

Petitioner Name VS Respondent Name

Advocate

Advocate NobileAdvocate email id

Number

Date
Registration

of Date of e-filing

[Execution (Comm)/72/2023 ICICI BANK LTD Vs SANJAY KUNFARJ|SUNITA 9999243349, INDOLEXLAW @Gmail. COM 21-03-2023 l09-03-2023
DIXIT ISINGH(P),

ICS (COMM)/132/2023 PARAS PLASTICS Vs KARTHIKISANMATI 0811717798 IN/A 13-03-2023 l01-03-2023
ENTERPRISES PJAIN(P),

ICS (COMM)/133/2023 CANARA BANK Vs KAMAL IDEEPAK 0810662291 [Not Clear 15-03-2023 10-02-2023

[BHARDWAJ(P),

ICS (COMM)/134/2023 CANARA BANK Vs JAGADEESH SHAH|SANJEEV 9711142200 15-03-2023 l08-02-2023
PROP JYOTI HOSIERY ICHOPRA(P),

ICS (COMM)/153/2023 DEHRA METAL TECH PVT LTD Vs SHJAJAY KUMAR|9999260162 dvshellyinoog@gmail.com 21-03-2023 15-03-2023
SUNIL GOENKA ICHOPRA(P),

ICS (COMM)/165/2023 STATE BANK OF INDIA Vs M/S DUXON|[SUBODH 9811375940 ladvsubodhkumarsingh@redlIfmaikcom [23-03-2023 14-03-2023
[TRADE CORPORATION [KUMAR(P),

IMISC DJ/229/2023 SH KAPIL AGGARWAL Vs SH GAURAV|Sunil kumar(P), 17-03-2023 16-02-2023
GOSWAMI

[Execution (Comm)/70/2023 IWELDMART INTERNATIONAL  VsVARUN 0818762409 INot Clear 20-03-2023 14-03-2023
LOKESH TRADING COMPANY[KHERA(P),
[THROUGH ITS PROPRIETOR LOKESH]
SHARMA

ICS (COMM)/180/2023 JAMIR CHAND GUPTA VsjAkash Gupta(P), 9810462960 akashggto4@gmail.com 20-03-2023 16-03-2023
IVIKRAMADITYA KUMAR

ICS (COMM)/170/2023 PUNJAB NATIONAL BANK Vs JAGJEETJPallavi 0818307300 ISAYAK.LAW@GMAIL.COM 27-03-2023 17-03-2023
SINGH [Nirmal(P),

ICS (COMM)/175/2023 SHRI SUMIT JAIN Vs M/S VIVAJPRATAP 0810713584 pratapdhakaq3@gmail.com 27-03-2023 10-03-2023
INFRAVENTURE PVT LTD [DHAKA(P),




District
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Petitioner Name VS Respondent Name

Advocate

Advocate NobileAdvocate email id

Number

Date
Registration

of Date of e-filing

ICS (COMM)/181/2023 CROSS DREMS ENTERTAINMENT PVIJARUN KUMAR(811521298 INot found 131-03-2023 15-03-2023
LTD Vs HAYR TECHNOLOGY LLP [RAGHAV(P),
[Execution (Comm)/71/2023 [KOTAK MAHINDRA PRIME LTD VsJRohit Bohra(P), 9999045885 lankita@bambhaandnandan.in 17-03-2023 10-02-2023
JANUJ PANCHAL
IMISC DJ/249/2023 GROWTH FACILITY SERVICE PVT LTD|YOGINDER 9995104895 INot found 22-03-2023
Vs J K GARMENTS ISINGH(P),
30 IMS. SAVITA RAO Shahdara ICS (COMM)/102/2023 PRABHAKAR LAL SRIVASTAVA VS|GULZAR ALI(P),|8287792651 01-03-2023 I23-02-2023
IMOHSIN KHAN
ICS (COMM)/104/2023 STATE BANK OF INDIA Vs NAVIN JAIN [Shalini 9899408618 shaliniadvocate@gmail.com 02-03-2023 p7-02-2023
Upadhyay(P),
ICS (COMM)/105/2023 IM/S SOURIR INDIA PRIVATE LIMITEDBALRAM(P), 0873656244 PRANAVKUMARSHASTRI@GMAIL.CO |02-03-2023 l02-03-2023
Vs DEEPAK KUMAR IM
IMISC DJ/145/2023 [KHUSHI KOHLI Vs DURGA METAL [PAWAN 03-03-2023 l02-03-2023
[KUMAR(P),
IMISC DJ/160/2023 SANDEEP KHANNA Vs SURINDERJARVIND 07-03-2023 l04-03-2023
[KUMAR [KUMAR(P),
[Execution (Comm)/60/2023 [KIRAN GUPTA Vs VIRENDER SINGH [KUNWER 07-03-2023 l04-03-2023
IPAL(P),
ICS (COMM)/127/2023 IMANISH WADHWA Vs ABHISHEKSACHIN 9810341449 Imashwadhwa@gmail.com 14-03-2023 14-02-2023
[KUMAR BASANT KUMAR WADHWA(P),
ICS (COMM)/129/2023 CANARA BANK Vs AVINASH KUMAR [DEEPAK 0810662291 [deepakbhardwaj_adv@yahoo.co.in 14-03-2023 13-03-2023
[BHARDWAJ(P),




District

Case No.

ICS (COMM)/125/2023

Petitioner Name VS Respondent Name

JATUL RANA PROP OF KAIVALYA

Advocate

ITENDRA

Advocate NobileAdvocate email id

Number

9999415606

rajput.satyapal2o10@gmail.com

Date

Registration

14-03-2023

of Date of e-filing

l06-03-2023

LIANS(P)

IDIAGNOSTICS SOLUTIONS VS|RAJPUT(P),
GENIOSPORUM PHARMACEUTICALS]
PVT LTD

[Execution (Comm)/62/2023 KOTAK MAHINDRA PRIME LTD VsRohit Bohra(P), [9911000651 IROHIT@BAMBHAANDNANDAN.IN 14-03-2023 12-11-2022
REHAN KHAN

ICS (COMM)/126/2023 DR NARINDEDR KUMAR KHETARPAMANOJ KUMAR|9350012340 bhandari.manojk@gmail.com 14-03-2023 [22-02-2023
IVs SHRI MOHIT SINGH [BHANDARI(P),

ICS (COMM)/128/2023 [UNION BANK OF INDIA Vs MRSVANDANA 9910026199 IBHATIAANDCOMPANY171@GMAIL.CO [14-03-2023 l06-03-2023
SHAMMI MEHTA IBHATIA(P), M

ICS (COMM)/130/2023 [HARJIT SINGH Vs HARPREET SINGH  |SAGAR 0810047548 15-03-2023 14-03-2023

[BHARDWAJ(P),

Execution (Comm)/65/2023 SANJEEV  KUMAR GUPTA Vs SAIFYJASHISH 9810062672 16-03-2023 22-02-2023
INTERIOR IAGGARWAL(P),

[Execution (Comm)/67/2023 KOTAK MAHINDRA PRIME LTD VsRohit Bohra(P), [7838530419 17-03-2023 l05-01-2023
GAURAV SHARMA

ICS (COMM)/147/2023 SHOURYA  EXPORTS Vs ARORAJAASHEESH 8383953944 JAIN.ADITYARAJ@YAHOO.COM 18-03-2023 l06-03-2023
LIFESTYLE [SHARMA(P),

ICS (COMM)/148/2023 [DEEP FASHION Vs R K APPARELS JAditya Jain(P), [8383953944 JAIN.ADITYARAJ@YAHOO.COM 18-03-2023 l06-03-2023

ICS (COMM)/151/2023 PUNJAB NATIONAL BANK Vs MUJIBDEOKANT 9711332383 [deokanttriparthi2 @gmail.com 20-03-2023 18-03-2023
[ENTERPRISES [TRIPATHI(P)

ICS (COMM)/152/2023 [RAHUL JAIN Vs IFTIKHAR AHMED [VINEET 90999352116 IHANSVINEET@YAHOO.CO.IN 20-03-2023 18-03-2023




District

Case No.

ICS (COMM)/154/2023

Petitioner Name VS Respondent Name

IVISHAL Vs SPARK APPLIANCES

Advocate

[TANYA
IGOYAL(P)

Advocate NobileAdvocate email id

Number

0011616758

lgoyaltanili32@gmail.com

Date
Registration

21-03-2023

of Date of e-filing

0-03-2023

ICS (COMM)/160/2023

[ENTERPRISES

STATE BANK OF INDIA Vs M/S OCEAN|[SUBODH

[KUMAR(P),

9811375940

ISBI.61251@SBI.CO.IN

23-03-2023

15-03-2023

ICS (COMM)/159/2023

INDUSTRIES

STATE BANK OF INDIA Vs M/S J M D|SUBODH

KUMAR(P),

9811375940

ISBI.61251@SBI.CO.IN

23-03-2023

15-03-2023

[Execution (Comm)/74/2023

IAGENCIES

KOTAK MAHINDRA BANK LTD Vs R RSUNITA

SINGH(P),

0871040589

lindolexlaw@gmail.com

23-03-2023

18-03-2023

ICS (COMM)/161/2023

PUNJAB NATIONAL BANK Vs
PRIYANKA BATRA

MRS

[Pallavi
INirmal(P),

0068889289

IBO4235@PNB.CO.IN

23-03-2023

17-03-2023

JOMP (COMM)/9/2023

IMANOJ KUMAR Vs CHOLAMANDALAM|
INVESTMENT AND FINANCE COMPANY]
LTD

[CALIT(P),

9013942553

ladvlalit1984 @gmail.com

27-03-2023

l08-02-2023

ICS (COMM)/172/2023

JAJAY JAIN Vs SAAR AND BROTHERS]
INFRASTURCTURE PVT LTD

RAJEEV
[KUMAR(P),

8285326357

ladvocaterajeevkumar1611@gmail.com

27-03-2023

16-03-2023

ICS (COMM)/173/2023

(OM CREATION

[UNION BANK OF INDIA Vs M/S SHREE[SAMARENDRA

[KUMAR(P),

0285106002

[UBIN0904635@UNIONBANKOFINDIA.
BANK

27-03-2023

p1-03-2023

ICS (COMM)/171/2023

IM/S KARYTRON
PRIVATE LIMITED Vs 1 M/S TIRUPATI|
[TECHNOPACKS PVT LTD

ELECTRICALSROHIT KUMAR|

[MODI(P),

0811147688

KARYTRON@GMAIL.COM

27-03-2023

p4-03-2023

ICS (COMM)/178/2023

[M/S STARCO METAPLAST PVT LTD|

JAIN Vs M/S SHELLZ INDIA PRIVATE]
LIMITED AND OTHERS THRH ITS
DIRECTOR 1 MRKAPIL GARG 2

[RAM  KISHAN|

[THROUGH ITS DIRECTOR MR AKSHAY|GUPTA(P),

9999666670

29-03-2023

9-03-2023

31

SH. GURDEEP SINGH,
IDISTRICT JUDGE
(COMMERCIAL)

INorth-West

ICS/COMM/167/2023

SHRI JEE POLYMER VS JAVCO|
[FOOTWEAR

[VISHAL GARG

8447894927

vishalgargadvocate @gmail.com

04.03.2023

3.03.2023




District

Case No.

ICS/COMM/168/2023

Petitioner Name VS Respondent Name

BISWAS GOOD HEALTH CAPSULE VY
IMARUTI ENTERPRISES

Advocate

[VISHAL GARG

Advocate Nobile
Number

8447894927

Advocate email id

vishalgargadvocate@gmail.com

Date
Registration

04.03.2023

of Date of e-filing

03.03.2023

[MAIL

ICS/COMM/171/2023 JAUSL PHARMA VS ASPEN BIOPHARMA|SOMVEDNA 0873600464 svassociateslawoffice@gmail.com 04.03.2023 l03.03.2023
LABS VERMA
ICS/COMM/172/2023 JAUSL PHARMA VS ROSEATE[SOMVEDNA 0873600464 svassociateslawoffice@gmail.com 04.03.2023 03.03.2023
IDMEDICARE & ORS [VERMA
ICS/COMM/175/2023 IV.KAMAL VS SHRICHAND YADAV [KAMAL GARG [9811270502 kamalgarg.adv@gmail.com 04.03.2023 l03.03.2023
ICS/COMM/163/2023 [HARISH KUMAR VS KASHIM AHMED |RAKESH 9893202860 rakesh.advocate18 @gmail.com 03.03.2023 28.02.2023
IKUMAR
ICS/COMM/164/2023 [HARISH KUMAR VS RAM NARESH[RAKESH 9893202860 rakesh.advocate18 @gmail.com 03.03.2023 28.02.2023
ITYAGI UMAR
32 ISH. VIRENDER BHATT,NORTH Execution (Comm)/109/2023 [KOTAK MAHINDRA PRIME LIMITED Vs[NOT INOT INOT MENTIONED AS SINGLE PAGE 1Sj04.03.2023 INOT MENTIONED AS|
IDISTRICT JUDGE IASHISH BHARADWAJ IMENTIONED |MENTIONED ASRECIEVED THROUGH MAIL SINGLE PAGE If
AS SINGLE[SINGLE PAGE IS} IRECIEVED
[PAGE ISRECIEVED ITHROUGH MAIL
[RECIEVED THROUGH MAIL
THROUGH
[MAIL
[Execution (Comm)/108/2023 [FFCO KISAN FINANCE LTD Vs SACHININOT INOT INOT MENTIONED AS SINGLE PAGE ISj04.03.2023 INOT MENTIONED AS|
[UPADHYAY IMENTIONED |MENTIONED ASRRECIEVED THROUGH MAIL SINGLE PAGE I
AS SINGLESINGLE PAGE IS} IRECIEVED
[PAGE ISRECIEVED [THROUGH MAIL
[RECIEVED THROUGH MAIL
THROUGH




District

Case No.

Petitioner Name VS Respondent Name

Advocate

Advocate Nobile
Number

Advocate email id

Date
Registration

of Date of e-filing

ICS (COMM)/138/2023 PUNJAB NATIONAL BANK INOT INOT INOT MENTIONED AS SINGLE PAGE 1S504.03.2023 INOT MENTIONED AS|
IMOHAMMAD IRFAN [MENTIONED |MENTIONED ASRECIEVED THROUGH MAIL SINGLE PAGE IS
AS SINGLESINGLE PAGE IS} IRECIEVED
[PAGE ISRECIEVED THROUGH MAIL
[RECIEVED [THROUGH MAIL)
[THROUGH
IMAIL
[Execution (Comm)/107/2023 [HDFC BANK LTD Vs SHIVAM TRADERSINOT INOT INOT MENTIONED AS SINGLE PAGE IS04.03.2023 INOT MENTIONED AS§
JAND ANR [MENTIONED |MENTIONED ASRECIEVED THROUGH MAIL SINGLE PAGE If|
AS SINGLESINGLE PAGE IS IRECIEVED
[PAGE ISRECIEVED THROUGH MAIL
[RECIEVED THROUGH MAIL}
[THROUGH
[MAIL
ICS (COMM)/137/2023 TUNGAL SINGH HARSANA Vs ANUPNOT INOT INOT MENTIONED AS SINGLE PAGE 1S04.03.2023 INOT MENTIONED AS|
GUPTA [MENTIONED MENTIONED ASRECIEVED THROUGH MAIL SINGLE PAGE I
AS SINGLESINGLE PAGE IS IRECIEVED
[PAGE ISRECIEVED [THROUGH MAIL
[RECIEVED [THROUGH MAIL)
[THROUGH
IMAIL
Execution (Comm)/106/2023 [HDB FINANCIAL SERVICES PVT LTD Vs[NOT INOT INOT MENTIONED AS SINGLE PAGE 1S04.03.2023 INOT MENTIONED AS|

[MAIL

IMETRO ROADLINES [MENTIONED MENTIONED ASRECIEVED THROUGH MAIL SINGLE PAGE IS
AS SINGLESSINGLE PAGE IS [RECIEVED
[PAGE ISRECIEVED [THROUGH MAIL
[RECIEVED THROUGH MAIL
[THROUGH
[MAIL
ICS (COMM)/136/2023 CANARA BANK Vs RAJESH KUMARNOT INOT INOT MENTIONED AS SINGLE PAGE 1S04.03.2023 INOT MENTIONED AS|
PROP OF M/S YUVRAJ STEELS [MENTIONED MENTIONED ASRECIEVED THROUGH MAIL SINGLE PAGE IS
AS SINGLESINGLE PAGE IS [RECIEVED
[PAGE ISRECIEVED THROUGH MAIL
[RECIEVED THROUGH MAIL
[THROUGH
[MAIL
ICS (COMM)/135/2023 CANARA BANK Vs SACHIN KAPOORINOT INOT INOT MENTIONED AS SINGLE PAGE 1S04.03.2023 INOT MENTIONED AS|
PROP OF M/S KRISHNA AGENCIES [MENTIONED MENTIONED ASRECIEVED THROUGH MAIL SINGLE PAGE IS
AS SINGLESINGLE PAGE IS IRECIEVED
[PAGE ISRECIEVED THROUGH MAIL
[RECIEVED [THROUGH MAIL|
[THROUGH




District

Case No.

Petitioner Name VS Respondent Name

Advocate

Advocate Nobile
Number

Advocate email id

Date

Registration

of Date of e-filing

ICS (COMM)/134/2023 JUNION BANK OF INDIA Vs CHETANNOT INOT INOT MENTIONED AS SINGLE PAGE 1S504.03.2023 INOT MENTIONED AS|
PRAKASH [MENTIONED MENTIONED ASRECIEVED THROUGH MAIL SINGLE PAGE IS

AS SINGLESSINGLE PAGE IS IRECIEVED
[PAGE ISRECIEVED THROUGH MAIL
[RECIEVED THROUGH MAIL
[THROUGH
[MAIL

ICS (COMM)/133/2023 [UNION BANK OF INDIA Vs PREETI INOT INOT INOT MENTIONED AS SINGLE PAGE 1S504.03.2023 INOT MENTIONED AS§
[MENTIONED MENTIONED ASRECIEVED THROUGH MAIL SINGLE PAGE If|
AS SINGLESSINGLE PAGE IS IRECIEVED
[PAGE ISRECIEVED [THROUGH MAIL
[RECIEVED THROUGH MAIL
[THROUGH
[MAIL

Execution (Comm)/105/2023 [HDB FINANCIAL SERVICES PVT LTD Vs[NOT INOT INOT MENTIONED AS SINGLE PAGE 1S04.03.2023 INOT MENTIONED AS|

IVINOD KUMAR SINGH IMENTIONED |MENTIONED ASRECIEVED THROUGH MAIL SINGLE PAGE I

AS SINGLE[SINGLE PAGE IS] RECIEVED
[PAGE ISRECIEVED [THROUGH MAIL
RECIEVED THROUGH MAIL]
[THROUGH
IMAIL

[Execution (Comm)/104/2023 [POOJA MAHAJAN Vs ANKUSH JAIN INOT INOT INOT MENTIONED AS SINGLE PAGE IS{04.03.2023 INOT MENTIONED AS|
[MENTIONED |MENTIONED ASRECIEVED THROUGH MAIL SINGLE PAGE IS
AS SINGLE[SINGLE PAGE IS] RECIEVED
[PAGE ISRECIEVED ITHROUGH MAIL
[RECIEVED THROUGH MAIL
[THROUGH
IMAIL

ICS (COMM)/153/2023 PUNJAB AND SIND BANK Vs RAJ BALA [NOT INOT INOT MENTIONED AS SINGLE PAGE IS}15.03.2023 INOT MENTIONED AS|
IMENTIONED |MENTIONED ASRECIEVED THROUGH MAIL SINGLE PAGE If
AS SINGLESSINGLE PAGE IS IRECIEVED
[PAGE ISRECIEVED THROUGH MAIL
[RECIEVED THROUGH MAIL
[THROUGH
IMAIL

ICS (COMM)/152/2023 OMKARA TRANSPORT PRIVATENOT INOT INOT MENTIONED AS SINGLE PAGE ISJ15.03.2023 INOT MENTIONED AS|

LIMITED Vs M/S PHUAR AGROTECH IMENTIONED MENTIONED ASRECIEVED THROUGH MAIL SINGLE PAGE I

AS SINGLESSINGLE PAGE IS IRECIEVED
[PAGE ISRECIEVED ITHROUGH MAIL
[RECIEVED THROUGH MAIL
[THROUGH

IMAIL




District

Case No.

ICS (COMM)/151/2023

Petitioner Name VS Respondent Name

SOHAL PATTERN WORKS THROUGH]

Advocate

INOT

Advocate Nobile
Number

INOT

Advocate email id

INOT MENTIONED AS SINGLE PAGE IS

Date

Registration

15.03.2023

of Date of e-filing

INOT MENTIONED AS|

PROPRIETOR Vs TELEIOS CNC INDIAMENTIONED |MENTIONED ASRECIEVED THROUGH MAIL SINGLE PAGE IS
PVT LTD AS SINGLESINGLE PAGE IS} IRECIEVED
[PAGE ISRECIEVED THROUGH MAIL
[RECIEVED [THROUGH MAIL)
[THROUGH
IMAIL
ICS (COMM)/165/2023 INDIAN OVERSEAS BANK Vs SUSHEELINOT INOT INOT MENTIONED AS SINGLE PAGE IS21.03.2023 INOT MENTIONED AS|
KUMAR [MENTIONED |MENTIONED ASRECIEVED THROUGH MAIL SINGLE PAGE IS
AS SINGLESSINGLE PAGE IS [RECIEVED
[PAGE ISRECIEVED THROUGH MAIL
[RECIEVED [THROUGH MAIL}
[THROUGH
IMAIL
ICS (COMM)/166/2023 IM/S  SKINTERNATIONAL Vs M/SNOT INOT INOT MENTIONED AS SINGLE PAGE ISP21.03.2023 INOT MENTIONED AS§
[HINDUSTAN SPIRIT LTD [MENTIONED MENTIONED ASRECIEVED THROUGH MAIL SINGLE PAGE If|
AS SINGLESINGLE PAGE IS} IRECIEVED
[PAGE ISRECIEVED THROUGH MAIL
[RECIEVED THROUGH MAIL
[THROUGH
[MAIL
ICS (COMM)/167/2023 PUNJAB NATIONAL BANK Vs M/SINOT INOT INOT MENTIONED AS SINGLE PAGE ISp21.03.2023 INOT MENTIONED AS|
IMOHAN ENTERPRISES [MENTIONED |MENTIONED ASRECIEVED THROUGH MAIL SINGLE PAGE If|
AS SINGLESINGLE PAGE IS IRECIEVED
[PAGE ISRECIEVED THROUGH MAIL
[RECIEVED THROUGH MAIL}
[THROUGH
[MAIL
[Execution (Comm)/132/2023 HDFC BANK LTD Vs HITESH SONI INOT INOT INOT MENTIONED AS SINGLE PAGE IS21.03.2023 INOT MENTIONED AS|
[MENTIONED MENTIONED ASRECIEVED THROUGH MAIL SINGLE PAGE If|
AS SINGLESINGLE PAGE IS IRECIEVED
[PAGE ISRECIEVED THROUGH MAIL
[RECIEVED [THROUGH MAIL|
[THROUGH
[MAIL
[Execution (Comm)/133/2023 [HDFC BANK LTD Vs RAVI RANA INOT INOT INOT MENTIONED AS SINGLE PAGE IS21.03.2023 INOT MENTIONED AS|
[MENTIONED |MENTIONED ASRECIEVED THROUGH MAIL SINGLE PAGE IS
AS SINGLESINGLE PAGE IS IRECIEVED
[PAGE ISRECIEVED THROUGH MAIL
[RECIEVED THROUGH MAIL
[THROUGH

IMAIL
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ICS (COMM)/168/2023 [BANK OF MAHARASHTRA Vs M/S SAIINOT INOT INOT MENTIONED AS SINGLE PAGE IS%21.03.2023 INOT MENTIONED AS|
STORE [MENTIONED |MENTIONED ASRECIEVED THROUGH MAIL SINGLE PAGE IS
AS SINGLESINGLE PAGE IS} IRECIEVED
[PAGE ISRECIEVED THROUGH MAIL
[RECIEVED [THROUGH MAIL)
[THROUGH
IMAIL
[Execution (Comm)/131/2023 JADITYA BIRLA FINANCE LIMITED Vs[NOT INOT INOT MENTIONED AS SINGLE PAGE IS21.03.2023 INOT MENTIONED AS§
IVISHAV KARMA EGG WORKS AND ORS [MENTIONED MENTIONED ASRECIEVED THROUGH MAIL SINGLE PAGE If|
AS SINGLESINGLE PAGE IS} IRECIEVED
[PAGE ISRECIEVED [THROUGH MAIL
[RECIEVED [THROUGH MAIL|
[THROUGH
[MAIL
Execution (Comm)/129/2023 [HDFC BANK LTD Vs HARMAN DEEPNOT INOT INOT MENTIONED AS SINGLE PAGE ISP21.03.2023 INOT MENTIONED AS§

IMARKETING AND CONSULTING

SINGH IMENTIONED |MENTIONED ASRECIEVED THROUGH MAIL SINGLE PAGE If
AS SINGLESINGLE PAGE IS IRECIEVED
[PAGE ISRECIEVED [THROUGH MAIL
[RECIEVED THROUGH MAIL
THROUGH
IMAIL
[Execution (Comm)/130/2023 [HDFC BANK LTD Vs MOHIT PATHAK [NOT INOT INOT MENTIONED AS SINGLE PAGE IS|21.03.2023 INOT MENTIONED AS|
[MENTIONED |MENTIONED ASRECIEVED THROUGH MAIL SINGLE PAGE IS
AS SINGLESINGLE PAGE IS RECIEVED
[PAGE ISRECIEVED ITHROUGH MAIL
[RECIEVED THROUGH MAIL
[THROUGH
IMAIL
33 ISH. PANKAJ GUPTA,South-West [CS COMM. 99/2023 STATE BANK OF INDIA VS M/S MITTAJASHOK KUMAR/9810019614 bahlassociates1995@gmail.com 01.03.2023 22.02.2023
IDISTRICT JUDGE SAREE PALACE [BAHL
(COMMERCIAL COURT-
01
ICS COMM. 100/2023 IM/S ASG HEALTHCARE SERVICE PJVIJAY DALAL [9990633330 vijayadv@rediffmail.com 01.03.2023 22.02.2023
LTD. VS GLOBAL HOSPITAL
ICS COMM. 101/2023 IMADANJIT SINGH VS ASIDE FUTURENIKHIL 8744844870 INikhildhiman.glx@gmail.com 01.03.2023 26.02.2023
IWORLD INSTITUTE [DHIMAN
ICS COMM. 102/2023 IDBI BANK LTD. VS M/S TIMEDIVYANANDA (9873507574 [divyananda6o5@gmail.com 01.03.2023 17.02.2023
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ICS COMM. 109/2023 PUNJAB NATIONAL BANK VS M/S|SAURAV 0899331166 sauravbhasinio@gmail.com 03.03.2023 01.03.2023
IGOLDEN SAPPHIRE INTERNATIONAL [BHASIN
ICS COMM. 116/2023 IM/S U.S. SALES AGENCY VS PREM LATAJAVINASH  KR|[9899327537 lavinashtyagii@yahoo.com 06.03.2023 02.03.2023
[TYAGI
ICS COMM. 115/2023 IGSK ENGINEERS VS STUDIO XP|V.S. GANDHI 0818766184 $g65255@gmail.com 06.03.2023 l02.03.2023
IMANAGEMENT
ICS COMM. 117/2023 IM/S JAI MAA VAISHNO VS GULSHAN|SUMIT ARORA [9958202122 dvocatesumit2009 @gmail.com 07.03.2023 27.02.2023
IGUGNANI
ICS COMM. 120/2023 JADANI WILMAR LTD. VS ASTRADERS |[MAYANK 8076753615 lguptamayank@gmail.com 10.03.2023 06.03.2023
IGUPTA
ICS COMM. 124/2023 PUNJAB NATIONAL BANK VS M/SAVADHESH 9810362626 akshakyao1@gmail.com 14.03.2023 26.02.2023
[DWAR SEWA AND ANR. IKUMAR
ICS COMM. 125/2023 ICANARA BANK VS M/S KAKADI HATTI [CHITRA 0212888057 chitramalhotralegal @gmail.com 14.03.2023 05.03.2023
IMALHOTRA
ICS COMM. 126/2023 JANIL CHANDEL VS PRADEEP SHARMA [SATISH KUMAR 9958893510 satishtomar.advocate@gmail.com 14.03.2023 10.03.2023
ICS COMM. 131/2023 IADVANTAGE VS LEELA TRENDS PVT/MEENAKSHI [8800802195 Imeenakshisangra@gmail.com 15.03.2023 10.03.2023
LTD. ISALARIYA
ICS COMM. 136/2023 ICANARA BANK VS ANTRIX SHG [BIJAY MOHAN|9015893668 ladvbmg2016@gmail.com 18.03.2023 06.03.2023
IGOSWAMI
ICS COMM. 137/2023 ICANARA BANK VS ABHISHEK KUMAR |AMIT GUPTA (9810224624 lamitguptaadv366 @gmail.com 18.03.2023 06.03.2023
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ICS COMM. 139/2023 IM/S MBF 19 LLP VS M/S RAJMANDIRJAJEET KUMAR [7042519118 lajeet1i8kumaro2@gmail.com 20.03.2023 17.03.2023
IGROUP
ICS COMM. 140/2023 BANSAL TRADING COMPANY VSJLALIT KUMAR [8447587097 ladv.vibhasharma74@gmail.com 21.03.2023 17.03.2023
[KAYAAN MARKETING AND]
IDISTRIBUTION
ICS COMM. 141/2023 [UNION BANK OF INDIA VS M/SIDEEPA GUPTA (9312292558 dvocate.depa.gupta@gmail.com 21.03.2023 18.03.2023
RIMJHIM SHRANGAR BEAUTY]
PARLOURS
ICS COMM. 142/2023 IM/S FLYJAC LOGISTICS P. LTD. VS M/S|SUNIT DUTT  |9811168148 sdv68148 @gmail.com 22.03.2023 14.02.2023
KRISHNA RESINS AND PIGMENT P|
LTD.
ICS COMM. 143/2023 JABHISHEK ENTERPRISES VS CY[SHANKAR 9899719199 shankarmandal1928 @gmail.com 22.03.2023 16.03.2023
FOOTWEAR P. LTD. IMANDAL
ICS COMM. 146/2023 [UCO BANK VS LOVEABLE FASHION LESH 9310019131 ad kamleshtiwari@gmail.com 24.03.2023 22.03.2023
UMAR
[TTWARI
ICS COMM. 147/2023 PUNJAB NATIONAL BANK VSISAURAV 0899331166 sauravbhasinio@gmail.com 24.03.2023 23.03.2023
IGULSHAN KUMAR BHASIN [BHASIN
ICS COMM. 149/2023 IAYUSHMAN EDUCATION ANDJASHISH 0958114152 lashishshankartiwariig9g6@gmail.com 25.03.2023 [22.03.2023
IWELFARE FOUNDATION VS ARCHANA|
ICHHIKAR AND ANR.
ICS COMM. 158/2023 IMADHUBAN EDUCATIONAL BOOKS VS|RAJESH 0810195013 kumarrajeshadv@yahoo.com 28.03.2023 18.03.2023
IMS. KAVERI IKUMAR
IOMP COMM. 21/2023 REKHA SINGH VS HDFC BANK LTD. IDILIP KUMAR [9582420517 kumardilip128 @gmail.com 20.03.2023 18.03.2023
IOMP I COMM. 41/2023 [TOYATA FINANCIAL SERVICE VSRAHUL 8376049807 ladvocateashok.1@gmail.com 03.03.2023 20.02.2023
WAGJEET SINGH [BHARDWAJ
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JOMP I COMM. 42/2023 [TOYATA FINANCIAL SERVICE VSRAHUL 8376049807 ladvocateashok.1@gmail.com 03.03.2023 16.01.2023
JASBIR SINGH [BHARDWAJ
IOMP I COMM. 43/2023 [TOYATA FINANCIAL SERVICE VSRAHUL 8376049807 ladvocateashok.1@gmail.com 03.03.2023 16.01.2023
IGAUTAM PASWAN [BHARDWAJ
IOMP I COMM. 44/2023 TOYATA FINANCIAL SERVICE VSRAHUL 8376049807 dvocateashok.1@gmail.com 03.03.2023 16.01.2023
RAZAK MOHD. [BHARDWAJ
IOMP I COMM. 45/2023 [TOYATA FINANCIAL SERVICE VS SUNILJRAHUL 8376049807 dvocateashok.1@gmail.com 03.03.2023 16.01.2023
[KUMAR SINGH [BHARDWAJ
EX. COMM. 97/2023 HDB  FINANCIAL  SERVICES  VSJRAHUL 8376049807 JAmaranthrbc@yahoo.com 04.03.2023 06.12.2022
INIRANJAN KUMAR AND ANR [BHARDWAJ
EX. COMM. 99/2023 [HDFC BANK LTD. VS DINESH PRASAD [MANISH 0650810426 Imsvermachambers@gmail.com 04.03.2023 26.02.2023
VERMA
[EX. COMM. 100/2023 [HDFC BANK LTD. VS JAINUDDIN [SACHIN 0811015339 legal @katyalassociates.com 04.03.2023 27.02.2023
IKATYAL
[EX. COMM. 101/2023 AU SMALL FINANCE BANK VS KISANJMANOJ KUMAR|9811133644 IMANOJK.ADV@GMAIL.COM 06.03.2023 [27.02.2023
JAND ANR
EX. COMM. 102/2023 HDFC BANK VS I BOOKS INSTITUTESACHIN 0811015339 llegal @katyalassociates.com 06.03.2023 02.03.2023
PVT. LTD. IKATYAL
EX. COMM. 110/2023 SAHIL JAIN VS M/S ANTRIKSHHEAMENT 9555967952 INOT PROVIDED 13.03.2023 17.02.2023
[ENGICON PVT. LTD. [YADAV
[EX. COMM. 122/2023 ISANJAY MITTAL VS KAMLESH IGAURVA 9971279779 linfo@activelawfirm.com 23.03.2023 17.03.2023
IKUMAR




District

Case No.

Petitioner Name VS Respondent Name

Advocate

Advocate NobileAdvocate email id

Number

Date
Registration

of Date of e-filing

EX. COMM. 123/2023 KOTAK MAHINDRA BANK VS M/SJAMIT KUMAR8860939556 lamitkumar.294@rediffmail.com 23.03.2023 l07.03.2023
BHARAT GENERATORS [VATS
[EX. COMM. 98/2023 ICITI BANK VS SINDER P KASHYAP AVINASH 0811182985 JAvinashkumar.associates@gmail.com 04.03.2023 03.02.2023
[KUMAR
34 ISH. BHUPESH KUMAR,South-West [CS (COMM)/161/2023 ICANARA BANK Vs M/S SONAM|Sh. SUMIT|9873245548 lsumit.virmani2 @gmail.com 31-03-2023 29-03-2023
IDISTRICT JDUGE, [ENTERPRISES THROUGH ITS[VIRMANI
ICOMMERCIAL COURT-02 PROPRIETOR MR. BHUDEV KUMAR]
PANDEY
ICS (COMM)/159/2023 SAMAIRA JEWELS PVT. LTD VsfSh. KAMAL9711747766 dvocatekamalsethi@gmail.com 29-03-2023 p7/03/2023
[POPULAR SPIRITS LLP ISETHI
ICS (COMM)/153/2023 IM/S LEXUS GRANITE INDIA LTD VsSh. Mangturam|9o810828193 JADVOCATEMRJ @GMAIL.COM 27-03-2023 21/03/2023
IM/S A R TILES Pangid
ICS (COMM)/154/2023 RAMA SURI Vs NISHTHA ARORASh. RAHULj9999558504 rahul_madhwani@hotmail.com >7-03-2023 lo6/03/2023
[KAKKAR IMADHWANI
ICS (COMM)/155/2023 RAMA SURI Vs PETUNIA BEAUTY ANDSh. RAHUL9999558505 rahul_madhwani@hotmail.com 27-03-2023 lo6/03/2023
ICARE PVT. LTD. IMADHWANI
[Execution (Comm.)/125/2023 JIORIX LEASING AND FINANCESh. Gulshanjg711173901 ICOUNSELGULSHAN @GMAIL.COM 25-03-2023 13-03-2023
SERVICES INDIA LTD. Vs RAKESH}kumar sachdev
IVERMA
[Execution (Comm.)/126/2023 [HDFC BANK LTD Vs HANS RAJ MEENA [Sh. SUMIT|9953518347 DLN@LAWCONNECTADVOCATES.CO [25-03-2023 23-12-2022
JAGARWAL M
IOMP (I)(COMM.)/50/2023 [TOYOTA FINANCIAL SER. INDIA LTD/Sh. Rahul83760498073 ladvocateashok.1@gmail.com 23-03-2023 13-03-2023
Vs DEEPAK B MEWARA [Bhardwaj
IOMP (I)(COMM.)/51/2023 ITOYOTA FINANCIAL SER INDIA LTD Vs|Sh. Rahull83760498073 ladvocateashok.1@gmail.com 23-03-2023 l03-03-2023
JASHA TOURS AND TRAVELS [Bhardwaj
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[Execution (Comm.)/121/2023

Petitioner Name VS Respondent Name

HDB FINANCIAL SERVICES LTD. Vs
SITA RAM

Advocate

h. Ravindra|
[Kumar Agarwal

Advocate NobileAdvocate email id

Number

98110 79695

rishab@rrjassociate.com

Date
Registration

23-03-2023

of Date of e-filing

l01-03-2023

[Execution (Comm.)/119/2023

HDB FINANCIAL SERVICES LTD. Vs
JAKSHAY KUMAR

Sh.
[DEEPANKUR
[SONDHI

9999925860

[deepankur@sondhipartners.com

22-03-2023

28-01-2023

[Execution (Comm.)/120/2023

HDFC BANK LIMITED Vs TEERATH]
SETHI

Sh. MANISH]
[SHANKAR
[VERMA

0650810426

IMSVERMACHAMBERS@GMAIL.COM

22-03-2023

p7-02-2023

ICS (COMM)/144/2023

JANIL JAIN Vs MAYURI MAHINDERU

[Sh Udit Nagar

0871932110

orporatejudisllp@gmail.com

22-03-2023

16-02-2023

ICS (COMM)/145/2023

EXHIBITION AND INTERIOR INDIA
PVT. LTD Vs SERO CORPORATH
SOLUTIONS PVT. LTD

[Sh. MANMEET]
ISINGH GULATI

9899393909

Imanmeet.gulati@dmd.law

21-03-2023

17-03-2023

JOMP (COMM.)/20/2023

IVRY INDUSTRIAL PARK LLP Vs LAMBA]
TECHNO FLOORING SOLUTIONS PVT]
LTD

Sh. Ramit]
[Sehrawat

8001622962

rvprabhatg@gmail.com

16-03-2023

14-03-2023

[Execution (Comm.)/112/2023

IMERCEDES BENZ FINANCIAL
SERVICES INDIA PRIVATE LIMITED]
FORMERLY KNOWN AS DAIMLER]
FINANCIAL SERVICE Vs AMBER]
JAITELY AND ORS

Sh. PRINCE|
[PAWAIYA

0810259228

IPRINCE@GNPLEGAL.COM

15-03-2023

23/02/2023

[Execution (Comm.)/113/2023

[EQUITAS SMALL FINANCE BANK LTD|
Vs BAL KISHAN

Sh. SURAJ|
ICHAUDHARY

9711933467

surajchaudhary@gmail.com

15-03-2023

23/12/2022

Execution (Comm.)/114/2023

[EQUITAS SMALL FINANCE BANK LTD|
Vs RAMANATH JHA

Sh. SURAJ|
ICHAUDHARY

9711933467

surajchaudhary@gmail.com

15-03-2023

23/12/2022

Execution (Comm.)/115/2023

SINGH FINLEASE PVT LTD Vs
IGURDEEP SINGH BHATIA

Sh. NITISH|
[SHARMA

0953412718

lexgentem @gmail.com

15-03-2023

10/11/2022

[Execution (Comm.)/116/2023

IGOLI FINANCE LTD Vs ROMI HONGSHA|

Sh. NITISH|
ISHARMA

9953412718

lexgentem @gmail.com

15-03-2023

16/11/2022
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ICS (COMM)/129/2023 IMECHMAARK FILTECH INDIA PVT/[Sh. NEERAJ|9871157777 IGAURAV@MECHMAARK.IN 15-03-2023 I22/02/2023
LTD Vs DEEPAK MITTAL IGUPTA

[Execution (Comm.)/111/2023 SERVISTA FACILITY SOLUTIONS VsfSh. NITISH|9810575121 Initishcy @gmail.com 13-03-2023 l03-03-2023
IVHV BEVERAGES PVT. LTD. ICHAUDHARY

ICS (COMM)/123/2023 SANDEEP KUMAR MISHRA Vs BALAJIfSh. Lokesh Singh(9891027287 singhassociatesg891@gmail.com 13-03-2023 17-02-2023
IGROUP ND CO.

ICS (COMM)/121/2023 IM/S PRAKASH PIPES LTD Vs M/S|Sh. AVTAR[9810910333 vtarsingh78 @gmail.com 10-03-2023 28-02-2023
S.K.FOODS AND SPICE EXPORTS [SINGH

BHAMLOT

Execution (Comm.)/105/2023 INDUSIND BANK LTD. Vs SHISHER|Sh. PANKAJ|9958732424 roy.pankaj@yahoo.co.in 07-03-2023 p0-02-2023
DALAL [KUMAR

ICS (COMM)/110/2023 IM/S GLOBAL WATER SOLUTIONS VsSh. PRAVEEN|9560971436 praveenchandra133@gmail.com 03-03-2023 l02-03-2023

[M/S KANON ENVIROTEC ENGINEERS |ICHANDRA

ICS (COMM)/111/2023 VOHAR DOLAI Vs PARAMJIT SINGH|Sh. J.B. MALIK [9810485740 jbmalik57@gmail.com 03-03-2023 l02-03-2023
PANNU

ICS (COMM)/112/2023 ICANARA BANK Vs UPKAR SHG AND|Sh. BIJAY|9015893668 ladvbmg2016@gmail.com 03-03-2023 lo2/03/2023
IORS [MOHAN

IGOSWAMI

ICS (COMM)/104/2023 INDIAN OVERSEAS BANK Vs INDUJSh. SUBHASH|9810840045 skjhaassociates@yahoo.com 02-03-2023 20/02/2023
IGERA IKUMAR JHA

ICS (COMM)/106/2023 JABHISHEK DHILLON Vs RICHA WORLDJSh. GANESH|9911318340 ladvocateganesh1675@gmail.com 02-03-2023 28/02/2023
[TRAVELS [KUMAR

35 ISH. RAKESH SYAL,South-West |CS(Comm.)/113/2023 IM/S Praksah Pipes Ltd. V/S M/S ChannellSh. Avtar Singh (9810910333 lavtarsingh78 @yahoo.com 04-03-2023 25-02-2023
IDISTRICT JUDGE, Four.

ICOMMERCIAL COURT-03
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ICS(Comm.)/114/2023 IM/S Praksah Pipes Ltd. V/S M/SSh. Avtar Singh (9810910333 lavtarsingh78 @yahoo.com 04-03-2023 l03-03-2023
ICapricious Foods Products Pvt. Ltd. And|
IORS.
ICS (Comm.)118/2023 Housing development finance corporationfMs. Nikita9811773216 nikitaparmaros@gmail.com 07-03-2023 l06-03-2023
Ltd. V/S Rana Siddhant [Marwaha
ICS (Comm.)119/2023 Housing development finance corporationfMs. Nikita9811773216 nikitaparmaros@gmail.com 07-03-2023 l06-03-2023
Ltd. V/S Tanmoy Sen [Marwaha
ICS (Comm.)122/2023 Sushil Kumar V/s Reliable Infra. Com [Mr. Nishantj9873838405 lawmishantk@gmail.com 13-03-2023 l07-03-2023
[Kaushik
ICS (Comm.)128/2023 Kalihari Facility Management Supportl%r. Lokeshlg711197467 lkalhrifresh@gmail.com 14-03-2023 l06-03-2023
Services V/s Kamal Sharma umar Rana
IOMP (Comm)19/2023 Sarjeet V/s Kotak Mahindra Bank Ltd. Mr. Shiv Ram|9990671101/9891fshivanandpathakjurishlawfirm@gmail.co [14-03-2023 10-03-2023
[Singh & Girinderj175568 Im
[Kumar Pathak
ICS (Comm.)127/2023 ICanara Bank V/s R K Enterprises [Ms. Chitrajg212880570 chitramalhotralegal @gmail.com 14-03-2023 l06-03-2023
[Malhotra
ICS (Comm.)130/2023 Sh. Sahil Chawla V/s Cavana Clothing Pvt/Mr. B. K Pandey (9811576230 bashishthapandey@gmail.com 15-03-2023 13-03-2023
Ltd.
ICS (Comm.)135/2023 [Punjab National Bank V/s Surinder Dogra [Mr. Tushaan8708989848 tusharkukreja@gmail.com 17-03-2023 14-03-2023
[Kukreja
ICS (Comm.)134/2023 Punjab National Bank V/s Pankaj SandhufMr. Tushaan8708989848 tusharkukreja@gmail.com 17-03-2023 13-03-2023
|& Ors. [Kukreja
ICS (Comm.)133/2023 ICanara Bank V/s Satpal Singh [Mr. Pankaj Rai (9811370674 Ipankajraiadvocate@gmail.com 17-03-2023 14-03-2023
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ICS (Comm.)132/2023 Himanshu courier & Cargo Agent V/s JMSMr. J. S Raghavj9910035080 raghavlegal1971@gmail.com 17-03-2023 17-03-2023
Logistics and Expert Pvt. Ltd. & Associates
IOMP (Comm)22/2023 Supinder Singh V/s M/S Shri Ram CityfMr. Sudhir Roy (9899409082 sudhirroy1970@yahoo.com 29-03-2023 27-03-2023
[Transport Finance Comp Ltd.
ICS (Comm.)160/2023 Smt. Manju Garg V/s Mr Ratnesh KumarSakshi Garg 7838282904 sudhirroy1970@yahoo.com 29-03-2023 29-03-2023
Mishra
ICS (Comm.)162/2023 ICanara Bank V/s Eye Level IMr. R.K Sinha &9811255675 dvocatesinha@rediffmail.com 31-03-2023 I25-03-2023
[Associates
lOmp (Comm) 46/2023 [Toyota Financial Ser. India Ltd. V/s NitinMr. Rahull8376049807 ladvocateashok.1@gmail.com 21-03-2023 13-03-2023
|Agarwal [Bhardwaj & Co|
[Advocate
lOmp (Comm) 47/2023 [Toyota Financial Ser. India Ltd. V/sMr. Rahul8376049807 ladvocateashok.1@gmail.com 21-03-2023 13-03-2023
[Tushar Agarwal Bhardwaj & Co
[Advocate
lOmp (Comm) 48/2023 [Toyota Financial Ser. India Ltd. V/sMr. Rahull8376049807 ladvocateashok.1@gmail.com 21-03-2023 13-03-2023
IMohmmad Khan [Bhardwaj & Co
[Advocate
lOmp (Comm) 49/2023 [Toyota Financial Ser. India Ltd. V/sMr. Rahull8376049807 ladvocateashok.1@gmail.com 21-03-2023 13-03-2023
Majesh Singh [Bhardwaj & Co|
JAdvocate
ICS (Comm.)150/2023 IContinental Carriers Pvt Ltd. V/s SuchetaMr. Ranjanjg728410090 rajanmiglani@gmail.com 25-03-2023 l01-03-2023
International [Miglani
ICS (Comm.)151/2023 IContinental Carriers Pvt Ltd. V/s P & GJMr. Ranjang728410090 rajanmiglani@gmail.com 25-03-2023 15-02-2023
Enterprises Pvt Ltd. Miglani
ICS (Comm.)152/2023 [HDFC V/s Karan Arora [Mr. Avnish Tyagi|9811035212 tyagiassociates@gmail.com 25-03-2023 23-03-2023
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Omp (Comm) 18/2023 Harjeet Singh V/s Axis Bank Ltd. [Mr. Harish Malik[7838855710 lharisho1@gmail.com 02-03-2023 l02-03-2023

ICS (Comm.)105/2023 Sumit Sharma V/s Dr. Saurabh Dixit lAnkita Wadhvalg711528096 lankitawadhwa1994@gmail.com 02-03-2023 p5-02-2023
& Arun Sharma

ICS (Comm.)107/2023 ICanara Bank V/s Swastik SHG [Mr. Bijayaj9015893668 ladvbmg2016@gmail.com 02-03-2023 l02-03-2023
[Mohan Goswami

ICS (Comm.)108/2023 ICanara Bank V/s Ashara SHG and Ors. [Mr. Bijaya9015893668 dvbmg2016@gmail.com 02-03-2023 l02-03-2023
[Mohan Goswami

Ex(Com.)/96/2023 IM/s Kotak Bank Ltd Vs Pranav Kumar [Ms Divya 9310475557 [divya@trulegal.co.in 04/03/2023 p1/02/2023

Ex(Com.)/103/2023 [HDFC Bank Ltd Vs Mandeep Mann [Sachin Katyal [9811015339 llegal@katyalassociates.com 06/03/2023 5.01.2023

[Ex(Comm)/104/2023 [HDB Financial Services Vs Vikash Kumar [Rishab Raj Jain 9811079695 rishab@rrjaassociate.com 06.03.2023 26.02.2023

[Ex(Comm)/106/2023 [Ms Daya Jain Vs Bonzo Kids OS Punia 9958003977 msinghpunia@rediffmail.com 13.03.2023 07.02.2023

Ex(Com.)/107/2023 [HDFC Bank Ltd VS Vipul Kumar JAnish Bhola 0811452022 anishbhola17@yahoo.com 13.03.2023 04.02.2023

Ex(Com.)/108/2023 [HDFC Bank Ltd VS Nitin Goyal JAnish Bhola 0811452022 anishbhola17@yahoo.com 13.03.2023 l04.02.2023

[Ex(Com.)/109/2023 [Kotak Mahindra Bank Vs Ashok Kumar  [Tanuj Aggarwal (9599153502 taggarwal.5@gmail.com 13.03.2023 06.03.2023




District

Case No.

Petitioner Name VS Respondent Name Advocate

Advocate NobileAdvocate email id

Number

Date
Registration

ofDate of e-filing

Ex(Com.)/117/2023 Kotak Mahindra Prime Ltd Vs DevendrafHarsh Ahuja 9958724670 service.carfinance@kotak.com 20.03.2023 l02.03.2023
Singh

[Ex(Com.)/118/2023 [Indusind Bank Ltd Vs Shyam Bihari JArvind Rathaur |9868363397 larbindrathor7s@gmail.com 20.03.2023 05.03.2023

[Ex(Com.)/124/2023 [Romy Malhotra Vs Shri Haripal Grewal  [Vinod Kumar 0350999608 ladvocatevinod1969@gmail.com 24.03.2023 23.03.2023

Total

1276




[List of cases where e-Payment of Court fees was made during the month of March-2023.
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Registration Payment
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1382/2023 JARIZONE INDIA VSIGAURAV KAPOOR 02.03.2023 11.01.2023
ISHIVALI GARMENTS

1383/2023 ICICI VS ANIL KR. SAGAR SAGAR SHIVAM 02.03.2023 28.02.2023

1384/2023 ICICI BANK VSSAGAR SHIVAM 02.03.2023 28.02.2023
ISUMEET PAREEK

1399/2023 ICAPITAL CABLES VSRAJEEV KUMAR TIWARI 03.03.2023 24.02.2023
INITISHA
ICONSTRUCTIONS

h00/2023 IPRAVEEN KUMARASHISH AGGARWAL 03.03.2023 16.02.2023
JAIN VS  ASHISH
IMOTORS

ho7/2023 IBHARAT TRADING VS[ISHU BANSAL 04.03.2023 25.02.2023
JABISHEK KUMAR

408/2023 IBHARAT TRADING VS[ISHU BANSAL 04.03.2023 25.02.2023
ICORE TECHNOLOGY

416/2023 ISUNRISE COPIERS VSISUBHASH CHANDRA 06.03.2023 21.02.2022
INIKHIL GARG

k17/2023 IPRABH DAYAL OM [CHETNA BHALLA 06.03.2023 28.02.2023
PRAKASH VS  AL]J
IYUNIS

418/2023 ICICI BANK VS VINOD[SHAILENDRA BABBAR 06.03.2023 13.02.2023
KUMAR SINGH

h19/2023 ICICI VS BABBALICHETNA BHALLA 06.03.2023 22.12.2022
I[FASHION

k35/2023 JUCO BANK VSISHWAR SINGH CHAUHAN [13.03.2023 04.03.2023
IYOGENDER KUMAR

k57/2023 ICICI VS KUMUDISAGAR SHIVAM 15.03.2023 03.03.2023
IKUMAR




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

58/2023 IBALAJI PAPERSJATIN S SETHI 15.03.2023 12.03.2023
TRADERS VS G S
[SLAM

459/2023 ICICI VS DINESHISAGAR SHIVAM 15.03.2023 03.03.2023
IMAAN

460/2023 ICICI VS GAURAV R[SAGAR SHIVAM 15.03.2023 03.03.2023
ISINGH

461/2023 INDIAN PESTICIDESIDEEPAK YADAV 15.03.2023 04.03.2023
VS NAVKAR SCIENCE

479/2023 ICICI BANK VS MOHD|PRASHANT KUMAR 17.03.2023 14.03.2023
REYAZ

u85/2023 IMANOJ KUMAR VSAMIT KUMAR 18.03.2023 28.02.2023

JASHISH BANSAL

550/2023 IBEAUTY ART PRINTS[LOVEKESH AGGARWAL 29.03.2023 17.02.2023
IVS. MATRA CHHAYA

EXPORTS
2 IDR. KAMINI LAU, DISTRICT|Central ICS. ISUNIL RANA VSIMANISH KUMAR DEWAN(P),[10-03-2023 06-03-2023
UUDGE (COMMERCIAL ICOMM)/430/ |[RANIK HUSSAIN|
ICOURT)-02 2023 IMAZUMDER
ICS ISTATE BANK OF INDIANarender Vashishta(P), 06-03-2023 1-03-2023
(COMM)/414/[VS POONAM
2023
ICS ISTATE BANK OF INDIAIANUJ AGARWAL(P), 10-03-2023 01-03-2023
(COMM)/415/[VS GANGA RAM
2023
ICS ISUNIL RANA VSANISH BHOLA(P), 10-03-2023 06-03-2023
(COMM)/430 |RANIK HUSSAIN|
2023 IMAZUMDER
ICS IM/S BAJAJ PAPERIC.B BANSAL (p) 14.03.2023 10-03-2023
(COMM)/440 [TRADRS \'S} M/S
2023 IMANGAL PRODUCTS
ICS IVIVEK KUMAR JAINJS.L.JAIN (P) 14.03.2023 07-03-2023
(COMM)/439 VS KULBHUSHAN|
2023 ISINGH
ICS (COMM)[ICICI BANK VS |[VIKAS CHOPRA (P) 15.03.2023 03.03.2023
l162/23 IDHIRENDER KUMAR|

ISINGH




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date
Registration

ofDate of e-
Payment o
Court Fees

ICS (COMM)M/S EDEN’S GIFT VS [MONAJ KUMAR LOHAT 15.03.2023 06-03-2023
63/2023 IM/s GOLORPLAST]
ISYSTEM (P) LTD
ICS ICICI BANK LIMITED|PRASHANT KUMAR(P), 17-03-2023 14-03-2023
(COMM)/470 [Vs SATISH KUMAR
2023
ICS ISTAR BIOMED PVTIAMIT CHAWLA(P), 17-03-2023 14-03-2023
(COMM)/471/[LTD THROUGH ITS
2023 JARVASDEV Vs ROBIN|
IENTERPRISES
ICS ISH ANISH AGGARWAUASHISH KAPUR(P), 18-03-2023 01-03=2023
(COMM)/482 [Vs MR SUNIL KUMAR
2023
ICS ISURESH KUMAR JAINVAIBHAV YADAV(P), 18-03-2023 15-03-2023
(COMM)/481 [Vs MANOJ BASOYA
2023
ISH MANOJ KUMAR VSRAKESH BHALLA(P), 20-03-2023 03-03-2023
ISH MOHIT
ICS ICICI BANK LTD VS|USHA SINGH (P) 21.03.2023 28-03-2023
(COMM)490/ BHARAT ~FOOD &
2023 BEVERAGES
ICS ICICI BANK LTD VSJUSHA SINGH (P) 21.03.2023 28-03-2023
(COMM)491/ BHARAT FOOD &
2023 IBEVERAGES
ICS (COMM)M/S SQUARE PAPERMAYANK SARIN (P) 22.03.2023 16.03.2023
514/23 VS NADEEM KHAN @
IKHAN JAVED
ICOUNTER  [KARTIK 24.03.2023 16.03.2023
ICLAIM ICONSTRUCTION  COf
8/2023 JAND ANR Vs TOMAR|
IELECTRICAL
ICS PUMA SE Vs ASHOK| 27-03-2023 13.03.2023
(COMM)/531/[KUMAR
2023
ICS IMR RAMESHI|VIPIN KUMARJ27-03-2023 23.03.2023
(COMM)/532 ICHANDER BAGGA VYCHAUDHARY(P),
2023 IM/S GREENLITH
IPOLYMERS LLP
ICS ISHAFIQUR REHMANANURAG KUMAR|27-03-2023 13.03.2023
(COMM)/533 Vs AQEEL AHMED IAGARWAL(P),
2023
ICS (COMM)M/S SURYA POLYPACKIAJIT UPADHYAY (P) 28.03.2023 20-03-2023
537/23 IPVT LTD VS M/S
IFORRESTER FOOD



http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#

District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

ICS (COMM)[PUNJAB NATIONALRAJAT GAUR 20-03-2023 28-03-2023
544/23 IBANK VS AJAY
KAPOOR
3 ISH. ILLA RAWAT, DISTRICT|Central ICS(COMM) [NOVEL ISH. BHUPESH NARULA 02.03.2023 23.11.2022
WUDGE, (COMMERCIAL 1380/2023 ICONSULTANCY
ICOURT)-03, TIS HAZAR] ISERVICES PVT. LTD.
ICOURT, DELHI IV/S VAISHALI SANJAY]
ICHANDARANA & ANR.
ICS(COMM) [M/S ASHOKA BEADSSH.SURESH KUMAR 02.03.2023 21.02.2023
1381/2023 ICORPORATION  PVT|
ILTD.

V/S M/S 0.CJ
ISWEETERS, LLP &
IORS.

ICS(COMM) [STATE BANK OF INDIAISH. SURESH KUMAR 06.03.2023 01.03.2023
k23/2023 IV/S KAILASH

ICS(COMM) [PRABH DAYAL OMMS.CHETNA BHALLA 06.03.2023 28.03.2023
24/2023 PRAKASH INFRA LTD|
IV/S JAI DEVI MISHRA

ICS(COMM) [MANLIFT INDIA PVTJSH. RAJESH CHHABRA 13.03.2023 28.02.2023
134/2023 LTD. V/S SHAGUN

ICORPORATION
ICS(COMM) [ICICI BANK LTD. V/SSH. VIKAS CHOPRA 15.03.2023 03.03.2023

48/2023 RAJESH YADAV

ICS(COMM) [ICICI BANK LTD. V/SSH. VIKAS CHOPRA 15.03.2023 03.03.2023
k55/2023 JAZHAR BASHIR NAIK

ICS(COMM) [ICICI BANK LTD. V/S|SH. VIKAS CHOPRA 15.03.2023 03.03.2023
456/2023 DHARAMVEER SINGH

ICS(COMM) [[CICI BANK LTD. V/S|SH. VIKAS CHOPRA 16.03.2023 03.03.2023
467/2023 JAMIR QURESHI

ICS(COMM) [M/S STAR|SH. YOGENDER GAUTAM 17.03.2023 15.03.2023
k72/2023 [EDUCATIONAL BOOKS|
IV/S MS. SWEETA JAIN

ICS(COMM) [HARSH CLEAN DHAN|SH. KAPIL KHER 17.03.2023 14.03.2023
k73/2023 PVT. LTD. V/S ALOK
KUMAR PAL, PROP.
IOF M/S  ANISHA
[ENTERPRISES

ICS(COMM) [SEEMA RATHORE V/SSH. SAHIB RAJPUT 21.03.2023 27.09.2022
493/2023 IYUNUS & ORS.

ICS(COMM) [M/S KIRAN|SH. VARUN GUPTA 21.03.2023 15.03.2023
94/2023 IROADWAYS PVT. LTD,
V/s M/S R T
IPACKAGING LTD.
& ORS.
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Advocate

Date
Registration
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Payment
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ICS(COMM) [ICICI BANK LTD. V/S|SH. VIKAS CHOPRA 21.03.2023 17.03.2023
95/2023 IGURMEET SINGH]
RANA
ICS(COMM) [[CICI BANK LTD. V/S|SH. VIKAS CHOPRA 21.03.2023 17.03.2023
496/2023 ICHET RAM BANSIWAL
ICS(COMM) [BENNETT COLEMAN &SH. SHAILENDER SINGH 24.03.2023 20.03.2023
524/2023 ICOMPANY LTD. V/S P
IG ADVERTISING
IPRIVATE LIMITED &
JORS.
ICS(COMM) [M/S ANIRAJISH. DEEPAK KOHLI 25.03.2023 10.03.2023
528/2023 [DISTRIBUTORS (P)
LTD. V/S M/S S.N|
IENVIRO-TECH
(P) LTD. & ORS.
ICS(COMM) [ICICI BANK LTD. V/S[SH. DEEPAK KAUSHIK 27.03.2023 23.03.2023
534/2023 ISATISH KUMAR
ICS(COMM) [DABUR INDIAMD. SAZID RAYEEN 29.03.2023 22.03.2023
551/2023 LIMITED V/S M.Q]
PRODUCTS
ICS(COMM) [ICICI BANK LTD. V/SSH. VIKAS CHOPRA 131.03.2023 28.03.2023
558/2023 ISUDHIR KUMAR PATI
IMS NISHA SAXENA [Central ICS (COMM)TIMES INTERNETRAJEEV AGGARWAL 01.03.2023 16.02.2023
IDISTRICT JUDGE,| 1375/2023 [LTD V/S MIFY]
ICOMMERCIAL COURT-04 ISOLUTIONS PVT)|
ILTD
ICS (COMM)[TIMES INTERNETRAJEEV AGGARWAL 01.03.2023 16.02.2023
1376/2023 [LTD V/S M/S|
ICOMMUNICATE
INDIA AND ORS
ICS (COMM)SANTOSH ISACHIN VATS 03.03.2023 09.02.2023
1308/2023 [PRAMANIK V/S MR|
TAPOSH GHOROI
ICS (COMM)SHIV SHAKTIRAKESH KUMAR 04.03.2023 05.01.2023
l4o1/2023 [INDUSTRIES VS,
IS.B. TRADING|
ICOMPANY
ICS (COMM)-{SUSHIL JAIN VSJ/SH. YASH RAWAT 07.03.2023 21.11.2022
426/2023 [LALIT
ICS (COMM){M/S SONI SONS|SH. RAJEEV|07.03.2023 12.01.2023
lku27/2023 IGARMENTS PVT|SHRIVASTAVA
ILTD. VS. AVNEET
ICS (COMM)-VIVEK CHOPRA VSJAVINASH KUMAR TYAGI [13.03.2023 13.03.2023
436/2023 |[MANDEEP SINGH]
[TALWAR




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date
Registration

ofDate of
Payment
Court Fees

e-
o

ICS (COMM)-{CANARA BANK VS.CHANDRA BHUSHAN|14.03.2023 24.02.2023
k465/2023 MR RAJENDER &TIWARI
JANR
ICS ICICI BANKIVIKAS CHOPRA 16.03.2023 03.03.2023
(COMM)466[LIMITED VS,
2023 [IPOONAM ARORA
ICS IM/S TRIDENT TECHNARENDRA KALRA 18.03.2023 17.03.2023
(COMM)486[LABS PVT LTD VS|
2023 WYOTHY INSTITUTE
JOF TECHNOLOGY &
JIORS.
ICS [HARINDER [IEKLAVYA BEHL 20.03.2023 18.03.2023
(COMM)489[SACHDEV VS.
2023 INEETA SETH AND|
JIORS.
ICS (COMM)-M/S KRBL LTD. VS,SH. K.G. BANSAL 21.03.2023 15.03.2023
509/2023 [DINESH KUMAR|
ILAHARE & Anr
ICS (COMM)-ICICI BANK LTD,JSH. VIKAS CHOPRA 22.03.2022 17.03.2023
I510/2023 ISUNIL KUMAR|
SKHUJA
ICS (COMM)ICICI BANK LTD.,SH. VIKAS CHOPRA 22.03.2022 17.03.2023
511/2023 ISANDEEP BHAN
ICS (COMM)-ICICI BANK LTD.SH. VIKAS CHOPRA 22.03.2022 17.03.2023
511/2023 ISANDEEP BHAN
ICS (COMM)-ICICI BANK LTD,JSH. VIKAS CHOPRA 22.03.2022 17.03.2023
512/2023 |[MONINDER PAL
ISINGH
ICS (COMM)-ICICI BANK LTD,JSH. VIKAS CHOPRA 22.03.2022 17.03.2023
I513/2023 IMONU
ICS (COMM)-RAMESH ARORAISURESH SHARMA 27.03.2023 16.03.2023
535/2023 [VS. DEVENDER]|
I[KUMAR SHARMA
ICS (COMM)-{CANARA BANK VS.PRATAP CHANDRA RANA [27.03.2023 16.03.2023
536/2023 [SHALIM KHAN
lcs UIVA AYURVEDICPARKHI SINGH 29.03.2023 22.03.2023
(comm)554/[PHARMACY LTD VS|
2023 JANURADHA
ISHARMA
ICS (COMM)-M/S KIRAN|SH. M..K KAUSHIK 131.03.2023 09.01.2023
561/2023 |[ROADWAYS PVT,
ILTD. VS. M/S|
[TRANZTAR
ICOMMERCIAL
VEHICLE




ISH. UMED SINGH GREWAL
IDISTRICT JUDGE
(COMMERCIAL COURT)-05

District

ICentral

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date
Registration

ofDate of e-
Payment o
Court Fees

ICS  COMM-ICICI BANK LTD V/SSHAILENDER BABBAR 01.03.2023 01.03.2023
1379/2023 ISHWETANK MISHRA
[EX COMM-VINOD KUMAR GARGMAHESH KUMAR GARG 01.03.2023 01.03.2023
123/2023 IV/S LOKENDER TYAGI
ICS COMM-ICICI BANK LTD V/SISAGAR SHIVAM 02.03.2023 02.03.2023
1390/2023 ISUMEET PAREEK
ICS COMM-ICICI BANK LTD V/S[PRASHANT KR 02.03.2023 02.03.2023
1391/2023 IM/S BALAJI FREIGHT]

ICARRIER
ICS COMM-ICICI BANK LTD V/SISAGAR SHIVAM 02.03.2023 02.03.2023
1393/2023 INIDIHI KHULLAR
ICS COMMHICICI BANK LTD V/S[SAGAR SHIVAM 02.03.2023 02.03.2023
1394/2023 IVIJAY LAXMI
ICS COMM-M/S CENTURY] 04.03.2023 04.03.2023
ho4/2023 IPLYBOARDS INDIA]

LTD V/S M/S MITTAL

I[ENTERPRIES/ AV

IMITTAL ENTERPRISES|

ILLP
ICS COMM-BHARAT TRADING CO|] 04.03.2023 04.03.2023
ho5/2023 V/S POWER

IVENTURES
ICS COMM-BHARAT TRADING CO|] 04.03.2023 04.03.2023
406/2023 V/S RATAN KUMAR|

ICHOUDHARY
ICS COMM-UMESH TYAGI V/SAKHIL RANA 06.03.2023 06.03.2023
k10/2023 IMCD
ICS COMM-SBI V/S RANJEET] 06.03.2023 06.03.2023
k411/2023 ISINGH
ICS COMM-{UNICORN DENMARTIGUNJAN KUMAR 06.03.2023 06.03.2023
h12/2023 LTD V/S DVG DENTAL

LAB
ICS COMM|PRABH DAYAL OMICHETNA BHALLA 06.03.2023 06.03.2023
k13/2023 IPRAKASH INFRA V/S

ISAURAV GARODIA
JOMP(I) [HDFC BANK LTD V/SANISH BHOLA 10.03.2023 10.03.2023
ICOMM- ISUNNY
227/2023




District Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

Registration

ofDate of e-
Payment o
Court Fees

JOMP(I) [HDFC BANK LTD V/SANISH BHOLA 10.03.2023 10.03.2023
ICOMM- INEHA NARULA
228/2023
[EX. COMM-PROTIUM FINANCHRAJESH TOMAR 10.03.2023 10.03.2023
135/2023 LTD V/S  SARTAK

IMAROTHIA
JOMP(I) HDFC BANK LTD V/SANISH BHOLA 13.03.2023 13.03.2023
ICOMM- INEHA SINGH
240/2023
JOMP(I) HDFC BANK LTD V/SANISH BHOLA 13.03.2023 13.03.2023
ICOMM- JASVEER SINGH
241/2023
JOMP(I) [HDFC BANK LTD V/SIANISH BHOLA 13.03.2023 13.03.2023
ICOMM- ISANJEEV KUMAR
242/2023
JOMP(I)COM [AAKASH IVIDUR SIKKA 13.03.2023 13.03.2023
IM-243/2023 [EDUCATIONAL

ISERVICES LTD. V/§

JATUL SINGH TOMAR
JOMP(I) [HDFC BANK LTD V/SANISH BHOLA 13.03.2023 13.03.2023
ICOMM- RAJKUMAR
244/2023
OMP COMM-M/S GLOBESHUBHAM 13.03.2023 13.03.2023
36/2023 ISILICONES V/S YES

IBANK LTD
ICS COMM|PUMA SE V/S ASHOKSHASHI PRATAP OJHA 13.03.2023 13.03.2023
431/2023 KUMAR
ICS COMMSSANJAY KUMAR[SRIBALLABH SHARAN 13.03.2023 13.03.2023
432/2023 IGOYAL V/S M/

IMODERN

JAUTOMOTIVES LTD
ICS COMM-CANARA BANK V/SCHANDRA BHUSHAN}14.03.2023 14.03.2023
h42/2023 IGULSHAN SAREEN [TIWARI
CS COMM-UCO BANK V/SISHWAR SINGH CHAUHAN [14.03.2023 14.03.2023
43/2023 IVIKRANT SINGH
ICS COMMM/S R.K. GOEL ABHEYJAVINASH KUMAR TRIVEDI [14.03.2023 14.03.2023
l44/2023  [KUMAR JAIN V/S MCD)
[EX COMM-MS RATTAN HOSE &JYOTIKA KALRA 14.03.2023 14.03.2023
141/2023 [ENGG. WORKS PVT,

ILTD. V/S GURMEET]

ISINGH PROP. MS

LEATHER

[IPROCESSING




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date
Registration

ofDate of e-
Payment o
Court Fees

[EX COMM-HDB FINANCIALJRAVINDRA KUMARJ14.03.2023 14.03.2023
142/2023 ISERVICES LTD. V/SAGARWAL

PRAMOD BHATT
ICS COMM-ICICI BANK LTD V/SISAGAR SHIVAM 15.03.2023 15.03.2023
46/2023 ISHWAR SINGH
ICS COMM-ICICI BANK LTD V/SISAGAR SHIVAM 15.03.2023 15.03.2023
k47/2023 IMAHENDER KUMAR
ICS COMM-ICICI BANK LTD V/SISAGAR SHIVAM 15.03.2023 15.03.2023
k51/2023 ISUNDER LAL GULATI
ICS COMMIICICI BANK LTD V/SSAGAR SHIVAM 15.03.2023 15.03.2023
F453/2023  [AMIR CHAND
ICS COMM-CANARA BANK V/SCHANDRA BHUSHAN[15.03.2023 15.03.2023
54/2023 RAJVEER [TTIWARI
ICS COMMIICICI BANK LTD V/SSAGAR SHIVAM 16-03-2023 16-03-2023
468/2023 |AFSANA
ICS COMMM/S SHIVAVIKAS CHHABRA 16-03-2023 16-03-2023
69/2023 I[ENTERPRISES V/S M/S

WINNER

ICONSTRCUTIONS PVT]

LTD
[EX  COMM-INDUSIND BANK LTDARVIND RATHAUR 16-03-2023 16-03-2023
146/2023 IV/S SURESH ARORA
[EX COMMINARESH KUMAR| 16-03-2023 16-03-2023
147/2023 ISABHERWAL V/S

IDINESH GUPTA AND|

IORS
IOMP COMM-M/S SONY SONS V/SVVIPIN PILLAI 16-03-2023 16-03-2023
38/2023 DHANI LOANS AND]

ISERVICES LTD
ICS COMMHICICI BANK LTD V/SlPRASHANT KR 17-03-2023 17-03-2023
k74/2023 ISWAPNIL SRIVASTAVA|
JOMP(I) IDFC FIRST BANK LTDIMAYANK MAHAJAN 17-03-2023 17-03-2023
ICOMM V/S PRASHANT]
203/2023 ISHAMRA
JOMP(I) IDFC FIRST BANK LTD]MAYANK MAHAJAN 17-03-2023 17-03-2023
ICOMM IV/S VARDHAN TOMAR|
294/2023




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date
Registration

ofDate of e-
Payment o
Court Fees

JOMP(I) IDFC FIRST BANK LTD 17-03-2023 17-03-2023
ICOMM IV/S AMIT SHARMA
295/2023
IOMP COMM-VISHAL GAUR V/SJEEWAN CHANDRA 18-03-2023 18-03-2023
ho/2023 KOTAK MAHINDRA|

IPRIME LTD
JOMP(I) HDFC BANK LTD V/SANISH BHOLA 20.03.2023 20.03.2023
ICOMM- JARVIND SINGH
303/203
[EX COMM-EQUITAS SMALIRAVI SHANKAR GARG 20.03.2023 20.03.2023
157/2023 [FINANCE BANK LTD|

V/S RAJ NARAYAN
ICS COMMIICICI BANK LTD V/SSAGAR SHIVAM 21.03.2023 21.03.2023
502/2023 IMANOJ KUMAR
ICS COMMIICICI BANK LTD V/SSAGAR SHIVAM 21.03.2023 21.03.2023
503/2023 ISUNDAR LAL GULATI
ICS COMMIICICI BANK LTD V/SSAGAR SHIVAM 21.03.2023 21.03.2023
l504/2023 IVIKAS SINGLA
ICS COMMIICICI BANK LTD V/SSAGAR SHIVAM 21.03.2023 21.03.2023
505/2023 IAJAJIM
ICS COMM|SHYAM KUMARMAYANK AGGARWAL 21.03.2023 21.03.2023
506/2023 IGUPTA V/S M/S GYP|

ISYSTEM
ICS COMM-SHIV MOHAN V/§ 21.03.2023 21.03.2023
507/2023 RAHUL MADAN
OMP COMMISUNIL KUMAR V/SISUNIL KUMAR 21.03.2023 21.03.2023
43/2023 IM/S KOTAK]

IMAHINDRA PRIME

ILTD
ICS COMM-ORIENT LINKS PVTMAHESH CHAND SHARMA [22.03.2023 22.03.2023
515/2023 LTD. v/S SHRI|

IVIKRAM WASANDI
ICS COMM-M/S AD LINK POWERIAWDESH KR. CHAUHAN 22.03.2023 22.03.2023
516/2023 ISOLUTION V/S S§

ISOLAR ENERGY
JOMP(I)COM [HDFC BANK LTD. V/SAISH BHOLA 23.03.2023 23.03.2023
IM-320/2023 [SUDHIR KUMAR]

IMUNJAL
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ICS COMM-ICICI BANK LTD. V/SRAJEEV KR.RANJAN 23.03.2023 23.03.2023
521/2023 IDHARMENDRA SINGH|

ICHUDHARY
CS COMM-M/S AHUJA BOOKSUNIL KR. 23.03.2023 23.03.2023
522/2023 ICOMPANY PVT. LTD|

V/S M/S JMN|

IEDUCATION AND

RESEARCH

IFOUNDATION
IMISC DJIAAKRITI TRADING|VIKAS RAWAT 24.03.2023 24.03.2023
1904/2023 ICOMPANY V/S MS

ISAXENA CHEM AND|

JANR.
ICS COMM-VARUN JAIN V/SARJUN KRSHNAN 24.03.2023 24.03.2023
523/2023 WILEY INDIA PVT|

LTD.
IMISC DJARIBA SAEED V/SYASHSAVI SHARMA 27.03.2023 27.03.2023
203/2023 |[ARYAHI TRADERS
IOMP COMM-DELHI IANUPAM SHARMA 27.03.2023 27.03.2023
46/2023 DEVELOPMENT

JAUTHORITY V/S M/S

ISTALLION

ISECURITIES
ICS COMM-M/S VEERAISUNIRA JAIN 27.03.2023 27.03.2023
529/2023 IFRAGRANCES PVT|]

LTD.V/S NG BEAUTY|

INDIA LLP.
[EX.COMM- [HDFC BANK LTD. V/SAMITA KUMARI 27.03.2023 27.03.2023
162/2023 RAMAYANRAM

IPAYARE
JOMP(I)COM [AAKASH IVIDUR SIKKA 28.03.2023 28.03.2023
IM-336/2023 [EDUCATIONAL

ISERVICES LTD. V/§

IMR. MANISH KUMAR
[EX. COMM-HDFC BANK LTD. V/SSANEEV PATHAK 28.03.2023 28.03.2023
167/2023 JAAKASH TOMAR
ICS COMM-A TO Z CHEMICLAS VSILOVEKASH AGGARWAL 29.03.2023 29.03.2023
546/2023 ROHIT BATRA
ICS COMM-A TO Z CHEMICALS VSICOVEKUSH AGGARWAL 29.03.2023 29.03.2023
I547/2023 BHARAT  BHUSHAN|

BATRA
ICS COMM-SPG CONSUMERINA 29.03.2023 29.03.2023
548/2023 IPRODUCTS PVT. LTD,

IV/S SHASHANK KR|

IGUPTA
ICS COMM-MF SYNTHETICSINA 20.03.2023 20.03.2023
I549/2023 INDIA PVT. LTD. V/S

TECHNO AUTO|

ICOMPONENTS.
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ICS COMM-UMESH TYAGI V/SAKHHIL RANA 1.03.2023 31.03.2023
559/2023 IMCD
SH. PARAMJIT SINGH,Central ICS(COMM) [[CICI BANK LTD. VSSIKHA SHARMA 01-03-2023 08.02.2023
IDISTRICT 1377/2023 RITU GOYAL
WUDGE(COMMERCIAL)-06,
ICENTRAL
IOMP(I) HDFC BANK LTD. VSANISH BHOLA 02.03.2023 INA
ICOMM INEERU NEGI
219/2023
IOMP(I) HDFC BANK LTD. VSANISH BHOLA 02.03.2023 INA
ICOMM IAMIT GOSWAMI
220/2023
IOMP(I) IHDFC BANK LTD. VSIANISH BHOLA 02.03.2023 INA
ICOMM ISUMAN BALBIR
221/2023 ISINGH
ICS(COMM) [ICICI BANK LTD. VSVIKAS CHOPRA 03.03.2023 28.02.2023
1396/2023 IPERTECH EXPORTS]
PVT. LTD.
ICS(COMM) [SRI KANNIKA MATCHIGAGAN KUMAR 03.03.2023 03.03.2023
1397/2023 IWORKS VS
HIMANSHU JAIN
JOMP(I) IHDFC BANK VS VINITIANISH BHOLA 03.03.2023 INA
ICOMM ITYAGI
202 /2023
JOMP(I) HDFC BANK VSANISH BHOLA 03.03.2023 INA
ICOMM [DHIRAJ GULIA
223 /2023
JOMP(I) HDFC BANK VSANISH BHOLA 03.03.2023 INA
ICOMM ISANRACHNA
224/2023
ICS(COMM) [DAMAN MALHOTRAPRASHANT SHARMA 06.03.2023 21.02.2023
l409/2023 VS THE BOMAY]
IMERCANTILE CO|
JOPERATIVE BANKI
LTD.
ICS(COMM) [ICICI BANK LTD. VSSATISH KUMAR 06.03.2023 07.01.2023
kh20/2023 RAJESH KUMAR]
IMISHRA
ICS(COMM) [ICICI BANK LTD. VS[SHAILENDRA BABBAR 06.03.2023 16.02.2023
21/2023 IVISHAL TYAGI
ICS(COMM) [[CICI BANK LTD. VSSHAILENDRA BABBAR 06.03.2023 13.02.2023 &
k22/2023 ISANCHIT JEWELLERS 24.02.2023
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[EX. (COMM)HDFC BANK LTD. VSSUMIT AGARWAL 13.03.2023
137/2023 ISATISH KUMAR
[EX. (COMM)HDFC BANK LTD. VSANISH BHOLA 13.03.2023 INA
138/2023 JAREEB ALI
ICS(COMM) [SAREE EMPORIUMIRAJESH KUMAR MITTAL 13.03.2023 31.01.2023
433/2023 PVT. LTD. VS GAURAV

IMALHOTRA
IOMP(I) HDFC BANK LTD. VSANISH BHOLA 13.03.2023 INA
ICOMM IMOHD. YASHIR
245/2023
IOMP(I) IHDFC BANK LTD. VSIANISH BHOLA 13.03.2023 INA
ICOMM INARENRA KUMAR|
246/2023 ISHARMA
IOMP(I) IHDFC BANK LTD. VSANISH BHOLA 13.03.2023 INA
ICOMM IVIJAY SHARMA
247/2023
JOMP(I) IHDFC BANK LTD. VSIANISH BHOLA 13.03.2023 INA
ICOMM IYASH CHAWLA
248/2023
JOMP(I) [HDFC BANK LTD. VSIANISH BHOLA 13.03.2023 INA
ICOMM ISA;AJIDDEM META|
249/2023 ISHAQ
IOMP(I) [HDFC BANK LTD. VSANISH BHOLA 13.03.2023 INA
ICOMM INAWAL KISHORE
250/2023
lOMP(D [HDFC BANK LTD. VSANISH BHOLA [13.03.2023 INA
ICOMM IMAHAVIR RAJPAL
251/2023
ICS(COMM) [PUMA SE VS ASHOKJSHASHI P. OJHA 14.03.2023 24.02.2023
437/2023 KUMAR
JOMP(I) IHDFC BANK VSANISH BHOLA 14.03.2023 INA
ICOMM RAHUL SHARMA
270/2023
IOMP(I) IHDFC BANK VSANISH BHOLA 14.03.2023 INA
ICOMM IYATENDRA SNGH
271/2023 RAWAL
JOMP(I) IHDFC BANK VS PAVANIANISH BHOLA 14.03.2023 INA
ICOMM IKUMAR
272/2023




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
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JOMP(I) [HDFC BANK VSANISH BHOLA 14.03.2023
ICOMM UITENDRA KUMAR|
273/2023 VHA

ICS(COMM) [SOURABH GUPTA VSN.S. NEGI 17.03.2023 06.03.2023
k75/2023 IM/S SHRI SA]

ICORPORATION
ICS(COMM) [ICICI BANK LTD. VSVIKAS CHOPRA 17.03.2023 03.03.2023

476/2023 RAHUL

ICS(COMM) [ICICI BANK VSVIKAS CHOPRA 17.03.2023 03.03.2023
k77/2023 JASPREET SINGH

ICS(COMM) [SATISH KUMAR GARGNAVEEN KUMAR}17.03.2023 14.03.2023
480/2023 VS MOHD. ABDULCHAUDHARY
BARI SALEEM

ICS(COMM) [M/S SUPER FIREIALTAF ALVI 18.03.2023 15.02.2023
83/2023 IPRIVATE LTD. VS K]

IMURUGESAN
ICS(COMM) [M/S AHUJA BOOKYOGENDER GAUTAM 18.03.2023 13.12.2022

84/2023 ICOMPANY VS DR|
RAJESH RAMDASJ]|
KAMBE DENTAL
ICOLLEGE & HOSPITAL

[EX. (COMM)HDFC BANK LTD. VSSACHIN KATYAL 20.03.2023 INA
155/2023 LAVLESH SINGH

IOMP(COMM) [RAM KHURANA VSINIKHIL CHHOKER 20.03.2023 INA
k2/2023 IMAHINDRA &

IMAHINDRA SERVICES
ICS(COMM) [INTEGRATED JANURAG PARASHAR 20.03.2023 22.02.2023

487/2023 ICONSORTIUM
IPRIVATE LTD. V§

ISYNERGY INFRA
IPLANNER LTD.
ICS(COMM) [ICICI BANK VSCHETNA BHALLA 21.03.2023 14.02.2023

492/2023 ICHAHAT RAM

ICS(COMM) [ICICI BANK VSVIKAS CHOPRA 22.03.2022 17.03.2023
517/2023 RAVINDER KUMAR

ICS(COMM) [ICICI BANK VS VIJAY|VIKAS CHOPRA 22.03.2023 17-03-2023
518/2019 ISHARMA

ICS(COMM) [ICICI BANK VSVIKAS CHOPRA 22.03.2023 17.03.2023
I519/2023 IDEEPAK BUBNA
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JOMP(I) IDFC FIRST BANK LTD/MAYANK MAHAJAN 22.03.2023
ICOMM IVS SHAHID ANSAR
312/2023
JOMP(I) IDFC FIRST BANK LTD/MAYANK MAHAJAN 22.03.2023 INA
ICOMM VS PAWAN|
13/2023 VAGANNATH
IOMP(I) IDFC FIRST BANK LTD/MAYANK MAHAJAN 22.03.2023 INA
ICOMM VS PRASHANT KUMAR|
314/2023
IOMP(I) IDFC FIRST BANK LTD/MAYANK MAHAJAN 22.03.2023 INA
ICOMM VS ANUPAMA
315/2023 RAVINDRA SOLANKI
IOMP(I) IHDFC BANK VS SUJANIANISH BHOLA 23.03.2023 INA
ICOMM ISINGH
1316/2023
JOMP(I) IHDFC BANK VSANISH BHOLA 23.03.2023 INA
ICOMM RANDHEER TIWARI
317/2023
JOMP(I) IHDFC BANK VS KIRTIANISH BHOLA 23.03.2023 INA
ICOMM IPANDEY
1318/2023
JOMP(I) [HDFC BANK VSANISH BHOLA 23.03.2023 INA
ICOMM IDAVINDER SINGH
19/2023
JOMP(I) HDFC BANK VSANISH BHOLA 23.03.2023 INA
ICOMM RAJESH KUMAR
22/2023
ICS(COMM) [SHAILJA PAPERS LTDJKAMAL JINDAL 23.03.2023 INA
520/2023 VS MAGMA PRINT O-
IPACK P. LTD. & ORS.
IOMP(I) HDFC BANK LTD. VSANISH BHOLA 25.03.2023 INA
ICOMM JASHWANI DHAR
1328/2023
ICS(COMM) [CHANDRA BHUSHANRAJEEV KR. TIWARI 25.03.2023 23.02.2023
525/2023 ISHARMA VS JA]
ISINGH
ICS(COMM) [M/S VSA TRADINGAMARJEET RAI 25.03.2023 20.03.2023
526/2023 IPVT. LTD. VS M/S
JAGDAMBA DYING]
IMILLS
[EX. (COMM)[SBFC FINANCE PVT/DEEPANKUR SONDHI 25.03.2023 INA
159/2023 ILTD. VS KK AUTO|
[TREDRAS
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IMS. KAVERI BAWEJA [Central ICS(COMM) [INDIAN BANK VS M/SRASHMI SRIVASTAVA 28.03.2023 07.03.2023
IDISTRICT JUDGE, 538/2023  [MOHINI
ICOMMERCIAL COURT-07 IENTERPRISES
ICS(COMM) [UMESH TYAGI VS MCDIDEEPANSHU KHATRI 28.03.2023 22.03.2023
539/2023
ICS(COMM) [TOP MOTORAKESH WADHWA 28.03.2023 07.02.2023
I540/2023 ICOMPONENTS PVT,
ILTD. VS SANJAY]
IMOHAPATRA
EX. (COMM)[CICI BANK VSICHETNA BHALLA 28.03.2023 INA
164/2023 IMOHSIN
ICS(COMM) [CANARA BANK VSANSHUMAN SRIVASTAVA [29.03.2023 15.03.2023
545/2023 ISHIVNANDAN
PAREEK
[EX. (COMM)INEW LOOK LEASING|VIJAY K. SEHGAL 29.03.2023 INA
170/2023 IPVT. LTD. VS VEDA|
INAND JHA
ISH. DINESH BHATT , DJ|West ICS ICANARA BANK Vs MRSAH. AN. TIWARI(P), 06-03-2023 01-03-2023
(COMMERCIAL COURT)-01 (COMM)/231/[BENU GULLAH
2023
ICS IBE RANKER SERVICESMANOJ KUMAR(P), 07-03-2023 09-02-2023
(COMM)/235 [Vs WEBPULSH
2023 ISOLUTION PVT LTD
ICS JADIDAS AG Vs OWNERAASTHA SHARMA(P), 21-03-2023 28-02-2023
(COMM)/276 [PROPRIETOR
2023 ISWAGGER HUB
ICS INIKE INNOVATE C VIAASTHA SHARMA(P), 21-03-2023 14-03-2023
(COMM)/277/Vs OWNER]
2023 IPROPRIETOR
IMS. HEMANI MALHOTRA [West ICounter IM/S VERTEX BROSATUL AGARWAL 23.03.2023 18.01.2023
IDISTRICT JUDGH lclaim/18/20[VS. M.S GREENPLY|
(COMMERCIAL COURT)-02 23 ILTD
ICS(COMM/2M/S GANGA SALESSAMEER DEWAN 23.03.2023 21.03.2023
i80/2023 ICORP. VS. PRATEEK|
IDAS
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ICS/COMM/ [BANK OF BARODASSUDHA SHUKLA 18.03.2023
268/2023 [VS. DINESH CAND

10.03.2023

ICS/COMM/ [MAHALAXMI JANKIT GUPTA 18.03.203 10.03.2023
269/2023 [FOOTWEAR VS|

INDINA BOOT]|

[HOUSE
ICS/COMM/ MAHALAXMI JANKIT GUPTA 18.03.2023 10.03.2023
270/2023 |[FOOTWEAR VS|

JADARSH

[FOOTWEAR
ICS(COMM/2[CAMPUS JANKIT PARASHAR 24.03.2023 21.03.2023
85/2023 IACTIVEWEAR VS. G,

[LOOK
ICS/COMM/ M/S FIXWELIHJAMARENDRA KR. DUBEY [15.03.2023 10.03.2023
253/2023 [INDUSTRIES VS,

M/S SAMPANN|

IMACHINERY
ICS/COMM/ [BANK OF INDIA VS/SHAVEER AHMED 15.03.2023 08.03.2023

254/2023 |M/S P.S. PHARMA

ICS/COMM/ [MOHD. SHARIQMOHD. DANISH 15.03.2023 10.03.2023
255/2023 |SAMI VS. MESSERS]|

IMOTHERS PRIDE
ICS/COMM/ M/S ODITIAMIT DHANKAR 15.03.2023 14.03.2023

253/2023 |APPLIANCES LLP|
IVS. M/S MALHOTRA|

IENTERPIRSES
ICS COMMPNB VS/SAYAK 28.03.2023 14.03.2023
291/2023 |MAHENDRA

TIMBERS
ICS COMMMAX ENGG. VSJRAJEEV KR. TIWARI 28.03.203 21.03.2023

292/2023 |[DHARNISH RANJAN|

ICS COMMICANARA BANK VS/SUBHASH KR. JHA 28.03.2023 21.03.2023
293/2023 WALJEET

CS COM ANARA BANK VS/SUNIL KR. JHA [31.03.2023 29.03.2023
I311/2023 UL LOHANI

CS COM CO BANK VS. M/SKAMLESH KR. TIWARI  [31.03.2023 29.03.2023

I312/2023 M SAJ
OLLECTION
NTERPRISES
ICS COMM|CANARA BANK VSJ/SUNIL KR. JHA 31.03.2023 29.03.2023

I313/2023 |[SATINDER KAUR
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ICS ISTATE BANK OF INDIA[SHALINI SHARMA 01.03.2023 24.02.2023
(COMM.)/148|Vs SUMIT SETH
2023
ICS ISTATE BANK OF INDIA[SHALINI SHARMA 01.03.2023 24.02.2023
(COMM.)/149|[Vs M/S  RAJVANS|
2023 IPHARMACEUTICAL
JAND SURGICALS PVT,
LTD.
ICS IPUNJAB NATIONAJHIMANSHU HIMANSHU 03.03.2023 10.02.2023
(COMM.)/152[BANK Vs M/S YUG|
2023 INTERNATIONAL
ICS IM/S CARPETIABHINAY SHARMA 10.03.2023 15.02.2023
(COMM.)/156 [COUTURE Vs THH
2023 ICLARIDGES HOTEL
INEW DELHI
ICS IGAURAVJIT SINGHPITENDER KUMAR 13.03.2023 24.02.2023
(COMM.)/159 [KOCHHAR Vs VINEET]
2023 IGUPTA PROP M|
IGUPTA BROTHERS
ICS IHDFC LTDTHROUGHTEJVEER 14.03.2023 01.02.2023
(COMM.)/160[ITS AR. NEELABH]
2023 IMISHRA Vs VINNATI|
ISHWETA SOLOMON
ICS ILASAKAA STEELSMANBHAR MITTAL 15.03.2023 20.02.2023
(COMM.)/163 |LIMITED V§
2023 ISIDHARTH SHARMA
ICS JONE AD DISPLAY PVT[PARTHO BHATTACHARYA [17.03.2023 03.03.2023
(COMM.)/169|LTD. THROUGH ITS|
2023 IATTORNEY HOLDER|
ISH.PABITRA KUMAR|
DAS Vs DELH]|
[TRANSPORT
ICS RAMANLAL JANIMESH RASTOGI 17.03.2023 15.03.2023
(COMM.)/170 [KISHANDAS KOTHARI
2023 Vs
ISB POWER DRIVE LTD
ICS INCRED FINANCIAJPUNEET BAJAJ 20.03.2023 07.03.2023
(COMM.)/172 |SERVICES LTD V¥
2023 [TIME STATIONERS
[PVT LTD
ICS ICANARA BANK VSPRAVEEN KUMAR 23.03.2023 01.03.2023
(COMM.)/174 [DIMPAL PANDITA
2023
ICS IRAVINDER PRAKASH[RAMAN GANDHI 23.03.2023 13.03.2023
(COMM.)/175[PUNJ Vs  NEERAJ|
2023 IAGGARWAL
ICS IRVS INTERNATIONALINAND KISHOR PASWAN 27.03.2023 16.03.2023
(COMM.)/182|Vs MARUTI SUZUK]|
2023 IFOUNDATION
ICS IMAHENDRA  STEELSPRATEEK MEHTA 28.03.2023 04.03.2023
(COMM.)/183[Vs DALBIR SINGH
2023
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ICS IREVEX PLASTICISERSBHARAT GUPTA 1.03.2023 11.03.2023
(COMM.)/186|PVT LTD V|

2023 JAGANNATH JENA
ICS ICANARA BANK V§SUMIT SAURAV 131.03.2023 10.03.2023
(COMM.)/187 |GULSHAN KUMAR

2023

11 ISH. GURVINDER PALNEW DELHI [EX. (COMM.)KOTAK MAHINDRAMR. TANUJ AGGARWAL 01.03.2023 21.02.2023

ISINGH, DISTRICT JUDGE 62/2023 BANK LTD. \E
(COMMERCIAL COURT)-02 [RAJENDRA SINGH
IOMP TANJIT SINGH GHAIMR. SHIVA KAPUR 01.03.2023 17.02.2023

(COMM.) JAND ANR Vs KOTAK]|
31/2023 IMAHINDRA PRIME

ILTD.
IOMP (DWALIRAM TANEJAMR. SUMIT LAL 01.03.2023 28.02.2023
(COMM.) IMINES PRIVATH
13/2023 LIMITED Vs NAND|

IKUMAR TANEJA
ICS (COMM.)KING GRAPHICS V§MR. HARISH CHAND 02.03.2023 20.01.2023
150/2023 ISUNDEEP PRESS ISHARMA
ICS (COMM.)CANARA BANK VgMR. VIKRAM GULLIYA 02.03.2023 03.02.2023

151/2023 ISTUDIO SIMMI

ICS (COMM.)GANGOTRI IMR. KARTIK BHAGAT 03.03.2023 20.02.2023
154/2023 I[ELECTRONICS PVT|
ILTD Vs PAWAN|
KUMAR GUPTA

ICS (COMM.)HOUSING IMR. PRADEEP JHA 14.03.2023 27.02.2023
161/2023 DEVELOPEMENT
IFINANCE
ICORPORATION
LIMITED Vs MANOJ|
DAS

IOMP THE NATIONALMS. KALPANA 14.03.2023 07.03.203
(COMM.) ICOMMISSION FOR DE-
137/2023 INOTIFIED, NOMADI(
AND SEMI-NOMADI(
TRIBES Vs  M/S
IVIMARSH

ICS (COMM.)JAIPRAKASH IMS. BHANITA PATOWARY [15.03.2023 04.03.2023
165/2023 JASSOCIATES LIMITED|
Vs DESTINOS INDIA|
IGURU PVT. LTD.

ICS (COMM.)DINESH DAYAL VgMS.SEEMA SETH 16.03.2023 27.02.2023
167/2023 ICOTTAGE

INDUSTRIES

[EXPOSITIONS LTD.

ICS (COMM.)VERTEX LIFTS (INDIA)MR. HIMANSHU DETWAL  [16.03.2023 27.01.2023
166/2023 IPVT. LTD. Vs RAKESH|

KUMAR GARG
IOMP INITESH KUMARMR. ANURAG SINGH 18.03.2023 02.02.2021
(COMM.) ISINHA Vs HOMEH|
ho/2023 ICREDIT INDIA|

IFINANCE PVT. LTD.
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ICS (COMM.)CANARA BANK VgMR. ARUN KR. SHUKLA 25.03.2023 08.02.2023
177/2023 IRAJESH KUMAR
ICS (COMM.)ARJUN BHANDARI VgMR. ARVIND KUMAR 27.03.2023 13.03.2023
180/2023 S.D. BHALERAO|
JASSOCIATES
ICS (COMM.)DELHIVERY LTD. V§MR. ADITYA TREHAN 27.03.2023 03.03.2023
181/2023 IM/S RK ENERGY
ICS (COMM.)RASIK PRODUCTSMR. AMIT MISHRA 31.03.2023 22.04.2022
184/2023 PVT. LTD. Vs BRYN|
IGLOBAL LOGISTIQ
IPVT. LTD.
12 [SH. VINEETA GOYAL,/NEW DELHI [CS IPUNJAB  NATIONALankur aggarwal(P), 01-03-2023 27-02-2023
IDISTRICT JUDGH (COMM)/147/|BANK Vs RELY|
(COMMERCIAL COURT)-03 2023 IFURNITURE
ICS IPUNJAB  NATIONAUHimanshu Himanshu(P), 03-03-2023 28-02-2023
(COMM)/153/[BANK Vs FORUM AND)|
2023 JANR
OMP IKALYAN JAGOTRA VgMudassar Khan(P), 10-03-2023 06-03-2023
(COMM)/34/ [UNION OF INDIA
2023
IOMP IKUSUM AGARWAL VSSIDDHANT UPMANYU(P), [10-03-2023 06-03-2023
(COMM)/35/ [BAJAJ FINANCE LTD
2023
ICS UMK BUILDCOM VYMUKESH KUMAR(P), 13-03-2023 06-02-2023
(COMM)/157/[EMRAIL SDN  BHD|
2023 IPCM CEMENT]
ICONCRETE PVT LTD
UV AND ORS
ICS IGENEXT LOGISTCSAmandeep Mehra(P), 13-03-2023 04-01-2023
(COMM)/158/[PVT LTD \E
2023 ILONGLASST INC AND|
IORS
ICS HOUSING PRADEEP KUMAR JHA(P), [14-03-2023 10-03-2023
(COMM)/162/[DEVELOPEMENT
2023 IFINANCE CORP LTD V¥
JANUPAM SAREEN
IOMP IRRIGATION AND|Surender(P), 14-03-2023 10-03-2023
(COMM)/38/ [FLOOD CONTROL
2023 DEPARTMENT V§
IVARUN GUPTA
ICS IMANOJ KUMAR GARGRAMESH CHAND GUPTA(P), [15-03-2023 06-03-2023
(COMM)/164/[Vs KABRA  STEEL
2023 [TUBES CO
ICS IRAM PAL Vs ANSAISANJAY KUMAR(P), 16-03-2023 27-02-2023
(COMM)/168 [PROPERTIES AND
2023 INFRASTRUCTURE
LIMITED AND ORS




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

OMP JUNION OF INDIA VgSunil Kumar(P), 20-03-2023 17-03-2023
(COMM)/41/2/SHRI ATAM PARKASH
023
ICS JUNION BANK  OFDeepa Gupta(P), 20-03-2023 21-02-2023
(COMM)/171/[INDIA Vs SANDEEP|
2023 IMETAL WORKS
ICS ISEHGAL RAHUL SHUKLA(P), 22-03-2023 27-02-2023
(COMM)/173/[ICONSULTANTS  AND|
2023 I[ENGINEERING PVT]
ILTD Vs M/S SUBROS
LIMITED
OMP IS R PRASANNA Vs SBIAMITH J.(P), 25-03-2023 21-03-2023
(COMM)/46/ [CARDS AND PAYMENT]
2023 ISERVICES LIMITED
IOMP ISHYAM INDUS POWER|Shivani Sharma(P), 27-03-2023 24-03-2023
(COMM)/48/ [SOLUTIONS PVT LTD|
2023 Vs NAVEEN CHAUHAN
13 ISH. PREM KUMARSOUTH INIL
IBHARTWAL DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-01
14 [SH. VINAY KUMARSOUTH ICS(COMM)14 [ONEX INDUSTRIESSHRIDHARAN RAJAN RAN[13.03.2023 12.03.2023
|[KHANNA, DISTRICT] 1/2023 IPVT. LTD. VSKUMAR
WUDGE(COMMERCIAL ISANDEEP SINGH]
ICOURT)-03 PROP. M/S. DHIMAN|
IFABRICATORS AND
IORS.
IEXE(COMM) [RADIANT DYANAMIQR.S.MALIK 17.03.2023 12.03.2023
87/2023 ISERVICES VS RAHEJA|
IDEVELOPERS
ICS(COMM) [RSPL LTD VS MOHIT]S.K.BANSAL 18.03.2023 10.03.2023
166/2023 ISHARDA
ICS(COMM)19 [M/S KISAN[SSHRAVAN KUMAR BANSAL [29.03.2023 22.03.2023
I7/2023 TRRIGATIONS ANDYy
INFRASTRUCTURE
ILIMITED VS M/S SHRI|
IBIHARI PIPH
INDUSTRIES
15 [SH. SANJEEV AGGARWAL [South INIL
16 [SH. RAJEEV BANSAL,South INIL
IDISTRICT JUDGH
(COMMERCIAL)-01
17 ISH. LAL SINGH, DISTRICT[SOUTH-EAST [NIL
WUDGE




IMS. NEELAM
IDISSTRICT JUDGE

SINGH,|

District

ISOUTH-EAST

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date
Registration

ofDate of
Payment
Court Fees

e-
o

ICS ILORD FINCAP LTD VSGURU PRASAD LENKA(P), [28-03-2023 IN/A
(COMM)/300 NADEEM MOHSIN
2023
ICS ITCI EXPRESS LIMITEDISUMAN JYOTI KHAITAN(P), [28-03-2023 IN/A
(COMM)/298 [Vs LAHANEX|
2023 JOVERSEAS PVT LTD
ICS ICANARA BANKHimanshu(P), 16-03-2023 18-01-2023
(COMM)/257 (( ERSTWHILE
2023 ISYNDICATE BANK ) V§
IMS SHARP EDGH
[TECHNOLOGIES
[THROUGH ITS
ICS IDBI BANK LTD VSMANISH KUMAR DEWAN(P),|13-03-2023 18-02-2023
(COMM)/241/[KIRAN KUMARI
2023
ICS IDBI BANK LTD VSMANISH KUMAR DEWAN(P),13-03-2023 18-02-2023
(COMM)/242 [SEEMA KHAN
2023
ICS ILIC HOUSINGMANI KAUL(P), 23-03-2023 27-01-2023
(COMM)/279 [FINANCE LIMITED V{
2023 IADEL LANDMARKS
ILIMITED
ICS ICANARA BANK Vs M/SRitu Mishra(P), 03-03-2023 27-01-2023
(COMM)/228 [HRP INDUSTRIES PVT|
2023 LTD AND ORS
ICS IMINOSHA INDIA LTDDEVASHISH BHADAURIA(P),J06-03-2023 23-02-2023
(COMM)/236 Vs DHARAM DIGITAL
2023 IPRESS
ICS [TEKNOW OVERSEASSUMEET LALL(P), 06-03-2023 16-02-2023
(COMM)/235 [PRIVATE LIMITED V§
2023 INBCC INDIA LIMITED
ICS IPRAMOD KUMAR VSVIKRAM SINGH BHATIA(P), |06-03-2023 24-09-2022
(COMM)/234 [GANNON DUNKERLEY]
2023 JAND CO LTD
ICS IM/S BALAJI SALES VSANKIT KUMAR(P), 28-03-2023 IN/A
(COMM)/297 [HERSHEYS INDIA|
2023 IPRIVATE LIMITED
ICS ISMC CORPORATIONISANDEEP SHARMA(P), 16-03-2023 27-02-2023
(COMM)/256 [[NDIA PVT|
2023 LTDTHROUGH ITS
ICONSULTANTRAJESH
ICHANANA Vs MARCUS|
IBLOWIN THROUGH|
ICS ISTATE BANK OF INDIAVARUN CHANDIOK(P), 21-03-2023 03-03-2023
(COMM)/273 [Vs SAVITA DEVI SOLE
2023 PROP JITENDER|
BUILDERS AND|
BUILDINGMATERIAL
ICS IPUNJAB  NATIONAL}Vikrant Pachnanda(P), 17-03-2023 25-01-2023
(COMM)/262 [BANK Vs M/S BALDEYV]|
2023 IHEALTH CARH
ICENTRE




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

ICS IAJAY INDUSTRIALNAVNEET SHARMA(P), 23-03-2023 10-03-2023
(COMM)/281 [CORPORATION
2023 LIMITED V§
IBRAJENDRA VERMA
ICS IGOFREY INDIAMMD. SAZID RAYEEN(P), 16-03-2023 09-03-2023
(COMM)/263 [PRIVATE LIMITED V§
2023 (TM) [NIDHI TOBACCO|
ICOMPANY
ICS [CICI BANK LTD VSCHETNA BHALLA(P), 28-03-2023 IN/A
(COMM)/296 [PERFECT READYMIX]
2023 ISOLUTION
ICS REINFORCED EARTH|GURINDER PAL SINGH(P), [27-03-2023 07-03-2023
(COMM)/299 [INDIA PVT LTD Vs M/S|
2023 ICDS INFRA PROJECTS|
ILTD
ICS IPRAGATI MEDIA VSANKIT KUMAR(P), 24-03-2023 IN/A
(COMM)/280 |PANKAJ KHAITAN|
2023 RESOLUTION/
INSOLVENCY
IPROFESSIONAL
ICS JACL MOBILE PRIVATEMOHAN SINGH(P), 28-03-2023 IN/A
(COMM)/295 [LTD Vs AZMARQ|
2023 TECHNOVATION PVT]
ILTD
ICS INAND LAL CHANANAAMIT P. DESHPANDE(P), 27-03-2023 17-03-2023
(COMM)/292 [Vs KAPIL KUMAR]
2023 RAJBHAR @ KAPIL
DEV
ICS IGANESH Vikrant Hudda(P), 28-03-2023 IN/A
(COMM)/294 |[SUBRAMANIAN
2023 IVENKATESHWARAN
Vs DEVIKA  GOLD
HOMZ PVT LTD
ICS HOUSING PRADEEP KUMAR JHA(P), [29-03-2023 15-03-2023
(COMM)/308 [DEVELOPMENT
2023 IFINANCE
ICORPORATION LTD V¥
VYOTIKKA DEMBLA
ICS IFLEBOIN PRIVATE[KARAN CHOPRA(P), 25-03-2023 IN/A
(COMM)/293 [LIMITED Vs CURIS|
2023 (TM) [HEALTHTECH
IPRIVATE LIMITED
19 [SH. AJAY KUMAR JAIN ISOUTH-EAST [CS IM S ELECTRICALS V§MUDIT SOOD(P), 04-03-2023 10.01.2023
(COMM)/230 [NEELANSH FIRH
2023 IPROTECTION
ISERVICES
ICS IM/S THEDEEPAK RANA(P), 13-03-2023 24.02.2023
(COMM)/240 [TRAVELOCEPT Vs M/S|
2023 [HOPEBERRY
IDIAGNOSTICS
HEALTHCARE LLP
ICS IM/S LEHAR[VISHAL SINGH(P), 15-03-2023 03.02.2023
(COMM)/251/[ADVERTISING ~ PVT]
2023 LTD Vs M/S ESTHETI(
BUILDTECH PVT LTD




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

ICS ILEHAR ADVERTISINGVISHAL SINGH(P), 15-03-2023 03.02.2023
(COMM)/250 [PVT LTD Vs M/S
2023 ICREATIVE MEDIA
ICS IM/S VJ INFONET PVIJANISHA MATHUR(P), 21-03-2023 10.01.2023
(COMM)/271/[LTD Vs  JYOTSNA|
2023 ISHARMA (SOLH
IPROPRIETOR
IALPHATEL NETWORK]
ISOLUTIONS)
ICS IGLOBUS TRANSITOSSHIVAM SHARMA(P), 15-03-2023 09.03.2023
(COMM)/253 [PVT LTD Vs M/S APH|
2023 IGLOBAL
ICS ICONSOLE  SHIPPINGDILAWAR SINGH(P), 27-03-2023 23.02.2023
(COMM)/291/[INDIA PRIVATH
2023 LIMITED Vs M/S
IMANSI FREIGHT]
ISYSTEMS
ICS ISUNIL SETH Vs VINOD|PRANAV KUMAR(P), 17-03-2023 18.11.2022
(COMM)/258 [KUMAR
2023
ICS IGREENZ GARDEN[GHANSHYAM JHA(P), 20-03-2023 14.03.2023
(COMM)/267 [SHOP Vs VALSONS
2023
ICS JALUCO PANELS LTDMukesh kumar(P), 27-03-2023 30.01.2023
(COMM)/289 [Vs M/S HECTAFINE
2023 JALUSHYSTEMS INDIA|
LTD
ICS JALUCO PANELS LTDMukesh kumar(P), 27-03-2023 30.01.2023
(COMM)/290 [Vs ANKIT]
2023 IBHUPENDRA BHAI
IPATEL
ICS I[ESCORTS KUBOTAJAKSHAY SRIVASTAVA(P), 20-03-2023 15.03.2023
(COMM)/268 [LIMITED Vs ASHOK]
2023 IKUMAR
ICS IDBI BANK LTD Vs M/SMMANISH KUMAR DEWAN(P),|28-03-2023 18.02.2023 &
(COMM)/307 |A A NETWORKS| 10.03.2023
2023 ISOLUTIONS
ICS IPUNJAB  NATIONALRitu Mishra(P), 24-03-2023 21.03.2023
(COMM)/277/BANK Vs SWETA
2023 IBANTHIA




District

Case No.

Petitioner Name VS
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Advocate

Date

Registration

ofDate of

Payment
Court Fees

LTD

ICS ISTATE BANK OF INDIAISHIV KUMAR TYAGI(P), 28-03-2023 21.03.2023
(COMM)/306 Vs PRAVIN POPAT|
2023 JAGTAP
ICS IMETROPOL INDIA PVT|ISHIVA JEE SHUKLA(P), 28-03-2023 03.03.2023
(COMM)/302 LTD Vs  SIXTEEN]|
2023 IDIRECTIONS

IHOMECARE PVT LTD
ICS IMR MAHESH CHANDMOHAMMAD 20-03-2023 -
(COMM)/309 AGARWAL Vs M/S[HASIBUDDIN(P),
2023 IBHAGWAN DEVI ICH

AND COLD STORAGH

IPVT LTD
ICS ISH SHYAM SUNDERMUKESH KUMAR(P), 31-03-2023 21.03.2023
(COMM)/312/[PATI  TRIPATHI V|
2023 RANJEET SINGH]

(PROP OF INDIAN|

IDIAGNOSTICS

ENTERPRISES)
ICS IPUNJAB  NATIONALJRAJIV DALAL(P), 31-03-2023 16.03.2023
(COMM)/311/|BANK Vs LATE SH]
2023 DINESH KUMAR|

JOSHI

20 |MS.ANU GROVER BALIGA [SOUTH-EAST [EXECUTION [INDUSIND BANK LTDMr Amitabh Singh 02-03-2023 16.01.2023

(COMM)/129/[Vs PARVEEN KUMAR]
2023 PAL
ICS [[DBI BANK LTD Vs MRIDivya Nanda 07-03-2023 08.02.2023
(COMM)/237 [MUKESH KUMAR
2023 ISHEEL
[EXECUTION [BAJAJ FINANCE LTDMr Shravan Kaushik 06-03-2023 03.02.2023
(COMM)/150/[Vs ~ VINOD  SINGH]
2023 IBISHT
[EXECUTION [HDFC BANK LTD VgMs Amita Kumar 02-03-2023 03.02.2023
(COMM)/128 MOHAMMAD ZAKIR
2023
ICS PUNJAB  NATIONALMr Vikram Gola 02-03-2023 20.02.2023
(COMM)/225 [BANK Vs RINKU
2023
ICS RCPL LOGISTICS PVTMr Gaurav Puri 03-03-2023 23.02.2023
(COMM)/223 |LTD THROUGH
2023 IGENERAL MANAGER|

INILESH JAIN V¥

ISUDDPRAM AUTO

IENGINEERING
ICS IM/S JJ ENTERPRISEMr Sanjeev Kumar Tyagi 04-03-2023 03.03.2023
(COMM)/231/Vs M/s BISCUIT]
2023 BASKET FOODS PVT]




District

Case No.

ICS

Petitioner Name VSAdvocate
Respondent Name

ISTATE BANK OF INDIAMTr Varun Chadiok

Date
Registration

14-03-2023

ofDate of e-
Payment o
Court Fees

03.03.2023

(COMM)/272 Vs PANKAJ KUMAR
2023 ISAXENASOLE PROP
IMIS SVM|
INTERNATIONAL
IOMP (DHERO FINCORP LTDMr Amitabh Singh 15-03-2023 31.08.2022
(COMM)/33/ [Vs DHARMENDER|
2023 IPHOOL SINGH
OMP (DHERO FINCORP LTD[Mr Amitabh Singh 15-03-2023 25.05.2022
(COMM)/32/ |Vs ANIL BATRA
2023
Ics ISTATE BANK OF INDIAMr Dharmender Singh 17-03-2023 20.02.2023
(COMM)/275 Vs CHHATAR  PAL
2023 ISHARMA
ICS IM/S MOHANMTr Shrey Kapoor 22-03-2023 22.03.2023107
(COMM)/276 |IGOLDWATER
2023 BREWERIES LTD Vg
IM/S GPS GARMENTS
IPVT LTDTHROUGH]|
I[TS DIRECTORS
[EXECUTION [M/S KOTAKMr Prashant Singh 21-03-2023 03.02.2023
(COMM)/156/]MAHINDRA BANK LTD|
2023 Vs SANJAY KUMAR|
ISINGH
I[EXECUTION [HDFC BANK LIMITEDMr Manish Verma 18-03-2023 05.02.2023
(COMM)/154/[Vs NAQUEEB ULLAH
2023
ICS IGREENZ GARDENMs Prachi Vashishtha 18-03-2023 14.03.2023
(COMM)/266 [SHOP Vs N K SHAH]
2023 INFRAPROJECTS
OMP (DHONDA MOTOREYCLEMr Mudit Sharma 20-03-2023 18.03.2023
(COMM)/31/2JAND SCOOTER INDIA
023 IPVT LTD Vs INDIAN|
IOIL CORPORATION|
LTD
ICS INEUTRAL NVOCC PVTMr Manoj Tewari 27-03-2023 23.05.2022
(COMM)/288 [LTD Vs AJANTA|
2023 IOFFSET AND]
IPACKAGING LTD
ICS RAMAN MITTAL Vs MSMr Arunav Tewari 22-03-2023 07.02.2023
(COMM)/274 [SIMPLEX
2023 INFRASTRUCTURES
ILTD
ICS IM/S NEW INDIA BIRISh Satish Kumar 24-03-2023 21.02.2023
(COMM)/278 [FACTORY Vs MOHD|
2023 JABDUL KAREEM
21 IMS PREETI AGGARWALSOUTH-EAST [CS IHIND TERMINAISAVYASACHI KUMAR SAHAI |01-03-2023 25-02-2023
IGUPTA DJ/156/2023 [PRIVATE LIMITED V§
JAERO MARINE
LOGISTICS PVT LTDy
JAND ANR
ICS ISTATE BANK OF INDIAIGAURAYV PURI 03-03-2023 19-01-2023
(COMM)/226 [Vs SMT. USHA AND|

2023

JANR.




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date
Registration

ofDate of e-
Payment o
Court Fees

ICS IBANK OF BARODA VSSATYA PAL SINGH 03-03-2023 12-01-2023
(COMM)/227 IM/S MILAN]| 20-02-2023
2023 IENTRPRISES AND;

JANR.
ICS THE JAMMU ANDISOAYIB QURESHI 06-03-2023 22-02-2023
(COMM)/233 [KASHMIR BANK LTD|
2023 Vs VARUN GOEL
ICS IM/S GOYAL BOOKSVIJAY ZAVERI 10-03-2023 27-02-2023
(COMM)/238 [OVERSEAS PVT. LTD|
2023 Vs M/S. AAPSS

ISTATIONERY

IPRODUCTS PVT. LTD.
ICS IM/S. CDI SECURITY[SUNIL KUMAR 13-03-2023 21-02-2023
(COMM)/239 [(INDIA) PRIVATH
2023 LIMITED Vs M/S|]

[BHASIN INFOTECH]

JAND

INFRASTRUCTURE
ICS IM/S AJAYINAVNEET SHARMA 14-03-2023 10-03-2023
(COMM)/244 INDUSTRIAL
2023 ICORPORATION

ILIMITED Vs M/§

ISTERLING AND|

WILSON PRIVATH]
ICS ISUDHIR CHANDHOKIAnish Sarna 14-03-2023 28-02-2023
(COMM)/247 Vs NATIONAL CIVIY
2023 ISOCIETY
ICS IM/S S CHAND AND COJRAJESH KUMAR 16-03-2023 07-12-2022
(COMM)/255 [LTD. Vs MAHATMA|
2023 IGANDHI MEMORIAL

HIGH SCHOOL
ICS IM/S UNIQUEMukesh kumar 18-03-2023 01-03-2023
(COMM)/261/[ICOLLECTIONS INDIA
2023 IPVT. LTD. Vs SH|

ISACHIN SACHDEVA
ICS BANK OF BARODA VSQUAISAR ALI 20-03-2023 17-03-2023
(COMM)/265 [PURAN CHAND
2023
ICS IM/S VIKASRAJESH KUMAR 21-03-2023 09-12-2022
(COMM)/269 [PUBLISHING HOUSH
2023 IPVT. LTD. Vs M/S

[PUSTAK BHANDAR
ICS IM/S S CHAND AND CO|RAJESH KUMAR 21-03-2023 13-12-2022
(COMM)/270 [LTD. Vs M/S PUSTAK]
2023 IBHANDAR
ICS JANIL SARIN Vs M/sgAnkit Navaney(P), 25-03-2023 14-03-2023
(COMM)/282 [KRISHNA SUPER|
2023 IMARCHE THROUGH]

TS PROPRIETOR MR|

ROHIT BATRA
ICS IM/S ICICI BANK LTDICHETNA BHALLA(P), 27-03-2023 28-02-2023
(COMM)/287 [Vs PRATEEK
2023 IWADHWA
ICS INITIN RAWAT Vs SMT[YOGESH SHARMA(P), 27-03-2023 17-03-2023
(COMM)/284 [USHA GUSAIN
2023




IMS NIRJA BHATIA

District

ISOUTH-EAST

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date
Registration

ofDate of e-
Payment o
Court Fees

ICS ILIC HOUSINGADV. MANI KAUL 01-03-2023 27-01-2023
(COMM)/218 [FINANCE LIMITED Vg
2023 IADEL LANDMARKS

LIMITED
ICS IDBI BANK LTD. VSADV.SATISH KUMAR 02-03-2023 18.02.2023
(COMM)/219/[VINEET AHLUWALIA
2023
ICS BOLLYWOOD JADV. RAJESH KR. PATOHA [02-03-2023 21.02.2023
(COMM)/220 [SERVICES Vs TE(Q
2023 INDIA

[ENTERTAINMENT PVT]

LTD
ICS IBANK OF BARODA VSSATYAPAL SINGH 03-03-2023 20.02.2023
(COMM)/224 [M/S ETAIL BUSINESS|
2023 ISOLUTIONS
ICS THE JAMMU ANDISHREYA SINGH 03-03-2023 27.01.2023
(COMM)/229 [KASHMIR BANK LTD|
2023 Vs M/S INDIAN]|

ICOTTAGE  ARTS

THORUGH HILAY

AHMED KHAN
IOMP ISURIAN FABBHAVNA ARORA 04-03-2023 24.02.2023
(COMM.)/18/ IMAESTRO, THORUGH]
2023 TS PROPRIETOR V5

INTEC CAPITAL PVT]

LTD
ICS IBIOMERIEUX INDIAN.MAHABIR 06-03-2023 02.03.2023
(COMM)/232 [PVT LTD Vs DR N.K|
2023 PANDEY
JARB. AJALEXIS GLOBAL PVTIRAJNISH KUMAR GAIND 13-03-2023 26.02.2023
(COMM.)/4/2|LTD Vs OMA LIVING
lo23 IPVT LTD AND ANR
ICS ISHRI AJAY[Surjeet Singh Malhotra 14-03-2023 11.03.2023
(COMM)/245 [BAJAJ,PROPRIETOR
2023 IOF S.K. PRINT]

IPROCESS Vs AMISEH

[EDUCATIONAL AIDS|

LLP,
ICS ISTATE BANK OF INDIAlVARUN R CHAND IOK 14-03-2023 03.03.2023
(COMM)/246 |Vs OPENDRA
2023 IKUMARSOLE PROP/

IM/S MAA  LAXMI]|

[ELECTRONICS
IOMP (DHERO FINCORP LTDAMTTABH SINGH 03-03-2023 16-02-2023
(COMM.)/20/|[Vs GURMAIL SINGH
2023
ICS ISTATE BANK OF INDIAISHALINI UPADHYAY 15-03-2023 20.02.2023
(COMM)/249 [Vs JYOTI BASOYA
2023
ICS ICOIM INDIA PRIVATE[VINAY BHARDWAJ 17-03-2023 01.03.2023
(COMM)/259 [LIMITED V§
2023 [INTERNATIONAL

PRINT O PAC LTD
ICS IBERGER PAINTSRK RUHIL 18-03-2023 15.011.2022
(COMM)/264 [INDIA LIMITED V4
2023 IM/S VRP BUILDTECH

IPRIVATE LIMITED




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

Registration

ofDate of e-
Payment o
Court Fees

CO BANK Vs M/SKARAN CHAWLA 27-03-2023 15.05.2023
(COMM)/285 |SHRI BALAJI
2023 NTERPRISES
23 |SH. RAJESH KUMAR SINGH[SOUTH-EAST [NIL
24 [SH. SANJAY SHARMA-I [EAST ICS ICANARA BANK VS{ESHU CHAUDHARY 20-03-2023 18-03-2023
ICOMM.NO. [PUSHPENDRA SINGH
111/2023
ICS ICANARA BANK (E{VIPIN 25-03-2023 23-03-2023
ICOMM.NO. [SYNDICATE BANK) VS|
113/2023 ISHEKHAR SHARMA
25 |SH. CHANDRA SHEKHAR,EAST INIL
IDISTRICT JUDGE,
ICOMMERCIAL COURT-02
26 |MS. BARKHA GUPTA North-East IMISC DJ{UNION BANK OFARUN KUMAR SHUKLA 02.03.2023 COURT  FEES|
IDISTRICT JUDGE,| 108/2023 INDIA Vs AB(Q INOT FILED
(COMMERCIAL COURT) PACKAGING ANDy
ISOLUTION
ICS(COMM)- [STATE BANK OF INDIA[SHALINI UPADHYAY 02.03.2023 COURT  FEES|
21/2023 VS MUKESH| FILED ONLINE|
JUPADHYAY ON 24.02.2023
[EX(COMM)- AU SMALL FINANCHERAJIV RANJAN 04.03.2023 COURT FEES|
35/2023 BANK LIMITED V§ INOT FILED
RAVI CHAUDHARY & 1
JOTHERS
EX(COMM)- [KOTAK MAHINDRAKUSHAL KUMAR 04.03.2023 COURT FEES|
36/2023 IPRIME LTD VS ASHISH| INOT FILED
IKUMAR
ICS(COMM)- [THE KANGRA COSHANTANU BHARDWAJ 06.03.2023 COURT FEES|
22/2023 JOPERATIVE BANK LTD| [FILED ONLINE|
VS SH. RAJESHWAR ON 24.02.2023
EX(COMM)- |SURENDER KUMAR VSJHINNoo PRASAD GUPTA  (06.03.2023 COURT  FEES|
137/2023 RESHMA W/O MD| INOT FILED
ISHAKIR
ICS(COMM)- [NIRMALA AGARWALSSANCHAY MEHROTRA 07.03.2023 COURT  FEES|
23/2023 [PROP OF KARMYOG] FILED
ISHARBHAND MUNI V§ OFFLINE  ON|
B.C HASARAM AND 03.03.2023
ISONS
[EX(COMM)- [[CICI BANK LTD VS|ICHARANJEET SINGH 10.03.2023 COURT  FEES|
138/2023 INADEEM SHEIKH INOT FILED




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

[EX(COMM)- [BAJAJ FINANCEBAJAJ FINANCE LIMITED VS$}10.03.2023 COURT FEES
130/2023 LIMITED VS AJAYJAJAY KUMAR JAIN INOT FILED
[KUMAR JAIN
[EX(COMM)- [HDB FINANCIALJRAVINDRA KUMAR}10.03.2023 COURT FEES|
l4o/2023 ISERVICES LTD VSAGARWAL INOT FILED
IMOHD FAIJAN & 1
JOTHERS
ICS(COMM)- [CANARA BANK VSANKUR AGGARWAL 16.03.2023 COURT FEES
24/2023 ISUNDER SINGH] [FILED
[PROPRIETOR OH OFFLINE  ON|
ISINGH ENTERPRISES 24.02.2023
& 1 OTHERS
ICS(COMM)- [UNION BANK OFPRABHASH KUMAR JHA 16.03.2023 COURT  FEES|
o5/2023 INDIA VS VIMLESH| FILED
IVERMA AND ORS OFFLINE  ON|
27.04.2022
IMISC DJ-SHRI RAM CITYUNIONTARUNDEEP BHARTI 18.03.2023 COURT FEES
134/2023 IFINANCE LTD. V§ INOT FILED
ISHAHNAWAZ &
1OTHERS
ICS(COMM)- [M/S BAJRANG[DEEPAK GAUR 18.03.2023 COURT  FEES|
26/2023 I[ENTERPRISES VS M/S [FILED
LAKHANI FOOTWEAR| OFFLINE  ON|
LTD 27.04.2022
ICS(COMM)- [[SHWAR CHANDI|CHIRAG ALAGH 18.03.2023 COURT  FEES|
27/2023 IROHILLA VS SHOW| [FILED
IEFFECT OFFLINE  ON|
JADVERTISEMENT PVT 15.03.2023
LTD
[EX(COMM)- [HDB FINANCIALJRAVINDRA KUMAR}18.03.2023 COURT FEES
k1/2023 ISERVICES LTD VSAGARWAL INOT FILED
BHOPAL SINGH & 1
JOTHERS
EX(COMM)- [KOTAK MAHINDRAGULSHAN KUMAR(18.03.2023 COURT FEES|
li2/2023 IBANK LTD. VSSACHDEV INOT FILED
[HIMANSHU S
ICS(COMM)- [MR ANUJ JAIN VS MSRAKHI KAPOOR 22.03.2023 COURT FEES|
28/2023 [USHA BAJAJ & 1 FILED
IOTHERS OFFLINE  ON|
03.03.2023
ICS(COMM)- [M/S BAJRANG[DEEPAK GAUR 24.03.2023 COURT  FEES|
29/2023 ENTERPRISES VS M/S FILED
ILAKHANI RUBBER] OFFLINE  ON|
WORK 26.04.2022
[EX(COMM)- [M/S RAVI SHANKAR GARG 25.03.2023 COURT FEES
k3/2023 ICHOLAMANDALAM INOT FILED
INVESTMENT AND|
IFINANCE COMPANY]
ILTD VS SH|
IBHUPENDRA KUMAR|
ND ANR & 1 OTHERS




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

[EX(COMM)- [HDB FINANCIAJDEEPANKUR SONDHI 25.03.2023 COURT  FEES|
ka/2023 ISERVICES LTD V§ INOT FILED
INARESH SAINI

EX(COMM)- [M/S KOGTAA R A VIKRAM SHUKLA 25.03.2023 COURT  FEES|
l5/2023 I[FINANCIAL INDIA| INOT FILED
ILIMITED VS AJAY]
[KUMAR & 1 OTHERS
EX(COMM)- [FORTUNE CREDITIASHOK KUMAR SINGH 25.03.2023 COURT  FEES|
6/2023 ICAPITAL LTD VS M § INOT FILED
IVANSHIKA FASHION &
> OTHERS
[EX(COMM)- [KOTAK MAHINDRARROHIT BOHRA 25.03.2023 COURT  FEES|
l7/2023 PRIME LTD VS SHOAB] INOT FILED
IMALIK & 1 OTHERS
EX(COMM)- |[KOTAK MAHINDRAROHIT BOHRA 25.03.2023 COURT FEES
u8/2023 PRIME LTD VS INOT FILED
KHUSHBU DHAMA &
1OTHERS
[EX(COMM)- [MAHINDRA ANDIDEEPANKUR SONDHI 25.03.2023 COURT FEES
9/2023 IMAHINDRA INOT FILED

FINANCIAL SERVICES
LTD VS ABDUL

[KAREEM
IMISC DJMULTIMEDIA ANDISUBHASH PAL 28.03.2023 COURT  FEES|
148/2023 IENTERTAINMENT INOT FILED
LTD VS AMJAD ALJ
KHAN
ICS(COMM)- [MR ATUL JAINPROPRRAKHI KAPPOR 20.03.2023 COURT FEES
0/2023 IMS SAPAN PAPER [FILED
IMPEX VS MS. USHA| OFFLINE  ON|
BAJAJ PROPRIETOR| 03.03.2023
IMS BAJAJ PACKERS &
1t OTHERS
ICS(COMM)- [NEERAJ BANSAL VSVIPIN KUMAR CHAUDHARY [31.03.2023 COURT FEES
1/2023 VATA SHANKAR FILED
OFFLINE  ON|
25.03.2023
EX(COMM)- |[LORD KRISHNAJKRISHAN KANT GAUTAM 131.03.2023 COURT FEES
l50/2023 IFINANCIAL SERVICES| INOT FILED

LTD VS RAKESH]
KUMAR JHA & 1

JOTHERS
[EX(COMM)- [MAHINDRA ANDIDEEPANKUR SONDHI 31.03.2023 COURT FEES|
51/2023 IMAHINDRA INOT FILED

IFINANCIAL SERVICES
ILTD VS BIJENDRA]

ISINGH TYAGI
[EX(COMM)- [MAHINDRA ANDIDEEPANKUR SONDHI 131.03.2023 COURT FEES
52/2023 IMAHINDRA INOT FILED

[FINANCIAL SERVICES
LTD VS  SANJASH]
KUMAR KASHWAH




District Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

Registration

ofDate of
Payment
Court Fees

e-
o

[EX(COMM)- [BAJAJ FINANCEARUN KUMAR SHARMA 1.03.2023 COURT FEES
I53/2023 LIMITED vy INOT FILED
BHAGWATI VERMA
EX(COMM)- [SBI CARDS AND[WASIQUR RAHMAN KHAN 1.03.2023 COURT FEES
54/2023 PAYMENT SERVICES INOT FILED
ILIMITED VS DEEPAK|
IYADAV
27 |SH. BRIJESH KUMARI[SHAHDARA [CS DR NARINDERMANOJ KUMARJ|06-03-2023 17.02.2023
IGARG, DISTRICT JUDGE) (COMM)/112/|[KUMAR KHETARPALBHANDARI(P),
ICOMMERCIAL COURT 2023 Vs M/S SHIPRA HOTEL
ILTD AND ORS
ICS ISHIR L. S SOLANKI V4ANJALI NEHRA(P), 07-03-2023 23.02.2023
(COMM)/114/|SHRI ARUN KUMAR]
2023 IVERMA
ICS IGREEN KAIKETSUNitin Singh(P), 04-03-2023 24.02.2023
(COMM)/111/ JAUTOMOTIVE INDIA
2023 PVT LTD Vs GAURAYV]
[KUMAR
ICS IM/S HANUMANSSACHIN KUMARJo7-03-2023 01.03.2023
(COMM)/113/|[ENTERPRISES ~ SOLESHARMA(P),
2023 IPROPRIETIRSHIP
ICONCERN Vs M/S
ISHREE GANESH|
BUILDTECH
ICS ISH MAYANK GARG VSSUBHASH CHANDRA|04-03-2023 01.03.2023
(COMM)/110/|RELIANCE ~ PROJECT[LOCHAKIA(P),
2023 IAND PROPERTY]
IMANAGEMENTSERVI(|
IE. LTD
ICS INICHAY POLYMER|ISANJEEV KUMAR(P), 14-03-2023 01.03.2023
(COMM)/157/[THROUGH ITS PROY|
2023 INISCHAY CHHATWAL
Vs KASHVI
[ENTERPRISES
[THROUGH ITS PROP|
ICS ICANARA BANKVANDANA BHATIA(P), 07-03-2023 27.02.2023
(COMM)/118/[ERSTWHILE
2023 ISYNDICATE BANK Vj{
IMRS SHAKUNT DEVI
ICS IALLWAYS LOGISTICSAKSHAY KUMAR(P), 07-03-2023 29.03.2022
(COMM)/115/[CHA PVT LTD V4§
2023 IMPERIAL BEVERAGH
IGLOBAL PVT LTD
ICS ISARAOGI SUPERINEELAM KUMARI MALIK(P),Jo7-03-2023 02.03.2023
(COMM)/116/|SALES PVT LTD V§
2023 [BINA DEVI
ICS ISH VINOD AGGARWALSUBHASH CHANDRA0-03-2023 06.03.2023
(COMM)/120 |[Vs SH OMPAL SINGH [LOCHAKIA(P),
2023
Ics IM/S SHREE HARIANKUSH SHARMA(P), [14-03-2023 03.03.2023
(COMM)/124/JEWELLERSTHROUG
2023 H ITY|
PROPRIETORBOBBY
IVERMA Vs PINE LABS
PVT LTDTHROUGH]




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date
Registration

ofDate of
Payment
Court Fees

e-
o

ICS IM/S EASTMAN AUTOAASHEESH GUPTA(P), 16-03-2023 06.03.2023
(COMM)/143/JAND POWER LTD V§
2023 IM/S GREEN KAIKETSU|
IAUTOMOTIVE INDIA|
PVT LTD
ICS IM/S SHREE GANESHVISHNU DUTT SHARMA(P), [16-03-2023 07.03.2023
(COMM)/142/[WINDING WIRES]
2023 ITHROUGH ITY|
IPROPRIETOR RAMAN|
IMEHTA Vs ACCORD|
[ELECTROPOWER
ICS DEHRA METAL TECHAJAY KUMAR CHOPRA(P), [17-03-2023 23.02.2023
(COMM)/145/|[PVT LTD Vs NAVJYOTI|
2023 [POWER SYSTEM LLP
ICS ICHETU INDIAATUL TIWARI(P), 23-03-2023 06.03.2023
(COMM)/158/[PRIVATE LIMITED V§
2023 RAVI KUMAR
ICS RAM RAJ TIWARIKUMAR SUSHOBHAN(P), 24-03-2023 20.03.2023
(COMM)/166/[PROPRIETOR M/S
2023 JANMOL ENTERPRISES|
Vs DELHI URBAN|
ISHELTER
IMPROVEMENT
ICS IMIS SAMYAKMohit Singh(P), 27-03-2023 15.03.2023
(COMM)/169/[EXPORTS THROUGH]
2023 TS AUTHORIZED]
REPRESENTATIVE SH
ISAMYAK JAIN Vs M/S
IFREEDOM
ICS IVIJAY KUMAR  VSYAKSHAY RAJ(P), 1-03-2023 27.03.2023
(COMM)/179/[VINEET KHANIJOW
2023
28 [MS. SUKHVINDER KAUR//SHAHDARA [CS ISIDHANT FASHION V§SUBHASH CHANDRAJ23-03-2023 23.01.2023
IDISTRICT JUDGE) (COMM)/164/|SH ARJUN KUMAR|LOCHAKIA(P),
ICOMMERCIAL COURT 2023 IMAURYA
ICS [KMI BUSINESSIDEEPAK SHARMA(P), 01-03-2023 06.02.2023
(COMM)/103 [TECHNOLOGIES Vg
2023 IDIGITAL VEDIO POINT]
ICS PUNJAB AND SINDISUDHIR KUMAR SINGH(P), [15-03-2023 09.02.2023
(COMM)/136/[BANK Vs SH JAI|
2023 IBHAGWAN
ICS ISTATE BANK OF INDIA|Shalini Upadhyay(P), 03-03-2023 24.02.2023
(COMM)/108 Vs VARUL KUMAR]
2023 ICHAKARVARTI
ICS IM/S PRAKASHIANIL KUMAR PAL(P), 02-03-2023 00.02.2023
(COMM)/106 |ICHEMICAL Vs M/S|
2023 IGEM POLYVINYLY
INDUSTRIES




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

Registration

ofDate of e-
Payment o
Court Fees

ICS IM/S LION JEANS VSSIDHANT DHINGRA(P), 13-03-2023 22.02.2023
(COMM)/123/|SH PARMOD KUMAR
2023
ICS ISTATE BANK OF INDIA[SUBODH KUMAR(P), 18-03-2023 27.02.2023
(COMM)/150/[Vs M/S SHOE SHOPPE
2023
ICS IGULSHAN KUMAR VSSURESH CHANDER}18-03-2023 14.03.2023
(COMM)/149/[M/S SMOOTH[SHARMA(P),
2023 IMOTORS
ICS BANK OF BARODA|Kamal Singh(P), 22-03-2023 07.03.2023
(COMM)/156/[THROUGH MR
2023 IPANKAJ KUMAR Vg

IMRPRADEEP GUPTA
ICS ICANARA BANK Vs MSARUN YADAV(P), 23-03-2023 13.03.2023
(COMM)/163/|SUMAN SERVICES
2023
ICS ISHRI SUMIT JAIN VSPRATAP DHAKA(P), 25-03-2023 15.03.2023
(COMM)/168 [M/S  MEV  INFRA|
2023 [POWER PROJECTS

PVT LTD
ICS ISYMBIOTIC [KAMAL GARG(P), 22-03-2023 17.03.2023
(COMM)/155/[THERAPEUTICS
2023 PRIVATE LIMITED

ITHROUGH DIRECTOR]

IMR BHUPENDRA|

[KAUSHAL Vs ULKAS]

IFERTICHEM PRIVATH

LIMITED
ICS ISHJITENDER VsgMangey ram chanchal(P), 23-03-2023 20.03.2023
(COMM)/162/|SHAMAN SINGH
2023
ICS JUNION BANK  OHVANDANA BHATIA(P), 15-03-2023 06.10.2022
(COMM)/137/[[NDIA Vs  MAMTA|
2023 ISHARMA

290 |SH. SURENDER S. RATHI [Shahdara ICS PUNJAB AND SINDISUDHIR KUMAR SINGH(P), [27-03-2023 13-03-2023

(COMM)/174/[BANK Vs SH DIVYA
2023 IPRASAD




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date
Registration

ofDate of e-
Payment o
Court Fees

ICS IMANJEET SINGH V9BRIJESH KUMARJ14-03-2023 01-03-2023
(COMM)/141/|SITARAM MOTOR|SHARMA(P),
2023 IWALE
ICS I[FUTURE BATH|VISHAL PATEL(P), 14-03-2023 01-03-2023
(COMM)/135/[PRODUCTS PVT LTD|
2023 Vs MR HARISH ARORA
ICS BRIJBIHARI CONCASTJASHISH CHAUDHARY(P), 13-03-2023 27-02-2023
(COMM)/131/[PVT LTD Vs RUDRA|
2023 ISTEEL AND TRADERS
ICS IMOHD SAHEEM PROPBRIJESH KUMARJ24-03-2023 14-03-2023
(COMM)/167/[M/S RESHMAISHARMA(P),
2023 IGARMENTS Vs RAJIV|

THAPPAR PROP M/S

ITANISHA TRADERS
ICS ICANARA BANKIVANDANA BHATIA(P), 14-03-2023 21-02-2023
(COMM)/138/[ERSTWHILE
2023 ISYNDICATE BANK Vj§

JARTF SIDDIQUI
ICS ISANJAM CREATIONS|IGAURAV SHARMA(P), 13-03-2023 08-02-2023
(COMM)/140 |Vs SHAGUN|

2023 IGARMENTS

[Execution IRICH PAL SINGH VYDEEPAK BHARDWAJ(P), 13-03-2023 15-02-2023
(Comm)/64/2|GNCT DELHI
023
[Execution IMERCEDES BENZJPRINCE PAWAIYA(P), 15-03-2023 14-02-2023
(Comm)/63/2[FINANCIAL SERVICES
023 INDIA PRIVATH

LIMITED FORMERLY]

[KNOWN AS DAIMLER]

IFINANCIAL _SERVICH
ICS ISTATE BANK OF INDIA[Suchita Dixit(P), 10-03-2023 06-02-2023
(COMM)/119/[Vs SANJAY KUMAR
2023
ICS IM/S LION JEANS VSSIDHANT DHINGRA(P), 10-03-2023 06-02-2023
(COMM)/121/|SH SATTO @ MAHESH
2023
ICS JUNION BANK OHVANDANA BHATIA(P), 14-03-2023 20-02-2023
(COMM)/139/[INDIA Vs UMA
2023
[Execution [CICI BANK LTD VSSUNITA SINGH(P), 21-03-2023 08-03-2023
(Comm)/72/2 |SANJAY KUNFAR]
023 IDIXIT
ICS IPARAS PLASTICS VYSANMATI JAIN(P), 13-03-2023 28-02-2023
(COMM)/132/[KARTHIK
2023 [ENTERPRISES
ICS ICANARA BANK VYDEEPAK BHARDWAJ(P), 15-03-2023 08-02-2023
(COMM)/133/[KAMAL
2023




ofDate of e-
Payment o
Court Fees

Date
Registration

Petitioner Name VSAdvocate
Respondent Name

District Case No.

ICS ICANARA BANK VYSANJEEV CHOPRA(P), 15-03-2023 06-02-2023
(COMM)/134/JAGADEESH SHAH]
2023 PROP JYOTI HOSIERY
ICS IDEHRA METAL TECHJAJAY KUMAR CHOPRA(P), [21-03-2023 13-03-2023
(COMM)/153/|[PVT LTD Vs SH SUNIJ
2023 IGOENKA
ICS ISTATE BANK OF INDIAISUBODH KUMAR(P), 23-03-2023 10-03-2023
(COMM)/165/[Vs M/S DUXON TRADE
2023 ICORPORATION
IMISC ISH KAPIL AGGARWAISunil kumar(P), 17-03-2023 14-02-2023
DJ/229/2023 Vs SH GAURA'
IGOSWAMI
[Execution IWELDMART IVARUN KHERA(P), 20-03-2023 13-03-2023
(Comm)/70/2[INTERNATIONAL  V§
023 LOKESH TRADING
ICOMPANY THROUGH]
TS PROPRIETOR|
ILOKESH SHARMA
ICS JAMIR CHAND GUPTAlAkash Gupta(P), 20-03-2023 14-03-2023
(COMM)/180 |Vs VIKRAMADITYA|
2023 [KUMAR
ICS IPUNJAB  NATIONAIJPallavi Nirmal(P), 27-03-2023 15-03-2023
(COMM)/170/[BANK Vs  JAGJEET]
2023 ISINGH
ICS ISHRI SUMIT JAIN VSPRATAP DHAKA(P), 27-03-2023 00-03-2023
(COMM)/175/M/S VIVA|
2023 INFRAVENTURE PVT]
LTD
ICS ICROSS DREMSARUN KUMAR RAGHAV(P), [31-03-2023 13-03-2023
(COMM)/181/[ENTERTAINMENT PVT|
2023 LTD Vs HAYR|
[TECHNOLOGY LLP
[Execution [KOTAK MAHINDRA|Rohit Bohra(P), 17-03-2023 09-02-2023
(Comm)/71/2 [PRIME LTD Vs ANUJ|
lo23 IPANCHAL
IMISC IGROWTH FACILITY|[YOGINDER SINGH(P), 22-03-2023 20-03-2023
DJ/249/2023 [SERVICE PVT LTD Vs J|
K GARMENTS
30 |MS. SAVITA RAO IShahdara ICS IPRABHAKAR LALGULZAR ALI(P), 01-03-2023 22/02/2023
(COMM)/102 |SRIVASTAVA V§
2023 IMOHSIN KHAN
ICS ISTATE BANK OF INDIA|Shalini Upadhyay(P), 02-03-2023 24/02/2023
(COMM)/104 |[Vs NAVIN JAIN
2023
ICS IM/S SOURIR INDIAIBALRAM(P), 02-03-2023 01/03/2023
(COMM)/105/[PRIVATE LIMITED V§
2023 IDEEPAK KUMAR




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date
Registration

ofDate of
Payment
Court Fees

e-
o

IMISC KHUSHI KOHLI VSPAWAN KUMAR(P), 03-03-2023 01/03/2023
DJ/145/2023 [DURGA METAL
IMISC ISANDEEP KHANNA VY4ARVIND KUMAR(P), 07-03-2023 03/03/2023
DJ/160/2023 |SURINDER KUMAR
ICS IMANISH WADHWA VYSACHIN WADHWA(P), 14-03-2023 13/02/2023
(COMM)/127/JABHISHEK KUMAR]
2023 BASANT KUMAR
ICS ICANARA BANK VYDEEPAK BHARDWAJ(P), 14-03-2023 06/03/2023
(COMM)/129/[AVINASH KUMAR
2023
ICS ATUL RANA PROP ORJITENDRA RAJPUT(P), 14-03-2023 04/03/2023
(COMM)/125/|KAIVALYA
2023 IDIAGNOSTICS
ISOLUTIONS Vg
IGENIOSPORUM
IPHARMACEUTICALS
ICS IDR NARINDEDRMANOJ KUMARJ14-03-2023 20/02/2023
(COMM)/126/[KUMAR KHETARPALBHANDARI(P),
2023 s SHRI MOHIT]
ISINGH
ICS JUNION BANK  OHVANDANA BHATIA(P), 14-03-2023 06/03/2023
(COMM)/128 [INDIA Vs MRS
2023 ISHAMMI MEHTA
ICS HARJIT SINGH VSSAGAR BHARDWAJ(P), 15-03-2023 14/03/2023
(COMM)/130 [HARPREET SINGH
2023
ICS ISHOURYA EXPORTSAASHEESH SHARMA(P), 18-03-2023 04/03/2023
(COMM)/147/[Vs ARORA LIFESTYLE
2023
ICS IDEEP FASHION Vs R KlAditya Jain(P), 18-03-2023 04/03/2023
(COMM)/148 |APPARELS
2023
ICS PUNJAB NATIONAIDEOKANT TRIPATHI(P) 20-03-2023 23/01/2023
(COMM)/151/[BANK Vs MUJIB|
2023 IENTERPRISES
ICS IRAHUL JAIN VSVINEET HANS(P) 20-03-2023 17/03/2023
(COMM)/152/[[FTIKHAR AHMED
2023
ICS IVISHAL Vs SPARKTANYA GOYAL(P) 21-03-2023 20/03/2023
(COMM)/154/|APPLIANCES
2023
ICS ISTATE BANK OF INDIA[SUBODH KUMAR(P), 23-03-2023 06-03-2023
(COMM)/160 |Vs M/S OCEAN|
2023 IENTERPRISES




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date
Registration

ofDate of
Payment
Court Fees

e-
o

ICS ISTATE BANK OF INDIA[SUBODH KUMAR(P), 23-03-2023 06-03-2023
(COMM)/159/Vs M/S J M D
2023 INDUSTRIES
ICS PUNJAB  NATIONALPallavi Nirmal(P), 23-03-2023 17-03-2023
(COMM)/161/ [BANK Vs MR
2023 IPRIYANKA BATRA
OMP IMANOJ KUMAR VSLALIT(P), 27-03-2023 01-02-2023
(COMM)/9/2 [CHOLAMANDALAM
023 INVESTMENT AND
IFINANCE COMPANY|
LTD
ICS IAJAY JAIN Vs SAAR[RAJEEV KUMAR(P), 27-03-2023 15-03-2023
(COMM)/172/[AND BROTHERS
2023 INFRASTURCTURE
IPVT LTD
ICS JUNION BANK OFSAMARENDRA KUMAR(P), [27-03-2023 20/03/2023
(COMM)/173/[INDIA Vs M/S SHREH
2023 IOM CREATION
ICS IM/S KARYTRON[ROHIT KUMAR MODI(P), 27-03-2023 23/03/2023
(COMM)/171/ [ELECTRICALS
2023 PRIVATE LIMITED Vs 1
IM/S TIRUPATI|
[TECHNOPACKS PVT]
LTD
ICS IM/S STARCO|RAM KISHAN GUPTA(P), 20-03-2023 28/03/2023
(COMM)/178/[IMETAPLAST PVT LTD|
2023 THROUGH ITS|
[DIRECTOR MR
JAKSHAY JAIN Vs M/S
ISHELL INDIA]
31 SH. GURDEEP SINGH,North-West |CS/COMM/15[SUPPLETEK ISHARVAN KUMAR BANSAL [01-03-2023 08-02-2023
IDISTRICT JUDGH lo/2023 INDUSTRIES PVT LTD|
(COMMERCIAL) IVS MONIKA JAIN
161/2023 IMUKESH SHARMA VSSANTOSH KUMAR 02-03-2023 22-02-2023
ICICI LOMBARD|
IGENERAL CO. LTD
167/2023 IM/S SHRI JEHVISHAL GARG 04-03-2023 02-03-2023
POLYMER VS M/S
IFARCO FOOTWEAR
168/2023 IM/S BISWAS GOODVISHAL GARG 04-03-2023 02-03-2023
[HEALTH CAPSULE V§
IM/S MARUT]
IENTERPRISES
169/2023 IM/S KUMAR TRADINGJAGRITI JAIN 04-03-2023 03-03-2023
ICOMPANY VS M/S
[PARAGON PAPER IND|
LLP
170/2023 IDEVENDER  KUMARJK.P. SINGH 04-03-2023 02-03-2023
IVS RAKESH BANSAL
171/2023 IAUAL PHARMA VSSAMVENDNA VERMA 04-03-2023 03-03-2023
JASPEN BIO PHARMA|
ILABS PVT LTD




District

Case No.

172/2023

Petitioner Name VSAdvocate
Respondent Name

AUSL PHARMA V§
ROSEATE MEDICARE]
JAND ORS.

ISAMVENDNA VERMA

Date

Registration

04-03-2023

ofDate of e-

Payment o
Court Fees

03-03-2023

173/2023

PUMA SE VS ASHOK
KUMAR

IGAUTAM BHASIN

04-03-2023

01-03-2023

174/2023

[KINGSTON MULTI
PRODUCTS INDIA V§
ISUSHAMA AND;
BROTHERS

ISAURABH KAUSHIK

04-03-2023

02-03-2023

175/2023

ISHRT CHAND YADAV

IV KAMAL PROP LLP VSKAMAL GARG

04-03-2023

21-02-2023

176/2023

ANIL KUMAR VS JMV|
LPS LTD AND ORS.

SANJAY KR. MISHRA

06-03-2023

02-03-2023

178/2023

IPUMA SE VS ASHOK]
KUMAR

IGAUTAM BHASIN

10-03-2023

06-03-2023

179/2023

cp CENTURY|
HARDWARE PVT LTD)|
S M/S SKY WOOD|
INTERIOR

JANMOL CHADHA

10-03-2023

06-03-2023

180/2023

RAJ KUMAR|
VEWELLERY \E
IDURGA JEWELLERS

JANIL DAGAR

13-03-2023

24-03-2023

181/2023

ISAKIMUDDIN SARKAR]
VS DINESH PRATAP|
ISINGH

S K KASHYAP

14-03-2023

13-03-2023

182/2023

JAI GANESH]
[ENTERPRISES \E
PJAIVEER SINGH

RAKESH KUMAR

14-03-2023

28-02-2023

183/2023

PAI GANESH]
ENTERPRISES VS
IMOHD KALAMUDDIN

RAKESH KUMAR

14-03-2023

01-03-2023

184/2023

JARDH SAINIK]
ICANTEEN \E
BHHOTPURV  ARDH]
ISAINIK KALYAN

PAYAL ARYA

[15-03-2023

13-03-2023

185/2023

JARDH SAINIK]
ICANTEEN VS ARDH|
ISAINIK WELFARE
ICANTEEN

PAYAL ARYA

15-03-2023

13-03-2023

186/2023

JASICS CORPORATION|
VS ASHOK KUMAR

IGAUTAM BHASIN

15-03-2023

13-03-2023




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

187/2023 IM/S EUPHORIA [DEEPAK KUMAR 15-03-2023
IWORLD TRAVELS VS
IM/S BEST CITY|

[ESTATE PVT LTD

28-02-2023

188/2023 IDAKSH KAMAL GARG 16-03-2023 13-03-2023
PHARMACEUTICALS
IPVT LTD VS DAKSH
IPHAMACEUTICAL

189/2023 IVIPIN ENTERPRISESRAHUL BAISAIYA 16-03-2023 25-11-2022
S NOOR TRADERS

190/2023 IJASSOCIATED RAM KISHAN 16-03-2023 14-03-2023
REFRACTORIES \E
ISANMATI EXIM AND|
JANR.

102/2023 IPURE AND CARE PVTJARVIND KR JHA 17-03-2023 20-02-2023
L.TD VS NAVA HEALTH]
ICARE PVT LTD

193/2023 IRAKESH KUMAR VSBRIJESH TIWARI 17-03-2023 28-02-2023
WIZUP VENTURE PVT|
LTD

1904/2023 IRAMAKRISHNA [RAKESH 17-03-2023 INIL
ELECTRO
ICOMPONENT PVT LTD|
VS R AND T SEM]

ICONDUCTORS

195/2023 IPUMA SE VS ASHOKGAUTAM BHASIN 17-03-2023 15-03-2023
[KUMAR

106/2023 K B SANTOSH VSKARTIK JAIN 17-03-2023 16-03-2023
[TANUJ KUMAR

201/2023 HINDUSTAN POLYRIJUL TYAGI 18-03-2023 10-02-2023
FOAMS PVT LTD VS
ICOCO FOAM|
INDUSTRIES

202/2023 [HINDUSTAN OVERRIJUL TYAGI 18-03-2023 10-02-2023

ISEAS VS SA TRADING

203/2023 [HINDUSTAN POLYRIJUL TYAGI 18-03-2023 10-02-2023
FOAMS VS KANCHAN|
IDISTRIBUTORS

204/2023 JABHISHEK AGARWALSANJEEV CHAUHAN 18-03-2023 17-03-2023
VS SAGAR|

[ENTERPRISES




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

205/2023 IPUMA SE VS ASHOKGAUTAM BHASIN 18-03-2023 16-03-2023
KUMAR

206/2023 JASICS CORPORATION|GAUTAM BHASIN 18-03-2023 16-03-2023
VS ASHOK KUMAR

207/2023 HTL METAL PVT LTDRAHUL SHARMA 20-03-2023 18-03-2023

S SRINIWASREDDY]

PRADEEP KUMAR

210/2023 IMADHU GUPTA VSDHARMENDER KR 21-03-2023 15-03-2023

JABHISHEK TRIPATHI

211/2023 IGROW WELL ENT. VSANIL KUMAR 21-03-2023 20-03-2023
KAP PEE INDUSTRIES

212/2023 IM/S R K INDUSTRIESAMIT KUMAR 21-03-2023 17-03-2023
VS SENA  PANDIT]|
OLTAGE

213/2023 IBRIJ MOHAN GUPTAMANISH KAUSHIK 21-03-2023 11-03-2023
VS VARDHMAN|
IMEDICOSE AND ORS.

214/2023 RUPESH KR JAIN ANDIMANISH KAUSHIK 21-03-2023 11-03-2023
ISONS \&} M/S
VARDHAN MEDICOS|

JAND SONS

215/2023 HARSHIT GUPTA VSMANISH KAUSHIK 21-03-2023 11-03-2023
VARDHAN MEDICOS|
JAND SONS

216/2023 DINESH GUPTA VSMANISH KAUSHIK 21-03-2023 11-03-2023

‘ARDHAN MEDICOS|

JAND SONS

217/2023 IDABUR INDIAASHWATH LEGAL 22-03-2023 15-03-2023
LIMITED VS AUSTR
LABS LTD.

220/2023 ICRYSTAL CROP VSBHAWESH PHULLAR 23-03-2023 28-12-2022
[KADDADHARAPU
IGANGANA

221/2023 ICRYSTAL CROP VSBHAWESH PHULLAR 23-03-2023 28-12-2022
BASANA GOWDA
POLICE

222/2023 ICRYSTAL CROP VSBHAWESH PHULLAR 23-03-2023 28-12-2022

IVIBHOR KUMAR




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date
Registration

ofDate of
Payment
Court Fees

e-
o

223/2023 ICRYSTAL CROP VSBHAWESH PHULLAR 23-03-2023 28-12-2022
KORADA KRISHNA
024/2023 ISWASTIK CHEMICAIJJAGRITI JAIN 23-03-2023 20-03-2023
VS V. V AQUA CARH
ISYSTEM
225/2023 ICRYSTAL CROP VSBHAWESH PHULLAR 23-03-2023 28-12-2022
JONKAR SINGH
226/2023 VAI BHAGWAN GOELVIKAS 23-03-2023 02-03-2023
S VIKAS AGGARWAL
227/2023 IELECTOWEIGH ISHILPESH CHAUDHARY 25-03-2023 31-01-2023
ISOLUTION VS SHIV|
IGANGA STORE
ICRUSHER
228/2023 ISAMSONITE JPINAVLIN SWAIN 25-03-2023 22-03-2023
HOLDING VS ASHOK
[KUMAR
241/2023 IRACHNA SHARMA VSARJUM KUMAR 20-03-2023 24-01-2023
DEEPAK ARORA
32 [|SH. VIRENDER BHATT, /North INIL
IDISTRICT JUDGH
(COMMERCIAL COURT)
33 [SH. PANKAJ GUPTA,SOUTH-WEST [CS COMM STATE BANK OF INDIAASHOK KUMAR BAHL 01.03.2023 16.02.2023
IDISTRICT JUDGEH 99/2023 VS M/S MITTAL SAREE
(COMMERCIAL) IPALACE
ICS COMM M/S ASG[VIJAY DALAL 01.03.2023 16.02.2023
100/2023 HEALTHCARE
ISERVICE P. LTD. V§
IGLOBAL HOSPITAL
ICS COMM MADANJIT SINGH VSNIKHIL DHIMAN 01.03.2023 18.02.2023
101/2023 IASIDE FUTURE
WORLD INSTITUTE
ICS COMMJDBI BANK LTD. VSDIVYA NANDA 01.03.2023 10.02.2023
102/2023 IM/S TIME
IMARKETING ANDy
ICONSULTING
ICS COMM [PUNJAB NATIONALSAURAV BHASIN 03.03.2023 27.02.2023
109/2023 BANK VS M/S GOLDEN|
ISAPPHIRE
INTERNATIONAL




District

Case No.

Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

ICS COMM M/S U.s. SALESAVINASH KR. TYAGI 06.03.2023 28.02.2023
116/2023 IAGENCY VS PREM|

LATA
ICS COMMGSK ENGINEERS VSV.S. GANDHI 06.03.2023 18.11.2021
115/2023 ISTUDIO XH|

IMANAGEMENT
ICS COMM M/S JAI MAASUMIT ARORA 07.03.2023 23.02.2023
117/2023 IVAISHNO \E

IGULSHAN GUGNANI
ICS COMMJADANI WILMAR LTDJMAYANK GUPTA 10.03.2023 01.03.2023
120/2023 IVS AS TRADERS
ICS COMM JPUNJAB NATIONAJAVADHESH KUMAR 14.03.2023 24.02.2023
124/2023 BANK VS M/S DWAR

ISEWA AND ANR.
ICS COMM [CANARA BANK VS M/SICHITRA MALHOTRA 14.03.2023 13.02.2023
125/2023 KAKADI HATTI
ICS COMMJANIL CHANDEL VSSATISH KUMAR 14.03.2023 01.10.2021
126/2023 IPRADEEP SHARMA
ICS COMMADVANTAGE VSMEENAKSHI SALARIYA 15.03.2023 16.12.2020
131/2023 LEELA TRENDS PVT|]

ILTD.
ICS COMMJ/CANARA BANK VSBIJAY MOHAN GOSWAMI [18.03.2023 28.02.2023
136/2023 JANTRIX SHG
ICS COMMJCANARA BANK VSAMIT GUPTA 18.03.2023 21.07.2022
137/2023 JABHISHEK KUMAR
ICS COMMM/S MBF 19 LLP VSAJEET KUMAR 20.03.2023 15.02.2023
139/2023 IM/S RAJMANDIR|

IGROUP
ICS COMM BANSAL TRADINGILALIT KUMAR 21.03.2023 24.02.2023
140/2023 ICOMPANY VS KAYAAN|

IMARKETING AND|

IDISTRIBUTION
ICS COMM.{UNION BANK OHDEEPA GUPTA 21.03.2023 17.03.2023
141/2023 [INDIA Vs M/S

RIMJHIM SHRANGAR|

BEAUTY PARLOURS
ICS COMM M/S FLYJAQSUNIT DUTT 22.03.2023 07.02.2023
142/2023 ILOGISTICS P. LTD. V§

IM/S KRISHNA RESINS
JAND PIGMENT P. LTD.




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

ICS COMM ABHISHEK ISHANKAR MANDAL 22.03.2023 07.09.2020
143/2023 IENTERPRISES VS CY]
IFOOTWEAR P. LTD.
ICS COMMUCO BANK VSKAMLESH KUMAR TIWARI [24.03.2023 14.03.2023
146/2023 LOVEABLE FASHION
ICS COMM JPUNJAB NATIONALISAURAV BHASIN 24.03.2023 22.03.2023
147/2023 BANK VS GULSHAN|
IKUMAR BHASIN
ICS COMMJAYUSHMAN IASHISH 25.03.2023 21.03.2023
149/2023 [EDUCATION AND|
IWELFARE
[IFOUNDATION VY
IARCHANA CHHIKAR]
JAND ANR.
ICS COMM MADHUBAN RAJESH KUMAR 28.03.2023 20.02.2023
158/2023 IEDUCATIONAL BOOKS]
IVS MS. KAVERI
34 [SH. BHUPESH KUMAR/SOUTH-WEST [CS ICANARA BANK Vs M/SSh. SUMIT VIRMANI 131-03-2023 25/03/2023
IDISTRICT JDUGE,)) (COMM)/161/|SONAM ENTERPRISES|
ICOMMERCIAL COURT-02 2023 THROUGH ITS
IPROPRIETOR MR|
BHUDEV KUMAR]
IPANDEY
ICS ISAMAIRA JEWELSSSh. KAMAL SETHI 20-03-2023 27/02/2023
(COMM)/159/|PVT. LTD Vs POPULAR|
2023 ISPIRITS LLP
ICS IM/S LEXUS GRANITHSh. Mangturam Jangid 27-03-2023 26-07-2022
(COMM)/153/[INDIA LTD Vs M/S A R|
2023 ITILES
ICS RAMA SURI VgSh. RAHUL MADHWANI 27-03-2023 04/03/2023
(COMM)/154/|[NISHTHA ARORA
2023 IKAKKAR
ICS RAMA SURI VgSh. RAHUL MADHWANI 27-03-2023 04-03-2023
(COMM)/155/[PETUNIA BEAUTY]
2023 JAND CARE PVT. LTD.
ICS JANIL JAIN Vs MAYURISh Udit Nagar 22-03-2023 18-08-2022
(COMM)/144/[MAHINDERU 31-12-2022
2023
ICS I[EXHIBITION ANDISh. MANMEET SINGH}21-03-2023 07-03-2023
(COMM)/145/INTERIOR INDIA PVT/GULATI 19-01-2022
2023 LTD Vs SERO|
ICORPORATE
ISOLUTIONS PVT. LTD
ICS IMECHMAARK Sh. NEERAJ GUPTA 15-03-2023 21-02-2023
(COMM)/129/[FILTECH INDIA PVT|
2023 LTD Vs DEEPAK]
IMITTAL
ICS ISANDEEP KUMAR(Sh. Lokesh Singh 13-03-2023 24-09-2020
(COMM)/123/[MISHRA Vs BALAJ] 07-10-2020
2023 IGROUP ND CO.




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

ICounter IM/S THE NEW INDIAISh. NAVDEEP SINGH 10-03-2023 14-09-2022
IClaim/9/2023/ASSURANCE CO. LTD|
Vs M/S AHMEDABAD|
[ROADLINES PVT LTD
ICS IM/S PRAKASH PIPESSh. AVTAR SINGH BHAMLOT[10-03-2023 26-06-2022
(COMM)/121/[LTD Vs M/S S.K.FOODS|
2023 JAND SPICE EXPORTS
ICS IM/S GLOBAL WATER|Sh. PRAVEEN CHANDRA 03-03-2023 02-03-2023
(COMM)/110/|SOLUTIONS Vs M/
2023 IKANON ENVIROTE(Q
IENGINEERS
ICS JOHAR DOLAI  VgSh. J.B. MALIK 03-03-2023 25-02-2023
(COMM)/111/ [PARAMJIT SINGH]
2023 IPANNU
ICS ICANARA BANK VgSh. BIJAY MOHAN|03-03-2023 24-02-2023
(COMM)/112/[UPKAR SHG AND ORS [GOSWAMI
2023
ICS INDIAN OVERSEASSh. SUBHASH KUMAR JHA [02-03-2023 15-02-2023
(COMM)/104 [BANK Vs INDU GERA
2023
ICS JABHISHEK DHILLON|Sh. GANESH KUMAR 02-03-2023 15-02-2023
(COMM)/106 Vs RICHA  WORLD|
2023 [TRAVELS
35 |SH. RAKESH SYAL,SOUTH-WEST [CS IM/S Praksah Pipes Ltd/Sh. Avtar Singh 04-03-2023 26-07-2022
IDISTRICT JUDGE,| (Comm.)113/2[V/S M/S Channel Four.
ICOMMERCIAL COURT-03 023
ICS IM/S Praksah Pipes Ltd/Sh. Avtar Singh 04-03-2023 26-07-2022
(Comm.)114/2[V/S M/S Capricious|
023 [Foods Products Pvt. Ltd,
JAnd ORS.
ICS Housing  developmentMs. Nikita Marwaha 07-03-2023 27-02-2023
(Comm.)118/2ffinance corporation Ltd|
023 IV/S Rana Siddhant
ICS Housing  developmentMs. Nikita Marwaha 07-03-2023 27-02-2023
(Comm.)119/2[finance corporation Ltd|
023 IV/S Tanmoy Sen
ICS [Sushil Kumar  V/gMr. Nishant Kaushik 13-03-2023 23-02-2023
(Comm.)122/ |Reliable Infra. Com
2023
ICS [Kalihari FacilitypMr. Lokesh Kumar Rana 14-03-2023 JApplication for]
(Comm.)128/ [Management  Support] court fee waiver
2023 Services V/s  Kamall
[Sharma
OMP [Sarjeet  V/s KotakMr. Shiv Ram Singh &14-03-2023 10-02-2023
(Comm)19/20[Mahindra Bank Ltd. IGirinder Kumar Pathak
23




District Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

Registration

ofDate of
Payment
Court Fees

e-
o

ICS ICanara Bank V/s R KMs. Chitra Sobti 14-03-2023 13-02-2023
(Comm.)127/2[Enterprises
lo23
ICS ISh. Sahil Chawla V/gMr. B. K Pandey 15-03-2023 10-03-2023
(Comm.)130/ [Cavana Clothing Pvt|
2023 ILtd.
ICS [Punjab National BankiMr. Tushaar Kukreja 17-03-2023 25-11-2022
(Comm.)135/2V/s Surinder Dogra
o23
ICS [Punjab National BankiMr. Tushaar Kukreja 17-03-2023 12-03-2023
(Comm.)134/ [V/s Pankaj Sandhu &
2023 Ors.
ICS ICanara Bank V/s SatpalMr. Pankaj Rai 17-03-2023 10-03-2023
(Comm.)133/ |Singh
2023
ICS [Himanshu courier &Mr. J. S Raghav & Associates [17-03-2023 10-03-2023
(Comm.)132/ |Cargo Agent V/s JMS|
2023 Logistics and Expert Pvt|

ILtd.
OMP [Supinder Singh V/s M/SMr. Sudhir Roy 20-03-2023 INA
(Comm)22/20fShri Ram City Transport
>3 Finance Comp Ltd.
ICS [Smt. Manju Garg V/s MrjSakshi Garg 20-03-2023 24-03-2023
(Comm.)160/ |Ratnesh Kumar Mishra
2023
ICS ICanara Bank V/s EyeMr. R.K Sinha & Associates  [|31-03-2023 07-03-2023
(Comm.)162/ |Level
2023
Omp (Comm)[Toyota Financial Ser/Mr. Rahul Bhardwaj & Col21-03-2023 INA
46/2023 [ndia Ltd. V/s NitinAdvocate

|Agarwal
Omp (Comm)[Toyota Financial Ser/Mr. Rahul Bhardwaj & Coj21-03-2023 INA
l47/2023 India Ltd. V/s TusharjAdvocate

|Agarwal
Omp (Comm)[Toyota Financial Ser/Mr. Rahul Bhardwaj & Coj21-03-2023 INA
u8/2023 [[ndia Ltd. V/dgAdvocate

IMohmmad Khan
Omp (Comm)[Toyota Financial Ser/Mr. Rahul Bhardwaj & Cof21-03-2023 INA
49/2023 [ndia Ltd. V/s MajeshlAdvocate

[Singh
ICS IContinental Carriers PvifMr. Ranjan Miglani 25-03-2023 20-02-2023
(Comm.)150/ [Ltd. V/s Suchet:
2023 [[nternational




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

ICS IContinental Carriers PvifMr. Ranjan Miglani 25-03-2023 20-01-2023
(Comm.)151/2fltd. V/s P & @
023 [Enterprises Pvt Ltd.
ICS [HDFC. V/s Karan Arora [Mr. Avnish Tyagi 25-03-2023 15-03-2023
(Comm.)152/
2023
Omp (Comm)Harjeet Singh V/s AxigMr. Harish Malik 02-03-2023 02-03-2023
18/2023 Bank Ltd.
ICS [Sumit Sharma V/s DrAnkita Wadhva & Arunj02-03-2023 16-02-2023
(Comm.)105/ |Saurabh Dixit ISharma
2023
ICS ICanara Bank V/dMr. Bijaya Mohan Goswami  [02-03-2023 02-03-2023
(Comm.)107/ |Swastik SHG
2023
ICS ICanara Bank V/s AsharaMr. Bijaya Mohan Goswami  [02-03-2023 02-03-2023
(Comm.)108/ |SHG and Ors.
2023
[Ex(Com.)/96/[M/s Kotak Bank Ltd VgMs Divya 04/03/2023 INA
2023 [Pranav Kumar
[Ex(Com.)/103[HDFC Bank Ltd VgSachin Katyal 06/03/2023 INA
2023 IMandeep Mann
[Ex(Comm)/10[HDB Financial ServicegRishab Raj Jain 06.03.2023 INA
/2023 Vs Vikash Kumar
[Ex(Comm)/10[Ms Daya Jain Vs BonzolOS Punia 13.03.2023 INA
6/2023 Kids
[Ex(Com.)/107[HDFC Bank Ltd VSAnish Bhola 13.03.2023 INA
2023 Vipul Kumar
[Ex(Com.)/108[HDFC Bank Ltd VSAnish Bhola 13.03.2023 INA
2023 INitin Goyal
[Ex(Com.)/109[Kotak Mahindra BanKkTanuj Aggarwal 13/03/2023 INA
2023 Vs Ashok Kumar
[Ex(Com.)/117 [Kotak Mahindra PrimeHarsh Ahuja 20/03/2023 INA
2023 [Ltd Vs Devendra Singh




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

[Ex(Com.)/118 [Indusind Bank Ltd VgArvind Rathaur 20/03/2023
2023 [Shyam Bihari

[Ex(Com.)/124 [Romy Malhotra Vs ShrilVinod Kumar 24.03.2023 INA
2023 Haripal Grewal

Total 738




[List of cases in which Electronic Service of process has taken place during the month of March 2023

District Case No. Petitioner Name VSAdvocate Date ofDate of Electronic
Respondent Name Registration Service of Process

SANJEEV|

IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-01

2 IDR. KAMINI LAU,ICENTRAL INTL
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-02

3 SH. ILLA RAWAT,CENTRAL INIL
IDISTRICT JUDGE,
(COMMERCIAL
ICOURT)-03, TIS
HAZARI COURT,
IDELHI

4 IMS NISHA SAXENA,ICENTRAL INIL
IDISTRICT JUDGE,

ICOMMERCIAL
ICOURT-04
5 SH. UMED SINGH|CENTRAL OMP-I- HDFC BANK LTD. V/SANISH BHOLA [27.02.2023 22.03.2023
IGREWAL DISTRICT] COMMZ205/ JAI SHREE MITTAL
JUDGE 2023
(COMMERCIAL

COURT)-05




Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date
Registration

ofDate of Electronic
Service of Process

OMP-I- HDFC BANK LTD. V/SIANISH BHOLA [27.02.2023 22.03.2023
COMM- DEEPAK CHAUHAN
204/2023
CS COMM-SHREE NATH JI AGROSATISH 22.01.2023 23.03.2023
22/2023 PRODUCTS PVT. LTD/KUMAR

IV/S R.N. RICE MILL &

ORS.
OMP [DATTARAY  PANDITIPRARIVESH [02.08.2022 23.03.2023
COMM- V/S MAHINDRA &SINGH .
107/2022 [MAHINDRA

[FINANCIAL CO.
CS COMM-PUMA SE V/S ASHOKISHASHI 16.02.2023 23.03.2023
290/2023 [KUMAR PRATAP OJHA
CS COMM-ICICI BANK LTD. V/S|VIKAS 14.02.2023 24.03.2023
260/2023 [VIKAS CHAUHAN CHOPRA
CS COMM-HICICI BANK LTD. V/SICHETNA 23.12.2022 24.03.2023
2735/2022" [RAHUL KUMAR BHALLA




Court District Case No.

CS COMM-
2732/2022

Petitioner Name VSAdvocate
Respondent Name

ICICI BANK LTD. V/S
SHATRUGHAN
[PRASAD

CHETNA
BHALLA

Date

Registration

22.12.2022

ofDate of Electronic
Service of Process

24.03.2023

CS COMM-
249/2023

IMOHD. ANWAR V/S
IM/S MANEK
IAPPARELS PVT. LTD.

IVINEET
[KAUSHIK

10.02.2023

24.03.2023

CS COMM-
291/2023

ICICI BANK LTD. V/S
SUNIL KUMAR

BABBAR &
IASSOCIATE

16.02.2023

24.03.2023

OMP
COMM-
20/2023

IARUN KUMAR GUPTA
IV/S HDFC BANK LTD,
& ANR.

[DEVANSHU
CHAUHAN

09.02.2023

25.02.2023

OMP(I)COM
M-77/2023

HDFC BANK LTD. V/S
IMADHAYA PANDEY

JANISH BHOLA

01.02.2023

27.03.2023

OMP(I)COM
[M-73/2023

[HDFC BANK LTD. V/S
IAMIT KUMAR

JANISH BHOLA

01.02.2023

7.03.2023




Court District Case No. Petitioner Name VSAdvocate Date ofDate of Electronic
Respondent Name Registration Service of Process

(OMP(I)COM [HDFC BANK LTD. V/S
IM-75/2023 [VIJAN KUMAR

JANISH BHOLA |01.02.2023 27.03.2023

OMP(I)COM [HDFC BANK LTD. V/SANISH BHOLA |02.02.2023 27.03.2023
IM-98/2023 [KRISHNA MAHARAJ|
SINGH

CS COMM-HICICI BANK LTD. V/SIVIKASH 14.02.2023 27.03.2023
261/2023 [SVAM POWER PLANTSCHOPRA
PVT. LTD.

CS COMM-ICICI BANK LTD. V/S[SATISH 07.01.2021 27.03.2023
107/2021 |[ABHISHEK VERMA  |[KUMAR

CS COMM-ICICI BANK LTD. V/S[SATISH 24.07.2021 27.03.2023
2437/2021 |DHARAMPAL [KUMAR
CS COMM-HICICI BANK LTD. V/SICHETNA 07.06.2021 27.03.2023

1669/2021 [SHIVDEEP SINGH BHALLA




Court

District

Case No.

CS COMM-
lho17/2021

Petitioner Name VS
Respondent Name

ICICI BANK LTD. V/S
RAVINDER

Advocate

DEEPAK
[KAUSHIK

Date
Registration

08.10.2021

ofDate of Electronic
Service of Process

27.03.2023

OMP(I)COM
IM-329/2023

GANESH  CHANDRA|
V/S DELH]
[TRANSPORT
INFRASTRUCTURE
DEVELOPMENT
CORPORATION LTD.

IVIPIN ANAND,
THAKUR
SUMIT, AND
INARENDER
IAYADV,  MS,
IMAHIMA
JANAND

25.03.2023

27.03.2023

(OMP(I)COM
IM-164/2023

[HDFC BANK LTD. V/S
INITISH CHAUDHARY

INAVDEEP
SINGH

10.02.2023

27.03.2023

CS COMM-
1512/2019

ICICI BANK LTD. V/S
IASAD AHMED

CHETNA
BHALLA

09.08.2019

27.03.2023

OMP(I)COM
IM-78/2023

HDFC BANK LTD. V/S
JASHOK KUMAR

JANISH BHOLA

01.02.2023

28.03.2023

OMP(I)COM
M-79/2023

HDFC B ANK LTD V/S
IAMZAD KHAN

JANISH BHOLA

01.02.2023

28.03.2023




Court

District

Case No.

(OMP(I)COM
IM-81/2023

Petitioner Name VS
Respondent Name

HDFC BANK LTD. V/S
[PARVEZ KHAN

Advocate

JANISH BHOLA

Date
Registration

01.02.2023

ofDate of Electronic
Service of Process

28.03.2023

CS COMM-
379/2023

ICICI BANK LTD. V/S
SHWETANK MISHRA

BABBAR &
IASSOCIATE

01.03.2023

28.3.2023

OM-(1)
COMM-
06/2023

[HDFC BANK LTD. V/S
RASJNESH YADAV
SETHI

JANISH BHOLA

02.02.2023

28.02.2023

CS COMM-
k410/2023

UMESH TYAGI V/§
IMCD & ANR.

[DEEPANSHU
KHAN

06.03.2023

28.03.2023

OMP(I)COM
IM-97/2023

HDFC BANK LTD. V/S
AJEET KUMAR

JANISH BHOLA

02.02.2023

28.03.2023

OMP(I)COM
[M-80/2023

[HDFC BANK LTD. V/S
IAKS ELECTRICALS|
IAND ELECTRONICS

JANISH BHOLA

01.02.2023

29.03.2023




Court

District

Case No.

(OMP(I)COM
IM-76/2023

Petitioner Name VS
Respondent Name

[HDFC B ANK LTD. VS
GURPREET KAUR RAI

Advocate

JANISH BHOLA

Date
Registration

01.02.2023

ofDate of Electronic
Service of Process

29.03.2023

CS COMM-
255/2023

CANARA BANK VS M/S
[KINKAN HOSIERY.

CHANDREA
BHUSHAN
[TIWARI

13.02.2023

29.03.2023

OMP
COMM-
10/2022

INDMC  V/S  M/S
IMAHESHWARI
TEXTILE MILLS

SANJEEV
SAGAR

07.01.2022

29.03.2023

CS COMM-
4096/2021

ICICI BANK LTD. V/S
IMADHURIMA
IMUKHOPADHYAY

CHETNA
BHALLA

11.10.2021

31.03.2023

CS COMM-
1478/2022

ICICI BANK LTD. V/S
SHILU SINGH

C.PRAKASH

04.06.2022

31.03.2023

CS COMM-
261/2022

ICICI BANK LTD. V/S
[DIBYANSHU SINGH

[POOJA SINGH

21.01.2022

31.03.2023




Court District Case No. Petitioner Name VSAdvocate Date ofDate of Electronic
Respondent Name Registration Service of Process

CS COMM-AXIS B ANK LTD(SUNITA 24.09.2022 31.3.2023
2235/2022 |SIMAR SALESSINGH

CORPORATION
CS COMM-ICICI BANK LTD. V/S [CHETNA 16.11.2021 31.03.2023

U740/2021 [MAHAVEER PRASAD [BHALLA

6 ISH. PARAMJITICENTRAL INIL
SINGH, DISTRICT]
JUDGE(COMMERCI

IAL)-06, CENTRAL

7 IMS. KAVERICENTRAL INIL
IBAWEJA, DISTRICT]
JUDGE,
ICOMMERCIAL
ICOURT-07
8 ISH. DINESH|West INIL
IBHATT , DJ|
(COMMERCIAL
ICOURT)-01
o IMS. HEMANIWest INIL
IMALHOTRA,
IDISTRICT JUDGE
(COMMERCIAL

ICOURT)-02




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date
Registration

ofDate of Electronic
Service of Process

10 [SH. ANURAG JAIN,NEW DELHI
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-01
11 [SH. GURVINDERNEW DELHI [CS (COMM.)[UNITED BUSSINESSMR. PRANAV}10.11.2022 04.03.2023
IPAL SINGH, - 888/2022 [XPRESS Vs CARMAJKANTI
IDISTRICT JUDGE, CREATIVE P LTD
ICOMMERCIAL
ICOURT-02
OMP R AND RMR. 23.02.2023 04.03.2023
(COMM.) -MULTISPECIALITY |ALDANISH
27/2023 HOSPITAL Vs 7MEDREIN
INDIA PRIVATE|
LIMITED
CS (COMM.)IDBI BANK LIMITEDMR. VIVEK KR.[11.07.2022 14.03.2023
- 608/2022 [Vs MRS MANPREET]
[KAUR BINDRA
OMP IM/S PICCADILYMR. VIKAS|09.12.2022 14.03.2023
(COMM.) +HOTELS P LTD VsJAIN
173/2023 [DESHPAL YADAV
CS (COMM.)COMPAIR GASMR. ADITYA [19.01.2023 14.03.2023
- 52/2023 |SYSTEMS PRIVATE|AGARWAL
LTD Vs GHODU|
INFOTECH PVT LTD
CS (COMM.)COMPAIR GASMR. ADITYA [19.01.2023 14.03.2023
- 52/2023 |SYSTEMS PRIVATE[AGARWAL
LTD Vs GHODU|
INFOTECH PVT LTD
CS (COMM.)COMPAIR GASMR. ADITYA [19.01.2023 14.03.2023
- 52/2023 |SYSTEMS PRIVATE|AGARWAL
LTD Vs GHODU|
INFOTECH PVT LTD




Court District Case No. Petitioner Name VSAdvocate Date ofDate of Electronic
Respondent Name Registration Service of Process

CS (COMM.)HOUSING . UMESH|02.02.2023
- 82/2023 |DEVELOPEMENT KR.
FINANCE CORP. LTD.,
Vs NAGUR SAHEB
SHEIK

14.03.2023

CS (COMM.)UNION BANK OHFMR. UZAIR[03.02.2023 14.03.2023
- 88/2023 [INDIA Vs A KIELAHI
[PROPERTIES

CS (COMM.)[TANJIT SINGH GHAIMS. SONALj01.03.2023 14.03.2023
- 31/2023 |AND ANR Vs KOTAKIANAND
IMAHINDRA PRIME
LTD.

CS (COMM.)ANAND IMR. 20.01.2023 14.03.2023
- 55/2023 |MEDIPRODUCT IMADHUSUDA
PRIVATE LIMITED VsN SINGH

[DELHIVERY LIMITED

CS (COMM.)ANAND IMR. 20.01.2023 14.03.2023
- 55/2023 |MEDIPRODUCT IMADHUSUDA
PRIVATE LIMITED VsN SINGH

DELHIVERY LIMITED

CS (COMM.)IDBI BANK LIMITEDMR. VIVEK]21.09.2022 15.03.2023
- 805/2022 |Vs SUNITAKUMAR
IMALHOTRA

CS (COMM.)IDBI BANK LIMITEDMR. VIVEK]21.09.2022 15.03.2023
- 805/2022 [Vs SUNITAKUMAR
IMALHOTRA

CS (COMM.)DHANLAXMI BANKMR. VIPIN11.10.2022 15.03.2023
- 831/2022 [LTD Vs RAVINDER[PILLAI
[KUMAR

CS (COMM.)DHANLAXMI BANKMR. VIPIN|11.10.2022 15.03.2023
- 831/2022 [LTD Vs RAVINDER[PILLAI
[KUMAR




Court District Case No. Petitioner Name VSAdvocate Date ofDate of Electronic
Respondent Name Registration Service of Process

CS (COMM.)NCM INDIA LTD VsMR. SUMIT]
- 944/2022 |CIMC AIR MARRELSHUKLA
SAS

05.12.2022 15.03.2023

CS (COMM.)M/S BELAIIR TRAVEYMR. DEEPAKI25.03.2022 15.03.2023
- 300/2022 |AND CARGO PVT LTD|KR.

Vs MS KOREAN|SRIVASTAVA
JATIRLINES CO LTD

OMP ITANJIT SINGH GHAIMS. SONALj01.03.2023 18.03.2023
(COMM.) +AND ANR Vs KOTAKIANAND
131/2023 IMAHINDRA PRIME
LTD.

OMP IM/S. KEDIA CAPITAIMS. SONAM][22.08.2022 18.03.2023
(COMM.) -SERVICES PVT. LTD|GUPTA
129/2022  [Vs MR. ARPIT GUPTA

OMP IM/S. KEDIA CAPITALMS. SONAM[22.08.2022 18.03.2023
(COMM.) +SERVICES PVT. LTD|GUPTA
129/2022  [Vs MR. ARPIT GUPTA

OMP IM/S. KEDIA CAPITALMS. SONAM[22.08.2022 18.03.2023
(COMM.) -SERVICES PVT. LTD/GUPTA
129/2022  [Vs MR. ARPIT GUPTA

CS (COMM.)VINAIK UPMANYU MS. MANVI]21.04.2022 18.03.2023
- 370/2022 [TRADING AS VINSONDOGRA
[ENTERPRISES V5
EATBUD FOOD PVT]
LTD

CS (COMM.)VINAIK UPMANYU MS. MANVI]21.04.2022 18.03.2023
- 370/2022 [TRADING AS VINSONDOGRA
[ENTERPRISES V5
EATBUD FOOD PVT]
LTD

CS (COMM.)VINAIK UPMANYU,MS. MANVI]21.04.2022 18.03.2023
- 370/2022 [TRADING AS VINSONDOGRA
[ENTERPRISES V|
[EATBUD FOOD PVT]
LTD




Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date
Registration

ofDate of Electronic
Service of Process

CS (COMM.)HOUSING . 14.03.2023 18.03.2023
- 161/2023 |DEVELOPEMENT KR. JHA

FINANCE

CORPORATION

LIMITED Vs MANOJ|

DAS
CS (COMM.)M/S RAI INDUSTRIAI/MR. AAYUSH|20.01.2023 23.03.2023
- 56/2023 [POWER PVT. LTD. V§MALHOTRA

IM/S S.S,

ELECTROWORKS PVT)||

LTD. AND ORS.
CS (COMM.)KAMA AYURVEDAMR. RAJAT|30.10.2022 23.03.2023
— 872/2022 [PRIVATE LIMITED VsSHARMA

IVISUAL SECURAS

LIMITED
CS (COMM.)DINESH DAYAL VsMS. SEEMA[16.03.2023 23.03.2023
- 167/2023 |COTTAGE SETH

INDUSTRIES

[EXPOSITIONS LTD.
OMP IM/S PICCADILYMR. VIKAS|09.12.2022 23.03.2023
(COMM.) -HOTELS P LTD VSJAIN
173/2023 [DESHPAL YADAV
CS (COMM.)SUNIL KUMAR VsMR. DHEERAJ|31.01.2023 24.03.2023
- 73/2023 |[UMESH CHANDIKR. NAYAL

GUPTA
CS (COMM.)M/S RAI INDUSTRIALIMR. SHOBHIT|20.01.2023 24.03.2023
- 57/2023 [POWER PVT. LTD. VSGARG

IM/S OSHIN]|

ENTERPRISES  AND|

JANR
TM —LEVI STRAUSS ANDMR. KAMAIjo7.03.2021 25.03.2023
09/2021 CO. Vs SHARANJEETINARESH

SINGH




ISH.
IGOYAL,
JUDGE
(COMMERCIAL
ICOURT)-03

VINEETA

DISTRICT]

District

INEW DELHI

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date
Registration

ofDate of Electronic
Service of Process

13 [SH. PREM KUMARSOUTH INIL
IBHARTWAL,
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-01
14 [SH. VINAY KUMARSOUTH OMP(COMM|ADVNCE CROP CAREPREM 08.02.2023 13.03.2023
[KHANNA, DISTRICT] .)9/2023 PVT. LTD. VS|[PRAKASH
JUDGE CENTRAL
(COMMERCIAL IWAREHOUSING
ICOURT)-02 CORPORATION
OMP(I) TOYOTA FINANCIALJRAHUL 16.02.2023 13.03.2023
(COMM)373 |SERVICES INDIA LTD/BHARDWAJ
2023 VS KAILASH SINGH]
GURJAR
CS(COMM.)1]M/S. CLIX CAPITALJRAVI 25.02.2023 15.03.2023
12/2023 SERVICES PVT. LTD/SHANKAR
VS SIRAJDULLAIGARG
IDIAGONSTIC CENTRE
JAND ORS.
CS(COMM.) [LEAYAN GLOBAL PVT.[SANJEEV 25.01.2023 16.03.2023
50/2023 LTD. VS SUNILKUMAR
KUMAR SINGH
CS(COMM.) [PNB VS SUNITA AND[VANDANA 17.08.2023 20.03.2023
226/2020 |ORS. BHATIA
CS(COMM.)1/PNB VS SURATIRAM NIWAS [05.04.2021 22.03.2023
57/21 SINIGH




Court

District

Case No.

(OMP(COMM
.)7/2023

Petitioner Name VS
Respondent Name

IM/S. M.E. MAHAVIR
[ELECTRICALS PVT|
LTD. AND ORS VS M/S,
IMAHAVIR
[TRANSMISSION LTD.

Advocate

SAKIR
JAKHARIA

Date
Registration

28.01.2023

ofDate of Electronic
Service of Process

25.03.2023

CS(COMM.)1
12/2023

IM/S. CLIX CAPITAL
SERVICES PVT. LTD|
VS SIRAJDULLA|
[DIAGONSTIC CENTRE
JAND ORS.

RAVI
SHANKAR
GARG

25.02.2023

25.03.2023

CS(COMM.)
537/2022

I[FFCO MC  CROP|
SCIENCE PVT. LTD. V§
SRI LAKSHM]I
INARASIMHA HYBRID|
SEEDS

SHUBHAM
SAIGAL

12.09.2023

25.03.2023

CS(COMM.)
539/2022

I[FFCO MC  CROP|
SCIENCE PVT. LTD. V§
IFFDC KRISHAK SEWA|
[KENDRA, MOHANPUR

SHUBHAM
SAIGAL

12.09.2023

25.02.2023

CS(COMM.)
684/2022

I[FFCO MC  CROP|
SCIENCE PVT. LTD. V§
SRI LAKSHM]I
GANPATHI

PESTICIDES

SHUBHAM
SAIGAL

05.11.2022

25.02.2023

CS(COMM.)
721/2022

IMURLIDHAR SEVANT]
PROP. JAI GRAHA
[UDHYOG V§
[DEVNARAYAN FOOD|
[PRODUCT

S.K. BANSAL

20.12.2022

28.03.2023

CS(COMM.)
3/2021

BALAJI PERIPHERAL]
PVT. LTD. VS CLEAR|
SECURED SERVICES|
PVT. LTD.

IVATSALYA
KUMAR

04.01.2021

28.03.2023

CS(COMM.)1
15/2023

IM/S. WD-40|
IMANUFACTURING
COMPANY VS
RELIABLE AGENCIES
JAND ORS.

SUDARSHAN
[BANSAL

25.02.2023

29.03.2023




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date
Registration

ofDate of Electronic
Service of Process

15 |SH. SANJEEV[South
IAGGARWAL
16 |SH. RAKESHSouth CS COMM-PUNJAB NATIONAL |[SHEEPALI 01-07-2022 22-03-2023
[BANSAL 383/2022 [BANK VS  BIRPAIJPATIAL
KHATOURIA
CS COMM-CANARA BANK VSKRISHAN 21-12-2022 23-03-2023
719/2022 SHEWTA JAIN [KUMAR
CS COMM-HUGO BOSS|[SHARVAN 20-03-2023 28-03-2023
162/2023 [TRADEMARK BANSAL
IMANAGEMENT V]
GMBH AND COMPANY|
VS NIZAR ALI M|
[PROPERITOR OF BOSS
INTERNATIONAL
IMENS WEAR
CS COMM-ORBIS CH BHARMA[PRASHANT 17-05-2022 28-03-2023
I311/20222 VS SUJASVI PHARMAIBHARGAVA
SOLUTIONS
CS COMM-DHARMINDER SARNAIDHARMENDE |[08-07-2022 31-03-2023
1399/2022  |[VS SAMRAT BEHL R VERMA
CS COMM-USHA VARIA PROP [SHILPI 01-08-2022 10-03-2023
k446/2022 |OF SAMOLAM CRAFTSMEHTA
IVS RUPINDER KAUR [NANDA




Court

District Case No.

Petitioner Name VSAdvocate
Respondent Name

Date
Registration

ofDate of Electronic
Service of Process

CORPORATION LTD

CS COMM-STATE BANK OHAMIT KUMAR09-06-2022 21-03-2023
380/2022 [INDIA VS VINOD SINGH
17 |SH. LAL SINGH,SOUTH-EAST|NIL
IDISTRICT JUDGE
18 [MS. NEELAMSOUTH-EAST|NIL
SINGH, DISSTRICT]
JUDGE
19 SH. AJAY KUMARSOUTH-EAST|NIL
JAIN
20 [MS. ANU GROVERSOUTH-EAST|NIL
IBALIGA
21 [MS PREETISOUTH-EAST|Case No. |[HONDA ISHU ARORA|20-03-2023 28-03-2023
IAGGARWAL GUPTA OTOREYCLE AND
SCOOTER INDIA|
PVT LTD
IV/S.
INDIAN o1y




Court District Case No. Petitioner Name VSAdvocate Date ofDate of Electronic
Respondent Name Registration Service of Process

IMS NIRJA BHATIA [SOUTH-EAST

23 |SH. RAJESH|ISOUTH-EAST|CS(COMM) M/S  DEEP BLUEHIMANSHU [13.04.2022 20.03.2023
[KUMAR SINGH 411/22 EXPRESS PVT. LTDJJAIN
THROGH AR MR. K
IVKHANNA VS ANSH|
[ENTERPRISES
[HOLDING INC
OMP IM/S OM[DINESH 13.07.2022 25.03.2023
(COMM) ENTERPRISES VSKUMAR
28/22 PAWAN KUMARSSABHARAWAL
CHHABRA
OMP IM/S OM[DINESH 13.07.2022 25.03.2023
(COMM) ENTERPRISES VSKUMAR
29/22 PAWAN KUMARSABHARAWAL
CHHABRA

24 [SH. SANJAY[EAST INIL
SHARMA-I

25 |SH. CHANDRA| INIL
SHEKHAR,
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT-02




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date
Registration

ofDate of Electronic
Service of Process

26 [MS. BARKHANORTH- CS-241/2021]M/S BLUE  VIRUSSHAHEED 04.10.2021 02.03.2023
IGUPTA, DISTRICTEAST WEANS VS SYED JABIR AHMED
UJUDGE,
(COMMERCIAL
ICOURT)
CS-304/2021ANUP  GUPTA  VSVIKAS AHUJA [15.12.2021 13.03.2023
PINKI
CS(COMM)- IMAHAK SINGH VSANIL NAAGAR |065.10.2022 07.03.2023
117/2022  [M/S RELIANCE
INFRATEL INDIA|
PRIVATE LIMITED
27 |ISH. BRIJESH|Shahdara CS(COMM)- M/S op SONSMS. MANJUj04.11.2022 03.03.2023
[KUMAR GARG,| 610/2022 [TRADERS PVT. LTDJJAIN
IDISTRICT JUDGE, VS SHEKU|
ICOMMERCIAL IMEHTABUDDIN
ICOURT
CS(COMM)- M/S (0) SONSMS. MANJUl04.11.2022 03.03.2023
611/22 TRADERS PVT. LTDJAIN
VS SH PRAHLAD|
SINGH SHEKHWAT
CS(COMM)- [MAPS CREATION PVT(SH. KAUSHIK|06.01.2023 13.03.2023
6/2023 LTD. VS PANKAH|CHATERJEE
[BANSAL
CS(COMM)- MANMOHAN  SINGH|SH. JASPREET|22.12.2022 22.03.2023
724/2022  [VS REAL TOUCH AND[SINGH
ORS. JUNEJA




Court District Case No. Petitioner Name VSAdvocate Date ofDate of Electronic
Respondent Name Registration Service of Process

CS(COMM)- [PUNJAB  NATIONALSH. AJAY|06.01.2023 27.03.2023
8/2023 BANK VS VISHNUKUMAR
[PRASAD SINHA SHARMA
CS(COMM)- [MUKESH KUMARISH. KAMAILj17.12.2022 16.03.2023
706/2022 PJAIN VS MUKESHIGARG
INANAKRAM KUKREJA
28 |[MS. SUKHVINDER| INIL
IKAUR
29 |SH. SURENDER S, INIL
IRATHI
30 |MS. SAVITA RAO INIL
31 |[SH. GURDEEP|North-West [NIL
ISINGH, DISTRICT]
JUDGE
(COMMERCIAL)




District Case No. Petitioner Name VSAdvocate Date ofDate of Electronic
Respondent Name Registration Service of Process

32 |SH. VIRENDERNorth
IBHATT, DISTRICT]
JUDGE
(COMMERCIAL
ICOURT)

33 [SH. PANKAJ GUPTA,SOUTH INIL
IDISTRICT JUDGEWEST
(COMMERCIAL)

34 |SH. BHUPESH| INIL
[KUMAR, DISTRICT]
UDUGE,
ICOMMERCIAL
ICOURT-02

35 |SH. RAKESH SYAL, INIL
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT-03

[Total 104




IList of total no. of cases randomly allocated during the month of March-2023

DISTRICT COURT NAME COURT CASETYPE CASE COUNT (No.
NO. of cases randomly
allocated)

AZA SH. SANJEEV KUMAR/ ICS (COMM)
ICOURT IAGGARWAL, DISTRICT]
WJUDGE (COMMERCIAL
ICOURT)-01
IOMP (I)(COMM) 16
IOMP(T)(COMM) o
ICounter Claim 1
[Misc DJ 6
IOMP (COMM) 1
[Execution 12
2 TIS HAZARIICENTRAL |DR. KAMINI LAU,785 ICS (COMM) 26
COURT IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-02
IOMP (I)(COMM) 21
ICounter claim o
IOMP (COMM) 3
[Execution 6
ICounter claim 1
|Arbitration 1
3 [TIS HAZARIICENTRAL [MS. ILLA RAWAT 786 ICS (COMM) 20
ICOURT
IOMP (I)(COMM) 14
IOMP (COMM) 2




[Misc/CC/Arbitrati
jon DJ

[Execution

[TIS
ICOURT

HAZARIICENTRAL

IMS.NISHA SAXENA

787

ICS (COMM)

20

IOMP (COMM)

IOMP(I)(COMM)

18

IOMP(COMM)

OMP
(COMM)

MISC,|

[Execution

ICouNTER
ICLAIM/CONTEM
PT

[TIS
ICOURT

HAZARICENTRAL

SH. UMED  SINGH|
GREWAL DISTRICT]
JUDGE (COMMERCIAL|
ICOURT)-05

788

ICS (COMM)

45

IOMP (I)(COMM)

14

IOMP(COMM)

Dept

OMP
(COMM)

MISC,

[Execution

1

JARB (COM)

[TIS
ICOURT

HAZARIICENTRAL

SH. PARAMJIT SINGH,
IDISTRICT
UUDGE(COMMERCIAL)
-06, CENTRAL

789

ICS (COMM)+CS|
IDJ

28

IOMP (I)(COMM)

27

IOMP(COMM)

IOMP(E)(COMM)




OMP
(COMM)

MISC,

[Execution

IContempt Petition

7 [TIS
ICOURT

HAZARIICENTRAL

IMS. KAVERI BAWEJA,
IDISTRICT JUDGE,
ICOMMERCIAL COURTH
07

ICS (COMM)

43

[Misc DJ

Execution

OMP(I) (COMM)
+OMP ()
(COMM)

ICOUNTER
ICLAIM/CONTEM
PT

IOMP (COMM)

JARBN

397

8 [TIS
ICOURT

HAZARIWEST

Sh. Dinesh Bhatt
[District Judge
(Commercial Court-01)

789

ICs comm

47

OMP

26

[Ex

34

IContempt Petition

[Misc

IMS. HEMANT]|
IMALHOTRA, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-02

[790

OMP (COMM.)

22

ICS (COMM.)

56

[EX

21

[Misc RCA

14

[TOTAL

225

10
COURT

IPATIALA HOUS

ITVEW DELHI

IDISTRICT
(COMMERCIAL

JUDG

SH. ANURAG JAINET;

ICS COMM

14




[COURT)-o01 IOMP (COMM) 4
IOMP (T)(COMM) 5
IEX 3
11 SH. GURVINDER PAlj24 ICS COMM 12
SINGH, LD. DISTRICT]
JUDGE (COMM.)-02
IOMP(I) (COMM) 4
EX 11
IOMP (T)(COMM) 7
12 SH. VINEETA GOYAL, 25 ICS COMM 11
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-03 IOMP(T) (COMM) 6
IOMP(I) (COMM) 2
IOMP(COMM) o
EX 1
TOTAL 8o
13 SAKET COURT SOUTH SH. PREM KUMAR614 ICS (COMM) 17
IBARTHWAL, DJ
ICOMM-01
614 IOMP (COMM) o
614 IOMP (I) COMM. 34
614 IOMP (E) COMM. o
614 EX comm 9
14 SAKET COURT SOUTH SH. V. K..KHANNA, DJ-{503 ICS (COMM) 11
ICOMM-02
503 JOMP (COMM) 1
503 IOMP (I) COMM. 29




503 JOMP (E) COMM. o
503 IEX comm 11
5 614 ICS (COMM) 19
614 IOMP (COMM) 0
SH. SANJEERV]
IAGGARWAL 614 [EX comm 3
614 JOMP (I) COMM. 56
16 503 ICS (COMM) 17
[EX comm 7
SH. RAJEEV BANSAL (OMP COMD. >
IOMP (I) COMM. 36
TOTAL 252
7 Saket COURT ISOUTH- SH. LAL SINGH, 502 (COMM) 37
[EAST IDISTRICT JUDGE
18 MS. NEELAM SINGH,613 (COMM) 24
[DISSTRICT JUDGE
19 (COMM) 33
SH. AJAY KUMAR JAIN




20

IMS. ANU GROVER|
IBALIGA

(COMM)

24

SHEKHAR, DISTRICT]
JUDGE, COMMERCIAL
ICOURT-02

21 (COMM) o}
IMS PREET]I]
IAGGARWAL GUPTA
22 (COMM) 15
IMS NIRJA BHATIA
23 (COMM) 0
SH. RAJESH KUMAR|
SINGH
[TOTAL 133
24 KARKARDOOMA [EAST ISH SANJAYh2 ICS (COMM) 25
SHARMA,DISTRICT
WJUDGE, (CC)
2 IOMP (COMM) 2
12 JOMP (COMM) o
2 JARB (COM) 1
25 IKARKARDOOMA [EAST SH. CHANDRA| ICS (COMM) 19




IOMP (COMM) 3
IOMP (COMM) 1
IOMP (T) (COMM) o
TOTAL 51
26 IKARKARDOOMA [North-East [MS. BARKHA GUPTA,l74 ICS(COMM) o
IDISTRICT JUDGE,)
(COMMERCIAL
ICOURT)
Total o
27  [KARKARDOOMA [SHAHDARA[SH. BRIJESH KUMAR[57 lcsccomm) 19
GARG
57 IOMP(COMM) 1
57 IOMP(I) COMM o
57 Misc 3
57 [Ex 3
57 Restored 4
28 MS. SUKHVINDER}56 Ics(coMmMm) 14
IKAUR
56 EX 8
56 DE 1
56 IOMP(I) COMM 0
56 IOMP COMM o}
56 [Misc 3
29 SH. SURENDER S| ICS(COMM) 19
IRATHI
IEX 5




IOMP(I) COMM

[Misc Cases 2
Restored 3
RBT o}
30 IMS. SAVITA RAO ICS(COMM) 21
EX 5
IOMP(I) COMM 1
IOMP COMM o
[Misc 2
RBT 4
Total 118
131 Rohini Court INorth-West SH. GURDEEP SINGH,[758 4
IDISTRICT JUDGE IMisc
(COMMERCIAL)
ICS (COMM) 82
IOMP (COMM) 35
EX 51
Total 172
132 Rohini Court INorth SH. VIRENDER BHATT,[760 ICS (COMM) 63
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)
IOMP (COMM) 11
IOMP(I) (COMM) 3
EX 55
Total 132




33

IDWARKA COURTS

ISOUTH
WEST

SH. PANKAJ GUPTA,
IDISTRICT JUDGE|
(COMMERCIAL)

ICS (COM)

17

IOMP (COM)

JARB (COM)




IOMP (I) (COMM.)

IOMP (T) (COMM)

OMP (MISC)|
ICOMM

IOMP (E) (COMM)

34

IDWARKA COURTS

SH. BHUPESH KUMAR,|
IDISTRICT JDUGE,|
ICOMMERCIAL COURTH
02

ICS (COM)

11

IOMP (COM)

JARB (COM)

IOMP (I) (COMM.)

IOMP (T) (COMM)

IOMP (MISC)|
ICOMM

IOMP (E) (COMM)

35

IDWARKA COURTS

SH. RAKESH SYAL,
IDISTRICT JUDGE,|
COMMERCIAL COURT-
03

ICS (COM)

IOMP (COM)

JARB (COM)

IOMP (I) (COMM.)

IOMP (T) (COMM)

OMP (MISC)|
ICOMM

IOMP (E) (COMM)

[TOTAL

67

GRAND TOTAL

1627




[List of cases where Case Management Hearing was held during the month of March-2023

District Case No. Petitioner NameAdvocate Date ofDate of Case
VS Respondent Registration Management
Name Hearing

ISH. SANJEEV KUMAR| ICS COMM-1767/22 (GANPATI JINITIN  SHARMA14.07.2022 13.03.2023
IAGGARWAL, DISTRICT] ISPICES VS{AND VIVEK]

JUDGE (COMMERCIAL [T.G.LEISURE ISINGH

ICOURT)-01

ICS COMM-1199/22 NORTHEX ANDIGAURAV ARORA|05.05.2022 16.03.2023
CO. VS|AND KARTIKAY
ISUMANJEET
IKAUR

ICS COMM-|SHRI PREM|P.K. SHARMA ANDJ26.09.2022 18.03.2023
2249/22 CHAND SHARMARAJESH SINGH
IVS.  SERVOSTAR|
INDIA PVT LTD.

ICS COMM-105/18 [PRAMILA JAIN VS[R.K. JAIN AND}23.10.2018 20.03.2023
IDECLOOKS IMOHIT TYAGI

ICS COMM-1665/22BINDAL AMIT TEWARIJ07.07.2022 24.03.2023
SMELTING VS{AND RAJESH]
I[ELECTRONIK IOBEROI

IPOWER
IBATTEIRES

ICS COMM-3046/19SAMAVYA IRAJAT 24.12.2019 25.03.2023
INFRASTRUCTUR [CHATURVEDI

[E PVT. LTD. VS|AND ANKIT]
[DELHI JAL BOARD|[KUMAR

ICS COMM-1434/22MOHD. SHAKIR|FAISAL NASEEM|02.06.2022 25.03.2023
IVS. KAMAIJAND AKSHAR
KISHORE
IMALHOTRA

ICS COMM-165/22 [HAIKO LOGISTICS[UDIT MISHRA|14.01.2022 28.03.2023
IVS. PRADEEPIAND

IKUMAR IVISHALAKSHI
IGOEL




IDR. KAMINI
IDISTRICT
(COMMERCIAL
ICOURT)-02

LAU,
JUDGE]

District

Case No.

ICS(COMM)/1630
2021

Petitioner NameAdvocate

VS Respondent
Name

IDEEPAK
SAREEN VS|
IAMBUJ HOTAL
& REAL ESTATE]
PVT LTD

SH VIPIN|
ISHRA (P) &
SH KUSHAJ|
IBHUSHAN (D)

Date

ofDate of Case

Registration Management
Hearing

01-05-2021

03-03-2023

ICS(COMM)/274
0/2019

M/S BRAND)
INTERIORS PVT|
LTD VS SAVITA|
TYAGI

SH. S.S.|
SISODIA (D&
SH. AJAY TYAGI
(D)

20-11-2019

10-03-2023

ICS(COMM)/926/
2021

M/S THE|
REFRIGERATIO

IATIRCON INDIA|
INCORPORATED

IN HOUSE Vs M/SMS

SH.BHARAT
DEEPAK (I) &
SHIVANI|
IAGGARWAL

16-03-2021

10-03-2023

ICS(COMM)/1383
2022

SUMIT GUPTA|
VS M/S AMIT]
ELECTROSTAT

IMS  SUCHITA
IDIXIT (I) & SH,
SUNIL KUMAR
(D)

31-05-2022

13-03-2023

ICS(COMM)/3219
2021

IPRADEEP
BHAGAT A\
GARIMA GUPTA|
& ORS

IMS.  SURABH]
(P) &  SH,|
HARISH GUPTA
(D)

08-09-2021

14-03-2023

ICS(COMM)/1963
2022

JYOTI KIRAN|
IDIWAN VS MCD

SH.VIDYA
ISAGAR (P) & SH,
SANDEEP  RAJ|
(D)

08-08-2022

16-03-2023

ICS(COMM)/235/
2018

IANGEL
IPROMOTERS
PVT LTD VS
ZONAL HEAD &
ORS

ISH
IMANORANJAN
(P) &
ISH.SACHIN
IMOGLANI

I30-10-2018

16-03-2023

ICS(COMM)/1567
2020

UNION BANK OF|
INDIA
JAIL KRISHAN|
[TRADING

IMS BHARTI (P)

VS M/Si& RISHABH (Do

26-10-2020

16-03-2023




Case No.

Petitioner Name
VS Respondent
Name

Advocate

Date

ofDate of Case

Registration Management
Hearing

ICS [UNION BANK OFMS VIJAY|24.03.2021 [21.03.2023
(COMM)1059/20[INDIA VS M/S[LAXMI (P) & MS|
21 LAXMI SEEMA GUPTA|

TRADERS (D)
ICS PUNJAB IMS SUSHMA|06-02-2020 [22-03-2023
(COMM)293/202[NATIONAL IGUPTA (P) &
(o IBANK VS

IAKANSHA JAIN
ICS SH. UJJWALAJ04-05-2022 [23-3-2023
(COMM)1195/20 ILAMBORE (D)
22 M./S|
INORTHEX VS
ISUMANEET
[KAUR
ICS M/S V& SiISH. VINAY|[25.09.2020 [25.03.2023
(COMM)1363/20 PUBLISHERS VSMOHAN
20 A.H. WHEELERSHARMA (P) &

& COPVTLTD [SH.SUDIPTO

ISIRCAR (d)

IKHUSHI AGROSH. M S.KHAN|18-06-2021 [25.03.2023
ICS(COMM)1866/FOODS VS M/S|(P) & SH.ANOOP|
2021 ROYAL AGRI[PRAKASH (D)

SUPPLY
ICS(CoMM)1921/ M/S S.H.B SALES|SH. DINESH|05-06-2018 [27-03-2023
2018 UDYOG VS M/SKKUMAR

IDURGA IAGGARWAL (P)

INDUSTRIES
ICS(COMM)975/2M/S MOMENT|SH.KAMAL 01-07-2019 [23-03-2023
019 [EXPRO VSSETHI (P) & SH|

DELHI URBAN[S.K. VASHISTH|

SHELTER (D)

IMPROVEMENT
ICS(COMM)972/2M/S MOMENTSH.KAMAL 29-01-2019 [23-03-2023
019 [EXPRO VSISETHI (P) & SH|

DELHI URBAN[S.K. VASHISTH|

SHELTER (D)

IMPROVEMENT




District

Case No.

S(CoMM)1079/

Petitioner Name
VS Respondent
Name

RISHI RAJ VS

Advocate

ISH RAJESH|

Date

ofDate of Case

Registration Management
Hearing

04-03-2020

28-03-2023

TRADER

2020 IM/S ORLY &BHATIA (P) &
FILM SH S.K,
PRODUCTIONS [SHARMA (d)
ICS(CoMM)1147/ SHELLY SYALSSH ROHIT|11-07-2019 [29-03-2023
2019 VS SAHIBABBHARTI (P) &
ICREATIONS SH SHUBHAM
[PANDAY(d)
Sh. ILLA RAWAT,CENTRAL |[CS(COMM) IM/S RAM NIWAS|SH. ANURAG|08.04.2022  [14.03.2023
[District Judge, 1045/2022 IGOEL V/S NORTH[KAUSHIK
ICommercial Court-03 IDELHI
IMUNICIPAL
ICORPORATION
ICS(COMM) VEENA MAHAJAN[SH. 03.09.2022  [14.03.2023
2096/2022 IV/S RAJ KUMARONKARESHWAR
CHAUDHARY IKANDPAL
ICS(COMM) ISUNIL BANSALMS. SWENKA[29.10.2022 15.03.2023
2403/2022 IV/S  MUNICIPALTRIPATHI
ICORPORATION OF
IDELHI
ICS(COMM) GURU MAHIMAISH. 20.05.2022 24.03.2023
1278/2022 [ELECTRONICS V/S[DHARMENDER
SHREE KRISHNAISHARMA
IMPEX
Ms Nisha Saxena,,CENTRAL ICS (COMM)ICICI BANKDEEPAK 28.09.2021 [02.03.2023
IDistrict Judge, I3755/2021 ILIMITED VS.[KAUSHIK
ICommercial Court-04 IBAHRI PAPER|
INDUSTRIES
ICS (COMM)-M/S R.S.SH. ASHISH|[24.02.2022 [07.03.2023
693/2022 TEXTILES VS.SEHRAWAT
M/S H.K||




District

Case No.

Petitioner NameAdvocate

VS Respondent
Name

Date

ofDate of Case

Registration Management
Hearing

[DISTRICT JUDGE,
ICOMMERCIAL COURT-|
07

INDMC

ICS (COMM)-ICICI BANKIVINIT 19.04.2022 [13.03.2023
1108/2022 ILIMITED VS.[CHAUDHARY
KAPIL TYAGI
ICS (COMM)-K.B. BANSAL VS.,SATYENDER 18.01.2023 [20.03.2023
112/2023 [M.C.D & ANR IKUMAR
ICS (COMM)-ICICI BANK LTD.MS. CHETNA|22.11.2021 [22.03.2023
4881/2021 IVS. P.D.BHALLA
[ENTERPRISES
JAND Ors
ICS (COMM)-M/S A.K.TRIVEDI 22.11.2022 [28.03.2023
2536/2022 IMANMOHAN
SINGH
WADHWA
ICONSTRUCTION
ILTD VS,
IMUNICIPAL
ICORPORATION
ICS RAHUL IROHIT YADAV [19.09.2022 [29.03.2023
(COMM)2211/20 [ENTERPRISES
22 V/S M/S S&S]
BUILDTECH
ISH. UMED SINGHICENTRAL INIL
IGREWAL DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-05
SH. PARAMJIT SINGH,[CENTRAL INIL
[DISTRICT
JUDGE(COMMERCIAL)-
06, CENTRAL
IMS. KAVERI BAWEJA,CENTRAL 953/2022 IRAJAN VERMA VS|S.K SINGH 26-03-2022  [10-03-2023




District

Case No.

687/2020

Petitioner Name
VS Respondent
Name

IPOONAM ANAND
VS NORTH DELH]]
MCD

Advocate

ATENDER
IKUMAR SINGH

Date

Registration Management
Hearing

24.02.2020

ofDate of Case

26-04-2023

Sh. Dinesh Bhatt , DJ
(Commercial Court)-01

West

ICS
(COMM)/178/2022

IDIAMOND
IMODULAR P LTD|
Vs VINOD KUMAR|
JARORA PROP M/S§
ISATISH
IELECTRICALS
ISTORE

ISANDEEP BANGA]
JAND
JASSOCIATES(P),

02-03-2022

01.03.2023

ICS
(COMM)/620/2021

Union Bank  off
India(ERSTWHILE
ICORPORATION
BANK) Vs PAHWA
IPOLYMERS

SHIVA
BHARDWAJ(P),

04-12-2021

02.03.2023

ICS
(COMM)/688/202
1

M/S HI
PIPES LTD AR
GURMEET SINGH
Vs ROHTAS|
IAGGARWAL PROP
M/S ARNAYV
STEELS

TECHRAHUL

ISHARMA(P),

22-12-2021

02-03-2023

ICS
(COMM)/671/2022

IBRIJ BHUSHAN|
ISHARMA V|
IRAAKESHH
JAGARWAAL

SANJAY
IKUMAR(P),

23-08-2022

02-03-2023

ICS
(COMM)/409/202
2

INIKUNJ  WOODS|
PRIVATE LIMITED
Vs M/S NAVKAR|
PLYBOARDS AND
ORS

ANIRUDH
IGUPTA(P),

28-05-2022

10-03-2023

ICS
(COMM)/98/2019

M/S KLM|
INTERNATIONAL
Vs M/S STERLITE
TECHNOLOGIES
LTD

IVIVEK
IAGGARWAL AND|
JASSOCIATES(P),

04-04-2019

10-03-2023

ICS

(COMM)/532/202
2

M/S SUDHIR
POWER LTD Vs
M/S POWER PLUS

[A.C. DAVID(P),

05-07-2022

16-03-2023




District

Case No.

Petitioner NameAdvocate

VS Respondent
Name

Date

ofDate of Case

Registration Management
Hearing

IM/S MRB STEELJLAKSHAY 16-12-2022 20-03-2023
INDUSTRIES  VSKUMAR(P),
M/S  SIVA  SAJ|
[ENGINEERING
IWORKS AND
ISPARES
ICS
(COMM)/977/2022
o [MS. HEMANIWest ICS COMMIPIE ELECTRONICSVISHWA RANJANf22-12-2020 14.03.2023
IMALHOTRA, DISTRICT] 25/2020 THROUGH KARAN[KUMAR
JUDGE (COMMERCIAL CHAUDHARY Vg
ICOURT)-02 PME INFRATECH]
IPVT LTD
ICS COMM[ELEGANT YJITENDER 01-07-2022 23.03.2023
516/2022 IASSOCIATES VsKUMAR GARG
IKRF LIMITED
10 SH. ANURAG JAIN//NEW DELHI [CS/622/2018 TASARIM  YAYIM|GOVIND RISHI 08.06.2018 01.03.2023
[DISTRICT JUDGE] GRUBU SAN VE
(COMMERCIAL TIC LTD Vs OM]
ICOURT)-01 IARORA
ICS IMOREPEN ISRIJAN TIWARI  [09.09.2022 02.03.2023
(COMM.)/772/202 [LABORATORIES
> ILIMITED Vs
INIPPON LIFE|
ISCIENCES PVT,
ILTD.
ICS M/S VOICE,MOHD. UNAIS 08.02.2022 03.03.2023
(COMM.)/143/202 [VISION Vs
2 IDOORDARSHAN
IDIRECTORATE
ICS ILUCKY EXPORTSALOK KUMAR}13.08.2019 14.03.2023
(COMM.)/188/201 Vs SYNDICATE,AGGARWAL
o IBANK




District

Case No.

ICS
(COMM.)/663/202
2

Petitioner NameAdvocate

VS Respondent
Name

STATE BANK OF
INDIA Vs SMT,
IHARSH LATA

JAWAHAR
ICHAND CHAWLAS

Date

ofDate of Case

Registration Management
Hearing

29.07.2022

15.03.2023

ICS
(COMM.)/526/202
el

IMCCAIN
INDIA

ILIMITED
ISUMIT KOHLI

PRIVATE|
Vs

FOODSMAYANK

IMAHENDRU

06.06.2022

21.03.2023

ICS
(COMM.)/734/201
9

IPUNJAB
INATIONAL BANK
Vs SANTOSH]
ICHAUDHARY ETC.

[BIJAYA MOHAN|
IGOSWAMI

18.12.2019

23.03.2023

ICS
(COMM.)/83/2022

RCS  LOGISTICS
PRIVATE LIMITED
Vs M/S JAPJI
IMPEX OP(|
PRIVATE LIMITED

IAJAY
[TIWARIS

KUMAR|

06.01.2022

23.03.2023

11

SH. GURVINDER PAL|
ISINGH, DISTRICT]
JUDGE, COMMERCIAL
ICOURT-02

INEW DELHI

CS (COMM.) 65
2021

RAT
IMOUDGIL
ANR.

V/S.

VIvA
[HOSPITALITY AND|
ORS.

KUMAR]
AND|

IMR.
IDEEPAK

BHARAT|

19.02.2021

li4.03.2023

CS (COMM.) 662
2022

AJAY
IPROPRIETOR M/S
kD ALFA
Vs

VEDANTA
ICOMPUTECH PVT,
ILTD. THROUGH]
ITs DIRECTOR]

SINGHMR.

INARAYAN
PADHI

SATYAI28.07.2022

l17.03.2023

12

SH. VINEETA GOYAL,
IDISTRICT JUDGE]
(COMMERCIAL
ICOURT)-03

INEW DELHI

ICS
(COMM.)/291/202
2

JANAROCK
IPROPERTY
ICONSULTANTS
[PVT.  LTD.
IASHOK KUMAR

Vs,

INDRANIL GHOSH]

21-03-2022

21-03-2023




District

Case No.

ICS
(COMM.)/543/202
it

Petitioner NameAdvocate

VS Respondent
Name

JIL INFORMATION|
TECHNOLOGY
LTD. Vs. QI
INETWORK
ENTERPRISES
PVT. LTD.

JAshima Puri

Date

ofDate of Case

Registration Management
Hearing

02-12-2021

22-03-2023

ICS
(COMM.)/44/2018

IMANITOU
[EQUIPMENT
INDIA PVT. LTD,
Vs. HEMKANT]
CHOUDHARY

IRUNJITA DAS

26-11-2018

23-03-2023

ICS
(COMM.)/350/202
it

PAWAN  KUMAR|
GARG Vs. ACHLA|
JAIN

IDALJINDER
ISINGH

06-09-2021

27-03-2023

13

SH. PREM KUMAR|
IBHARTWAL, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-01

ISOUTH

ICS (COMM)138/22

IAWFIS
ISOLUTIONS
IPRIVATE LIMITED]
Vs.
[THEMISADVISORS
IPRIVATE LIMITED

SPACE]

Ms. Simmi Kauy

IBagga

17.02.2022

16.03.2023

ICS (COMM)66/21

IMOHIT
IVARSHNEY Vs. A K
INAMKEEN UDYOG

ISh. Bhavya Jain

17.05.2023

24.03.2023

ICS DJ315/22

SUNSPOT  CAFE|
IPRIVATE LIMITED|
Vs. SHR]
KURMAMOSES

ISh. S.S. Tomar

26.05.2023

27.03.2023

14

SH. VINAY KUMAR|
IKHANNA, DISTRICT]
WUDGE (COMMERCIAL
ICOURT)-02

ISOUTH

ICS(COMM.)365/21

ILIMITED V§
INDERPAL SINGH|
JARORA

IPRISM JHONSONMANISH DHIR

28.10.2021

02.03.2023

ICS(COMM.)107/20
22

IM/S.  TETRONIX]
INDIA VS A.B|
ISALES
ICORPORATION

IVIKRAM KUMAR

04.02.2022

15.03.2023




District Case No. Petitioner NameAdvocate Date ofDate of Case
VS Respondent Registration Management
Name Hearing

ICS(COMM.)146/21 [ROYAL IDR. SHEETAL{27.03.2021
IENGINEERING JARORA
ICONSULTANCY
PVT. LTD. VS
ROYALSHIELD
[TECHNOLOGIES
INDIA PVT. LTD,
IJAND ORS.

21.03.2023

15 [SH. SANJEEV[South ICSDJ /276/2021 |AMAR TULSIYANMs. Kanvpriyalo8.07.2021 13.04.2023
IAGGARWAL Vs LEEFORD|Sabharwal,
HEALTHCARE LTD|

ICS IVICHITRA Sh. Jitin Singh, 08.12.2022 10.05.2023
ICOMM/698/2022 |[CONSTRUCTIONS

IPVT LTD Vs
IHARYANA CITY]

GAS

IDISTRIBUTION

LTD
ICS EMU LINESSh. Uday Kumar, [17.12.2020 09.05.2023
ICOMM/399/2022 [PVT.LTD. Vs

INTERWORLD

ISHIPPING AND|
ILOGISTICS ~ AND

ORS.
ICS [THE AIR CARGOfSh. Shivam Singhlo7.09.2021 27.04.2023
ICOMM/294/2021 |AGENTS [Bahhel

IASSOCIATION OH
INDIA (ACAAI) Vs
M/S CMG|
WORLDWIDE

ICS M/S KRBLSh. Shivam Singhfo5.03.2021 08.05.2023
ICOMM/106/2021 |[LIMITED Vs.Bahhel
(OLIVIA OVERSEAS
IPVT. LTD. AND

ICS IBORDERFREE ISh. Udit Mehra 18.10.2022 26.04.2023
ICOMM/598/2022 |CUISINES LLP Vs
IAZIMUTH
IBUSINESS ON|
IWHEELS PRIVATE|
ILIMITED




District

Case No.

Petitioner Name
VS Respondent
Name

Advocate

Date

ofDate of Case

Registration Management
Hearing

ICSDJ /741/2019 |[NARENDER [Sh. Nitish Gupta  [11.12.2019 10.05.2023

IKUMAR Vs PREM]

IBAI
ICS [RADO UHREN AGiSh. Rajit Ghosh 17.10.2019 11.05.2023
ICOMM/333/2019 [Vs ASHOK KUMAR
ICS COMM /IFALCON [Ms. Vinita Sharma [27.08.2020  [01.05.2023
229/2020 IAVIATION

IACADEMY Vs. M/S]

IUNITED

INDIAINSURANCE

CO. LTD
ICS IM/S ISh. Satish Kumarno2.11.2022 04.05.2023
ICOMM/667/2022 [CONSOLIDATED Pha

CARPET

INDUSTRIES LTD|

IVs. M/SBUILDRITE]

ICONSTRUCTIONS
ICS COMM/6/2020 MANI  INC. Vs(Sh. Rajit Ghosh 08.01.2020 22.05.2023

ISICHER

IHOLDINGS LTD,

IJAND ORS.
ICS IM/S  HAMILTONMs. K. Pallavi 20.00.2020  [20.04.2023
ICOMM/272/2020 [MEDICAL AG|

THROUGH

ISPECIAL

IPOWEROF

IATTORNEY

IHOLDER MR.

IAMIT BHALLA Vs,

IM/SVAISHNO
ICS CHETAN  PATELSh. Pramod Kumar [06.12.2022 11.07.2023
ICOMM/690/2022 [Vs. M/S SADHNA|

IBUILDCON PVT]

ILTD




District

Case No.

ICS
ICOMM/603/2022

Petitioner Name
VS Respondent
Name

IM/S VIRAJ]
PROFILES  PVT.
LTD Vs MR. RISHI
BHUTANI, PROP.
OF  M/S  ARY]|
ENTERPRISES

Advocate

ISh. Nikhil Rawat

Date

ofDate of Case

Registration Management
Hearing

27.10.2022

26.05.2023

ICS
ICOMM/694/2022

ORIFLAME INDIA}
IPRIVATE LIMITED|
Vs MR ABDUL MIR]
IKHALICK

Sh.
IChhibber

Mahesh  B|

07.12.2022

26.05.2023

ICS
ICOMM/715/2022

IARJUN MALIK Vs
IDEEPAK
CHAUDHARY

[Sh. Vinod Sharma

19.12.2022

22.05.2023

ICS
ICOMM/711/2022

IM/S HIGH SPIRITS|
EXIM PVT LTD Vs
M/S JAIN|
DEPARTMENTAL
STORE

ISh. Sumit Sharma

16.12.2022

12.07.2023

ICS
ICOMM/94/2019

STATE BANK OF|
INDIA Vs. M/S
GRACE PRINT]
PACK

ISh. Sanjeev Kumar

24.05.2019

24.05.2023

ICS DJ/532/2018

M/S TELEXCEL]J
INFORMATION
SYSTEMS LTD. Vs,
IM/SSWADHS
IMPORT AND)|
EXPORT PVT. LTD

ISh. Vimal Tiwari

14.07.2023

24.05.2018

ICS DJ/217/2020

S. PARAMJEET]
ISINGH KHURANA|
Vs. SH. ANKIT]
IBANSAL

ISh. Sanjeev Gupta

10.05.2023

13.07.2020

16

ISH. RAJEEV BANSAL,
[DISTRICT JUDGE]
(COMMERCIAL)-01

South

INIL




17

ISH. LAL
IDISTRICT JUDGE

District

SINGH,SOUTH-EAST)|

Case No.

Petitioner Name
VS Respondent
Name

Advocate

Date

Registration Management
Hearing

ofDate of Case

IAMARINDER
ISINGH

18 [MS. NEELAM SINGH,SOUTH-EAST|CS/COMM/628/21 [UNION BANK OFMS. INDU KAUL [17-12-2021 07-02-2023
IDISSTRICT JUDGE INDIA VS. SANJAY|
IKUMAR GUPTA
ICS/COMM/1201/2 [SBI VS. VIJAY ISH. 15-12-2022 09-02-2023
2 IDHARMENDER
ISINGH
ICS/COMM/402/21 |CICO ISH. ABHINAY 20-09-2021  [21-02-2023
[TECHNOLOGIES
LIMITED VS. M/S|
RITHWIK
IPROJECTS PVT]
LTD
ICS/COMM/642/21 M/S  PASHUPATISH. KANUL SINHA23-12-2021 25-02-2023
IMANUFACTURERS
LTD VS. LALIT]
[KANWER
19 [SH. AJAY KUMAR JAIN SOUTH-EAST|NIL
20 [MS. ANU GROVER[SOUTH-EAST[NIL
IBALIGA
21 [MS PREETI AGGARWALSOUTH-EAST|CS IPUNJAB AND|VAIBHAV 14-01-2020 03-04-2023
IGUPTA (COMM)/36/2020 [SIND BANK VsMIRG(P),




Case No.

ICS
(COMM)/35/2020

Petitioner NameAdvocate
VS Respondent

Name

IPUNJAB AND|
SIND BANK V5
IBALJEET KAUR|
(DECEASED
[BOIRROWER) LRS

VAIBHAV
IMIRG(P),

Date

ofDate of Case

Registration Management
Hearing

14-01-2020

03-04-2023

ICS
(COMM)/68/2020

M/S ROSS|
INTERNATIONAL
Vs SAR]
[TRANSPORT
SYSTEMS PVT LTD

IRAJESAH

IGUPTA(P),

28-01-2020

06-04-2023

ICS
(COMM)/80/2020

M/S  SUNTECH
VISION LTD VS
IANAND SWARUP
GARG

IRAKESH
ISINGH(P),

01-02-2020

00-05-2023

ICS
(COMM)/84/2020

M/S SB MOVERS
IAND LIFTERS PVT]
LTD Vs M/S
SANGHA
ERECTORS
LTD

PVT]

VIKAS SETHI(P),

04-02-2020

25-05-2023

ICS
(COMM)/144/202
o

M/S
ONE
IADVERTISING
IAND MARKETING
co vs  M/S
GARUDA
IADVERTISING PVT]
LTD

NUMBESR|

INARENDER
VASHISHTA(P),

05-03-2020

08-05-2023

ICS
(COMM)/101/2021

AVG  LOGISTICS|
ILIMITED V|
INTERNATIONAL
PRINT O PAC
LIMITED

IADITYA JAIN(P),

17-02-2021

01-04-2023

ICS
(COMM)/115/2022

IADITYA
INFOTECH
ILIMITED V|
IRAJKUMAR (PROP|
IHINDUSTAN
IBUSINESS
[TECHNOLOGIES)

[AMIT
ISINGH(P),

KUMAR|

25-01-2022

13-04-2023




IMS NIRJA BHATIA

District

ISOUTH-EAST]|

Case No.

Petitioner Name
VS Respondent
Name

Advocate

Date

ofDate of Case

Registration Management
Hearing

23

ISINGH

SH. RAJESH KUMAR

ISOUTH-EAST]|

ICS
(COMM)/476/22

[UNIPOWER
IPROJECTS PVT,
ILTD. VS SUDHIR}
IPOWER PROJECTS
ILTD.

IGURPREET
ISINGH
ISACHDEVA

20.05.2022

17.03.2023

ICS
(COMM)/456/22

IPREMAS LIFE
ISCIENCES PVT,
ILTD THROUGH]
IAUTH. SH]
IHIMANSHU
BHATIA VS M/S
IARROW LABS

ISADRE ALAM

17.05.2022

18.03.2023

ICS
(COMM)/467/22

SANJHA CHULHA|
THROUGH
JAUTHORIZED
IREPRESENTATIVE
VS SANJHA|
CHULHA

IAKSHAY
ISHRIVASTAVA

18.05.2022

18.03.2023

ICS
(COMM)/475/22

STATE BANK OF
INDIA VS VINIT]
IKUMAR
ISARASWAT

IVARUN
ICHANDIOK

20.05.2022

21.03.2023

ICS
(COMM)/552/22

STATE BANK OF
INDIA VS TARUN|
ISAINI

IVARUN
ICHANDIOK

31.05.2022

21.03.2023

ICS
(COMM)/601/22

M/S CUBICON|
IBUILDING
ISERVICE
LTD. VS
IASHIYANA
IDWELLING  PVT,
ILTD.

PVT.
M/S

TARMEEM ALAM|
ISIDDIQUI

02.06.2022

21.03.2023

ICS
(COMM)/627/22

M/S  BHAGWATI
ROADLINES, LLP
Vs M/S
INSHREDDABLES

GYM, LLP & ORS.

JAYA GOYAL MS

02.07.2022

21.03.2023




ISH. SANJAY SHARMA-I

District

[EAST

Case No.

ICS COMM.NO,
109/2022

Petitioner NameAdvocate

VS Respondent
Name

INTERNATIONAL
[TRACTORS  LTD,
IVS. BHUVAN|
IRUSTAGI

ISHREYA VS. AMIT]
IKUMAR

Date

ofDate of Case

Registration Management
Hearing

13-04-2022

14-03-2023

ICS COMM.NO,|
295/2022

ISHANTI MUKAND
IHOSPITAL VS.
IAIROX
[TECHNOLOGIES
IPVT.LTD

IGAURAV
AGGARWAL VS,
JAVNISH KUMAR

13-09-2023

14-03-2023

ICS
ICOMM.NO.143/20
o2

IAIROX
[TECHNOLOGIES
IPVT.LTD. VS,
ISHANTI MUKAND
I[HOSPITAL

IGAURAV
AGGARWAL VS|
AVNISH KUMAR

13-09-2023

14-03-2023

ICS
ICOMM.NO.238/20
22

SUDHIR KUMAR|
IMITTAL VS. FOCUS|
IMAGING &
IRESEARCH

CENTRE PVT.LTD.

IRAJ KUMAR|
SHARMA  VS.
IKSHITIJ
ISRIVASTAVA

20-07-2022

02-03-2023

ICS
ICOMM.NO.305/20
22

THE LEATHER|
ILAUNDRY
IPVT.LTD.VS. KAPIL
IMATHUR

ISUNEEL KUMAR
VS. MONISH|
IRIZWAN

06-10-2022

15-03-2023

ICS
ICOMM.NO.274/20
22

PUNJAB
INATIONAL BANK|
VS. M/S PRAGAT]]
INDIA

IMEENA
VS.
IAGGARWAL

GUPTA|
PRIYA

06-09-2022

17-03-2023

25

ISH. CHANDRA|
SHEKHAR, DISTRICT]
JUDGE, COMMERCIAL
ICOURT-02

[EAST

INIL




District

Case No.

Petitioner Name
VS Respondent
Name

Advocate

Date

ofDate of Case

Registration Management
Hearing

26 [MS. BARKHA GUPTA[North-East [CS(COMM)108/2M/S ARDOURARUN 19.09.2022 [28.03.2023
IDISTRICT JUDGE, 022 IDISTRIBUTIN ICHALLHHIA
(COMMERCIAL COURT) IAND SERVICES]
PVT LTD VS,
IAMAN
ICS(COMM)50/202 MD. FARIYAD ALIMANOJ KUMAR [02.09.2021 14.03.2023
i IVS. M/S BENARA
BEARING AND]
IPISTONS LIMITED
27 SH. BRIJESH KUMAR[Shahdara ICS(COMM)- LAXMI NARAYANSH. SIDHANT|03.07.2018 02.03.2023
IGARG 38/2020 IDAGA VSDHINGRA
GOVINDA GOYAL
ICS(COMM)- IVIDUR MALIK VSISH. GK SHARMA [18.11.2021 07.03.2023
464/2021 IDELHI NAGRIK]
SEHKARI BANK|
ILTD.
ICS(COMM)- [RAJDHANI FLOUR{SH PAWAN|27.04.2022 14.03.2023
295/2022 IMILLS VS MOOLKUMAR
CHAND GUPTA
ICS(COMM)- IVIRENDER ISH. ARPIT JAIN  [28.09.2022  [|21.03.2023
563/2022 IKUMAR VERMA VS
IM/S JAI KRISHNA
[ESTATE
ICS(COMM)- OPS ENTERPRISESMS. MANJU JAIN [05.05.2022 22.03.2023
311/2022 IVS AJAY SHOPING
ICS(COMM)- IMAPS CREATION[MS. SAMRIDHI 29.11.2022 22.03.2023
667/2022 VS PAWAN|
INAHATA




Case No.

Petitioner NameAdvocate
VS Respondent

Name

Date

ofDate of Case

Registration Management
Hearing

28 MS. SUKHVINDER]|
IKAUR

29 SH. SURENDER S,
IRATHI

30 [MS. SAVITA RAO

ICS(COMM)- RENU RANI VS|SH. RAJESH JAIN [09.09.2020  [25.03.2023
u80/2020 AMTA RANI
INIL
INIL
ICS(COM)/417/202 RAM KISHORE VsfSh. T.C. Gupta 08-07-2022  |07-03-2023
2 IAMIT KUMAR
ICS(COM)/158/202 [HASHIM ALISh. V.K. Puri 16/05/2019  [15/03/2023
o [TRADING Vs SAK]

IPLAST PVT LTD
ICS(COM)/406/202|S R ELECTRO VsMs. Anuradha Dixit[18/10/2021  [15/03/2023
1 IDELTA

[ELECTRONICS
ICS(COM)/142/202 [PRAVESH GUPTA|Sh. Rashmeet Singhj24/02/2022 [16/03/2023
2 Vs PUNEET]

IAMARJEET SINGH

IBHASIN
ICS(COM)/353/202 [SUSHILA JAIN VsfSh. Rakesh Kumar [25/05/2022 [16/03/2023
2 IVINAY AHUJA




District

Case No.

ICS(COM)/580/202
2

Petitioner NameAdvocate

VS Respondent
Name

ILEVI STRAUSS
JAND CO Vs BUFH
ITALY

[Ms. Simran Arora

Date

ofDate of Case

Registration Management
Hearing

20/10/2022

27/03/2023

ICS(COM)/581/202
2

IADIDAS
IBUFF ITALY

AG  VsMs. Simran Arora

13/10/2022

27/03/2023

ICS(COM)/344/202
el

SHREE
IKAMADGIRI
IENTERPRISES
[PVT. LTD. Vs HDF(|
IBANK LIMITED

ISh. Akhil Sharm

21/05/2022

27/03/2023

ICS(COM)/268/202
it

IAMIT
SHAHZAD
@SAHIL KHAN

ALI

JAIN  VsfSh. Ashish Mishra

22/07/2021

28/03/2023

ICS(COM)/158/202
1

IKRITI NUTRIENTS]
ILTD Vs AMIT KR|
[TAPADIYA

ISh.Vibhor Sethi,

16/03/2021

[31/03/2023

131

SH. GURDEEP SINGH,
IDISTRICT JUDGE
(COMMERCIAL)

INorth-West

ICS/COMM/503/20
21

JANIL KUMAR VS§]
IZIPPER HOUSE
[ENTERPRISES

[H L DASI

28.09.2021

02.03.2023

ICS/COMM/295/20
19

IASK AUTOMOTIVE]
IPVT LTD V§
IVINOD

IPRAMOD
ISINGH

KR/

04.09.2019

06.03.2023

ICS/COMM/422/20
22

KP SINGH AND
co. VS M/S
SHASHANK
CREATIONS

ISUNIL SONI

19.05.2022

13.03.2023




District

Case No.

Petitioner NameAdvocate
VS Respondent

Name

Date ofDate of Case

Registration Management
Hearing

ICS/COMM/555/20 [ICICI BANK LTD|DEEPAK KAUSHIK]13.07.2022 15.03.2023
22 VS SATISH]
IMITTAL
ICS/COMM/20/202[NITIN AGGARWAL[VARUN  KUMAR|06.01.2022 16.03.2023
2] IVS NITIN MITTAL PAIN
ICS/COMM/19/202 MOHIT VARUN KUMAR06.01.2022 16.03.2023
2 IAGGARWAL VSPAIN
INITIN MITTAL
32 [SH. VIRENDER BHATT,North INTL
IDISTRICT JUDGE]
(COMMERCIAL COURT)
33 SH. PANKAJ GUPTA,SOUTH INIL
[DISTRICT JUDGEWEST
(COMMERCIAL)
34 [SH. BHUPESH KUMAR, ICS (Coomm)-KRT FOODS Vs KKMr. Abhay Rajo1-08-2022 [01/03/2023
IDISTRICT JDUGE, 384/22 [TRADERS Verma
ICOMMERCIAL COURT-
02
ICS (Coomm)-SHRIKANT IMr. Harish Kumar, [13-10-2022 17/03/2023
496/22 IPANDEY VS M/S
[FANZINE INDIA
ICS (Coomm)-M/S ALP ISh. Kulvinder Singh|25-08-2021  [18-03-2023
182/21 IAEROFLEX VS
ORIENTAL
INSULATION




District Case No. Petitioner NameAdvocate Date ofDate of Case
VS Respondent Registration Management
Name Hearing

ICS (Coomm)-CANARA BANK VSMs. Vandanali8-07-2022  [21/03/2023
1357/22 RAJESH KUMAR [Bhatia
ICS (Coomm)-EAST INDIAMr. Sahaj Karanfo5-07-2022 [22-03-2023
1336/22 [TRANSPORT VS[Singh
JAEROSHIP
ILOGISTRICS
35 SH. RAKESH SYAL, ICS ISherwood INaresh Panwar 01/03/2021  |07/03/2023
IDISTRICT JUDGE, ICOMM(80/2021) [Enterprises Vs
ICOMMERCIAL COURTH IVirender Singh
03
ICS Com/442/22  [RK Trading Vs RBSManoj Kumar 10.09.2022 10.03.2023
[Hospitality
ICS (Comm)Rita Sharma V/sShashank Sharma [26.09.2022  [17.03.2023
58/2022 |JAmit Mittal
ICS SteelGrace InidaRuksar 04.03.2021 20.03.2023
(COMM)93/2021 [V/S M/S Metcon
ICS (COMM)HDF V/S Pankaj [Pardeep Kar 19.01.2021 20.03.2023
25/2021




District Case No. Petitioner NameAdvocate Date ofDate of Case
VS Respondent Registration Management
Name Hearing

ICS (Comm)Dura Build Care V/5
177/2022 [Raju Debnath

ISh. Satyakam Saini [11.04.2022 21.03.2023

ICS (COMM)NIPS Wires and fire[Satender 27.01.2021 27.03.2023
31/2021 Service V/s SanitechiChoudhary
[Eng and|

Consultants




List of cases received for Pre-Institution Mediation and Settlement during the month
March 2023

Sr. Delhi MediationTotal Total Total Total Total Remarks(
No. Centre number ofnumber ofnumber number number ofUnsettled
applications applicatio of casesof non-applicatio matter)
pending onns settled starter ns
the 1st dayreceived during -cases pending
of theduring thethe during at the end

month month month the of the
month month

1 Central
307 168 2 306 165 2
2 West
177 135 1 90 219 2
3 East
50 56 0 47 58 1
u  [North-East
19 15 o 20 13 1
5 [Shahdara
65 82 0 63 82 2
6 |South
119 56 5 45 117 8
7 |South-East
178 162 12 108 200 20
8  |New Delhi
238 205 1 94 345 3
o  |North
153 88 2 101 137 1
10 |North-West
187 87 0 112 162 0
11 [South-West
147 71 o] 48 169 1
Total
1640 1125 23 1034 1667 41
12 |DHCLSC
94 28 5 8 17
92
Overall Total
1734 1153 28 1042 1759 58
Note: Application received through NALSA App during the month:- Nil




cial cases disp

d during the month of March-2023

District

Case No.

Petitioner Name VS RespondentAdvocate

Name

Date
Registration

(Yes / No)

ofWhether Urgent Relief wasDate of Decision D:
sought and Pre-Insitution di
Mediation did not take place

forNature
Disposal
(Contested
Settled)

ofDate of execution ofNumber of daysAct Section

for execution of
decree from date
of decision

[SH. SANJEEV KUMAR AGGARWAL,CENTRAL ICS COMM-2728/21 [HIMANSHU JAIN VS. MUNCIPAJHEMANT GUPTA & H.RJ05.08.2021 [No 1.03.2023 573 ICONTESTED Suit for Recovery
[DISTRICT JUDGE (COMMERCIAL COURT)| ICORPORATION OF DELHI JAGGARWAL
o1
ICS COMM-691/2019 IBALKISHAN ~ SINGHAL VS. M.R.GS.K. SHUKLA & ALOK PANDEY 9.05.2019 [No [13.03.2023 ll404 ICONTESTED |- |- Suit for Recovery
[TRADERS
ICS COMM-864/2022 [AJIT NIRWAN VS. NORTH DELHISWENKA TRIPATHI & SANDEEPi0.03.2022 [No [13.03.2023 68 ICONTESTED - |- Suit for Recovery
[MUNICIPAL CORPORATION [RAT
IOMP COMMM-124/2022 [RAM MURTI RAO VS. KOTAK MAHINDRABISWAJIT KUMAR & AMIIR7.08.2022 [No [15.03.2023 oo ICONTESTED |- |- [Petition U/s 34 off
IBANK IKUMAR |Arbitration Act, 1996
ICS COMM-493/2021 SHAILENDER GUPTA VS. ANKIT ARUNJSUBHASH CHANDRA & SARANG}i1.02.2021 [No [16.03.2023 1763 ICONTESTED |- |- Suit for Recovery
IGUPTA ICHAUDHARY
[OMP COMM-23/2020 ILOTUS EDUCATION VS. AAKASHJAMIT KUMAR & B.K. SHUKLA  [14.02.2020 No 23.03.2023 1133 ICONTESTED -  fe—eee [Petition U/s 34 off
I[EDUCATIONAL SERVICES |Arbitration Act, 1996
[OMP COMM-23/2020 ILOTUS EDUCATION VS. AAKASHJAMIT KUMAR & B.K. SHUKLA  [14.02.2020 [No 24.03.2023 134 ICONTESTED |-  |eeeee [Petition U/s 34 off
[EDUCATIONAL SERVICES |Arbitration Act, 1996
[DR. KAMINI LAU, DISTRICT JUDGEICENTRAL NI
((COMMERCIAL COURT)-02
[SH. ILLA RAWAT, DISTRICT JUDGE,CENTRAL ICS(COMM) 2068/2022 [PANKAJ ARORA V/S MUNICIPALIMS. SWENKA TRIPATHI [29.08.2022 INO 15.03.2023 o8 ICONTESTED INIL INIL [SUIT FOR RECOVERY
((COMMERCIAL COURT)-03, TIS HAZARI| ICORPORATION OF DELHI
[COURT, DELHI
ICS(COMM) 1317/2022 [SANJAY SEHGAL V/S MUNICIPALJMS. SWENKA TRIPATHI [26.05.2022 [NO 16.03.2023 294 ICONTESTED INIL INIL ISUIT FOR RECOVERY
ICORPORATION OF DELHI
ICS(COMM) 5092/2021 IM/S JAICO PUBLISHING HOUSE V/ﬁH. SUBHASH SINGH 109.03.2021 INO [29.03.2023 750 ICONTESTED INIL INIL ISUIT FOR RECOVERY
[VIPIN SHARMA




District Case No. Petitioner Name VS RespondentAdvocate Date of Whether Urgent Relief wasDate of Decision Days forNature ofDate of execution ofNumber of daysAct Section
Name Registration sought and Pre-Insitution disposal Disposal decree for execution of
Mediation did not take place (Contested / decree from date

(Yes / No) Settled) of decision

ICS(COMM) 49/2021 IADITYA AGGARWAL V/S MANGALAM|SH. RAJEEV SAXENA l05.01.2021 131.03.2023 1815 ICONTESTED ISUIT FOR RECOVERY
[EMGRIIDERS PVT. LTD.
U [MS NISHA SAXENA, DISTRICT JUDGE,CENTRAL ICS (COMM) 1493/2022 [TCICI BANK LTD. VS. MANISH KUMAR _ [Sh. C. Prakash 06.06.2022 es 1.03.2023 268 DAYS ICONTESTED INIL [NIL RECOVERY OF MONEY
ICOMMERCIAL COURT-04
ICS (COMM) 949/2022 IHITESH SINGHAL  VS. MUKESH[Sh. Sanjay Garg I25.03.2022 Ino 1.03.2023 341 DAYS ICONTESTED INIL INIL IRECOVERY OF MONEY
JAGGARWAL
ICS (COMM) 452/2019 TMMI SOOD VS. GURPREET KAUR ISh. C.M. Grover 109.04.2019 es 22.03.2023 1443 DAYS ICONTESTED INIL INIL IRECOVERY OF MONEY
ICS (COMM) 3960/2021 [TCICI BANK LTD. VS. RATNAKAR PADHI [Sh. Manish Diwan 6.10.2021 es 22.03.2023 32 DAYS ICONTESTED INIL [NIL RECOVERY OF MONEY
ICS (COMM) 695/2021 STERLING ORNAMENTS PVT. LTD. VSJSh. Manoj Pathak 1.03.2021 no 28.03.2023 757 DAYS ICONTESTED INIL INIL IRECOVERY OF MONEY
ISHUBHAM MARKETING
ICS (COMM) 1108/2022 [ICICI BANK LTD. VS. KAPIL TYAGI [Sh. Vikas Chopra 19.04.2022 es 23.03.2023 1338 DAYS ICONTESTED INIL NIL IRECOVERY OF MONEY
5 [SH. UMED SINGH GREWAL DISTRICTICENTRAL [NTL
WUDGE (COMMERCIAL COURT)-05
16 ISH. PARAMJIT SINGH, DISTRICTICENTRAL [NIL
WUDGE(COMMERCIAL)-06, CENTRAL
7 [MS. KAVERT BAWEJA, DISTRICT JUDGE,ICENTRAL [255/2020 [UMESH JAIN VS NDMC [SATENDERA SINGH o1-02-2020 0 01-03-2023 124 [CONTESTED [NA INA INA
ICOMMERCIAL COURT-07
1340/2022 [PANKAJ TIWARI VS NDMC ISATENDRA SINGH [27-01-2020 [NO 1-03-2023 1398 ICONTESTED INA [NA [NA
ku80o/2019 IARUN MALHOTA VS GOVT INARENDER VASHISTH 12-04-2019 INO 10-03-2023 1428 ICONTESTED INA INA [NA




District

Case No.

279/2019

Petitioner Name VS Respondent.
Name

IRAMAN SAHNI Vs VARUN MOUDGIL

Advocate

ISAHIL

Date
Registration

l08-03-2019

[13-03-2023

of Whether Urgent Relief wasDate of Decision Days
sought and Pre-Insitution
Mediation did not take place
(Yes / No)

disposal

11466

forNature

Disposal
(Contested
Settled)

IDISMISSED

decree

ofDate of execution ofNumber of daysAct Section

for execution of

decree from date
of decision

IGRAMPURPHUL

s
[FOOD CORPORATION OF INDIA

18 ISH. DINESH BHATT, DJ (COMMERCIAIJWest ICS (COMM)/443/2021 [M/S PM CHOPRA AND CO Vs M/S SHREHSOURABH LEEKHA(P), 130-09-2021 Ino 3-03-2023 519 IContested INil INil [Recovery of Money--7
ICOURT)-01 ISAINATH TIMBER
ICS (COMM)/599/2021 IM/S PAPER DOT COM Vs MS ANILAYASH SINGHAL(P), I26-11-2021 Ino 7-03-2023 166 Contested INil INil [Recovery of Money--6
IGUPTA PROPRIETOR M/S GUPTA
IPACKERS
ICS (COMM)/225/2022 CANARA BANK Vs  MAHJABEENSSUBHASH KUMAR JHA(P), I21-03-2022 Ino 22-03-2023 66 Contested INil INil [Recovery of Money--6
IQURESHI
lo [MS. HEMANI MALHOTRA, DISTRICIWest ICS COMM 229/2019 IOM LOGISTICS VS HECTOR BEVERAGESARUN AGGARWAL 5-07-2019 INO 6-03-2023 320 DAYS contested INTL. INIL [Recovery off
WUDGE (COMMERCIAL COURT)-02 IP LTD Imoney/commercial suit
ICS COMM/495/2021 IRAKESH KUMAR VS SARVMANGAIRAKESH KUMAR [22-10-2021 [NO [09-03-2023 lhoo DAYS contested INIL INIL [Recovery off
[HOLY STORE P LTD Imoney/commercial suit
ICS COM/496/2021 IM/S SHREE GRENATIES VS M/S G.§JITIN MANN [22-10-2021 INO 02.03.2023 1483 DAYS contested INIL INTL [Recovery off
IMARBLES Imoney/commercial suit
ICS COMM 897/2018 ZAFSA PACKAGING VS PUNJABIGAURAV SETH 7-08-2018 [NO 29-03-2023 1688 DAYS contested INIL NIL [Recovery of]
IGASKET Imoney/commercial suit
ho [SH. ANURAG JAIN, DISTRICT JUDGENEW DELHI [OMP (I) (COMM.)/36/2022 IM/S SHREE RATHNAM RESTAURANTSAMAN VASISTH 3.03.2022 [NO 6.03.2023 1368 [DISPOSED IN/A IN/A IU/S9
((COMMERCIAL COURT)-01 IPVT. LTD. THROUGH AR LALIT SAHNI
S
IM/S VRINDAVAN FOODS THROUGH IT§
IPROPRIETOR PRASHANT AGGARWAL
[OMP (COMM.)/85/2020 JASHOK KUMAR MEHRA ISATYAJIT KUMAR SINGH 10.10.2020 INO [03.03.2023 1865 IDISMISSED IN/A IN/A U/S 34
[Vs
[TOYOTA FINANCIAL SERVICES INDIA]
ILTD.
[OMP (COMM.)/44/2021 IKRISHNA TRADERS [RAM SHANKAR I26.03.2021 INO 6.03.2023 710 JALLOWED IN/A IN/A IU/S34
[Vs
[M/S R.B.L. BANK LIMITED
[OMP (COMM.)/241/2019 IM/S AGGARWAL COTTON GINNIN[VISHAL GARG [23.12.2019 INO 17.03.2023 1180 IDISMISSED IN/A IN/A IU/S 34




District Case No. Petitioner Name VS RespondentAdvocate Date
Name Registration

of Whether Urgent Relief wasDate of Decision Days forNature ofDate of execution ofNumber of daysAct Section
sought and Pre-Insitution disposal Disposal decree for execution of
Mediation did not take place (Contested decree from date
(Yes / No) Settled) of decision

[OMP (COMM.)/47/2020

IKHAMELE WATCH SPARES
[Vs
ICAPRI GLOABL CAPITAL LIMITED

IGARVESH GABRA

18.03.2020

18.03.2023

1095

JALLOWED

IN/A

IN/A

U/S 34

WUDGE (COMMERCIAL COURT)-01

[OMP (COMM.)/45/2021 [SH JOGENDER SINGH IDINESH CHANDRA TRIPATHI  [26.03.2021 [NO 28.03.2023 732 JALLOWED IN/A IN/A U/S 34
s
[PAISALO DIGITAL LTD
n1 ISH. GURVINDER PAL SINGH, DISTRICIT] [OMP(COMM.) 08 / 2022 IC H ELECTRICALS VS. CENTRAIMR. PULKIT THAREJA 15.01.2022 [NO 25.03.2023 k33 ISET ASIDE INA INA U/S - 34 O
WUDGE (COMMERCIAL COURT)-02 IGROUND WATER BOARD JARBIRATION AND|
ICONCILIATION ACT 1996]
IOMP (COMM.) 138 / 2021 IGUMBI SOFTWARE PRIVATE LIMITED V§MS. BHAKTI PASRIJA [22.12.2021 INO 1.03.2023 65 IDISMISSED INA INA U/S - 34 O
[NATIONAL SKILL DEVELOPMENT] JARBIRATION AND|
ICORPORATION ICONCILIATION ACT 1996]
IOMP (COMM.) 166 / 2022 ICHANDER PRAKASH RAJE Vs ROSHANMR. NEERAJ GUPTA 10.11.2022 [NO [31.03.2023 142 ISET ASIDE INA [NA U/S - 34 O
ILAL IARBIRATION AND|
ICONCILIATION ACT 1996|
ICS (COMM.) 636 / 2021 ISMRITI ARORA Vs PARATUS CAFES NMR. AMAN BHALLA 2.09.2019 [NO 131.03.2023 1307 IDECREED INA [NA ISUIT FOR RECOVERY
ICATERERS PVT LTD
i2  [SH. VINEETA GOYAL, DISTRICT JUDGE) [CS (COMM.)/104/2019 [E COM EXPRESS PVI LID Vs M/SSH. PAWAN KUMAR MITTAL _ [29-04-2019 [NO [13-03-2023 a1 [DISMISSED INA INA [Suit for recovery of money)
I((COMMERCIAL COURT)-03 IBEFIKARR ECIMMERCE LLP AND ANR
JARB. A. (COMM.)/9/2022 IASIAN  PAINTS LTD., AUTHORIZEDMS. AASHNA [14-07-2022 [NO 24-03-2023 253 IALLOWED INA [NA Section 37 of Arbitration &]
[REPRESENTATIVE INDRESH KUMAR| Conciliation Act, 1996
IMISHRA Vs GREENVILLE WELFARH
IASSOCIATION
[OMP (COMM.)/139/2022 [UNION OF INDIA Vs SANOJ KUMARMr. ANMOL 3-09-2022 [NO 24-03-2023 o2 IDISMISSED INA [NA Section 34 of Arbitration &
IMODI IConciliation Act, 1996
IOMP (COMM)/58/2022 [UNION OF INDIA Vs NEHAIMR. KAMAL RATTAN DIGPAUL [12-04-2022 INO 31-03-2023 353 IDISMISSED INA INA Section 34 of Arbitration &
I[ENTERPRISES IConciliation Act, 1996
ICS (COMM)/308/2021 [HT MEDIA LID Vs SOMKIN ACESSH. PUNEET BAJAJ [21-08-2021 INO [31-03-2023 587 IDISPOSED INA [NA Suit for recovery
IENTERTAINMENT PVT LTD
3 ISH. PREM KUMAR BHARTWAL DISTRICTSOUTH [OMP (COMM.)/49/2022 [YASH GUPTA Vs HDFC AND ANR ISh. K.D Son 15.10.2022 INO 28-03-2023 64 Contested INA INA [Petition U/s 34 of the|

|Arbitration & Conciliatios
IAct




District Case No. Petitioner Name VS RespondentAdvocate Date of Whether Urgent Relief wasDate of Decision Days forNature ofDate of execution ofNumber of daysAct Section
Name Registration sought and Pre-Insitution disposal Disposal decree for execution of
Mediation did not take place (Contested / decree from date

(Yes / No) Settled) of decision

ICS (COMM)/23/2020 JAMAR TULSIYAN Vs VESTA BIOTECH[Sh. Arpit Singh I27.12.2019 29-03-2023 Contested Suit U/s 134 & 135 r/w Seq

IPVT. LTD. 27 (2) of TM Act

ICS (COMM)/323/2020 INDIAN BANK Vs AMIT KUMAR [Sh. Marimuthu [26.10.2020 [No 131-03-2023 86 IContested INA [NA ISuit for Recovery
ICS (COMM)/356/2020 [M/S JBM CONSTRUCTION CO. Vs SOUTH[Ms. Ashu Arora [23.11.2020 INo [31-03-2023 858 Contested INA INA Suit for Recovery

IDELHI MUNICIPAL CORPORATION

g [SH. VINAY KUMAR KHANNA, DISTRICTSOUTH IOMP(COMM.)35/2020 IPNB HOUSING FINANCE LTD. VS RAJIVISANJEEV PATHAK [14.12.2020 IN/A [01.03.2023 Bo8 ICONTESTED IN/A IN/A IPTITION U/S. 34 OF THH
WUDGE (COMMERCIAL COURT)-02 IKAPTLA JARB. AND CONC. ACT)
1996
ICS(COMM)52/2022 [SHIVANIK ARJUN  SANTWANI _ VSMAHESH GUMBER 13.03.2019 [YES [15.03.2023 ha64 ICONTESTED 15.03.2023 [15.03.2023 [SUTT FOR RECOVERY
[RAJSHREE SINGH
[OMP(COMM.)36/2021 IORIX AUTO INFRASTRUCTURHRAJESH JANGRA 5.04.2021 IN/A [17.03.2023 [712 ICONTESTED IN/A IN/A IPTITION U/S. 34 OF THH
ISERVICES LTD. VS ELDYNE ELECTROQ JARB. AND CONC. ACT)
ISYSTEMS LTD. 996
ICS(COMM)83/2022 ICOMFIA ECOM PVT. LTD. VS CASA 2TANU SINGHAL [25.01.2022 [YES 21.03.2023 k21 ICONTESTED [21.03.2023 21.03.2023 [SUIT FOR RECOVERY
ISTAYS
ICS(COMM)366/2021 IRULOANS DISTRIBUTION SERVICESSHALAJ MRIDUL 1.11.2021 [YES 28.03.2023 b13 ICONTESTED 128.03.2023 28.03.2023 ISUIT FOR RECOVERY

[LTD. VS OXYZO FINANCE LTD.

[OMP(COMM.)13/2022 IPARAS BHATIA VS FITTJEE LTD. IGOVIND RISHI [21.03.2022 IN/A 131.03.2023 376 ICONTESTED IN/A IN/A [PTITION U/S. 34 OF THH
JARB. AND CONC. ACT)
1996
ICS(COMM)97/2021 IBALA RANI VS VINTERO JARVIND KUMAR GUPTA 01.03.2021 [YES 131.03.2023 [761 ICONTESTED 131.03.2023 131.03.2023 [SUIT FOR RECOVERY
15 [SH. SANJEEV AGGARWAL [South ICS DJ/680/2018 IM/S CAPRICOT TECHNOLOGIES PVT LTD[Sh. Saurabh Jain 16.07.2018 INO 06.03.2023 1694 IContested INA INA [Recovery
s VARUN GUPTA
ICSDJ/661/2018 IKARAN SALUJA Vs M/S HS OBEROISh. H. S. Arora 11.07.2018 INO 18.03.2023 711 Contested INA INA [Recovery

IBUILDTECH PVT LTD
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[OMP (COMM)/57/2022 IMRS SHASHI WHIG Vs SBI CARDS ANDJSh. Bidit Deka I23.11.2022 18.03.2023 15 Contested 134 Arbiration
IPAYMENT SERVICES LTD [Cancellation Act
[OMP (COMM)/4/2019 PAWAN AGGARWAL Vs SHRIRAMISh. J. K. Sharma 6.03.2019 [NO [22.03.2023 ha77 IContested INA [NA 34 Arbiration &
[TRANSPORT FINANCE CO LTD AND ANS (Cancellation Act
hé6 ISH. RAJEEV BANSAL iSouth IOMP COMM-33/2022 IHANSRAJ RATHORE AND ANR. VSRAJA JAIN 8-06-2022 IYES [25-03-2023 286 ICONTESTED IN/A IN/A IN/A
IHINDUJA HOUSING FINANCE LIMITED
7 [SH. LAL SINGH, DISTRICT JUDGE [SOUTH-EAST INTL
n8 [MS. NEELAM SINGH, DISSTRICT JUDGE |[SOUTH-EAST [NTL
lo  [SH. AJAY KUMAR JAIN [SOUTH-EAST [cs (CoMM) RAHUL GOYAL PROPRIETOR OF M/JSh. Siddhartha Yadav 9/12/19 [No 03/03/23 180 ICONTESTED;  [N/A IN/A IN/A
I511/2019 ISWAN INTERNATIONAL Vs M/S LANCER] IDECREED
ICONTAINER LINES LTD.
[OMP (COMM.) [M/S DURGA AGRO SEEDS FARM Vs M/SManish Tiwari o/09/19 [No 06/03/23 263 ICONTESTED;  [N/A IN/A IN/A
101/2019 [NATIONAL SEEDWS CORPORATION LTD [IDISMISSED
[OMP (COMM.)/39/2019 [HIGH END HOSPITALITY Vs MODERN|Yeswardhan l29/03/19 [No llo/03/23 442 ICONTESTED/ |N/A IN/A IN/A
ICREDIT PVT LTD JALLOWED
[OMP/ (COMM.)/40/2019 ED PRAKASH Vs SHRIRAM TRANSPORT|M. Charu Tondon, 2/04/19 [No 24/03/23 452 ICONTESTED/ [N/A IN/A IN/A
I[FINANCE COMPANY LTD. IALLOWED
[OMP (COMM.)/55/2019 [SHRT RAM TRANSPORT _ FINANCEHSh. Mukesh Kumar Jha l20/05/19 INo 24/03/23 404 ICONTESTED/ |N/A IN/A IN/A
ICOMPANY LTD. Vs VIJAY KUMAR| JALLOWED
[BANSAL
ICS (COMM)/152/2021 [M/S SPRING RIVER ESTATE PVT LTD VsSh. Preet Singh Oberoi 2/03/21 [No 27/03/23 755 ICONTESTED/ [N/A IN/A IN/A
[ESTATE OF LATE DR. RAVI SINGH IDISMISSED
IOMP (COMM.)/104/2019 IDELHI DEVELOPMENT AUTHORITY VgMs. Promila Kapoor I23/09/19 INo 1/03/23 1285 ICONTESTED/ [N/A IN/A IN/A
IM/S SACHIN SECURITY AND PARKING| IALLOWED
ISERVICES




District Case No. Petitioner Name VS RespondentAdvocate Date of Whether Urgent Relief wasDate of Decision Days forNature ofDate of execution ofNumber of daysAct Section

Name Registration sought and Pre-Insitution disposal Disposal decree for execution of
Mediation did not take place (Contested / decree from date
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20 [MS. ANU GROVER BALIGA ISOUTH-EAST INIL
21 [MS PREETI AGGARWAL GUPTA ISOUTH-EAST [NTL
22 [MS NIRJA BHATIA ISOUTH-EAST ICS (COMM)/278/2020 [HABIBUL HASAN Vs MATLOOB HUSSAINJSh. Mohd. Abid, 16-10-2020 [No 18-03-2023 1883 IContested/ INil INil INil
IDismissed
ICS DJ/880/2018 ISACHIN VERMA Vs ARCHANA SETHI [Sh. Athar Alam, I29-03-2023 INo 29-03-2023 1759 IContested/ I29-03-2023 INil INil
IDecreed
23 [SH. RAJESH KUMAR SINGH [SOUTH-EAST IOMP (COMM) 40/22 IRAM SAHAY V/S SHRI RAM TRANSPORT [SH. AYUB AHMED [20.08.2022 [YES 17.03.2023 P09 DAYS JALLOWED INIL [NIL [NTL
CONTESTED)
IOMP (COMM)/18/22 ISHARDA PUBLIC SCHOOL V/S M/SSH.ZUBAIR HANIFI 18.04.2022 [YES 23.03.2023 1339 DAYS IDISPOSED OF ASNIL INIL IL
I[EDUSMART SERVICES INOT
IMAINTAINABLE
IOMP (COMM) 38/22 [RAKESH KUMAR V/S AU SMALLISH. ANKIT SHARMA 18.08.2022 [YES [25.03.2023 219 DAYS [DISPOSED INIL NIL 1L
IFINANCE BANK
IOMP (COMM) 23/22 IKEW PRECISION PVT. LTD. V/S INTE(QSH. MOHIT CHAUDHARY 3.06.2022 [YES 27.03.2023 297 DAYS IDISMISSED INIL [NTL [NTL
ICAPITAL LTD.
24 ISH. SANJAY SHARMA-I [EAST ICS COMM.NO. 180/2020 IMEERA VERMA VS. VIBES HEALTH CAREDP KAUSHIK 18-09-2020 [NO 28-03-2023 P20 ICONTESTED INIL [NIL [RECOVERY
ILTD.
ICS COMM.NO.334/2019 ISYNDICATE BANK VS. SHYAM SUNDER |[DEEPAK ARORA 103-09-2019 [NO 18-03-2023 1290 ICONTESTED INIL INIL IRECOVERY
ICS COMM.NO.375/2019 IKUNAL ENTERPRISES VS. UNIVERSAIJPRASHANT SHARMA 11-10-2019 INO 15-03-2023 1249 ICONTESTED INIL INIL IRECOVERY
ISOMPO GENERAL
ICS COMM.NO. 04/2022 [YELLOW BIRD PUBLICATION (P) LTDJ/MANISH KUMAR 13-01-2022 INO [02-03-2023 higq ICONTESTED INIL INIL IRECOVERY
S.JINESHWAR INTERNATIONAL
ISCHOOL




District Case No. Petitioner Name VS RespondentAdvocate Date of Whether Urgent Relief wasDate of Decision Days forNature ofDate of execution ofNumber of daysAct Section
Name Registration sought and Pre-Insitution disposal Disposal decree for execution of
Mediation did not take place (Contested / decree from date
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25 ISH. CHANDRA SHEKHAR, DISTRICTEAST INIL
WUDGE, COMMERCIAL COURT-02
126 [MS. BARKHA GUPTA, DISTRICT JUDGENORTH EAST [CS(COMM)-22/2022 /S MARVEL HOTELS ANDIRANJAN KUMAR [21.03.2023 7.03.2023 1351 [SETTLED IN| ISUIT FOR RECOVERY
((COMMERCIAL COURT) IBUILDERS PVT LTD VS M/S OCKTEL IMEDIATION
[HOTELS PVT LTD
ICS(COMM)-23/2022 M/S LEGACY HOTELS ANDIRANJAN KUMAR I21.03.2023 [~ 7.03.2023 351 ISETTLED INF---- e ISUIT FOR RECOVERY
INFRAPROJECTS PVT LTD VS M/§ IMEDIATION
IOCKTEL HOTELS PVT LTD
ICS(COMM)-55/2022 IOAKTEL HOTELS PVT LTD THROUGH|SUNIL KUMAR JAISWAL 07.06.2023  [--—-- [07.03.2023 P73 ISETTLED INF---- e ISUIT FOR RECOVERY
TS DIRECTOR VS LEGACY HOTELS ANDy IMEDIATION
INFRA PROJECT PVT LTD THROUGH|
IDIRECTOR
ICS(COMM)-65/2022 OAKTEL. HOTELS PVT LTD THROUGHISUNIL KUMAR JAISWAL 4.07.2022  [e==-- 7.03.2023 246 ISETTLED INF---- e [SUIT FOR RECOVERY
TS DIRECTOR VS MARVEL HOTELS AND| IMEDIATION
IBULKDERS PVT TLD THROUGH IT§
IDIRECTORS
[MISC DJ-57/2022 IB K MISHRA 11.03.2022  [---- 10.03.2023 1364 ICOMPROMISED [---- e ISUIT FOR RECOVERY
ICS(COMM)-51/2021 [M/S SR ENGINEERS VS M/S JKRASHISH GOSWAMI 02.09.2021 |- [15.03.2023 559 ICONTESTED - - [SUIT FOR RECOVERY
[TECHNO ENGINEERS PVT. LTD.
ICS(COMM)-30/2022 IBANK OF BARODA VS DEEPAK GARG [UMESH JOSHI 25.04.2022  [-=--- 16.03.2023 325 ISETTLED INF=--- e ISUIT FOR RECOVERY
IMEDIATION
[OMP(COMM)-10/2022 ISHRI MANISH JAIN VS M S MATSYAANUJ KUMAR GARG [24.09.2022 - 18.03.2023 75 ICONTESTED ) IOBJECTION U/S 34
[FINCAP PVT LTD
ICS-168/2020 IROSHAN LAL TANWAR VS VEENA RANI |VINEET JAIN 03.12.2020 |- 25.03.2023 B42 ICONTESTED F--- - [SUTT FOR POSSESSION
[RECOVERY
JARREARS, DAMAGES|
[ETC
127 [SH. BRIJESH KUMAR, DISTRICT JUDGE,Shahdara ICS(COMM) 114/2022 ISTATE BANK OF INDIA VS MR PIYUSH [MR. PRAVEEN KUMAR MISHRA [14.02.2022 [15.03.2023 1394 DAYS IDECREED [sUTT FOEEN/A IN/A IN/A
((COMMERCIAL COURT) IRECOVERY OH
IMONEY,
ICOMMERCIAL
ICOURT ACT
ICS(COMM) 474/2021 ISHASHI DUTTA AND ANR VSMR. ANSHUL SHARMA l20.11.2021 28.03.2023 l4o3 DAYS IDECREED ISUIT FORIN/A IN/A IN/A
IPARSVNATH DEVELOPERS LTD. IRECOVERY OH
[MONEY,
ICOMMERCIAL
ICOURT ACT
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128 [MS. SUKHVINDER KAUR INIL
29 [SH. SURENDER S. RATHI ICS (COMM)/208/2022 [PUNJAB NATIONAL BANK Vs SANJAY|GIRISH CHANDER(P), [22-03-2022 24-03-2023 k1o IDECREED ICivil ProcedureN/A IN/A IN/A
IKUMAR ICode 1908-1
JORDER,VI
ICS (COMM)/316/2022 WAMMU AND KASHMIR BANK LTD VY§SUMEET ANAND(P), 7-05-2022 [23-03-2023 507 IDECREED [Recovery offN/A IN/A IN/A
IRAKSEH KUMAR [Money--CPC
ICS (COMM)/395/2022 IRATNA TEXTILE LLP Vs ENGLISHANAND PRAKASH(P), l08-06-2022 28-03-2023 132 IDECREED [Suits for recoverylN/A IN/A IN/A
IPREMIUM land Damages--
ISUIT,FOR,RECOV
[ERY
ICS (COMM)/421/2022 IMEENA RANI JAIN Vs HIMANSHUBSHIV SHANKAR MISHRA(P), 12-07-2022 [27-03-2023 120 [DECREED ICivil ProcedureN/A IN/A IN/A
ISINGHAL ICode 1908-
JORDERIV
ICS (COMM)/617/2022 ISUMIT SHARMA Vs DEPUTY[Shyam sunder aggarwal(P), 2-11-2022 14-03-2023 131 IDECREED ICivil ProcedureN/A IN/A IN/A
ICOMMISSIONER SHAHADARA NORTH] ICode 1908--74
[ZONE EDMC
130 [MS. SAVITA RAO ICS (COMM)/624/2022 ISH SAT TRADERS Vs S J TRADERS ISACHIN AGGARWAL(P), 11-11-2022 22-03-2023 325 IDECREED ivil Procedure|
ode 1908-1
JRDER, 4
ICS (COMM)/644/2022 IMR GURVINDER SINGH Vs MR RAJA JADITYA TREHAN(P), [21-11-2022 [21-03-2023 1367 IDECREED [Possession and|
[Recovery o
[Rent/Damages/Me
lsne profit-
JEVICTION,POSSES]
ISION,
ICS (COMM)/725/2022 ICENTRAL BANK OF INDIA Vs M/S A SKAMALJIT SINGH RANOT(P), [22-12-2022 [23-03-2023 U84 IDECREED [Suits for recovery
INDUSTRIES nd Damages--CPC
ICS (COMM)/412/2021 [VIKAS GOEL Vs EAST DELHI MUNCIPAIJAMBAREEN(P), [22-10-2021 [13-03-2023 268 IDECREED ICivil Procedure|
ICORPORATION ICode 1908-
JU/O11,RULE2,
ICS (COMM)/491/2021 IM/S OP AND SONS TRADERS PVT LTD V§RAMA SHARMA(P), [26-11-2021 [25-03-2023 203 IDECREED [Recovery o
ISHREE GOPAL MUNDHRA [Money--74
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131 ISH. GURDEEP SINGH, DISTRICT JUDGENORTH-WEST IOMP(COMM)79/2022 IM/S EXPONETIAL FINANCIAL SERVICHANURAG KUMAR AGGARWAL |27-07-2018 29-03-2023 1702 ICONTESTED(D|U/S 34
((COMMERCIAL) [P.LTD VS GEETA OBEROI [[SMISSED)
[OMP (COMM)13/2020 IDHARAMVIR AND COMPANY VS DDA IG.L. VERMA 18.08.2020 21.03.2023 043 ICONTESTED(D|U/S 34
[[SMISSED)
32 [SH. VIRENDER BHATT, DISTRICT JUDGENorth INIL
I((COMMERCIAL COURT)
133 [SH. PANKAJ GUPTA, DISTRICT JUDGESOUTH WEST INIL
I((COMMERCIAL)
34 [SH. BHUPESH KUMAR, DISTRICT JDUGE, ICS (COMM) /223/2022 [STATE BANK OF INDIA vs ARUMUGAM]| Mr.Biplab Mukherjee [17-05-2022 [18/03/2023 o5 [DECREED [Recovery Suit INTL INTL INIL
ICOMMERCIAL COURT-02 [MOHAN
135 ISH. RAKESH SYAL, DISTRICT JUDGE, ICS Comm/120/2021 I[Damodaran Hari Vs Sunpack Industries [Sh.Pramod Kumar Srivastava I22/03/2021 l15/03/2023 723 IDecreed IRecovery of MoneylNIL INIL [NIL
ICOMMERCIAL COURT-03 37
ICS Comm/173/2022 [UBI Vs Raj Kumar [Sh. AK Sinha lo5/04/2022 I31/03/2023 1368 IDecreed [Recovery of Money[NIL INIL INIL
- 37
[OMP(Comm.)o8/19 |Arun Malhotra Vs Kishan Lal ISh.Pramod Kumar Srivastava 4/02/2019 27/03/2023 1512 IDismissed JArbitration ActNIL INIL [NIL
ISection — 34




SUMMARY OF COMMERCIAL CASES FOR THE MONTH OF March 2023
Name of the Court District No. of cases Total No. of No. of cases Total Total
pendingon number cases identified number of number of
the 1st day of of cases received bynon cases cases
month instituted transfer commercial/ disposed pending at
during during the transferred during the the end of
the month during the month the month
month  from other month to
courts other courts

SH. SANJEEV KUMAR]
IAGGARWAL, DISTRICT]
JUDGE (COMMERCIAL
1 |COURT)-01 ICentral 1115 57 2 2 68 1104

IDR. KAMINI LAU, DISTRICT]
2 PJUDGE (COMMERCIALCentral 1221 57 1 1 133 1145
ICOURT)-02

MS. ILLA RAWAT, DISTRICT]
3 WUDGE, COMMERCIAL|Central 1154 47 3 1 75 1128
ICOURT-03

IMS. NISHA SAXENA DISTRICT]
4 PJUDGE (COMMERCIAL|Central 991 50 1 1 79 962
ICOURT)-04

SH. UMED SINGH GREWAL
5 [DISTRICT JUDGECentral 689 77 2 o 57 711
(COMMERCIAL COURT)-05

SH. PARAMJIT SINGH,|
6 |DISTRICT JUDGECentral 1162 63 1 14 64 1148
(COMMERCIAL)-06, CENTRAL

MS. KAVERI BAWEJA,

IDISTRICT JUDGE,

7 SRR DE AN EON =Dy Central 781 43 1 1 15 809
SH. DINESH BHATT,

8 |DISTRICT JUDGEWest 1340 112 8 2 158 1300

(COMMERCIAL)-01

IMS. HEMANI MALHOTRA,)
9 |DISTRICT JUDGEWest 1496 113 1 1 109 1500
(COMMERCIAL COURT)-02

SH. ANURAG JAIN, DISTRICT]
10 JUDGE (COMMERCIAINew Delhi 827 37 2 o 42 824
ICOURT)-01

SH. GURVINDER PAL SINGH,|
11 [DISTRICT JUDGENew Delhi 558 46 1 1 48 556
(COMMERCIAL COURT)-02

ISH. VINEETA GOYAL,
12 [DISTRICT JUDGENew Delhi 668 25 o 1 23 669
(COMMERCIAL COURT)-03
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SH. PREM KUMAR

13 [BHARTWAL, DISTRICT|South 650 63 2 124 590
JUDGE (COMMERCIAL)-01
SH. VINAY KUMAR KHANNA,|

14 [DISTRICT JUDGESouth 463 87 1 118 433
(COMMERCIAL COURT)-02

15 [SH. SANJEEV AGGARWAL South 425 86 o 82 428
SH. RAJEEV BANSAL,

16 [DISTRICT JUDGESouth 468 56 o 70 454
(COMMERCIAL)
SH. LAL SINGH, DISTRICT]

17 JUDGE South-East 571 37 1 18 589
MS. NEELAM SINGH,|

18 N ISSTRICT JUDGE South-East 537 54 7 33 561

19 [SH. AJAY KUMAR JAIN South-East 530 33 2 26 539

20 [MS. ANU GROVER BALIGA South-East 534 19 o o 553
MS PREETI AGGARWALJ

21 |- UpTA South-East 521 26 7 42 506

22 [MS NIRJA BHATIA South-East 437 33 10 37 442

23 [SH. RAJESH KUMAR SINGH [South-East 269 2 o 29 242
ISH. SANJAY SHARMA-I,

24 [DISTRICT JUDGEEast 536 32 1 112 457
(COMMERCIAL)
SH. CHANDRA SHEKHAR,
IDISTRICT JUDGE,

25 ICOMMERCIAL COURT-02 East 676 45 o 35 686
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[MS. BARKHA GUPTA,
26 [DISTRICT JUDGE North-East 472 34 o o 64 442
(COMMERCIAL COURT)
SH. BRIJESH KUMAR GARG,
27 [DISTRICT JUDGESShahdara 442 26 4 2 37 433
(COMMERCIAL)-01
IMS. SUKHVINDER KAUR|
28 [IDISTRICT Shahdara 414 26 1 o 46 395
JUDGE(COMMERCIAL)-02
29 |[SH. SURENDER S. RATHI Shahdara 191 26 3 2 41 177
30 [MS. SAVITA RAO Shahdara 259 29 4 o 27 265
SH. GURDEEP SINGH,|
31 [DISTRICT JUDGENorth-West 3200 172 8 6 129 3245
(COMMERCIAL)
ISH. VIRENDRA BHATT,
32 [DISTRICT JUDGENorth 2256 139 2 4 125 2268
(COMMERCIAL)
ISH. PANKAJ GUPTA,
33 [DISTRICT JUDGE@?E%TTH 595 48 9 1 97 554
(COMMERCIAL)
SH. BHUPESH KUMAR,
[DISTRICT JDUGE,
ICOMMERCIAL COURT-02 SOUTH 61 1 ° ° 6
34 WEST 4 3 49 59
SH. RAKESH SYAL, DISTRICT]
LJUDGE, COMMERCIAL
ICOURT-03 SOUTH
35 WEST 581 38 5 1 62 561
GRAND TOTAL 27643 1869 90 56 2274 27272
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